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LOK SABRA DEBATES 

LOK SABHA 

Tuesdall. April 26. 1966/Vaioakha 6. 
1888 (Saka) 

The Lok Sllbha met at Elev .... of ,he 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

~~,,11r .rlfr",,",, "-' .t~ 
+ 

·1334 'l't1f. m. fIi\'t : 
,,'~. 'fi. ftWT: 

,,' ""'"'" 1fT "'1111 : 
'" ~~ ~1ft'I : 
~ w • .,;. """" 

,,1fT ~ #t "0: ~<TTor I!iT FIT 
mf~: 

(~) 'ITmitrt "'~ .. fllf'IM 
~ it W'!lfilf 'mit( I'ttm rn 
'iii' mrr it ~ m fllfll' ~ 
i!>T nT't..n... ~ "' {" fllPl' ~mt 
'iii' q-~ ill' ~ '9IrT ,.i\f iIroi\'or 
aomorr t; 

(w) 1If~ t:t. '" q ~ ~ 
~ ~ f~";Oift t m-f~ q;IIf trmWT 
it 'lfvf;r.off t <m; ~ ~ {~ 
~ ~ or II1<T 'R1f mit ~ 1fT 

~~t; ~ 

( If ) 'I'rn'ftIf 1fm'IIl it 'I'rn'ftIf 
fiflfJll t ~ 81m: ~ II!\' 'tI41' 
~t~~q~,.t..rif 
iWPI ~ ~ ~ 'fOro m1I'Y 

~ ~~'1f11r tft lrf«f f...n ~ m 
Ifk Iii <f) fq Jml: if ? 

Tbe Mlnlllter ." State In Ibe Minis-
try IIiI La.. (8IIr1 C. R. PaUabbt 
RalnaD): (a) and (b). Centralispd 
a"..ngernents exist in the Olllcial 
LanglWlge (Legislative) Commission In 
regard to supervision of authorIsed 
venions of the Central Ads in varl-
OU!Ii languages. The translation :If 
Stote Act. into the various lan,u-
8~ I. the responsibility of the retI-
pective States who have been advis-
ed to make use of the standard legal 
terminology evolved by the Commis-
sion as far a. possible. The O.L.(L)C 
have been reque.tM to prepare r&gio-
nal translations of 8R many Acts I. 
possible and for this purpose drafts-
men have been appointed in respect 
of the various regional langua,es ex .. 
c~Pt Assamesc and Guj.ratl. I'Dr 
the... two laniuages also Iteps have 
already been taken to make the ap-
pointments. 

(c) No sch"'me tor preparinl autho-
rioed version. ot Indian Rum In 
Indian lan",ages h.. been made by 
the Central Government. 

-ft If • ..,. ~ : 1!IrT If~ m 
!fq t fir;- '" tw br i\'fdtf\' m ot;T 

ww.r lIlT ~ ~ IfroftIf 'II'm'Cff it 
~ f.r1Rt !lli{1fI~ ~ ~W<I' 

~ ""~ ,.rr ott ~ off? ~ ~'t. oft * ~ ;rrt:<rT j for; ~. rM 
~itll'ti~~T~tw"""~ 
m1I'Y II!\' t .". t>r ~ II!\' 'ItT ~ ? 

81ui C, IL PattabbJ Itamaa: With 
rellard to the State l.nlU.,.. for 
example, an Act passed by the Mad-
ra. Le,laIaUve Asaembly, In Tamil ... 
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Shri M. L. Dwtvedl: The Central 

Acta. 

SbrI C. R. Pattabbl Raman: The fe-
ference is clear. It is a long refer-
ence to the Commission, but this much 
may be germane to the issue, namely, 
" .... to arrange for the translation oJi 
the Central Acts, ordinances and 
regulations promulgated by the Pre-
sident into the respective languages 
of the States." uTo arrange for it", 
So, We are collaborating with the 
States. Actually, we had in the mid-
dle of last year, a conference wher 
all the States Ministers were here. 
They were willing to take it up pro-
vided the Centre gives them money 
for the purpose. It costs roughly 
about Rs. 11 lakhs for about 10,000 
pages of translation. That was the 
position. We have been considering 
it. The real position is that at one 
time three or four States wanted \0 
have their own translations. They 
are quite willing to have it done but 
they want our help here and sO'.ne 
subvention for this. 

~ ~o ~o fPiI' : ~;f;fr ~ 
i\'~<'IT'ITf",~~iI;<II1~'" 
~'R' If!' m'af;pflf ~ ~'f'!il lI''l\'lfm\' 
rn it; f~ lJ;nff ...,. ~ ~ 
~ 'lfIforr'l\' ~~T'I'i!T 'Imfl' ~ I it <rTif;rr 
..,.~m ~ f'" ~~ m it; f~ ~ 
~ fm JTftrmr lr.rofw ~T ~, 
~ mol' ~ ~ fm 'lIT o;nm 
""'"' ~, ~ ;;ft If" 'Ii1lf V'T ,~ t:, 
'flIT m ~ it ~ ...,.-q([N ~ ? 

SbrI C. R. Pattabbl Raman: So far, 
no money has heen given. They are 
only discussing it. They want some 
financial help, some subvention, from 
the Central Government fOr transla-
tion purposes. Actually. if the hon. 
Member is interested, I may mention 
some Acts which have been translat-
ed. In Bengali, they have already 
translated the Contract Act and the 
Specific Relief Act. In Malayalam, the 
Contract Act, the Speciftc Relief Act 
and the Hindu Minority and Guardian-
ship A ,t; in Marathi, the Transfer of 
Property Act; in Oriya. the Transfer of 

Property Act and the Specific Relief 
Act; in Tamil, the Transfer of Pro-
perty and the Indian Contract Acta· 
in Telugu, the Transfer of Propert; 
Act, the Indian Sale of Goods Act and 
the Specific Relief Act. These have 
been done. With regard to the termi-
nology, it is a long, time-consuming 
process, and We do not want to hurry 
this. 

Sbri P. C. Bol'OOab: The hon. Mill-
ister was just 1lI0w telling us that 
except in two languages-Assamese 
and GUjarati,-the Central Acta have 
been translated into all other Indian 
languages. May I know What stands 
in the way of having these Central 
Acts translated into Assamese? I 
want to know whether the Official 
Language Commission will have a 
separate body for do~g this work. 
What is the arrangement for this? 

Sbrl C. R. Pattabbi Raman: I said 
that for these two languages also 
arrangements have been made. Ther" 
was a little delay then. Even that 
has been surmounted now. 

-ft ~ In ~ : 1IT'f'iT!f ;f;fr 
;;fti!t~~~~;;rR~f",f~f~ 

mtif 'I'T If~ m ~ f'" " .:~ ~ ...,. 
~~lIfoiT>i ~ it ~ I m- m'f 
If~ 'lit "'0; f'" ~ "') 'I'6.T 1TIfl' t: f'" 
~ 'ITT'mIl it 'lit ~ ~~ 'Ii1lf ...,. 
~ I f'!l1: m;;.fT!f >t<fi ;;ft i!t ~ 
~~T f~ f,"~ moI'T it ~ f~ i!t ~ 
If!' 1i'r ~~ 'I'T '111~ 'FU!fT ~ I <fr. 
~ ~ If~. ~ "fr~ ~ f~ 'lIfT ~ 
lfl!ftf ~ ~, 'R'R 'flIT 'T-f'IIT 
tt«ru it; 'R'1m" ~ 'Rfw";f i!t 'lit 
~~m~.mrn~lf\'ff~~? 

Shrl C. R. Pattabhl Raman: If the 
House wishes it, I can place on the 
Table the translations SO far effected 
by the Official Languages Commission. 

Mr. Speaker: I~ the Government 
satisfied with the progress? 

Shrl C. R. Pattabhl Raman: I may 
straightway J(ive the list of authorised 
Hindi versions which have been pub· 
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lished in the Gazette of India-The 
Indian Penal Code, the Evidence Act, 
Transfer of Property Act, Contract 
Act, Sale of Goods Act, Legal Tender, 
(Inscribed Notes) Act, Goa, Daman 
and Diu Judicial Commissioners (Deo. 
laration as High Court) Act, The 
Kerala State Legislature (Delegat:',n 
of Powers) Act and the Land Acqui-
sition Act. These 10 Acts have been 
published. In addition, there are 34 
Acts-I do not want to tire the House 
by reading them-where the transla· 
tion has been rendered into Hindi, but 
they have so far not been finalised. 
It is a very difficult task, because 
"adi means plantilf But in Kerala, 
so far as I know, anllallavadi is the 
word for plaintiff, i.e., he who wants 
to set aside anllalla. It is very diffi· 
cult (0 get all the people agree-
Tes iudicata adverse possession, 
limitation, etc., are other examples. 

Shri S. C. Samanla: May I know 
whether in the Hindi-speaking States 
where all the enactments are at pre-
sent done in Hindi, the standard ter-
minology that has been evolved is 
used or they still use only those te.-
minologies which were used in the 
Hindi Acts before? 

Shri C. R. Pattabhl Raman: I must 
confess it is not universally adopted 
In the Hindi States even. We are 
persuading them as far as possible to 
use it. There is a glossary which has 
already been placed on the Table. 

"" ~ ~ : ro lf~ "'" ~ flO 
~ ~ iJlf> m1f11r ~ ..nt ~~ 
~ l:~:r ~, ~m~ ~ ~T it ~ it 
~ m1f11r ~ '!'f'Toif f'RT ~ ? .. f;:- l!.t, 
<ft '!if'Toif ~ ~~ ro 1fT ~ W 
~ o;rrll'ltr ii> ~~ ~ ~t ii; 
'fTlf rn ~ ? 

Shrl C. R. Pattabhl Raman: With 
great respect, I differ from the hon. 
member. It was reconstituted because 
the old commission become n.on est 
by effiux of time. Now we have in· 
creased it to 9 members. We..re 

evol ving a procedure by which rlth 
State would be able to associate itsel! 
with us by sending a Law Secretary 
or a legal remembrancer so far as the 
particular language is concerned. Till 
the other day We had part-time mem-
bers. We have done aWay with th.t. 
We are going to have a new Chair. 
man. Otherwise, the membership i. 
almost finalised. 

"" ~ smR : ff.t 'fTlf '.I:~ q 
~~: ~<r);r.rr~«1 

,,"~IRm": ~...: 
f«r ~ I 

Dr. Ranen Sen: Just now the Min-
ister said that SO'lIle Acts have been 
tr.nslated int" 'Hindi. May I know 
Who has borne the cost of this trans-
lation-tlle States or the Centre? 

Shrl C. R. Pattabhl Raman: Only 
the Centre has borne the cost. The 
hon. member is aware of the consti-
tutional provision. 

"" IftI'mf ~ : ~11f'( ~ lfllT'f 
>M >nimJ;r ~ ~ <'mr lIF~ 
mm .". it lf~ 'I>,:r 1fT flO f<n1lf'O 
m'I~-r w.rt ~ r~~ it ~ it 
~, Ilrf...,- qr.r iJlf> ~~ ~ 'I(T 
~) ~ ~ flO ~ it f~ 
f~ it ~ ~ro it «r-r m'I lIlT ri I 
rn ~ 'l'~ If<r1'IT ~ ~ rIO lf~ 
~«r'if"""'~lJ:~~r~~ .. ) 
~" 'if~ ~ ~ ~, rn f~ ~ 
~ it; ~, m'I~-r Iflft 'I(T Iff.~ 
f;r.r 'Alit ~ ? 

Shri C. R. Pattabhl Raman: I thought 
I explained the difficulties inherent in 
the translations. Even among Hindi 
States not all of them have accepted 
many words. 

"" '"""" ~ : It it m!'!llTik ~ 
fiNtflIi'f i 'f'1f~ '.I:'i§T -rr fit; 'ffi'IfirriR" 
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iff~ f,,~if'fliT~m m 
~.;ror ~'aJ ~ q'tt 'f~ ~'aJ ~ I 

Mr. Speaker: He .ays the Bills to 
be introduced in this Parliament 
must be both in English and Hindi. 

Shrl C. R. Patlabhl Raman: Hindi 
versions are already coming today. 

Shrimati Savltrl Nigam: All the 
excuses given by the Minister for the 
slow progress of the translation work 
seem to be very lame ones. I would 
like to know what is the difficulty 
before the Official Languages Com-
mission to adopt those words which 
are already being used in the Hindi 
regions, because they are enacting in 
Hindi, in translating all the enact-
ments of the Centre into Hindi with-
in a short period of one or two years. 

'1fT '11 0 'flO fffmT H~T 1f!fl 
fTf'li>r.cT ~ f~ f~:~ it foril' '1r:~ 'fiT,fT 
~ q'tt n:~ it >rtf ;ft;;r 'fiT o;tlj'lft if 
~<mf'fi"':<ft~7 

Shrlmatl Savltri Nigam: I am not 
a Hindi fanatic like him. 

Shri C. R. Pattabbl Raman: To take 
the example of one State, Uttar Pra-
desh. there is tbe word Mukaddama 
in some areas. There are also. as I 
said, the words, Vadi and PTativadi. 
Instead of forcing ·them accept one 
word. it is far better to wait and sec 
to it that a common nomenclature 
comes about for all these words rather 
than hurry this through and lose the 
whole thing. 

Explollatlouot Sea Fbi> f ....... Eastern 
and Western Coasts 

+ 
°1335. Sbrl Subodh HaDBd.a: 

Shrl M. L. Dwivedi: 
SJarI S. C. S.man&a: 
Shrl Bhagwat lb. A.ad: 
I!Ihl'! P. C. Boroo"': 

Will the Minister of Food, Agricai-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether Government have esti-
mated as to what percentage of sea 

fish is exploited at present from 
Eastern and Western Coasts of India; 

(b) whether Government prop-o.e 
to increase this percentage to meet 
the pressing demand of fish in ,he 
country; and 

(c) if so, the steps being taken to 
fulfil the object? 

The Minister of State In the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (iihrl 
Govlnda Mell'Dn): (a) The aver:lge 
percentages of exploitation of sea fI.h 
during the last ten years from the 
East and West Coasts of India are 12.2 
and 6.3 respectively of the estimated 
potential. 

(b) Yes. Sir. 

(e) In the Fourth Plan, etTorts ,'re 
being mad" to introduce 8,000 mecha-
nised fishing boats and 200 large fish-
ing vessels and to provide adequate 
facilities fOr landing and berthing of 
fishing boats and for handling of the 
fish catches. 

"" 110 ,"0 fi'Q\' it lf~ 'fr~'IT 
'qT o!fl' ~ f'f. ~ '1'''l ~ lffor;rr i't 
~""T ~'t ;;r or) lfor.'!l' "I'm! ~, 
ij; flffimft'or ~ ~ m ~ 'IT'l ~~ 
'!I'Wt '1'''l 'r~"flf lf~ifT it 'Tt:1'r 'I'f i't 
~ 66-67 if l';Ttrr 1IlP: ~« f~T 
S'mw IP:lf,TT 't ClfI1' rn ;;r f~ 
f~~ ? 
Shri Govlnda Mea .... : With a view 

to increasing the fish catches it is 
proposed to introduce 8.000 additional 
mechanised boats ami 200 larger traw-
lers for fishing ciuring the Fourth 
Plan. As to how many of them will 
be introduced in the first year will 
depend upon availability. 

'" 110 \lfTo ~'T : it lfi( ;;rr;r.n 
~ ~ f'f. W orne q'tt m orne i't 
.~~'R~T~~~m~ 
~ ~, f~ 'lim on: ~ ~ ~T W 
~, ;fl!r.r '1ft I.Illt if '<r ~ ~ if 
iffi '11ft ? 
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Slul Govinda Menon: Sir, the 
potential is said to be higher on the 
west coast but, as will be seen from 
the answer, a higher percentage has 
been exploited on the east coast. 

Shrl S. C, Samanta: Is it not a fact 
that the West Bengal Govern'ment 
failed in their attempt to exploit sea 
fish in the Bay of Bengal; if so, may 
1 know whether any fresh venture is 
going to be started from the Cen! re 
'or from the State Government? 

Shrl Govlnda Menon: There is this 
programme for the Fourth Plan, and 
the programme for the Fourth Plan 
has been finalised so far as West Ben .. 
gal is concerned after consultation 
with the West Bengal Govermnent. 

"" WI"." 1fT m'lll'{ : ,.r~ ~,,,", 
'III''lifT foif~'«f ,fr"l''IT if f"l'~ij; 'lll'im'!: 
mli ,(JI'f'1: 'l'QTT'I'T 'IT."'" 2 ~1 ~T.",,!f 
~ ~JI'T'l' 'IT': ~:t" 1ft '3'" 'Ii""~ 
,,~.r oj~ ffilf 7lTJI'ofT if f~<'fit srF<'f11Rf 
'III'f~n; "1'1' .. oft ~ 'O'<ff" ~"" 'nBT 
<I'~~it "" m ~t Off1<1lT ? 

Shri Gov!nda Menon: 
followed the question. 

have not 

Mr. Speaker: What will be the in-
.crease in the catch when all these 
targets arc realised? 

Shr! Govlnda Menon: As a result 
of these efforts the additional annual 
marine fish production at the end uf 
the Fourth Plan is expected to be 4.8 
lakh tons. 

Shri P. K, Deo: Tuna fish is foulld 
in plenty in the territorial waters 01 
the Andamans and it attracts foreign 
fishing boat.. Some time back some 
Chinese fishing vessels were inter-
cepted by our police. May I know 
what steps are being taken to en!UI'e 
that there is no trespau into the 
territorial waters of Anda-mans by 
foreign fishing boats? 

The Minister 01 Food, Arricnlture, 
Community Development and CoOpe-

ration (Sbrt C, Subra_tam): This 
will be taken care of by the Navy 
It will e""ure that there is no tres-
passing into our waters. So far os 
Tuna fishing is concerned, we nre 
taking the necessa ry steps. As a mat-
ter of fact, 200 larger vessels which 
we are getting for deep sea fishing 
will be useful for Tuna fishing also_ 

Shri P, C. Borooah: According (0 
Govern'ment's information, whiCh is \-he 
country which has got the highest per-
centage of coastal fishing, and may 1 
know whether Govermnent is going to 
take assistance from those countries 
to augment our coasta] fishing? 

Shri Govlnda Menon: Under the 
program'me which We have practically 
finalised it is proposed to introduce 
8,000 additional mechanised boats and 
200 trawlers for fishing during the 
Fourth Plan period. It is expected 
that out of the potential of 100 lakhs 
tons 4.8 lakhs (ons would be exploit-
ed. 

Shrl p, C, Borooah: My question 
was, are we aPI>Iying the techni-
ques which are used by other co!.:n-
tries which are successful? 

Shri C, Subramanlam: We are ge',-
ting collaboration from Norway, 
Japan and other countries which are 
advanced in the field of fishing. 

Shrl Banea: Do these plan. includ" 
subsidiary plans for training tradi-
tional fishermen of the West Coast ,. 
we II as the East Coast itJ the mecha-
nised technique. of manipulating 

these boat. and steamers and catching 
fish so that these people could be 
given necessary preference and u150 
additional occupation? 

Shrf Govlnda Menon: There are 
schemes for training fishermen. 

Shri Dlnen BlaaUaeharya: May 
know whether it is a fact that due to 
the increasing salinity of the riVEr 
Hooghly In West Benlal there has 
been death of richer HIlaa IIIh, whiab 
was abundantly avaUable .ome time 
back, at least for two months in the 
year? If so, what step, have :he 
Government taken to see that the 
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salinity of the river is removed so 
that the richer HUBS fish is available 
in plenty in Bengal? 

Shrl C. Subramanlam: Gcnerally, 
the requirements of West Bengal are 
taken care of by orgamsmg inland 
fisheries in the varfous parts of the 
country. Therefore, whatever short-
age is there in West Bengal we are 
trying to make uP by import from 
other States. As for as the problem 
of the Hooghly river is concer~cd, it 
is seasonal; s.Jmetimes we get UlOre 
fishes; sometimes less. 

Mr. Speaker: NexT' question. ~hri 

Bagri. 

67 as compared to the last year lor 
earning f-oreign exchange; 

(b) if so, whether they have Ponter-
cd into agreements with any countnes; 
for the export of sugar; and 

(c) if So). their broad detaib and. 
the total amount of foreign ('xchange-
to be earned thereby? 

The Deputy Minister In the MIni". 
try of Foo:l, Agriculture, Community 
Development and Cooperation (Shri. 
Shinde): (a) and (b). Yes, S'r. The 
Indian Sugar Mills Association, 
Calcutta, has been authorised to enter 
into contracts for export of 3.97 lakJl, 
tonnes of sugar during 1966 as under: 

Shrl Ranga: Sir, Question No. 1338 Country 
also may be taken up along with it. 

Quanti:y 
(Lakh Ton-

ncs) 

Mr. Speaker: If it is convenient for 
the Minister, he might answer that 
also. 

The Deputy Minister in the Minis-
try of Food, Agriculture, CDmmunlty 
Development and Cooperation (lShrl 
Shlnde): That is somewhat different, 
but I have no objection. 

Export of Sugar 

+ 
-1336, Shri Barri: 

Sbri KilIhen Pattnayak: 
Shrl Vishram Prasad: 
Dr, Ram Manohar LOhla: 
Sbri Ram Sewak Yadav: 
Shri Utlya: 
Shrt Yashpal Singb: 
Shrl Vlsbwa Nath Pandey: 
Sbri Ram&chandra Ulaka: 
ShrJ DhuJesbwar Meena: 
Shr! Daljlt Slnl'h: 
Shrl Onkar Lal Berwa: 
Slirl Bnkam Chand 

Kachbavalya: 
Dr, L, M, 8tngbvt: 
Sbrl Bade: 

Will the Minister of Food, ArrlcUl-
ture, Commnnlty DeveJO'pment lind 
Cooperation be pleased to state: 

(a) whether Government have any 
proposal to exp.:.rt more sugar in 1966-

U.S.A. 0.60 

U. K. & Canada 1 .• 1') 
Malaysia o. 7~ 
Other destinations 1 . I 0 

Total 3.97 

(e) Export to U.S.A. will be cn the-
basis of the average of the Contract 7 
Spot quotations of New York Coffee 
and Sugar Exchange Inc., dUring '" 
specified period. Export of 0.25 lakh 
tonnes to U.K. wilI be at the ne;:otJat-
ed priCe under the Commonwealtb 
Sugar Agreement, which is £ 47.5. 
per long ton. Balance exports wi1l 
be on price fixing basis linked to the 
average of London Daily Price durIng 
the specified periods. The shipment 
period is during January to Septem-
ber, 1966. The foreign exchange-
earnings will depend on the levt!l of 
international price of sugar dUrlug the-
pricing periods, 

~ ~ ~r iii'\' f.I1ria' 
-n~". qr ~ f1N : ~ 

1ImI', p, m~ ~ IN! ~{ 
lflfi ~ ~ 'Irt ~'IT m f<I; : 

('I') <m ~ ~ ~ ~ '""" 
~ ;ft;ft 'liT I'iP:mr ~ ~ ~ 
~. ~ fiI;m "IT ~ ~; ~ 
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(..-) Ifft ~, '" ~~ '!il 
at!", "IT1JI ftlRf f1r.ff « ;ft;ft ~ 
f.t</t(! ""~ it 'fill 'Ii"ft,'IT{Qt "'l:'fq 
~m ~ ? 

The Deputy MInIster in the MIn.s-
try Of Food. AgriCUlture, Community 
Development and Cooperation (Shrl 
Shlnde): (a) No, S.r. 

(b) Does not arIse. 

IIf) lfTIIlT 'fill ljoft 1f~ ll5 
~ f\l; :!. 97 "fTTi" ~ ;;it >;IT<[ ;ft;ft 
flmft '!il ~ ~;;rrr-~ ~ '!il 
if) 'fill ~ mr ~ ~ 'i!T1f ~ ~IJT 111 

~ ~, wn:~, ~ '" ~ « ~ 
'i!T1f f;m '" ~ '!il ;ft;ft ~.r ~ f.!;;;ft 
'" ~ f.I;if;fT ,.;m- ~r ..m: 'Q'1"~ 
hrit;;it;ft;ft~~~~f.!;;;ft", 

fF<'f.ft 'Ii'rlfif &IT ? 
Shri Sbinde: Prices are not the 

sam.:! in all the countries. For exam-
ple, we have a special quota under 
the USA Sugar Act. There we get 
preferential treatment and we get a 
slightly higher price. Similarly, 
there is an arrangement to have a 
higher price under the Commonwea1Th 
Sugar Agreement; so, We get a ~light
Iy higher price in Commonwe&lth 
countries. In the other parts of the 
world, naturally, we have i c' sell 
l!Iugar in competitive markets, 

Mr. Speaker: He wants to know 
price per kilogram. Is it possible? 

The MInister of Food, Agriculture, 
Community Developm .... t and (;0-
operation (Sbrt C, Subl'lUllllJllam): No, 
Sir; that is not possible. 

~~:~~<m'~ 
~~I 

sml Sblnde; May I add, Sir, that 
according to the international auger 

trade there are pricing perlods and 
the price depends upon the prevailmg 
London ~aily market priCe at the tIme 
of landing? So, it is not possible be-
forehand to tell exactly the price 
though it is possible to give the 
averages. 

IIf) lfTIIlT : 'fill Jjift ~ ~~ 
~~ 'I>'T ~'IT m f\l; ;;it ;fAT ~ f«w 
it~~(!)~"'i!1f'!il~« 
~ ;ft;ft 'I>'T ,.;m- flr.f ~ ~ ~1f 
'l1IT '" ~ 'ift ifT if ~"" ~ ri g11; 
~~~~'!il;fA)~if; ~mr 

'" ~R 'Ii"lf ~:'\lffi '" i;1f ;fA) ~ ~ 
!!IR 'fill ~T ~ ll5 !llil" it ~iii[ 
r", ~1T it ;;it ;ft;ft ~ ~ ~ ~T 'l>T1f<! 
~ ~T ~ ~ 'IlR ~ it ;;it 'If;ft 
~~~m€t~it~~'"~it 
~ ~"'" i!)~ "" 'flIT .;m-or ~ 7 

~~q:I!l:'""¥lf'fi 
iffiTIfI 1f1fl t I 

Shrl Shinde: I will try to answer 
the second part of the questloll. 

Shrl Shinde: I thought it to be m0re 
important. 

~~:~~I "¥ If'fiT 
r~ 'I">n ~ f\l; ~ ~ If.J1f(! ~ tiI..-
~~III'h:~1@m<ft~~~ I 

~~'!il~""-.w~ I 

'fill ;m-or ~ lif mr on: ~ '" "¥ 
'IT'" iIW'f ~ ~T ~ I 

'" lfTIIlT : ~ ~ if; ;m-or f.f<! 
'fit ~a- -.:~it ~ I ~ R-if ij; ~ ~ 
.rnt~~!!IT'f~~~~ I 

Shrl ShiDde: May I submit that all 
the sugar exporting countries in the 
world export sugar at a 1088 because 
there is less demand and more SUpply 
and naturally, the nonnal laws of 
supply and demand operate in the 
international sugar market? But, as 
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have already explained to the 
House, til .... qu.~ ... ljuu. was examined 
closely by an expert team headed by 
Shri Sen when the Sugar Inquiry 
Commission was asked to go into this. 
May J submit for the information of 
the hon. Member that it is in the in-
terest uf the nation to export sugar 
instead of growing other crops? The 
Sugar Commission says .... 

Shri SureDciranath Dwlvedy: Why 
do they not circulate the report to 
l'{embers? 

Shri !OhiDde: It has already been 
placed On the Table of the House. In 
ol'der to meet the argument which is 
frequently raised by hon. Members. 
I will refer to a quotation from that 
report. It says: 

"If there was a choice for the 
country whether to produce 
sugarcane Or. rice from the same 
acre of land, On balance it wouid 
be advantageous to grow sugar-
cane and export sugar manufac· 
tured therefrom and use the 
foreign exchange earned to im-
port rice." 

Shri RanIa: Who is that wiseacre? 

Shri Shinde: Please bear with mc. 
It continue.: 

"The foreign exchange receipts 
from such exports of sugar even 
at the current low price in the 
international market would ,be 
higher than the import cost of 
the equivalent quantity of nCe as 
could be produced within the 

·country from the same acre of 
land." 

Sbrl Yallamada aeddy: What is 
the margin? 

""T~:~fIl~.~~ 
lIQ '1T for; flmr ~ oft ;fi;fT ~ ~ ~ 
'II'Iif ~ ~ ~ ;;it ;fI;ft ~ ~ m 
~~~hl~~if~;ft;ft 
.,;t~~~~mmrn~ 

"lim ~ ~ lrr f<mr if on ~ ~ ~ 
~~~~~? 

~~:ftif~f.r;~ifl 

>mnn' ri; ;;mil' 'IT iifl ~ fif; ~ 'fiIT '" 
;fI;ft !miT ~'f ~ ! I 

..n ~!nm q'JfT >t~T ~ 
if iI'ffi'I'1lfT for; f'fim'f "I'T'I'<i ~ 'I'i if 
'TW~m'!il~rn;p;jffir;~~ 

~~i'rml~oft~ 
3. 9 7 ;;fN <!"f ifl ,ftOfT ifl f'ifl!N 
il<ITlIT <it :m~ f.r;cr;rr q;~ ~ 
flr.re'T ~ ~ !min: ~ ~ 
~A' ~ f¥t Ifl!T ~ '3C;T ~ ~ ;;rrfiI; 
~ ~ ~ '1'T ~ 0fl1f 7 

Shri Shinde: This information has 
been given to this han. 1'Iouse. 
may say that a bout Rs. 13 to 14 erores 
of foreign exchange would be earned 
this year, th,Jugh the prices are ex~ 

Lfemely low. 

..n~~:f~~'Ii) 
;ft;ff >r.fT omtT ~ ~ Ii¥; tt~T ~Gl! if 
~ ~ ~ 'fI1f ;((fri\' <it ~'f ii ~ for;", 
~ ~ ~ ~ "lim m- flr.ffi ~ ~ 
lfl!T~m~~~.rr~lJU 
~ :oWl; IlT'Q rn if; f'9'it 'ift'fT W!1Q 

rnif;T~~if;mr~7 ~ 

m-m ~ ~ ~ :m mrr ii 'fliT 
~<tt..,.~p 

Shrl Shinde: The prices, as I have 
olready submitted, are relatively 
higher in the United States of America 
and the U.K. and in the other parts 
of the world, they are considered to 
be low. 

As far as the export promotion aC-
tivity in other countries is concerned, 
we are trying to export sugar to 
Japan, Malaysia and Canada and, if 
possible, to meet any demand that 
may be there in other countries also, 
in the interest of earning more 
foreign exchange. Our endeavour is 
'" see that more market' is available 
for sugar export. 
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11ft Jm'm'! ~ : om ~ ~ 
~ ~ flI; ~ "Irof ~ ~'" mT '1ft 
;ft;ft ~ ~ ~ ~ ;;rnrr m.:: ~el'IT 
1I"rof '1ft 'i1it ;ft;ft ~ omft ~ ~ 
~ ;;fttr .rt ;ft;ft q~ ~ ~ ~ ~ 
'lif{'f ~ ~ ~ "lTffi ~ ftr:i; 
~rq- ij; ~ ~ ~ 'fif{'f ~ ~T 

'PIT>n" ;;rnrr t ? 

Shri Shinde: I am glad the hon. 
Member has raised this point. In 
fact, there is a wrong impression in 
the minds of some hon. members that 
sugar is being exported only from 
South Ind.i. and not from North India. 
May I say for the information of the 
hon. members that out of the quan-
tity of sugar that is being exported 
this year-we are exporting from 
V.P., Bihar, West Bengal. 

Silri Shincle: .... Andhra Pradesh 
.and Maharasht.ra-pradtically ~~ per 
cent is from U.P. Bihar and West 
Bengal and the rest, from other 

:States. 

otT ~ """'If ~ fif; lI'orf 
IIlRlf if ~ f~ qf"!T<Ii flr~1 'VI T 

!fT'<f m ij; fioro: 1966-67 it vfn; 
'ifRI ~ ~ fif;1rr ;;rflf'TT 1fT ~ ~ 
~ ~ ~ flI; ~ ;ft;ft ij; f'l1ll<r 
~"'" if ~ if ;ft;ft '1ft ~ 'IT ~.rr 
~h: ,,');ft '1ft '!ft1Rf ~ ;rq; :;rni.rr 
·"T ;ft;ft '1ft ~ ~ ~ ." 0IT'f.rr 
~ ~ it ~ 1f;1 m lIfu11I;q:r 
~ ? 

Shri Shlqde: This year, as a result 
or our eXport activities, we are not 
likely to have any smaller supplies 
for domestic consumption and the 
price of sugar being controlled, there 
is no question of any pri'Ce rise or 
any spurt in price as a reliult of ex-
-port!!. 

Sllrl Kamaehandra Ulaka: May 
know wh..:other there is any difference 
between • the procurement price of 
sugar at the factories and the export 
price? 

Shri Shinde: The difference is qUIte 
considerable; it comes tv Rs. 5R5 per 
tonne, i.e., the differenee between the 
procurement price and the average 
earnings of foreign exchange. 

'1"T .n..r~ !IITI'I ~ : ~ ~ ..-rRl 
• fif; I 9 6 5 it ;fi;ft f.rIrt1f m ii 
~ ~'I'i"m'f gm ~ ? 

Mr. Speaker: He wants to know 
how much loss we have suffered by 
exporting sugar durin, 1965, as com-
pared to what it would have fetched 
If We had sold it inside. 

Shrl Shlnde: The amount of sub 
sidy paid by the Central Government 
comes to Rs. 17.50 1akhs. 

otT 'A"IIIm:!IITI'I ~ : ~T'f ~ 
~~? ~"tt~iifimrlf>1"~q 

~f~~~~? 

Shrl Shlude: The amount of sub-
sidy is the quantum of difference bet-
ween the selling price and the .ctual 
procurement price. 

~~~n:\IIl\'!mr ~~ 
OfT ~ ~ I ~ 1964 ii 30 ~ om 
~~ gm! I 

~ ~ : m-h, m-h I fwlf.t 
~l!iTt~~~liro ~~fif; 
~wm~<H>n"(~<U I 

Sb,rl J[apar SID,Ih: How much 
would it have fetched if the S\lIIar 
had been sold in the open mar),et? 
How much money has been loot by 
selling it outside? That i5 the 
question. 

Ilft IR~ \Ill\'! ~: '!if;\rr.f 

f'iI;w;tr PI ~? 
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Shrl Shinde: May I say this for the 
information of the han. Member? ... 

Mr. Speaker: Subsidy cannot be the 
only loss. If we had sold here the 
same sugar which We have exported, 
how much price would it have 
fetched? 

The Minister of Food, Agrlcullure, 
Community Development aDd Co-
upe .... t1on (Sbrl C. Subramanlam): 
The pomt for consideration is this. 
It is not a question of selling it wIth-
in India and earning rupees) but it is 
a Question of earning foreign ex-
change. 

Mr. Speaker: There is no objectIOn 
on that. The point is .. bout the differ-
ence that is there .... 

SOrt C. Snbramanlam: That is what 
has been given. As against the 
foreign exchange earnings .... 

Shr; BrlJ Raj Singh: He is always 
trying to evade this question. 

Shrl C. SnbramaDiam: It is not a 
question of evading. After aU it is 
in the interests of the country.' ... 

Shri BrIj Raj Singh: Even when 
the Speaker asks him to reply, he 
docs not reply. 

Shrl C. Subramaniam: In 1965, we 
earned a foreign exchange of Rs. 11.26 
crores. For that We had to give a 
subsidy of Rs. 17.50 crores. Rs. 17.50 
crores is the difference between the 
internal price and the external price. 

""~~ f;f'Ifl"1i;ft;;fi'l" 
~ lfl'fit;~ itil1'fT1n"~""mr~ 
~~;ft;fT~;;rr~ ~I~~ 
;;n;;.rr ~ ~ "" 'm '<f! ~ ~ Ii!; 
~ m\f'I" ~ ;ft;fT ~ ~ ~ ~ 
~it;~it;~;ft;fT~~ 

1jTrr( ;;rr<IT ~, f;;m ~ '!lft;;rr '<f! ~ ~ 
"" 'fT'f ~ ;;it "!AT ~ ~ <mfT t 
~",,",<f~itmt; m~, 

<il 'm ~ itm ~ ~ "" 
~ smr, ~ ~ <f;;rr;r ~ ifI'i 
;Ft ~ ~ ;;it 'ifI";ft ~ ~ <mfT ~, 
~ ~ 1;<;r it; ~ it 'IiliT "" ~ 
;;nit I 
Shri ShiDde: The quantities that are 

exported are so small that they do-
not affect OUr internal consumption,. 
and even the gross movements elC. are 
taken int..:> consideratIon. 

Shri Ranga: Internal consumptio" 
is under controL 

Shri C. Subramaniam: The point lor 
consideration is this. We have diUer-
ent prices for the varIOUs zones. 
Therefore, the sugar which We try to-
sell to the outside market is taken, 
from that market where the lowest 
price prevails; that is why we select 
areas where the price of sugar JS 

lowest sO that the subsidy also may 
be the lowest. That is why We are 
taking it :from U.P., Bihar Wes~ 

Bengal, Andhra Pradesh and' Maha-
rashtra where We have this price '1d-
vantage. If we take the sugar from 
Punjab where the sugar priCe is the 
highe.t and send the Punjab 5ugar 
outside, then We shall have to pay a 
much higher subsidy On it. That is 
why, We take into account the price· 
factOr also. 

""~~:~~~ 
~Tlfl'f~~~~1 

IIfARf ~~ : 'R"'l': ~ mrr.r flr;rr 
~~, <il fiI;~ ~ mrr.r ~ 'f;T """" 

~mr;;rr~~? 

,,"f~~:~'I"~~'!iT 

fimf.f it; fu.tt ~ '!r\lT 'fT I 'R"'l': f.t>m 
1!"fif'fTq"~it;~'R~'!iTflr;rr 

mr '11!T ~, <il ~ lfl'f ~ ~ im 
~ 'Pit 'if<'IT ;;nit ? 'fff ~ ~ lfl'f 
~'f;T ~~ I • 

_ ~ : 'R"'l': 1IT'IirT>r ~ 
~1lI"'r'IT~~~~,tit 
~;;f·1 
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'"~~:ro~~~~ 
m~"""f;r;:r~~;fAt~~ 
~~,~it~~;;mrr~~ 

~~~"""~~fuil' 
~ '11m' ~ ;fAt <t<rrf ~ ~? .rn-
i[f, <it w ~ it ;fAt~ ~ ~ 
~ it ~ """ ~ '!il <it fun'1ra" 
~ ~ ~, ro lIit W<mr ;rrtf """ 1);11': 
firi;;;r '!il 'liT ~ ;;rrifIft ? 

Shri C. Subramanlam: The point for 
-consideration is this also. For 
example, if we take the U.P. sugar or 
the Bihar sugar, we have got to pay 
also for thl!' rail transport up to the 
ports, whereas in Maharashtra and 
Andhra Pradesh there are cowl-baaed 
sugar factories where we can avoid 
this rail transport. Therefore, from 
that point of view we have to look 
into the whole economics. Therefore, 
it should not be a tussle between 
"North India and South India. What 
is in the interests of the whole of 
India will have to be taken into con-
sideration for our export. 

Mr. Speaker: Next question. 

IIlTU~ :~~, 
~ 376{ 2) if; W\Wtr iro ~ 
~ 'liT lIVoi ~ I ~ ;j;ft ~ it 
~~fiI;Wl':~q'7;rrif""";fAt'!il~ 
\r.T, <it ~ ~ ~ ~ ;;rrifIft, ~ 
~'!il~~'«IT'Itf~f.!;m 
~ it, ~ fmcnrr ~, ~ 
m,: ,~ it, ~ Cf1!; ~ ~ ~ 
~.r;rij;tt.~~~~.-t ~ 

"I11f~1 ~~ itit~'IiT~~, 
fim;IT ~ .n IT'ilT f<:rIIT "IT 'i!T t q: 
~ 1fllT t ~ ~ ~~ .r;r 'liT 
1m" ~~; ~ ~ I 'ifif ~ ~ 
"""!fir ~ ~ lI1T 'i! ~, <it or <it 
\ffl 1jJ1f ~ ~ ~ i!T WIt ~ 
or'fi\:lT'ilTit~ll'Tnf~~ I 

~~ ~ 'liT ;j;ft ~ ~ ~ ~ WI' 
'fill ,.;r ;fAt '!il ~ \r.n" ;;nit'IT, <it 
~ ~(P!~~ I 

~~:~~~11lt 
~ f.!;'. <it .... 376 ~ ~ 
tmie m!!i ~ ;oom t <it "'i""~<;.'!. .''1 
~m~~1fTm~~'IiT 
~WIfT~ , 

'" (Iii,."..,., : '3~ <it ~ ~ I 
1M~~~~<'f~~' 

~~m: ~~ ~ ~ I1lt 
tmie m!!i ~ ~ '3O<IT ~ , 

Tanker. for ()a.rryIna- AmerIcaD Wheat 
to IDdIa 

+ 
·1337, Shrl S, C, Samanta: 

Sbrl Subodh B ....... : 
Sbrl M. L. Dwtvedi: 
Shrl Bbarwat Jba Asad: 
Shrl P. C. Borooah: 
ShrJ Bakam ChaD4 
Kachhavalya: 

Shri Bade: 
ShrJ YuhpaJ SIIIIh: 
Shri Mobamma4 BUM: 

Will the Minister of Food, Arr\-
culture, Community Development IUlll 
Cooperation be pleased to atate: 

(a) whether during his U.S. 'vlalt 
in December, 1965, he was Informed 
that for carrying American wheat to 
India, India will have to arrange tor 
large tankers from non-American 
sources; 

(b) if so, the reaaons offered; 

(c) the arrangements that have 
been made; and 

(d) how many Indian tankers wllJ 
b. available for the .purpose? 

The MInl8ter of State In tile MIn-
Istry of FOOd, A.-rlcnltare, COIIIIDII-
nlty Developmeut UI4 CooperatIDa 
(Sbrl Govtnda Menon): (a) and (b), 
In the context of the anticipated 
heavy imports of fOodgrains from 
U.S.A. during this year, the question 
of utilising larger size tankers/bulk 
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carriers for transporting loodgrains 
from U.S.A. was broadly discussed 
during the Minister for Food and 
Agriculture's visit to the United States 
of America in December 1965. There 
was, however, no stJgestion that 
large tankers from non-American 
lIources will have to be arranged. 

(c) and (d l. Since then three large-
size fOreign flag tankers and one 
large-size bulk carrier have been 
chartered for this purpose. 

Sbri S. C. SamAnt.: What percen-
tage of Indian tankers were used dur-
Ing the last few years? 

Shri Govinh Mettbn: As to the per-
centage during the last few years, I 
would like to collect information. But 
with respect to the present year, we 
have only chartered as yet 4 tankers, 
of which ane is indian. 

Sbri S. C. Sainanta: Is it true that 
Indian shippers are unwilling to use 
their tankers for carrying wheat from 
America because of low freight offer-
ed to them, and they are earning 
more foreign exchange by using them 
elsewhere? 

SIIrt GllVilliia MetlDtl: The frel,lht 
offered to Indian shipS I. not so low 
as su,gested. I have no information 
that Indian shippers are unwilling to 
transport food,rains. 

. ~ •• ,"0 ftQt : It ~ ~ 
~ ~ fit; 1966-67'" ~ro.r 'IITm'" 
ft;rlt~trnfut ~~, 
~.m:~~tmr.tfif><f.t 
ifl momr fiI;if ~ m ~ it 
'IITm 'I>T lfftrnff 'I'l'T ~ ? 

Sbrl Clovtnda Menon: Spealrln, of 
this :rear, I have alreadv said that 4 
have been chartered of which 2 are 
under U.S. tlag, one is non-U.S. and 
the fourth is Indian. 

Sbri M. L. Dwlvedi: What is the 
counUY of orilin or the non-U.S. 
tanker? 

Shri Govlnda Menon: I would like 
to have notice. 

-it (liI ... it..... ~ ~ 'fT'J 

~~~,m'l'l'T~~I[, 
~~t~m-~ 

-it~'"~ :~~it 
IIf'lI' ,.n ~ m 'I>T \lIT ~'iT'f fiI;In ~ 
~ ~, ~'I; 1ffi'Ii' ~ ~ ~ ~ 
l!fumr "II'R .". m ? 

Tbe 1\linlster of Food, Apiculture. 
Community Development and Coope-
ration (Shri C. Snbramanlam): 
Generally. we are expected to carry 
50 per cent of our foodgrains from 
the U.S. vessels; the other 50 per cent 
may be in non-U.S. vessels. 

Shri P. C. Sorooah: Is it a fact that 
American tanker owners are not 
anxious to engage in carrying food-
grains to India because they are not 
getting cargo on the return trip, for 
which they suffer loss? If so, have 
Government given any assurance to· 
them to get cargo on their return 
journey and if so what? 

Sbrl C. Subramanlam: It is a com-
mercial transaction. We ofter; If they 
come forward and accept it, it means 
they would take into account the 
freight available on the return jour-· 
ney . 

-ft '""""" ~ : ffi ~ ~ 
~tf.!;~~~""~fu?l'· 
..,. ~ t. ~ r~~q OR ~ fit;<RT 
~~'limm~~ 
-it ~ t, ~ it ~ fiI;a;rr ~ 
~ riit ? 

Sbrl Govtada Mea .. : With respect 
to the two US tankers we have ehar-
tered,the freight Per Jong ton has been 
$ 25 and $ 30 respectively. As regards. 
the future, we cannot say how many 
wilJ be chartered and what will be 
the payment which will haYe to be-
made. 
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8hrl D. C. Sbarma: How much of 
foreign exchange has been spent so 
far, that is, during 196~-66 and upto 
nOw in 1966-67, in bringing American 
wheat to India by means of thes" 
tankers which are chartered? 

Sbrl C. Subramaniam: Roughly, it 
costs Rs. ~-6 crores per million tonnes. 
Last year, we imported round about 

million tonnes. 

!!Ihri SUl'f!lldrautb Dwt"e41: Is it a 
lact that the Jayanti Shipping Co., 
which has been given a loan by the 
Oovetnm",nt of India has tefused to 
carry any imported foodgrains to 
India? 

Shrj C. Subramalllam: 
inlormatlon. 

have no 

Dr. Ranen Sen: Is it a fact, as was 
reported in the newspapers, that the 
loodgrains carried by the vessels from 
U.S.A. are charged more than the rate 
by vessels from other States? 

Shri C. S.bramanlam: American 
freight rates are a little more than 
the non-U.S. rates, but the extra 
charges which have to be paid are 
met by the U.S. Government. 

Development "I Subsidiary FOMItIs 

-1339. Sbrl Ling. Reddy: Will the 
Minister 01 Food, "lrieulture, COIII-
mUDlty Develo~t and Ceaperatlen 
be pleased to state: 

(a) the extent to which plans haw 
been devised to develop subsidiary 
foods like poultry in the country at 
the present juncture to tide over the 
food erishl; 

(b) the extent to which these bave 
been suecessful; and 

(c) the costs of the schemes and the 
results achieved? 

.."., Depat.3" MinIIIter loa tile MIDI.otry 
01 F...... ApleuHlII'e. c-1IIIity 
Developmellt aDd Cooperation (Sbri 
I5IlWe): (a) to (e). II. ortatement \0 

laid on the Table at the HOUle. 

STATEMENT 

Several schemes intended to brinK 
about increased production of subsi-
diary foods are being implemented all 
over the country either as normnl 
activities of the State Governments/ 
Union Territories or under the Five 
Year Plans. With a view to further 
stepping up the production of subsi-
diary foods like milk, poultry, eggs, 
meat, fish, fruits and velletables, a 
Special Development Programme was 
sponsored by the Government of India 
in June, 1964. A'n amount of Rs. 8.07 
crores is reported to have been spent 
by the State Governments on the 
Schemes taken up. Under this Pro-
~ramme durin!: 1964-65 and 1965-66, 

sume of the schemes e.g. vegetables, 
poultry etc. have already started 
yield bene lit. while others e.g. 
Intensive Cattle Development are 
expected to yield results after some-
time. All these activities wiU be con-
tinued and intensified in the Fourth. 
Plan. 

Sbl'l LInp ReIIdy: You have reler-
red to a Special Development Pro-
gramme lor subsidiary foOd.. May I 
know the amount that has been made 
available to the States under thit< 
programme? 

Silri Shbode: I have not lot the 
figure. at present State-Wise, but may 
I .ay for the information of the hon. 
Member as well as at thl. august 
Hause that all detailed information 
ha. bNm submitted to the House in 
the form 01 annual report. 01 the 
Ministry. 

Sbrl Lillp Reddy: In terms 01 food-
grains and subsidiary food, may I 
know the quantity that has beon 
actually produced by the execution 
of these schemes and the special pru-
gramme that has been made avail· 
able to the States? 

Slarl SJaIDde: The pro,ramme ha. 
m any aspects. There is the animal 
husbandry development programme. 
the dairy development procnmme. 
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poultry development programme, pig-
gery and sheep development, alsn 
fisheries, then horticulture; it also 
includes vegetables and other deve-
lopment activities. In fact, in addi-
tion to the intensive development 
programmes which have been under-
taken as a result of the emergency, 
we have the normal plan schemes 
and now we are on the threshold of 
the fourth .plan; we have in regard to 
each activity programmes and grants 
State-wise. 

The Minister of Food, Agriculture, 
Community Development and Coope-
ration (Shri C. Subramaniam): Per-
haps the hon. Member wants to know 
how much with regard to the physi-
cal targets has been achieved. We 
wanted to bring under cultivation 
during this emergency plan, to meet 
the shortage caused by the failure of 
the monsoon, about 3.5 million acres. 
As a matter of fact, we are bringing 
under actual cultivation about 3.9 or 
4 million acres. This would give uS 
an additional production of roughly 
2 million tons. As far as potato :md 
vegetables are concerned, we have 
brought under cultivation additionally 
,about 120,000 acres under potatoes 
<lnd 170,000. acres under vegetables 1n 
the various States. 

Shri K. N. Tiwary; Is the Govern-
met¥ aware that-in .1965-66 there, was 
.a production of vegetables as desired 
by· the ,Government, . and keeping. in 
view the .larlle. Production of. vege-
·tahles,. has the. Government made any 
arrangement for the· preservation of 
.such krnds· of vegetables which . are 
perishab10, and may not last after two 
Or three months? 

Shri C. Subramaniam: We have 
made some provision. for the pUrPose 
of processing vegetables and preserv-
ing them, but largely they are intend-
ed for current consumption. 

"*r ~ ~ ~t : 'fllT m<m 
'li'tll'll:~'~~~~f.!;~ 
.~ ~ . .mrm ~ 'fiT ·lffif· ~ 

.mr lIT ~ if; ~ ~ .mr mR 
'I»r ~ ~ .. ~ I cit fq;;: ~ ~ T1 
~ 1m! 'm'if if; lJT1!1 m:'fiT<: if 
~~gm'~ ? 

Shri Shinde: The Indian diet is 
cha,racterised. to be preponderant in 
cereals, and we take . really small 
quantities of proteins. Eggs being 8 
very important item' of protein, that 
should also form an important ifem 
of the dieL Tljat is a desirable objec-
tive, and from that point of View, we 
are undertaking these various activi-
ties. As far as poultry development 
is concerned, we have practically 
surpassed the target. Not only that. 
All over the country. even in the 
private sector, quite satisfactory deve-
lopment is taking place in regard to 
poultries. 

o,ft o,ft~ qm : W fmt ~ 
~ WfIT' ~ f.r. 8. 7 <'f1'1i' <"1llT wt 
1 965- 6 6 iJ'fi' fqf'f'ir mIlT <n: ~ 
fit;m l'flfT ~ 'in: ll'll: l.¥;f fqf'q"';f U~ 
~U fit;lfT l'flT1' ~ r ~ ~;n ~iJI' .~ 
fit; .. 'fllT . 'IiT~ ~~t ~tlf ~, 'lit 
~T ~, orr·~ OfTii' 'Ii't ~ f.!; ;;fr~<m 
<Fll' ~ OFf ~. 'fiT'!l if; m ~il ~, 

~'o't'fi'.~ ~.'I>flif R ,,;f.~ffi' t 
lIT ~ ? 'lfqftcrr ~ cit ~ 'fllT fu:fti 
~ i!Ih: ~. ~ 0'Ii ~ fiI;lrr l'fllT ~ ? 

Shri Shinde: The various amounts 
wj:tich are acjvanced to the State Gov-
erJlments are related to the various 
specified schemes;' and even if these 
scbemes are not imp)emen~ed, it is t~e 
responsibility of the State Govern~ 

ments to supervise them and the 
Central Government also periodically 
looks into them and tries to. ha;v,e 
periodical assessments. 

"*r (1"'~'I<1i1;q : ~ ~, 
~~;~~~~'!iT~,~, 

Qs!' ~ fmirrllT.~,'~ ~ <mr ~ 
.~ t·~·~ f1r.rR if; ~1i'rQl 
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'lfr ~ ~ 'lfr ~;At t~, 01'1 'fi" 
1:% ~ qR l!f.f if mm ~ 0;,'1<:~: mit 
if;1:%~~~~ ... (~I;j') 

'1') (,flQ .. lWi( : ilit ~ ~, ~ 
~ ~ I m<Rl ~, ~~ 
fit;tr~~~~~1 

1:%;qmqR~if~~$ 

~m~ 6-7~ if mit ~ I 

(~~) 

~ l{l1IlIiJ lifT IIfToom- : 6- 7 l!f.f if 
~ 'f@ ~~, 1 5 l!f.f if ~ ~ I 

~ (lq~"(I".C( : 6-7 l!f.f if ft;rn;rr 
'iff%: ;m-;rr ;;ftforit I 

~ft (I¥h .. <I" ... : ~e'f ~, lr 
mt it 'lf5ll"e'f oR ~ ~ I mq- ~ q"{ 

fifliqur 'f@ ~ qffl ~, pr ~T mq-
f.m<;r if<f ~ I 

vam ~fcIf mq- ~ rn 
lIT 'f@ rn I 

'1'T (liM<I"~" : 1:% ~ ~ I3f.t 
~ iflG 1:% ~ mo ~ <flfi ~ if@' 
~ ~ I ~it ~ if; ~ '1<:, 
'If1rlR if; ~ '1<:, ~ ft;rn;rr 
~ 'Iflft if; ~ if; fu7t ~ ~ ~, 
~~mm,:fT~;rltIT~~ 

~9iT ~ lft ~T ~ I ffi" ~ ~ 
f~~fif; ~'fiffiif;~'1<:~ 
~;rl ? 

403 (Ai) LSD-2. 

Shri C. Subramaniam: The fact that 
egg is costing more shows that it is in 
greater demand. Even those who are 
not accustomed to take eggs, are now 
taking eggs clandestinely. (Interrup-
tion) . 

~ (ifl~ .. (..,.< : ffi" ~"" it ~T 
'fi"r ~ar.r ~ 1M ~? 

Shri C. Subramaniam: As far as 
fruits are concerned, we are attach-
ing importance to the production of 
frUits also. 

'1'T (lq~"(I"~ : f'fi<f'IT ~ gllfT 
~ l(~ ct;r~? 

~ ~: ~T ;ift mq- ;io 
~I 

~ (liI~ .. (I" ... : it <lo ;;mIT ~ I 
mq- >;fiT '1<:, l!t9f"",:f '1<: fOf<f'IT W'iri 
~,,~ ~, ffi" ;ocr'IT 'fi<'ff if; ;;,~~ 
'fi"T ll"'mrr~'f ~ ,,~ ~ ? 

'1'T ~ ~~ ~ 'l{Prif 'fi"T 
fOf<f'fi ~ ml\flfl:«( ~, fOfifif; "fI'<i!:1 
if lIT'fifTl:( ll'i;fT OfT it 'lfm if<f;;rm f'fi" 
'lfit'fi" elm if <f ll"li<'f 'fi""{ ~~, it Ofr'f'fT 
'ifr~<fT ~ f'F ';iNT <t'f~' l(f;;r'!T it 
~"" if; «<i!:1 if ~ srqm;r ~? fOf<fit 
'l{T ~ m<r ~ <f liftTfcm"tor 
itT I 

Shri Shinde: As I have already 
explained, the fourth Five Year Plan 
has been formulated, and I think 
most of the States are likely to imple-
ment the various schemes in practice. 
That can be seen from the exj>erience 
of the last few years even in the third 
Five Year Plan period. 

Shri Sham Lal Saraf: Apart from 
encouraging the subsidiary foods like 
dairy products and other products, 
may I know what attempts have been 
made to produce non-cereal foods as 
a substitute' for cereals? . 
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Shri IMIlDcIe: I am sorry have on"t 
followed it. 

Shri Sham Lal Saraf: What 
"ttempts have been made, apart from 
rlairy products, to produce subsidiary 
foods or substitute foods in the place 
of cereals which are in sbort supply? 

Shrl C, Subramaniam: We are t.k-
ing steps to produce more potatoes 
which is a substitute for cereals, and 
in that we have made considerable 
progress. There is a glut in the U.P. 
market with regard to potatoes, and 
we are trying to export it to vaTiou~ 
other areas. In the same way, we 
have done a good deal of work with 
regard to vegetable growing and C.Ul'-
ir,g this year, particularly during this 
crisis, vegetables have been ~rown 

in a big way. Therefore, we arc also 
tlying to see that SUbstitutes for 
C'ereals are grown. 

Capaclty ., p_ to handl .. F~ralruo 

+ 
·1340. Shrl P. R Chakraverti: 

Shri KajroIkar: 
Shrl ~ Narayan Das: 
Shri D, D. Purl: 
Shri M. RampU1'fl: 
Shrl ·R. S. Pandey: 
Shrl R. Barua: 
Shrl M. R. KriIdma: 
Shri Ram Harkh Yadav: 

Will the Minister of Food, Agricul-
ture, Commanlty Development lind 
Cooperation be pleased to state: 

(a) whether the nine-member visit-
jng Team of U.S. e"'perts visited 
Calcutta and other ports to ensure 
their capacity to handle food ships 
arriving from the U.s.A.: 

(b) if so, the recommendations 
made by the Team; and 

(c) the st~ps taken to remov~ the 
difficulties in handling large commo-
dities in terms of the visiting Team's 
rE!commendations? 

The Min ...... or State In the MI"I.-trr of _, Arrtcultoare, (l_tt,. 

J)e..-elopment .. (l.eoperatlDa (8/dt 
GoTlnda lIe.oa): (a) Yes, .Sir. 

(b) A statement eiving the main 
features of the report is laid on the 
Table of the House. I Placed in LibTa-
TIl. See No. L'fI.<6l38/66l 

(c) Arrangements to handle im-
ported foodgrains to the extent of I Z 
million tonnes per month during noo-
monsoon months with possibility of 
further increase, if necessary, ha ve 
been made. These include improve-
ments in the transit sheds at port., 
procurement and installation of ~ddi
tional grain-handling machinery and 
equipment. increased wagon SUppry 
and considerable increase in labour 
strength, road transport arrangements 
and various other facilities. ("ios£"' 
liaison and coordination between t~le 

various agencies of the Government 
concerned with this operation ,md 
with the various port authorities i.'i 
also being ensured. 

Shrl P. R. Chakravertl: May I know 
whether in ·tenns or the recommenda-
tions of this expert team any mechani-
cal devL.e has been introduced and if 
so what is the cost involved? 

Shri GoTlnda Men.on.: Yes. Mecha-
nical devices have been suggested. 
The total cost ha. not been worked 
out. 

Shrl P. R. Chakravertl: In view of 
the fact that more vol ume of wheat 
and other cereals is also going to be 
increasingly imported, may I know 
whether in terms of PL 480 any 
other provision has been made 
that these machines for handling 
these goods are also to be imported 
'from America" 

The MiDllter of FOOII, Ap1cuU ...... 
Community Development and Co-
operation (Shrl C. Subramanlaml' 
The POint for consideration is this. It 
is an unusual year this year. I do 
not think we are going to maintain the 
sarne level of imports during the 
.. "mine fea<s. Therefore, it .. ur 
also be taken into consideration before-
we eo in tor terle aeale meebaniaatleD. 



liM! IHHw ~''''' p.,: May I 
II;MW wjl<!lft!"" ~is Uil \8111!1 wa, in-
vited by tile QoV8rnIllllnt ot Jndle Oil 
i~ j>wn or wilMh/IF it WN r8C()mmend-
ed by liul lI1lv!'mPlent of ~ UllitJd 
States and whether in what way the 
/IDIIlII'lImenl ru.. beaefiItId troIn the 
8¥P81'ieaOlt ot the report aubcaitted by 
thai team? 

Shrl C. SulJ_aaiaIII: When thi. 
qlU'stion Of importinll ~O-~2 million 
t.Pns waa taken up ~me doubts were 
,,¥pressed with regar!! to the capacity 
Df OUr ports to handle these thilliS. 
Therefore, the US wanted to be assur_ 
ed that we would be in a position to 
handle that. When the expert team 
came over and assessed the capacity. 
they were satided IhJt 'l"e were in a 
position to handle In addition to the 
other carlloe. which we will be get-
tmIr, 1.2 miUion tons of foodgrains 
41lri11J the non-monsoon days and 
900,000 tons during the monsOOn sea-
son. If necessary, with a little addi-
lion to our eqllipment, il could be 
stepped up from 1.2 to 1.5 million tons. 

8bri a. S. P ...... e': In order to 
remove the stock from the various 
ports to the jnterior, may I know whe-
ther government has plJalled an order 
for trucks with Japan of 3& tons capa-
city and how many trucks have we 
got? .... (Int~N'Uptions) 

Silri C. S~: We have I1Qt 
placed any orders for true\<.J; we have 
got sullicient capacity in the railways 
to move this Into the interiar but 
"II"le true·ks have been given to us as 
gift by the Popa and other marltable 
organieatioruJ aDd. they have iIMn 
utilised for this pIH1>06". 

Art &. S. 1I'4IIdH: l wlWAtd to 
Ion_ wh.etber ~ ~ ca,n beIU' the 
w.;e.t «>f J6 ,jQn~ 

IIbn It. .. ... , Ma,y I know wa.-
ther the ~ are sbao't-\enJl 
III' Il\Dg-ll!l1JI PJeas~, and it ~er are 
s1lort-~erm measures, whether it will 
,be in $e ,Interest of the country ID 
make the... Ihort-<term arrangementa? 

ShPI C. iiubr'lllll .... : 1 have 
already st,ted that it has got to be 
&I>ort-term because I do not e¥pect to 
II!I importing ,.t the "4fIU! lev!!l 4uring 
the comins Ye~rs alsQ. 

,"m~lI1P: PI' ;f'rfif it 
'II"r.fi ~T it >m=r ~it ..". ",) 
mm ~ ~ oft '!In' ~~ >ilfm 
~ ~~ mf~, 'Ii'iItT it 'llf'lr 'f~ 
It ~ oft, wf t 'fh ~r l1'~ ~"t 'Itt 
~ f'lr ~~ ~II' It 'f'!'fu;r it PI' ~ >ilfm 
tmfTit>t..".~~r.? 

Mr. Speaker: He wants to know 
whether the assessment made by the 
foreillll team is mUch lar,,,r Ioban what 
we have estimated jUld ,that ill why 
tlley are nOW prepllre to ,ive larger 
QlIIIntities Of wheal. 

Sb,i C. Subramapiaa: No, Sir; we 
also estimated it at the same level 
that we would be in a position to 
handle 1Q to 12 million tolUlBS. That 
was confirmed by the team that cBllle 
here. In addition they have .u~u:este(\ 
certain short-term measures by which 
we can .tep it up from 1.2 million to 
1.:; million tonnes per month. 

8hri ...... : Taking advantage of 
this special need tAat has arisen, may 
I know wbether the Food and AJricUl-
ture MInistry are In touch with the 
MWatry in charga of ports in order Ix> 
lIevelop medlum.alzed IIOr1a like Tuti-
corin, N egapatam, Kakigad&, V izSC, 
Masulipatam and 10 many other places 
on the weet coast also Ix> 1n~I'N.e our 
port-~apaclty for import. and exportl 
in the yllllrs to come? 

Sbri C.~: The minis-
try . concerned III quite aware of this 
118tiorwl problem find iPe pl~ PfO-
vides fOr this. 

~,~ .M: 'I"fT l{) \t'lr ~,,~ 
q-~ir ~ i '~ ..,: f;mit oft f~ 
IJtpr II'Ii '" 'lit oTJ Q,T'IIl ~ ?6TU 

GIIm t. 1t'II' '"...t ~ it fPrf 
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~ .. T<fT ~ !II't\ ~ on ~ ~ ~T 
G!m~~'liT ~<m~.m-~ 
.,.-.,. 'f1: ~ m ~ ~ !II't\ '"~ 
~<ft';;n' ll'lJ: ~t W ~ f'F ~« >TR' 'liT m 
~ ;fhnfw ~ '1>'1' ~T'f~ ~ I it 
;;rr;r~ 'ilTl\\'lT ~ f'f; 'fll'T ~ ~ ~ 
... h: 'fll'T ~ ~mm~T ~ f'F 
'JI'~ ~ 'Jf't iiW ~rnr ~ ~~ '!'film 
~~"I"tl:~~~~ 
~'i\Tf~ 'ifT11;? 

Shri C. Subrlllll8Dlam: That is our 
attempt. I am not aware of this 
report. I will certainly look into it 
and find it out. 

Shri PrIya Gupta: To check whe-
ther fOOd and other perishable goods 
are carried properly, is the Food 
Ministry consulted whenever goods 
trains and passenger trains carrying 
perishable goods are cancelled by the 
Railway Ministry? In Bihar all the 
passenger trains oarrylng perishable 
goods, including fish from Katlhar to 
Assam, have >been cancelled in the 
Jl/8me of shortage of path? 

Sbrl C. Sultraman1am: So far 88 
Assam is concerned, the movement 
into Assam is very much limited. That 
is a problem which the railway minis-
try can take care of. AB far as tranB-
pol't from other porta into the inte-
rior is conc~ned, we are in dose toUch 
and liaison with the Transport Minis-
try and Railway Ministry and there i. 
no problem. 

~l'ITo,"o~: ~~'JI't 

iiW 'IffiTT ~, if.t WIT ~ f'F ~ it 
~ f'f'it f~~ it ~ 'f>'T ~, 
~~ Of) 'Il'iI'~~ ij'lIOof ~ ~ffi ~ 
{noT f!Jl<roll' fnr ;:;mrr~, 'fll'T ll'i1 
~~? 
8hrl C. Subramanlam: I am not 

aware whether it is being distributed 
through Christian missionaries. . 

Shri P. K. Deo: Paradip bas got the 
biggeot dratt of .w tt. in this coun-

try. It has been lately commlulone4. 
M-&y I know if an attempt has beeII 
made to utiJiae Paradlp port for the 
import of foodgrains and, it 80, what 
development hu taken placeT 

Shri C. 8ubramanlam: The Pazedip 
port also will be utilised to a certain 
extent for the present tor the purpose 
Of transporting from the big tanke1'll 
into smaller vessels to be sent to vari-
OUS other porl\s. If we have to step 
up our importa from 1.2 to 1.5 mill.ion 
tons, some land discharge alao will 
take place. 

Demand of Fertlllsen 

+ 
·1341.8hri Ramaclwula U1ka: 

Shri DhDleabwar Meeaa: 
Shri R. S. Pandey: 

WiU the Minister of Food, A&TIcId-
ture, CommlUllty Developmem ... 
Cooperation be pleased to state: 

(a) the present demand Of fertiliser. 
in the country; and 

(b) the manner and extent to which 
it has been met? 

The Deputy MinISter In the M1aIa-
try of Food, Agriculture, Commnnlty 
Development aDd CooPeratl.... (Shri 
8hyam Dhar 1IIIara): (a) and (b). A 
statement giving the required infor-
mation is laid on the Table of the 
House. [Placed in Ubra'1l. Se. No. 
LT-6l39/66] . 

Shri Ramacbandra Ulaka: lIJIlve 
government any proposaJ to reduce the 
price of fertilisers, especially tor 
supply to the drought-a1feoted States 
and, if so, to what extent? 

Shri ShYam Dbar Misra: There iI 
no question of any propooal for reduc-
Ing the price Of fertilisers. We do 
intend that the prices should go d ....... 
Unfortunately because of the &uppIy 
pooition and diffioulties of manutae-
ture the prices are quite high. 

8hr1 Ramaebuulra maka: It I. 
stated in the statement that our ...... 
quirements are to the tune of 15 lakh 
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tom whereas the availability is only 9 
lIakh tons eXcluding the additional 1.5 
lakh tons to be imported May I know 
in what manner the balanre quantity 
will be secured during 1966-671 

Shri Shyam Dhar MIsra: According 
to the assessment, iIt is a fact thlat our 
requirements should be about 15 lakh 
tons. We are trying to get about 10.5 
lakh tons and the balance would be 
the shortfall. 

WRI'ITEN ANSWERS TO 
QUESTIONS 

Supreme Court Judgment In 'Blitz' 
Publication of Evidence Case 

*1342. Sbri Madhu Llmay.,: 
Dr. Ram Manohar Lohla: 
ShrJ Klshen Pattnayak: 
ShrJ Manrya: 

Will the Minister of Law be pleased 
to state: 

(a) whether Government have exa-
mined the implications of the 
Supreme Court's Judgment in the 
'Blitz' Publication of Evidence case; 

(b) if so, whether the petition was 
dismissed on substantive or procedu-
ral grounds; and 

(c) the action Gavernmeut propose 
to take to ensure that the principal 
of "open trial" is not violated? 

The MInister In the MInIstry of Law 
(Sbrl C. B. Pattabhl Raman): (a) Yes, 
Sir. 

(b) The petition was mainly d .. -
missed on substantive grounds, viz .• 
that the order passed by the Learned 
Judge was within his jurisdiction 
and, therefore, there was no question 
of the Supreme Court exereisln~ It. 
extraordinary powers to issue a Writ 
under Article 32. 

(0) The question does not arise. as 
the Supreme Court hasienerally up-
held the principle of "ellen trial". 

Manratore Port 

*1343. ShrI Maheswar Nalk: Will the 
Minister of TrallS)lOrl, Aviation, Ship-
ping aDd Tourism be pleased to .tate: 

(a) Whether a revised estimate of 
Rs. 27 erores for the expansion of 
Mangalore Port has now been prepar-
ed and SUbmitted to Government; 

(b) whether the entire cost is now 
being borne by the Centre; and 

(0) if so, the conditions laid there-
for? 

The Minister of Transport, Aviation, 
Shipping and Tourism (Sbrl SanJlva 
Reddy): (a) The Chief Engineer and 
Administrator of the Mangalore Har-
bour Project has prepared and sub-
mitted an estimate ofRs. 27 eror~s 
fOr the development of a new major 
Port at Mangalore. 

(b) and (c). As Mangalore wl11 be 
a major Port, the project is bemg 
administered and financed entirely by 
the Government of India and the 
question of imposing any conditio,.,. 
on the State Government does not 
therefore arise. 

Air India Servt.,.", 

*1344. SbrI Yuhpa! Singh: 
SbrI Mahoswar Nail<: 
Shri D. C, Sharma: 
Sbrl P. C. Bo....".h: 
Shri Basumatart: 
SbrI Onkar La! BerWa: 
Sbrl Bakam ChaDd 

Kachbavalya: 
ShrJ Bade: 
ShrJ S. M. BaaerJee: 
Shrl Mohammad Elias: 
8brl Daji: 
ShrJ Indrajlt Gapta: 
Shrl Bota Singh: 

Will the Minister of Tr8lllpOrt, 
Aviation, Shipping &lid TCIIIIWol be 
pleased to .tate: 

(a) whether any progress has been 
made in restarting the .ervices of 
Air India; 

(b) if 80, on which routes; and 
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(c) when normal conditions are 
likely to return? 

The Minister of Transport, Aviation, 
Shipping anei Tburism (Shri SanJlva 
Reddy): (n) The Navigators having 
called off their strike on the 7th April. 
the services have been restarted with 
effect from 6th April, 1966. 

(b) All the scheduled services have 
been resumed. 

(c) The situation has returned to 
normal. 

Inquiries against Mundhra Firms 

"1345. Sh,i P. C. Borooah: Will the 
Minister of Law be pleased to .tate: 

(a) whether any inqumes have 
been made Into the aftairs ot the 
Companies with whiCh Shri Haridas 
Mundhra is connected under the 
Companies Act; 

(b) il so, under whiCh Sections 01 
the Act, and what were the specific 
allegations against them; and 

(c) whether any reports have been 
received thereon? 

The Mlnblter 01 State In the Minis-
try 01 Law (Sbn C. B. Pattabhi 
Raman): (a) and (b). i'houlh no lor-
mal inquiries into the alraus 01 these 
cO'mpanies, as envisaged in Section~ 
235 or 237 ot the Companies Act, are 
now being made, the Company ).aw 
Board and the Registrars 01 Compa-
nies under the Company Law Board 
are now examining the books of ac-
counts of M ,s. Duncan Stratton and 
Co. Ltd., Bombay and some other 
companies including companies hav· 
ing dealings with them with a view 
to deciding upon further appropriate 
action. 'the allegationS against M Is. 
Dun~an Strattoh and Co. Ltd., ... ere 
those relerred to in Starred Que~tI"n 
No. 48 answered on the 4th November, 
1985 and Starred Question No. 684 
answered on 22nd March, 1966. Be-
sides M/s. Duncan Stratton and Co., 
Ltd., in respect of M Is. Manmohan 

Corporation India Ltd.. and Richard-
son Crudas Pl'dperties Private Ltd .. it 
had been alleged that the ace bunts of 
these companies have not been pre-
pared and audited for the last few 
years and that the account books of 
the company were not available at 
the registered office of the company 
for inspection as requiretl by Sectio". 
209 of the Companies Act. 

These inquiries/examinations of 
books are being made under the 
powers conferred bY Sections 234 and 
209 (4) of the Companies Act. 

(c) No final report has been recei-
ved. 

Purchase Price of Rice and Paddy 

·1346. Shri Surendranath Dwivedy: 
Will the Minister 01 Food, Agricul-
ture, Community Development and 
Cooperation be pleased to refer to 
the reply given to Starred Que.tion 
No. 953 on the 5th April, 1968 and 
state: 

(a) whether any concrete measure. 
are being taken to fix a unilorm pur-
ciUISe pri~e tot ric~ and paddy for all 
over the country; 

(b) whether the priees were fixed 
with the concurrence -of the State 
Governmets and in caSe of which 
states the C~lItre *as 1I0t in a jlO!;i-
t10n to accept tneir viewpoint; and 

(c) whether it is a lact that th .. 
procurement of paddy and rice in the 
surplus States is hll'llipered on account 
at the lower price fixed in sUch 
State. in camparlson to the delkit 
State.? 

'!'he Mlilister ot State In the MiIlis-
t.,. 0' FOOd, Actlellitllre, Co_"lllt, 
Denlopmt!llt 'ild' CoOjIeratlcin (!!IlIr' 
Go.-Iilota Mellon): (a) No, Sir. 

(b) Th~ purchase prices 1I'~te tlxed 
by the State Governments (hmMelv •• 
in consultation with the Government 
ot India. 

(e) No, Sir. 
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Barvestln, of Summer Paddy 

'1347. Sbrlmati Kamllularl Sinha: 
Will the Minister of Food. Agrieul-
t ... e, Community Development and 
Coo~ratlon be pleased to state: 

(a) whether any attempt is being 
madp to populari,. the harvesting of 
summer paddy; 

(b) if so, in what manner and on 
what scah~; and 

(c) the average yield of summer 
paddy per acre? 

Tbe Deputy Minister in tbe Minis-
try of Food. Agriculture, Community 
Development and Coo~ratlon (Sbri 
abyam Dbar Misra): (a) Yes, 

(b) Communications Were sent to 
all the Chief Secretaries of the States 
in September, 1965, in respect of 
emergency drive for bringing about 
additional fOOd production by special 
measures. One of the measures sug-
..".ted was growing additional crojJs 
ia irrigated areas in which connec-
tion it was suggested that possIble 
areas might be quickly identified and 
a programme drawn up for the next 
winter and spring seasons. Specific 
suggestions were made regardin, 
possible areas in HiraJrud command 
arca in Orissa and in Bihar. A letter 
wa, sent to Assam in October, 1965, 
to develop a special programme for 
Bummer' paddy cultivation in response 
to which the Government of Assam 
"iasued instructions to all concerned 
officers in respect of procurement 3nd 
distribution of seeds, pumps, etc, It 
was reported that preparations were 
made as early as November, 1965, and 
that it was expected that the summer 
paddy crop in Assam would be both 
extensive as well as intensive. 

(c) Information on the steps taken 
'and the results achieved have been 
invited from the State. of A.am, 
W ... t Bengal and Bihar and will be 
placed On the Table of the Sabha as 
800n ilS it is recmved. 

ACCUIDIlIatiOll'" S_ s..... 
"lW. Shrl luhn.t MeIna: 

S .... , NarelUl .. SiIIcb Mahlda: 

Sbrl SIddaaan,jappa: 
Shri Sham Lal Sarar: 
lihri D. S. PaUl: 

Will the Minister of Food, Agricul-
ture, Community DevelOPlnell1 and 
CooperatiOD be pleased to state: 

(a) whether it is a fact that sugi:U' 
industry is facing crisis due to the 
accumulation of sugar stocks of more 
than 12 million lannes in different 
factories all over the country; and 

(b) if so, the steps Government 
have taken to remove the difticuities 
of the Sugar Industry? 

The Deputy Minister In the Millis-
try of Food, Arrleutture, Commu.lty 
Development aDd Cooperation (Shri 
Shinde): (a) No, Sir, The sugar 
stock with the sugar industry on 15th 
April, 1966, was 23'37 lakh tonnes, 

(b) Action has been taken through 
the Reserve Bank for provision of 
more funds to sugar industry in the 
shape of advances by scheduled 
banks. The release of sugar for 
domestic consumption has also lIeen 
increased from 2'06 lakh tonnes P"" 
month in December 1965 to 2:49 lakh 
tonnes in April 1966. 

River Steam Navigation Company 

'13ft. Shrl IndraJlt Gupta: 
8hr1 S. M. Baur,lee: 
Dr. ItaDeft Sell: 

Will the Minister of 'trlUUlport, 
Aviatloa, ShlJlPlD« &lid Toa..... be 
pleased to state: 

(a) whether the management or the 
River Steam NavigatiOn Company 
have notified their Calcutta employee. 
that from February, 19!16 onward., 
no salaries wlll be paid to them; 

(h) if so. whether these employe .. 
have been laid oft" Or retrenched; 

(c) whether it i. now proposed to 
wind up the Company or to liquldot" 
it Or to revive its operationlli as 
Inland Water Carrier between West 
Benltal and Aosam; and 
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(d) the proposals. if any. in regard 
to the Company's dockyard at Raja-
bagan? 

The MInister of Transport. A vla-
tlon, Shipping and Tourism (Sbrl 
Sanjlva Reddy): (a) No. 

(b) 1218 employees of Rajabagan 
Dockyard and 443 employees of the 
Calcutta ghats have been laid off in 
accordance with the labour laws. No 
permanent employee has been re-
trenched so far. 

(e) and (dl. The matter is under 
active consideration. 

Reorp.alsatlon of I.C.A.R. 

01350. Shrl S. M. Banerjee: 
Shrl Mohammad Elias: 
Shrl Indrajlt Gupta: 
Shrl Buta Singh: 
Shri DaJi: 

Will the Minister of Food. Arricul-
ture. Community Development:uod 
Cooperation be pleased to state: 

(a) whether it is a fact that as " 
result of the reorganisation of lndian 
Council of Agricultural Research. 
some 25 to 30 thousands of employees 
have been asked to resign; 

(b) if so, the reasons therefor; 

(e) whether such orders were 
served on these employees vide Gov-
ernment orders dated tbe 21st Feb-
ruary. 1966;· and 

(d) the steps taken by Government 
to save these employees? 

The Deputy MInIster In the Minis-
try of Food, Agriculture, Community 
Develop ....... t and Cooperation (Shrl 
Shyam Dhar Misra): (,,) to (d). A 
statement is laid on the Table of the 

. House .. [Placed in LibTaTl/. See No. 
LT-6140/661. 

q'Oi\q ~ ~ a;mff .-r i'.m1 'I!AT 

*1351. ""~~~: 
~~~"'": 
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("") omm '«fif ~ fqf'f'll' ~T 
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~nrT ~T ~ «lffif :o'ffTrot 'I>l lIllf"n 
f~w.r ~I 

(.-) 5Wf ~ 'I{f ~ I 

Seeds Corperations 

0 1352. Shrl Flrodla: 
Shrl Dbuleodlwar Meena: 
Sbrl RamaehaDdra Ulaka: 

Will the Minister of Food, A(ricul-
lure. Community Development and 
Cooperation be pleased to state: 

(a) whe!her it is proposed to ~et 

up Seed Corporations in all the States 
in India; 

(b) if so. whether they will be In 

Public or Cooperative Sector; and 

(c) when a final decision i. likely 
to be arrived at? 

The Deputy Minister in the MiDis-
tIy of F_. ApteuJture, Community 
Developmeat aDd Cooperatloa (ShrI 
Sbyam Dbar Misra): (a) to (el. The 
State Governments hnve been ddvised 
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to set up State, regional or cOm-
modity-wise Seed Corporations for 
dealing with procurement, storage and 
distribution of seeds. They call be 
either in Public, Cooperative or 
Private Sectors. The matter is undel 
the consideration of the State Govern-
ments. 

Procurement of Rice 

01353. Shrl P. K. Dee: 
ShrI Krishnapal Slnrh: 
Shri P. H. Bheel: 
Shrl Madhu Llmaye: 
Shr\ Klsheu Pattnayak: 
Shrl Tan Singh: 

Will the Minister at Food, Agricul-
ture, Community DeveloPJmnt and 
Cooperatioa be pleased to state: 

(a) the total quantity of rice pro· 
cured under the Compulsory Pro .. 
curement scheme from the Kalahandi 
District of Orissa; 

(b) the total quantity of wheat sup-
plied during the last two years by 
thE' Central Government to the Orissa 
Government for distribution in Kala-
handi District to tide over extreme 
shortage of food there; and 

(c) the total yield of rice during 
the years 1964-65 and 1965-66 in Kala. 
handi Distrkt of Ori!'sa and the r.:OT-

responding requirement of the people 
in the District? 

The MinIster of State In the MInis-
try of Food, Agriculture, Community 
Development and Cooperatloa (Shrl 
Govinda Menon): (a) During the 
curren I crop year. 9'5 thousand 
tonnes of paddy had been procured 
in Kalahandi District under voluntary 
monopoly procurement scheme till 
7th April. 1966. 

(b) Government of India supply 
foodgrains to the State as a whole. 
The internal distribution of supplies 
received from the Centre and the 
food grains procured within the State 
to the different districts is arranged 
by the State Government. During 
the years 1964 and 1965 the total 
quantity of wheat Bupplied to Orissa 

was 1'29 lakh tonnes, includlnl 'he 
quantities supplied to the roller ftour 
mills. 

(0) According to the State Govern-
ment, Kalahandi District produced 
2'92 lakh tonnes in terms of rice dur-
ing 1964-65 and 1'05 lakh tonnes dur-
1965-66. No consumption survey of 
foodgrains has been made and no 
estimate is available of the require-
ments of foodgrains of the people in' 
Kalahandi District. 

Chief Ministers' ConrerellOe 

°1354. Shr! P. Venkatasubbalah: 
Shrl Prakash Vir Shutrl: 
Shrl P. C. Bo..-h: 
Dr. Mahadeva Praaad: 
Shrl DalJlt Sln(h: 
Shrl Ja.shvant Mehta: 
Shrl R. Baru&: 
Shrl D, S. Pam: 
Shrl Ramaehandra Uta ... : 
Shrl DhuJeshwar Meeaa: 
Shrl Baswant: 
Shri Vishwa Nath Pande,.: 
Shrl Ram Harkh Yadav: 
Shrl Shree Narayan Daa: 

Will the Minister of Fo"', Alrlaal-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether there has been a Con-
ference of Chief Ministers and State 
Agriculture and Food Ministers 
recently. to discuss schemes to boost 
food production in the country; 

(b) if so, the decisions arrived at 
to achieve this objective; and 

(c) whether any steps are proposed 
to be taken to demarcate the rel-
ponsibiIities of Central and State 
Governments and also to coordinate 
their schemes to achieve maximum 
agricultural production? 

The Deput,. Mlnhoter In the _ 
tr,. of Food, Agrlealtare, C_It,. 
Development and Cooperation (1Ihr1 
Shyam Dhar MIsra): (a) Yes, Sir. 

(b) The Hillh Yielding Varletie. 
Programme, its targets and mea5ur_ 
for its implementation were approved. 

(e) Yes, Sir. 
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C_ on Arricultural Farm produce 

'1356. SlIri SlIlIOIIII Bansda: Wi:l 
the Minister of FoOd, Arrlculture. 
Community Development and Co-
operation be pleased to state: 

(a) whether Government propose 
to enhance the cess on agricultural 
farm pruduce; 

(b) if so, the reasons therefor; and 

(c) whether this will be applied t'J 
all agricultural commodities? 

The Deputy MIDWer ill \he MtnJs-
try 01 Food. Arrlcaltlll'e. COIDIDaJilty 
Denlopment aDd COOpcratioa (Shrl 
Sbyam Dur Misra): (a) The Produce 
C .... Bill 1966 introduced in Parlia-
ment on 1-4-1966, .pecilles the rate 
or cess to be levied an cotton. lac. 
copra and oils, which were earlier 
covered by the Indian Cotton Cess 
Act. 1923. the Indian Lac Ce.s Act. 
1930. the Indian Coconut Committee 
Act. 1944, and the Indian Oilseed. 
Committee Act. 1946. re~ectiv<ely. 
The Agricultural Produce CeSI Act. 
1940. covers the cess on certain other 
agricultural produce. There ill no 
proposal to revise the rate in the 
Agicultural Produce CelS Act. 1940. 

(b) and (c). Do not arise. 

fiI~ ~ 'IIfw (WIIn'I ~) ~ iI; 
~ Silt4\ i iSIf'hq 

1357. ,"~r..: IPn' .... 

p,~~~~, 
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~ flA-f'iI;;r morT 'f' f~ ~ ;;rtoIr 
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ROle of Pancha"ad Raj In E4IleaUcm 

·U58. Shr\ P, B. CI •• I ...... erU: Will 
tfu, Minister of Food, AIrlcoa1· 
tllft. CommaDIt" be.dopmellt and 
C ......... &I .... be pleaaed to otale; 

(a) whether Oovetnlnent have 
considered the questlon r~: .Ung to 
Ihr role of Panchayati Raj in oJoe.· 
tion; 

(b) how far the Panchayati Raj 
institutions are well orlaniud at pr~
.ent to shoulder the resp0n.8ibility of 
educational adlnlnistratiort; and 

(c) how far Goftmlntllt hive 
accepted the idea or uaoelatine 
Panchayeti Raj institutions with the 
pl8l1n~ Ind adlhlnistrttloll ot edu-
.,alion within their Jurisdiction' 

..,.., Depbty Mlalll&er .. the MIJLIt.· 
.,. of Feed. Apleultlm!. C_-
munlty Developmellt and Co-o", ... -
Uon (Shrl ShlDdr): (a) to (c). 
At preent. primary education is 
under the charge of Panchaynt 
Samitis in Andhra Pradesh. Bihar, 
Gujarat. Madras. Oriss. and Raja.-
than. and of the Zil. Parlshad. in 
Maharashtra. Secondary education 
has also been entrusted to Zli. Parl-
shads in Andhra Pradesh and Maha-
rashtra. 

The whole question of the rolo of 
Panchayati Raj institutions in the 
field of education is, among other 
matters, under consideration by the 
Education Commission; its recom .. 
mendations are awaited. 

IA.C. Emplo1_ 

"1359. Sbrl Madhu L1ma"e: 
Shrl D. C. Sharma: 
SflrI ..... HatIIla Yaday: 
IJIIrl JIIarti MaIIObar: 
Shti KaJrolllar: 
.,1 P ........ r: 
8hri II. C. Se, 
!llIrI P. C. BorGllah: 

Will Ihe Minister at Tra."Port. 
Avlatlo.. ShipplD, and Toarlom be 
pleased to state; 

(a) whether it is a fact that con-
troversy has broken out between l.he 
Pilots ana Air Corporations I!:mp-
loyees' Union in the Indian Airlines 
Corporation over Qharps of mi!!l-
behaviour by PlI"", towards tlhe air 
hostess.s and the counter-ehBf,e of 
insubordination against the latt"r by 
the former; 

(II) ~her this dl'pute he. IlI'eet-
a4 1111111 ochedule. of the Indian Air 
lines Corporation causing inconvfn-
;"nce to the travellina public; and 

l 0 i I: 10. i.be I.,PI taken to .. ttle 
the dispute and improve the worki", 
of the I.A.C.? 

Tbe IIIIUIIer ., ~ AN· 
Uu, ........... 'hII"- (Silli 
SaaJln lIedd1>: (0) .nd (bl. V •. 
Sir. 

(c) A settlement has been reached 
with the- Air Corporations Employeel' 
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Union, and services have been restor-
ed to normal with efl'ect from the 
24th March, 1966. 

Credit to be Unke,t with Marketing 

°1360. Shri Linga Reddy: Will the 
Minister of Food, Agriculture, Com·· 
munlty Development and Coopera-
tion be pleased to state: 

(a) the steps taken to link credit 
with marketing in the country; 

(b) the amount set apart on the 
construction of god owns fOT market-
ing purposes in the Third Five Year 
Plan; and 

(c) the extent to which credit 
linking with marketing and the 
godown facilities for the marketing 
has so far been successful in the 
country? 

The Deputy MiDlster in the 
Ministry of Food, Agriculture, 
Community Development aUd Co-
operation (Shri Shyam Dhar 
Mlrira): (a) to (c). A statement is 
laid on the Table of the House. 
[Placed in Librarll. See No. LT-6142/ 
66]. 

Visakhapa\nam Port TnUIt 

°1361. Shri Indrajit GUpta: 
Shrl S. M. Banerjee: 

Will the Minister of Transport, 
Avlatlou, ShIpping aud Tourism be 
pleased to state: 

(a)whether the term of office of the 
Board of Trustees of Visakhapatnam 
Port Trust expired on the 31st March, 
1966; 

(b) if so, whether a new Board hal 
been constituted from the ht April, 
1966; 

(c) whether the new Board includes 
labour representatives selected on the 
basis of verflclltion of membership of 
the Trade Unions; and 

(d) if so, the names of the labour 
representatives selected? 

The MInister of TraDsPort, Avla-
tlou, Shlpplug and Tourism (Shrl 
Sanjlva Reddy): (a) to (c). Yes, Sir. 

(d) (i) Shri B.G.M.A. Narasinga 
Rao. 

(ii) Shri P. ManavalIayya Naidu. 

FOOd and Agriculture Organisation 
Sesodon 

°1362. Shri P. C. Borooah: Will the 
Minister of Food, Agriculture, Com-
munity Development and Coopera-
tion be pleased to state: 

(a) whether a session of the .·ood 
and Agriculture Organisation Work· 
ing Party on Farm Management for 
Asia was recently held in New Dplhi; 
and 

(b) if so, the main observations and 
decisions concerning India? 

The Deputy MInIster in the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
Shyam Dba .. Misra): (·a) Yes, Sir. 
The Third Session of the Food and 
Agriculture Organisation Working 
Party On Farm Management for Asia 
and the Far East was held at New 
Delhi on !i-20th April, 1966. 

(b) A note giving the main recom-
mendations is laid on the table of the· 
House. [Placed in LibraTli. See No. 
LT-6143/66]. 

Prices of Foodgra\ns in Durerent 
State. 

°1363. Shri Jashvant Mehta: Will the 
Minister of Food, Agriculture, Com-
munlty Development and COoperation 
be pleased to state: 

(a) the difl'erent prices of wheat 
and cereals in different States at the 
end of March, 1966; and 

(b) the steps Government propose 
to take to remove the disparity in 
prices of wheat and cereals in dif-
ferent States? 

The Mlnlater of State In tbe Mlnb-
try of Food, ArrleUlture, CommUBity 
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J)evelopmeat &lUI COoperaUOIl (Shrl 
OovUda MeDOD): (a) A .tatemeat 
5howing the whole-sale prices of 
wheat and other cereals prevailing at 
important centre. in the different 
States at the end ot March, 1966 i. 
l&id on the Table of the House. 
[Placed in Library. See No. LT-6144/ 

~6]. 

(b) It is not possible to bring about 
parity in food grain .prices as conditions 
vary trom State to State. 

Emal .... lam Law Collere Stud.nta 

(Sn. Shrt A. K. GopalaD: 
Sbrl Umauath: 

Will the Minister at LaW! be pleased 
to state: 

(a) whether Government are aWare 
that 40 students of Ernakulam Law 

-COllege and a tew law apprentice. 
-Oftered a seven hour hunger strike at 
the High Court, Ernakulam; 

(b) if so, what were their demands; 

(c) whether the students of Law 
-College have submitted a memoran-
dum to the Advocate Gimeral of 
Kerala; and 

(d) if 80, what is the reaction of 
~overnment thereto? 

The M.InIster of State In the Minis· 
.try of Law (Shrl C. B. Pattabhi 
Bamaa): (a) Yes, Sir. 

(b) Their main demand was that 
"the law graduates should be exemp-
"ted tram the Bar COWlCil Examina-
tion. 

(c) Yea, Sir. 

(d) By a notification of the Gov-
-ernment of India dated the 15th De-
cember, 1965 issued under section 

-49A of the Advocates Act, 1961, every 
person who has obtained a law degree 
from any Indian University on the 
results of an examination held betore 
the 31st December, 1965, has been 
exempted trom undergoing a course 
of training and passing an examina-
tion as required under section 24 of 
the Act. 

TourlIIl aad 1laD4klrafta Corporation 
In Kerala 

4340. Shrl A. K. GopaJan: Will the 
Minister of Transport, Aviation, Shlp-
pIna- and Tonriml be pleased to state: 

(a) whether a Tourist and Handi-
crafts Corporation is going to be 
tormed in Kerala; 

(b) it la, the share capital envisaged; 

(c) the developmental works which 
the Corporation are going to take up; 
and 

(d) whether the tourist hous .... art! 
proposed to be brought under the 
Corporation! 

The MInister of Trauport, ATiaUon, 
Shipping and Tourism (Shr) 8anjln 
Reddy): (a) The Kerala Tourist and 
Handicrafts Corporation was regis-
tered on 29-12-1965 as a Private 
Limited Company fully owned by the 
Kerala Government. 

(b) The share capital of the Corpo-
ration is Rs. 1,00,00,0001- (one crore) 
divided into 100,000 (one hundred 
thousand) equity shares at Rs. 100 
each. 

(c) The Corporation will gradually 
take up all activities relating to the 
development of tourism and handi-
crafts in Kerala. 

(d) The Corporation will Imme-
diately take over the Mascot Hotel .t 
Trivandrum, the Bath House at 
Kovalam, Aranya Nivas Bungalow at 
Thekkady, the Tourist Bungalow at 
Edapalayam and Class 11 Tourist 
Bungalow at Thekkady. 

FlshermeD. COlony near Emakulam 

43'1. Shrl A. K.. Gopalan: Will the 
Minister of Food, Apiculture, Com-
munlt" Development and CooperaUon 
be pleased to state: 

(a) whether the Deputy Minister 
for Food and Agriculture visited 
Menasaery, Fisherme11'+s colony near 
Ernakulam, Kerala in 1964; 
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(b) if so, the assessment made about 
the losses su.lfered by the fishermen 
due to cyclone; and 

(c) the relief measures suggested in 
this connection? 

The Minister of St/lte In the Minis-
try of J'eo4, Arr!cul.ure, CillpmUDity 
Development and Cooperation (Nltri 
Go;vlilda __ ): (a) The Deputy 
Minister visited Kerala shortly after 
the cyclone which occurred in 
'December, 1965. One of the place! 
visited Was Menassery. 

(b) and (c). 15 departmental and 
privately owned boats were lost or 

damaged during the cyclone which 
occurred in DeceJ;Il.ber, 1965. Menas-
sery lisbermen had inlerest in two 
boats issued by the ,st.ate Fisheries 
Department on subsidy and hire-
purchase system. One of these has 
been r.eplaced .by a new o,Qe and the 
other is being repaired at the cost of 
the Insurance Company. 

The total l(,las to private parti ... on 
account of hoats damaged or lost du-
ring the cyclone is estimated to be 
Rs. 3,17,328. The State Government 
of Kerala are considering grant of 
aasistance from the 'Distress Relief 
Fund'. 

Tapioca Cul,tlvlUlon 

4M2. Shri Vasudevan Nair: 
SIIrI Warior: 

Will the Minister of FOOl!, qrlclll-
ture, .C_~ Develojlmept alld 
C~ be pleased to slllte: 

(a) whether there is a proposal to 
start tapioca cultivation on a large 
scale ill t1W wastela,,~ of Ca",,~l)ore 
District In Kerala State; md 

(1;1) If 89, how much l,nd is .avpjl-
aple for .t.hi,s cultivation? 

The Depllty MmWer In tile MIaIs-
Uy ,., Foo4, A~ult.lP' .. ~Ity 
~,Iop~ ~ COll,JleJ'atloa (Drl 
ShI'am ~ JQsrjL): (II) Y~. ~e 
is a propo.ial\ll1Q.er .consl4er,at,io,ll Ilf 
the State Government. 

(b) A survey may have to be £on-
duct.ed by the State G-overnment to 
assess ,the e¥t.ent of area tAat may 
become .avai~able foe the purpose. 

Cultivable Railway Lands 

4343. ihr! P. Kuban: Will the 
Minister of Food, Agriculture, C ..... -
IIlUIJI~, D~velopJ;Dent an. Cooperaliun 
be pleased to state: 

(a) the total acreage of cultivable 
land sa far taken over by Govern-
ment from the Railways in' Kera!a; 

(b) if so, the terms of the agree· 
ment; 

(c) the method adopted by Govern 
ment for the distribution of this land 
for cultivation; and 

(d) wheth"r Government propose 
to distribute these lands among the 
agricultural labourers and sm.all 
tenants? 

'lbe D8p!It;V .. iai&ter III /.he Min is-
'ry ~, ,FOWl, ~te, CODllDIIJUty 
DevelOPD/ent ...... .coope."tion (SI1"i 
Shyam Dhar Misra): (~) 217.t8 
acres. 

(b) No formal agreement has been 
entered in~o py the Railway adminis-
tration w~~h libe state Government 
in respect of lands banded over for 
Grow More Food purposes. The 
conditions .lIlI4"r which ·the .lands were 
handed over to t..., .State Govern-
ment were -thJIt the ,'itat.e Government 
would lease these lands to the inten-
ding cultivators for growing food 
crops and that 95 per cent of the 
jease amo"nt reali,t;e,:l from the culti-
vatw~ w9uld be ~re4i~.eli to ~he Rai;-
WBY~' 

te) IIJlII (4). :r.Q~ q\!e,stiQn of lease 
of th.surlll\l~ )4iIway Jand~ placed lit 
tile lIi"Q~l t# .tile ~~(Ite qpvernment 
~$ per the p,l.'9vi§iol;s .\n .the J{erijla 
J..!\n!l J\.s$i~Jll{l.!'m JJule~ J~4 and the 
q!le~tiQ!l oj ,w,pojljl 9f t!J.e Railway 
relinqllillbe.1l ]i!Ps!~ •. S .per .the abave 
rules are under the eonslder~tlon .Q! 
the State Government. 
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Ka.vlImlwlam Karal lIeeIamation 
8cbeae .n Keral. 

1l3.'.Shri V.ll5w1evllJl Nair: Will 
the Minister of Food, ~rlcnlt..,e, 

,Communit;J D.evelQpment au .co-
opcratilln be please" to .taU: 

(a) when the Kayamkulam Kayal 
Reclamation Scheme in Kerala State 
i. proposed to be implemented; 

(b) it so. the estimated cost or the 
scheme; und 

(c) how mucr land is likely to be 
availahle for cultivation from thllo 
scheme? 

The Deputy Mlnill~r In the MInis-
try of Food, Agrirulture, Community 
Development and C(IOperatilln (Shri 
Shyam Dhar Misra): (a) to (e). 
Information is being collected from 
the Government of Kerala and will 
be laid on the Table of the Sabha. 

'1-~1f .~, '"'" f~ <NT f;fqvr" 

"fiIRN"j '11 f\'li "" 

4345. '1l ~m~ ~ 
oft to ",0 ~'" : 

~l11 '!ITII,~, m~1f> flllfOm 

<I'll ~m 'fOrI ~ "i'IH '1>1 ~ ~.7ir 
fiI;: 

(If) 'I'lT ~ m>r "",it if 
'!>If ~ ~ lfT'<f 9~ ~ f,;mlt 'l:-
~ ~~, '<ft;ft fir.!) mIT fml'l' 
(~omr) f'l"l"T"r 1'If1ffu1i\ 'liT lR !ilt if; 
m~~ir~fif;l:rrlflfT 
~; W 

(~) 'lRt1,m~~'I'lT~ 
it 'lH ~ 'I>f.t 'liT PRn: ~ ? 

I!ntf, Pf~ .. W !"IT 
~ ""'"""" if 'I''f1IPJft (oft ~ 
tint) (If) it ~r I 

(II) sn>r tT 'It\' ~ I 

ldaaJo Mech ... ilIed Farm 

U4B. li.\lri Tan Sineb: Will the 
Minister .<>1 FOIId, Al'nculture, Com-
nwnll,y Developmellt M4 ~raUlln 
be pl~as.d to refer to the reply gi ycn 
to Unstarred Question No. 250 on the 
2nd J.u.ne, 1964 and state: 

(a) whether the contract signed on 
the 7th May. 1964 between India and 
U.S.S.R. fOr supply of Soviet Agri-
cultural mnchinery for the Jels~r 

Central Mechanised farm has noW 
been implemented; and 

(b) the rmpact of sueh import on 
crop and fodder production at the 
farm? 

The Deputy Minister ill the Mini.-
try nf Food. Agriculture, Cllmmunily 
Deveiopmen.t anti Cooperation (Shrl 
Sbyam Dbar Misra): (a) Yes. 

I b) During 1964-65, an area or 4670 
acres was put under cultivation. In 
J9~5-6R, due to the complete failure 
of rains and Ja('k of irrIgation supplies. 
an area of only 3396 acres could be 
cultivated. 

All hldi. Central Lantl Mortlale 
Banks Cooperative Union Ltd., 

Hyderabad 

4347. Shri D. S. l'alii: Will the 
Minister of Food, Arriculture, Com-
munity DevelC)J)ment and Cooperatron 
be pleased to state: 

(a) the programme for issue of 
loans and debentures to the Centr.l 
Land Mortgage Banks during the year 
1966-67; 

(b) whether the Central Govern-
ment have received any request from 
AlI-In4ia Central Land Mortgage 
Banks Coopcr~vc Unioc. Ltcj., 
Hyderabad for getUp&, adequ.ate r~
~ources; 

(c) if so. the details thereof; and 

(d) the actilln taken by Govern-
ment thereoo? 

Tbe Deputy Minister in the MlniII-
Iq "" .. ~ ~_, ,c~t,. 0.1'''119'''.' _ Cooper~.<aI»i 
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Shyam Dhar MIara): (a) to (d). 
A programme of ordin'ary deben-
,~ure t1oatations of the order of 
Rs. 35'65 erores during 1966-67, on the 
basis of resources available, has al-
,ready been agreed to, Effort is being 
made to locate additional resources so 
.. to support a further programme of 
debenture floatations of the order of 
Rs. 21,35 erores, raising the total for 
the year to Rs, 57 erores. In this 
connection, the All-India Central 
LaIld Mortgage Banks Cooperative 
Union Ltd, has submitted a memo-
randum to the Central Government 
,requesting' to arrange for additional 
resources, Possibilities of obtaining 
extra resources are being explored by 
the Government. 

Jllaharashtra State Cooperative Land 
Mortpce Bank 

6MB. Shrl D. S. PaW: Will the 
'lolinister of Food, AgricUlture, Com-
1llllDib' Development and Cooperation 
be pleased to state: 

(a) the programme of Maharashtra 
'State Co-operative Land Mortgage 
Bank Limited, Bombay for issue of 
loans and debentures' for the year 
1988-87; 

(b) the likely assistance from the 
Central Government; 

(c) whether Government have re-
<:eived any request for adequate res-
,lIourees from the Brnnbay State Co-
operative Land Mortgage Bank Ltd., 
Bombay; and 

(d) if so, the details of the request 
and action taken thereon by Govern-
ment? 

The Deputy Minister In the Ministry 
.. r Fooc1, Agriculture, Community 
Development and Cooperation (Shrl 
8hy&IU Dbar Misra): (a) The tenta-
tive programme proposed by the Bank 
during 1966-67 is to float ordinary 
debentures of the order of Rs,23 '75 
-crores, in order to sustain a loaning 
programme of Rs, 25 erores. 

(b) to (d), The public sector institu-
_ like the Life Insurance Corpora-

tion, the State Bank of India and the 
Reserve Bank of India, provide size-
able support to the debentures of 
Land Mortgage Banks. Support to 
the debentures of Maharashtra Land 
Mortgage Bank during 1966-67 to the 
extent of Rs. 4'25 erores has already 
been assured by these institutions. The 
request of the Maharashtra State Co-
operative Land Mortgage Bank and a 
similar request from the All-India 
Cooperative Land Mortgage Banks 
Union have been received by the 
Government and possibilities of locat-
ing additional resources to support a 
larger programme are being explored, 

4349. ~~: 
-.) to roo onfi<; : 

'flIT .mI,~, ~'" ~'!i1~ 
~ ~ tfoft ll'l'i Of(fM 'fit ~ .. «it 
fif;: 

(~) 'flIT ~ it; ~ '!it ~~it 
";Tmll1';;r;rr~~; -m<: 

(11) Itft ~t, <IT 11:~ m it ~R: 
it 'flIT ~T ~ ~? 

.mI, ~, ~ m>m ~ 
~~ii~ (~fu;t): 
(~) m.: (II), q'~ ~ ~ 
~it ~~, ~>rol, 
~ Wr ~, ~ JI1I>!1 <J'fT 
A flM"l'f it; ~ ~ if;;;fTq' "''IT 
~~;'f~~~<I'fI 
",,411<1<1<11 ~ Il11«iT '!it ~ it; 
ful!,~ ~~'fiT~ 1if;;;fTq'~ 
1I:'f~,.;)~it;~~ 
'!it~ ~f~~~ 
~T ~ I ~.~ ~ otT j1!i ~ 
~ ~ f,rI:;f lI<m: ~:-:-o-

( 1) ~ flromr ~ ~ 'I!rofW 
~1f1'1f~1 
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( 2) ~-m if; ~ lift lIhr;rr I 

(3) ~ <!'IT ~ If'fT "l"ffi 
~en if flmft ~ ~ ~ lnI'I'f '1ft 
lIhr;rr I 

(4) ~ ~ ru ~ if 
~ qQ ~ !i"flf~ '1ft 'ff~~ I 

~T lIhr;rr '1ft ~ if ~~iffi 
'l1l lnI'I'f ~ if; ~ ~ if; 1!"q" if 
~, ~, <m'r fu;!ft, ~~ <!'IT 
W'l" flmft ;m:r if; ~ '1ft ~
tffulur moil it fiorr!: 6 ij;;i\1r mfu<r 
~ lnI'I'f q;nff '1ft 00'f'IT '!>f.f ~ 
lffiIT<l g I fw;ft ~ lIhr;rr it fiorr!: 
~lfiT~~ ~if; fO!Q;~ 
m, tf;;mr <!'IT ~ if 4 ij;;i\1r 
~~~~'ff~T 
<r.T ~ ....-if ~ m lffiIT<l g I 

~".~'fi'" 
4350. ~T~: 

11ft ~o 000 onm. : 
'fl1'f '!1M, ~, ~ ~ 

""I ~~ >i<fT IfQ ~ lift PIT 
'fitit ~ : 

(lfi) ;p;rr m iIT'J lITlf)f<;f(f ~lfi 

;fur '!iTlt ~ if ~ ~ fiI;m: 
?: : o;W 

(If) lfk ~, iiT ~ ilffiT 
;p;rr g 7 

'!1M, ~, ~~ 11Itmf!l1fT 
~_"a'~ (1Ift~ 
"""') : (lfi) <!'IT (If). 1fT1A 'l< lID-
~. ~T~ lIlT mrr;: ~ fif<m If\ '1IT 
~I 
403 (Ai) LSD-3. 

. ~T'Ii~q 

4351. 11ft IIrIQ : 
11ft ~o 000 onmor : 

;p;rr '!IM,~, ~Ifi 11I1filW 
!11fT ~ l'j;ft ~ ~ '1ft !>'IT ~ '(it 
flfi : 

(lfi) ;p;rr ~ ~ '!<IT ~ A; it 
~il;;itif~~~~if;~ 
~ ~ ~ ~ lIitr If ~ if; ...rorr 
~moo", mr~~; 

(If) ;p;rr IfQ Il'f ~ A; m 00 
'l<~m~~~~ 

-mlfr ~ ~ ~'" Wt ...rorr it ~ 
m ~ 'Iffi ~ qffl ; 

(1"[);p;rr~~~~ 

~~~~~~~1fT'f 
mTf.t if; ~ ~ ~ ~ ~ qlfeIT 

...m: fflfR rn lift lIhr;rr if; fiorr!: ~ 
~~~; ~ 

('f) lIft~, <iT ~ ~ 
;p;rr ~? 

'!1M, ~, ~ "'IfilW !11fT 
~~,,~(lIftf~) : 
('fi) 'Rh: (If). ~ ~ '!<IT ~ fit; 
~~ lf1W:ru~~~ 
f~'Ift~~'I'{;;fi~ ~ 

~mif;fiorr!:~lfTIftvrm~~ 
~m~1 ~~~f.r1mr'l'{ 

~ ~ if " ron ;;mIT ~ ~ JI' 
'lIillr ~ oft m 8"lfn: fiI;Irr ;;mIT ~ I 

~f~if;~~T~~ft 

m~~~lf;1f~'l<"~'1 
~ ~ if; omr lIf\Rr <l1IT ~ 

'Ift~ ~0'!l~~1 

( 1"[) ~ ('f). <furft <!'IT;Mt 
q'~ lfhrom:if lIlT ~ it ~ 
~ t#f /~ta W:im '1ft 1ft' ~q;f[ tt 
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~n~ij;fu1:1;~ 

(om: f~ lIT'ffir-I; ~ 
~~ ~)ij;~ 

~ lfT1iTvr ~ ~ ~ Irim ;;mrr ~ I 
<'!m"rnI' ~ 'lit ~ m oun f.I;<rr 
\lI'ffiT t .m: !iii<: ~ ij; fu1:1; 0fI'lIT ;;mrr 
t I ~mr~'Iit~~~:mrffi 

'liT ~ ~ ~ 1Fi fun" omt'T t I 

Vile of Milch Bullalo for Ploughing 
Purposes 

4352. Shri Ram Harkh Yadav: Will 
the Minister at Food, AJrilllllture, 
Community Development and Coope-
ration be pleased to state: 

(a) whether Government are aware 
of a plan designed by an Israeli ex-
pert of harnessing a single mi:ch 
buffalo to the plough and which is 
being demonstrated in Nepal; and 

(b) if so, whether Government pro-
POBe to experiment the same in India? 

The Deputy Minister In the Ministry 
of FOOd AgriCUlture. Comn,unity 
Developm'ent and Cooperation (Shrl 
Shyam Dhar Misra): (a) and (b). 
Government has no information at 
present about the harness designed by 
an Israeli expert and will try to ob-
tain it. However, some work 
on designing and testing of single 
bullock harness has been carried out 
in India at Allahabad, Lucknow, 
Coimbatore and Indian Agricultural 
Research Institute, New Delhi. 

Dislocation of Air Services 

4553. Shrlmatl Ramdularl Sinha: 
Will the Minister of Transport. Avia-
tion, Slllppina- and Tourism be plea.ed 
to state the number of times there 
were dislocation in Air Service due to 
fog in the years 1964-65 and 1965-66? 

Tbe MInister of Transport, AViation. 
Shipping and Tourism (Shri SanJlva 
Reddy): The number of Air-India 
services dislocated due to bad weather 

during the years 1964-65 and 1965-66 
was 64 and 65, respectively. 

The number of I.A.C. services de-
layed due to bad weather during 1964-
65 and 1965-66 is given below: 

1964-65 .... 
1965-66 (April, 1965 to 

January' 66) .... 

1296. 

.. , .626. 

Kitchen Garden Competition, Delhi 

4354. Shrlmati Ramdulari Sinha: 
Will the Minister of Food, Agrlcnlture. 
Community Development and Coope-
ration be pleased to state: 

(a) the details of the procedure of 
ki Ichen garden competition held re-
cently in Delhi; 

(b) the names of the States that 
took part in the competition; and 

(C) the number of persons awarded 
prizes? 

The Deputy Minister In the Ministry 
of Food, Agricu'ture, Community 
Development and Cooperation (Shrl 
Shyam DIlar M1ara): (8) to (c). The 
information is being collected and will 
be placed on the Table of the Sabha 
as soon as it is received. 

~'IiT~ 

4355. Ifr ~~ : 
Ifr~: 

w nr.!iN. ~~ mrm 
ft'll~Qt~~'IiT~m 
fiI;: 

('f;) ~it (~) ~ (lit) 
~~<'I1IT~~.m: (ar.r) 
~m'li'if'IiT~tf.!i\' 

~ 1965-66 it ~ ~ it 
~ mom 'liT mm WI" ron-; 
.m: 

(.) ~ rna- it ~ it 
~ ~ 'R ~ s>mfu 
"'1>1"~? 
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~) ; ("") '"' (.). ~ tr{ ~ 
fi\"Pr lI'rn ~ ;-

1965-66i!t~ 
'!it~mi!; 

ftoIit~ ott tr{ 
~~ 
(~~~ it) 

1965-66 i!t 

\I'Rf ~ 
rI'U~'IlIT 

~1II1l' 
(~4'~it) 

'"I-<rnI'I', rn if1IT ~ ~ 73. 39 6 I. 45 
~ 33.92 13.62 

~ 
134.84 

47.54 
242.06 
120. 87 

Import Of Wheat-Corn from Uruluay 

'356. Shri Ram Harldt Yadav: Will 
the Minister of FOOd, Agriculture, 
Community Development aDd Voope-
raUIID be pleased to state: 

(a) whether the Government of 
Uruguay have offered to send Wheat-
corn to India to ease its food shortage; 

(b) if so, the details thereof; and 

(c) when the offer is likely to reach 
India? 

The Minister of State In the Minis-
try of Food, Agriculture, Commnnlty 
Development and Cooperation (Shrl 
Govinda Menon): (a) No. 

(b) and (e). Do not arise. 

Supply of Snpr to Orllsa 

'157. Shrl Dhuleshwar Meena: 
Shrl Ramaehandra Ulall.a: 

Will the Minister of Food, Alricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) the quota of sugar allotted to 
Orissa State in January, February and 
March, 1966; 

(bl the demand from Orissa during 
these months; 

(e) whether the request ot that 
State haa been fully met; and 

(d) if not, the reasons therefor? 

The Deputy Minister In the Minis-
try of Food, Alrleulture, Community 
Development and Cooperatlnn (Shrl 
Shlnde): 

(a) January 1966 

February 1966 
March 1966 . 

4895 tonnes plus 2:3 
tonnea for fe8tival 

4895 tonne. 
4895 tonnes 

(b) and (c). No demand as such was 
received, but the Government of 
Orissa expressed satistaction with the 
quota allotted. 

(d) noes not arise. 

Forest Oommunlcatlons 

'858. Slul A. V. Balhavaa: Will the 
Mini.ter of Food, Almullur., 001II-
lDIIDlty Development and Cooperation 
be pleased to state: 

(a) the steps taken by the Govern-
ment of Kerala to improve forest 
communications in 1965-66; and 

(b) the amount proposed to be spent 
in each of the districts in this regard 
during the year 1966-67? 

The Deputy Minister In the Minis-
try of FoOd, Apioulture, Community 
Development aDd Cooperation (Sbri 
Shlndel: (a) An amount of Ro. 4,51,000 
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has been spent during 1965-66, for the 
improvement of forest communica-
tions. 

(b) For construction of 54'5 miles 
of roads, .an amount of Rs. 20:00 lakhs 
is proposed to be spcnt. The distriet-
wise target is as under:-

Trivandrum 
Quilon 
Kottyam 
Ernakulam 
TrichuT 
Palghat 
Kozhikode 
Cannano,re 

Rs. 0.75 lakhs 
Rs. 7.72 lakhs 10.5 miles 
R •. 3.50 lakh. 19.00 miles 
Rs. J .20 lakh' 4.00 mile. 
Rs. 1.78 lakhs 13.00 mile. 
R •. 3.35 lakhs 8.00 miles 
Rs. 0.75 lakhs 
Rs. 0.95 lakhs 

R,. 20.00 lakhs 

Fodder Banks In Kerala 

4359. Shrl A. V. Rarhavan: Will the 
Min.ister of F_, Arrlculture, Com· 
munlty Development and Cooperation 
be pleased to state: 

(a) the progress made in establish-
ing fodder banks in Kerala; and 

(b) the steps taken to ease the fod· 
der shortage there? 

The Deputy Minister in the Minis-
try of F_. Arrlculture, Community 
Development and Cooperation (Shrl 
Shlnde): (a) No Fodder Bank was 
proposed to be established in Kerala 
under the Centrally sponsored scheme 
for the establishment of fodder banks 
on regional basis during the Third 
Plan. The fodder bank set uP in 
Andhra Pradesh was intended to meet 
the requirements of the southern 
States including Kerala. Proposal for 
establishment of such a bank was not 
received from the Kerala Govern-
rnent either. 

(b) No repon about drought condi-
lions and shortage ot fodder has been 
received from Kerala. 

Plantation of Talchnm Native Seeds 
In lndJa 

4360. 8hrl Madhu Llmaye: 
8hrl Yashpal Slnrh: 

Will the Minister of Food, Arrleul. 
ture, Community Development and 
Cooperation be pleased to state: 

(a) how many acres were planted 
with Taichum Native I seeds at 
various centres in India during the 
last kharif season; 

(b) the maximum and minimum 
yield per acre and the average yield 
at these centres; 

(c) whether Government have pre-
pared any plans for the extensive 
planting of this variety of paddy dur-
ing the next kharif season; and 

(b) if so. the targets fixed? 

The Deputy Minister In the MInIs-
try of Food, Arrleulture, Community 
Development and Cooperation (Shrl 
Shyam Dhar Misra): (a) Seeds of 
Taichung Native I (paddy) were 
multiplied over an area of about 165 
acres during the last Kharil season. 

(b) The maxi'mum yield obtained 
was 8,400 lbs while the mlDlmum 
yield, where the crop failed, was 
about 400 lbs. per acre. The average 
yield, which varied in different States 
was as under:-

Andhra Pradesh 4,000 lbs per acre 
Orissa 3,000 
Madhya ·Pradesh 2,500 

Maharashtr. 2,500 
Punjab 3,000 

(c) and (d). Programmes have been 
finalised by States concerned to cover 
the following areas with Talchung 
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Native I variety of paddy during 
Khnrif-1966:-

Andhra Pradesh 
Madhya Pradesh 
Maharashtra 
Orissa 
Punjab 
Uttar Pradesh 
Bihar 
Rajasthan 
Delhi 
Goa 
Assam 

(In Lakh Acres) 
2.35 
1.25 
1.95 
0.75 
0.25 
1.00 
0.25 
0.01 
0.016 
0.04 
0,01 

7.876 

PlIot Projects on Co-operative 
Farmln, 

4361. Shri Vlshwa Nath Pandey: 
Shrl Gopal Datt Men,i: 

Will the Minisler of Food, A,rioul-
ture, Community Development and 
Cooperation be pleased to statc: 

(a) the number of pilot projects on 
cooperative farming actually set up 
during 1965-66, State-wise; 

(b) the average yield of ricc and 
wheat per acre produced in these pro-
jects in each State; and 

(e) the number of cooperative 
farming wings that are to be estab-
lished during 1966-67, State-wise? 

The Deputy Minister In the Minis-
try or FOOd, Arrlculture, Community 
Development and Cooperation (Shrl 
Shyam Dhar Misra): (a) A statement 
is laid on the Table of the House 
[Placed in Library. See No. LT-6145/ 
66]. . 

(b) The information is not available. 
(c) During 1966-67 acooperalive 

farming wing is to be established only 
in West Bengal. One such wing has 
already been set up in each of the 
other states in tfie Third Plan. 

Dry Dock at Haldia 
4362. Shrl Vishwa Nath Pandey: 

Will the Minister of Transport, Avia-
tion, Shlpplnl' and Tourism be pleased 
to refer to the reply given to Unstar-
red Question No. 1124 on the 23rd 
November 1965 r~ardini: dry dock at 
Haldia and state; 

(a) whether Government have since 
considered the matter; and 

(b) if so, with what result? 

The Minister ot Transport, Avia-
tion, Shlppln, and Tourism (Shrl 
SanJlva Reddy): (a) and (b). The con-
struction of a dry dock at Haldia is 
included in the Haldia project but it 
is proposed to take it up later in the 
second stage. 

'mill if ""'" "'" "'! '""" "" ~ 
4363. IItT(To 'ITo ~: ~ 

'"", trfif, ~ ~."'" ~ 
~71l~'IfT't"lT'I®fiI; : 

(If>) ~ <I'n' <fnrU ~!f 
~ it ~mr.I' ii; ~ ii; ftrit 
~~tf,t'll["T<I'n'~~ 

~ it fi!;<fift \Tfu iT i!l -IT, 'lIfT ~ 
~ f<m:vr <Pm: fiI;ln' om ~; ~ 

(\I) m ill, <it ~ 0!Wr 
'flIT ~ 7 

,"", trfif, ~ ~ "'" 
~~ifw~ (IItiIln1m 
~) : (If>) <I'n' ( .. ). ~ ~ 

~<mr'R~om~ I [~if 
~ I ifri ~ LT-6146/66j. 

~ "'" '"" ~ .-.if " 'If&' 
4364. 'l'T (To 'ITo ~: ~ 

,"", "",", ~ ~ "'" ~ 
Ql' ~ lI<IR' '1fT F1T 'I® fiI; : 

('I» ~ ~ " ~ fiI; ~ it 
~, 1965 <I'n' ~, 1966 if 
'I'mf <flIT IilT'f ~ 'IT1f ~ mu... ;r.J 

'!it ~; ~ 
( .. ) .m \P', <it ~ 'I>If m ~ 

fi;ritlflIT~fiI;it~g? 

,"", p, ~ flI>mr """ 
~ ""'"'"' if mtI'"",," (llti ~ 
~).: ('Ii') ~~ I 
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(v) w~itmm~ 
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~ I ~~'Ifr~wfuR'orm 
it; ~ f.mffur ~ If{ ~ ri it 
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State Tonnage Clubs 

4365. Shrl LIDp B.ed4y: Will the 
Mlnl.t~ of Food, Agriculture, 001II-
munlty Development aIId Cooperation 
be pleased to state: 

(a) the number of State Tonnage 
Clubs in the country; and 

(b) the extent to which they 
been suoceSISful in ushering in 
proved agricultural practices 
carry the results of research in 
culture ,to the field? 

have 
im-
and 

agri-

The Deputy Minister in the Ministry 
of Food, ~Iture, Community 
Development and Cooperation (Shrl 
ShylUll DIlar MIsra): (a) It is under-
stood from the National Tonnage Club 
of Fanners that there is one Tonnage 
Club in Vijayawada and another in 
West Ooda'v!ari DilItrict in Andhra 
Pradesh When a number of District 
Clubs ..re set up in due col11'!!e, there 
may be a Federation Of these into one 
State Tonnage Club. 

(b) Crop production seminars have 
been held in Mysore, Madras and 
Uttar Pradesh and these have had 
eome impact on hybrid cultiwtlon, 

U86. smt p. K. OIIaknveri.l: Will 
the Minister of Law be pleased to 
state: 

(a) whether Government have 
cllecided to delegate more powers 
under Companies Act to four Re!(lonal 
Directors of the Company Law Boal'd; 

(b) It so, the powers that the Re-
gional Directors would hereafter exer-
cise; and 

(c) what is the right of appeal, if 
any. against the decisions of the Re-
gional Directors with regard to the 
delegated powers? 

The MInlst~ or State In the Minis-
try 01 Law (Shrl C. K. Pattnbhl 
a.a-): (a) No turther delegation 
of powers and functions are under 
contemplation for the present. 

(h) Does not arise. 
(c) The Regional Directors exercise 

theIr powers and perform the fnnc-
tions delegated to them subject to the 
control of the Board which may re-
view any case. 

Import of RIce 

'367. Shri ........ chandra Ulaka: 
ShrI Dhuleshwar MeeDa: 
Shrl Sldheswar Prasad: 
ShrI It. C. Pant: 

Will the Minister of Food, AlrrlCIII-
ture, Community Developmtmt and 
COoperatioa be pleased to state: 

(8) the total imports of rice made 
during 1965; 

(b) the names of countriea from 
which it was imported; and 

(c) the total amount of foreiin ex-
change spent thereon? 

The MlDIster or State In ftle MIIlIs-
try of Food, A&'rIOU'ture, Community 
DeveloJjJbent anti OooperatlDn (Shrl 
GovtJula M .... OD): 

(8) and (h): 

Country 

Bunna 
Cambodia 
Pakistan 
Thailand 
U.A.R. 
U.S.A. 

Quantity in 
"000 M.T. 

203.6 
39.5 
10.2 

203.4 
40.0 

286.S 

TOTAL theE: 783.2 
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(c) Foreign exchange amounting to 
Rs. 22'86 crores was spent by way of 
cost of rice from Burma, Cambodia 
and Thailand and freight on rice from 
U.S.A. in on-U.S. flag ships and from 
U.A.R. and Thailand. 

Rice from U.S.A. was received under 
P.L. 480 and from Pakistan and U.A.R. 
under trade agreements which provid-
ed' for payment Of cost in rupees. 

Supply of Soviet Farm Machinery 

4368. Shrl Kolla Vet1kaIah: 
ShrI M. N. Swamy: 
SJui Laxmi Bass: 
8hr1 Onkar La! Berwa: 
8hr1 KIDdar La!: 
ShrI Villhwa Nath PlUldey: 

Will the Minister of Fuod, Agrleol-
ture, Community Development aad 
COOperation be pleased to state: 

(a) whether there is any proposal 
to obtain Soviet farm machinery for 
use in India; 

(b) if so, the specification of different 
implements to be obtained; and 

(c) the total cost of the machinery 
to be obtained? 

The Deputy MInIster In the Minis-
try of Food, AgrIcultare, Community 
Development and Cooperation (Shrl 
Shyam Dhar Misra): (a) Yes. 

(b) and (c). DT-14 B tractors-2000 
nos. together with spere. and imple-
ments, costing about Rs. 84 lakhs, and 
Crawler tractors, costing about B.s. 50 
lakhs, are proposed to be imported for 
the present frOm U.S.S.R. during 1966. 
The question of further import wilJ be 
considered later. 

Sapr MIlls In Panjab 

4369. ShrI Daljlt Sllngh: Will the 
Minister of Food, Agriculture, Com-
IIlIIIIity Development and Cooperation 
be pleased to state: 

(a) the total number of sugar mills 
ftmCtioning in Punjab at present; 

(b) the names of the places where 
they are located; and 

(e) the total production of lugar in 
Punjab State during the last year and 
durini this year 110 1'ar1 

The Deputy MiDl8ter in the M1nJs-
try of Food, Agriculture, Celllmanity 
DevellJillllleat ~ Coo)lel'atian (Shrl 
Shlnde): (a) Eight sugar mills are 
fWlCtionine in Punjab at present. 

(b) These are located at Rohtak, 
Panipat, Yamunanagar, Marinda, 
Dhuri, Phagwara, Bhogpur and Batala. 

(c) The total prod uction of SUiar ill 
Punjab last year (1964-65) was 98,312 
tonne.. The production durin.g this 
year has been 1,27,343 tonnes upto 
If;th April, 1966. 

Minor IrrlgatiOll Sdl_ In Punjab 

0". &hri Daljit SiDIb: Will the 
Minister of Food, AgrIoalture, Oom-
munlty ne.elop_tand Coeperatlon 
be pleased to state: 

(a) Whether Government have 
sanctioned any Minor lITigation 
Schem... for execution this year in 
Punjab State a8 an emergency meaBUre 
in view of the food scarcity conditions; 

(b) if so, the details thereof; 

(e) the total cost of the scheme.; B<Id 

(d) whether Government propose to 
bear the total cost of the schemes? 

The Deputy MInIster tu the 1IIInIstry 
of Food, A&'rIcuiture, Commwdty 
Devel~ and ()oopeniIoa (8hrl 
Shyam Dbar Mtlra): (al to (d). No 
detailed schemes under the minor 
irrigation programme were reoeived 
from the Government of Punjab 
during 196f;-66 under the Emergency 
Food Production Programme. How-
ever with a view to accelerating 
min~r irrigation programme, the Gov-
ernment of India had sanctioned addi-
tional Central llnancial assistance 
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amounting to Rs. 25 lakhs for imple-
menting the following sche<rru!S in the 
Punjab State in December, 1965:-

I. Emergent Lift Irri- , 
gation Schemes. Rs. 5 lakhs. 

2. Pumpsets. Rs. 10 lakhs. 
3. Private Tubewells Rs. 10 lakhs. 

TOTAL Rs. 25 lakhs. 

The above amount is in addition to 
the outlay of Rs. 199:00 lakhs approv-
ed in the beginning of the year 
(1965-66) and the additional alloca-
tion of Rs. SO.OO lakhs made to the 
State Government fOr minor irriga-
tion schemes in May, 1965. Thus, a 
total allocation of Rs. 274.00 lakhs 
was made to the State Government 
for implementing the minor irrigation 
schemes during 1965-66. 

The Government of India will bear 
the expenditure on minor irrigation 
schemes by way of loans and grants 
on the basis of a set pattern of Cen-
tral financial assistance laid down by 
the Planning Commission. 

N.B.-Since the notice to this 
Question was given in February, 
1966, informs tion in reply to the 
Question has been given for the 
year 1965-66. 

Kerala Land UUUsation Order 

4371. Shrl Vasudevan Nair: 
Shrl Warlor: 

Will the Minister of Food, Agricul-
ture, CommunIty Development and 
Cooperation be pleased to state: 

(a) whether there is any proposal 
to amend the Kerala Land Utilisation 
Order in order to prohibit conversion 
of Paddy lands into cash crop lands: 
and 

(b) if so, the details thereof? 

The Deputy Minister In the Ministry 
01 Food, Acrleulture, Communlty Deve-
lopment aDd Cooperation (8hrl Shyam 
Dhar Misra): (a) Yes, Sir. The Kerala 
Government has submitted a draft pro-
posal to amend and reissue in a cOn-
solidated form the Kerala Land Utili-
sation Order of 1958 to provide inter-
alia for effective prevention of con-

version of paddy lands ior other pur-
poses like mining of clay, etc., or for 
cultivation of other crops. 

(b) The revised Kerala Land Utili-
sation Order proposes that: 

"no holder of any land whether 
as owner, tenant, or lessee, which 
has been under CUltivation with 
paddy for a continuous period of 3 
years shall convert or attempt to 
convert or utilise or attempt to 
utilise such land for the cultivation 
of nny crop other than paddy or 
for any other purpose except 
under and in accordance with the 
terms of a written pel'mlSSlOli 
given by the Collector of the Dis-
trict in which the land is situated." 

The proposals are under considera-
tion 

Indo-Swiss Dairy Project at 
Mathuppelty 

4372. Shri Vasudevan Nair: 
Shrl Warlor: 

Will the Minister of Food, Agricul-
ture, Community Development and Co-
operation 'be pleased to state: 

(a) whether the Indo-Swiss Dairy 
Project at Mathuppelty in Kerala State 
is proposed to be expanded; 

(b) the estimated cost of the PToject: 
and 

(c) the facilities proVided by the 
Swiss Government? 

The Deputy Minister In the Ministry 
01 Food, AgrIcnlture, Community 
Development aDd Cooperation (Shri 
,ghlnde): (a) Yes. 

(b) For the first stage of the experi-
mental phase, the Government of 
Switzerland contributed S. Frs. 1.22 
million, whereas the Government uf 
Kerala contrlbutJed Rs. 8'65 lakhs. For 
the second stage of the same phase. 
the Swiss Government have agreed 
to provide S. Frs. 2'13 million, the 
share of the Government of Kerala 
being Rs. 16'65 lalMs. The cost of the 
expansion programme will be worked 
out after 31st March 1967, when the 
experimental phase will be over. 
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(c) For tlhe experimental phase, the 
Swiss Government have agreed to 
meet: 

(i) cost and transport charges on 
essential equipment which is 
not available in India. Slurry 
plant and plough sets, arti-
ficial insemination equipments. 
liquid nitrogen plant and 
the liquid nitrogen containers 
have been imported. More 
foreign implements and tools 
like tractors, spades melter 
balance, microscopes: testing 
centrifuge etc. are also eX-
pected to be supplied by the 
Swiss Government; 

(ii) cost and transport charges on 
'Swiss live-stock. 36 cattle of 
Swiss brown breed have al-
ready been imported. More 
such cattle may be imported 
hereafter; 

(iii) the salaries of the Swiss ex-
perts; 

(iv) the costs of transportation 
and subsistance of Swiss ex-
perts during their travel to 
and from India; 

(v) insurance premia for Swiss 
experts. 

Tuna FIsh 

4373. Shri S. KaJUlappan: Will the 
Minister of Food, Agriculture, Com-
IlUlDity Development and Cooperation 
be pleased to state: 

(a) whether it is a fact that Tuna 
fish abounds in Andaman and Nicobar 
waters; and 

(b) whether there is any scheme for 
commercially exploiting the same? 

The M1ulster of Slate In the Minis-
try of Food, Agriculture, Community 
Development 8lld Cooperation (Shrl 
Govlnda Menon): (a) Yes, Sir. 

(b) The schemes for the Fourth Plan 
envisage fishing for Tuna from bases 
in the Andamans. 

KeraJa ,Inland Water Service 

4374. Shri Vasudevan Nair: 
Shrl Warlor: 

Will the Minister of Transport, 
Aviation, ShippID&, and Tourism lle 
pleased to state: 

(a) whether the Kerala Inland water 
service has decided to modernise their 
fieet of boats; 

(b) whether there is any proposal 
to have new boats; and 

(c) if so, how many new boats are 
proposed (0 be built in 1966-67? 

The Minister Of Transport, Aviation, 
Shipping and Tourism (Shri San,llva 
Reddy): (a) The State Inland Water 
Transport Bervice, Kerala, has pre-
pared a scheme for reconditioning its 
fleet of boa(s. 

(b) No. 

(c) Does not arise. 

Jayanti Shipping Company 

4375. Sbrl Maurya: 
Shri Kishen Pattnayak: 

Will the Minister of Law be pleased 
10 state: 

(a) whether the Secretary, Depart-
ment of Company Law and Registrar 
of Companies have received any cum-
plaints, oral or written (whether 
anonymous or otherwise) against the 
mismanagement of Jayanti Shipping 
Company in general and the alleged 
violation of foreign exchange regula-
tions; 

(b) if so, the details thereof; and 
(e) the action the Department of 

Company Law and the Registrar of 
Companies propose to take or have 
taken in (his regard? 

The Minister of State In tile Ministry 
of Law (Shrl C. R. Pattabhi Raman): 
(a) and (b). Some anonymous and 
some signed complaints against Jayanti 
Shipping Company have been received 
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by the Company Law Board. The 
main allegations, inter alia are:-

(i) Excessive travelling expenses 
have been charged; 

(ii) Large amount. of brokerage 
have been paid; 

(iil) Investment of Provident Fund 
money has been made im-
properly In violation of the 
provisions of the Companies 
Act; 

(iv) Two balance-sheets have been 
prepared for the financia I year 
1963-64; 

(v) The company has obtained 
huge loan from .. company in 
Bombay; 

(vi) Income-tax has not been pro-
perly paid by the comp"ny 
and its Managing Director; 

(vii) Large amount of fore'gn ex-
change earned by the company 
has not been properly accOun-
ed for and the provisions of 
Foreign Exchange Regulations 
have been violated; 

(viii) The company has accepted 
large amounts as deposits and 
is not making repaymem 
thereof; 

(ix) The appointment of tile l£xe 
cutlve Director has been maGe 
irregularly. 

(c) Complaint.o relating to aUeg9CI 
violation of foreign exchange, non-
payment of Income-tax etc, have been 
forwarded to the Departments con-
cerned for necessary action, Com-
plaints having a bearing on Irregular-
ties under the Companies Act are 
being enquired into and relevant facts 
which may be brought to lig'ht by Ihe 
Conunittee of Inquiry already appOint-
ed by the Ministry Of Transport ana 
Aviation will be taken into account. 

~ it "'!.1fI\IIIf 
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Impart Of C."wle., Traetorr 
437~, Shrl DlwleabwlU' IIeeIIa: 

Sbrl Bamael> .... ." UIaka: 
Will lIbe Minlater of Food, A.trl'IC!1II-

tUl'e, C_m1lJll1>y Devel_at _ 
Cooperatlon be pleased to state: 

(a) whether any foreign exchange 
has been made .vailable to the Gov-
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ernment of OTlssa for the import of 
heavy crawler tractors during the 
Third Fi\'e Year Plan period; and 

(b) if so, the details thereof? 

The Deputy Minister In tbe Minis-
try of Food, Agriculture, Community 
Development and Cooperatilltl (Shrl 
Shyam Dbar Misra): (a) No, Sir. 

(b) Does not arise. 

Sugar Factories In Ortsoa 

4378. Sbrl Dhuleshwar Meena: 
Shrl Ramacluu .. !ra U1aka: 

Will the Mini)ter of ,..",., Arrtcul-
ture, Commanity Development and 
Cooperation be pleased to stote: 

(a) whether the sugar factories in 
OTis.a have made requests recen tly 
for their expansion in the near future; 
and 

(b) if so, the reaction of Govern-
ment thereto? 

The Deputy MInIster in the Minis-
try of Food, Arricnlture, Community 
DeveloPment aDd CooperatIOn (Shri 
Shinde): (a) and (b). Of the two 
working sugar factories in Orissa 
one hjas "IPplied ior its expaI1i'!ion. 
This application is under conSIdera-
tion in <."Orulultation with the State 
Government. 

Developmeat of TourIsm In orissa 

4379. Sbri Dhulelhwar Mana: 
Sbri RamachaDdra U1aka: 

won the Minuter of ThMpori, 
Aviation, ,Shlpplnr &lid Tourbm be 
pleased to state the amount proposed 
to be given to OrIssa for the develop-
ment of tourism in that State d Ilring 
1966-6'7? 

The MlDter of Trauport, Avta-
tion, Shlppln( and TourIsm (8bri 
Sanjlva Reddy): During the year 
1966-67 it is proposed to complete the 
construction of the Tourist Bungalows 
(Class II) at Konarak and Rambha. 
These buUdlngs are being put up by 

the Government of OTissa with 50 per 
cent SUBsidy from the Centre. Part 
of the subsidy has already been re-
leased. A provision of Rs. 15,0001-
has been made in the Central Budget 
to meet the expenditure on these 
schemes during 1966-67. 

No new scheme for Orissa has been 
inclUded in the Annual Plan fOr 1966-
67 of the Central Go\'ernment. How-
ever, a soheme for the integrated 
development of Konarak has been in-
cluded in the Fourth Plan. 

Forests in NEFA 

4380. Sbri Rlohanr K.~: 
Shrl D. C. Sharma: 
Shrl aa-bwar TaaUa: 
,sui I. B. 8. BlBt: 
Sbri Lliadhar )[....,101: 

Will the Minister of Food, A&Tlcul-
ture, Community Development and 
CooperaUon be pleased to state: 

(a) the revenue aeerued from the 
forests in NEFA from March, 1962 
upto March, 1966; and . 

(b) the various schemes under-
taken to tap, develop and for the pro-
per upkeep of the forest resources'! 

Tbe Dt1ItIty MlniIoter In the Minis-
try of Food, Alrloalwre, Community 
Developmellt aDd Oooperatlon (Shrl 
Sbinde): (a) 

Rs. 
1962-63 36,68,469 
1963-64 44,28,607 
1964-65 57,3',500 

1965-66 Information not available. 

('b) Among the important schemes 
included in the Third Flve Year Plan 
are: 

Ii) Raising of Economic and in-
dustrial plantations. 

(ii) Timber operations and Fore.ltt 
utilisation. 

(iii) Preparation of Forest Work-
ing Plans. 

(iv, Development. of Forest Com-
munications. 

(v J Buildings. 
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Cultivation of Paddy 

4381. Shrl Warlor: 
Shri Vasudevan Nair: 

Will the Minister of Food, Agricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn to the press 
reports of the 29th MarCh, 1966 from 
Kerala of a scheme to produce one 
hundred thousand paras of paddy 
more in the Chalakudi Block Deve· 
lopment area; and 

(b) if so. the details thereof? 

The Deputy Minister In the Minis-
try of Food, Agriculture, Communlty 
Development and Cooperation (Shrl 
Shyam Dhar Misra): (a) and (b). 
Government have not seen the 
Press Report referred to. Information 
has been called for from the State 
Government and will be laid on the 
Table of the Sabha in due course. 

Cooperative Bank. In M.P. 

4382. Shrl Shlva Dutt Upadhayaya: 
Shrl Wadlwa: 
Shri Bukam Chand 

Kaehbavalya: 
Shri Vlahram Prasad: 
Shrl Parashar: 
Shrl R. S. Pandey: 
Dr. Chandrabhan Singh: 

Will the Minister of Food, Agricul-
ture, Community DevelopmeBt and 
Cooperation be pleased to state: 

(a) whether his attention has been 
drawn to the difficulties experienced 
by the Cooperative Banks in Madhya 
Pradesh for repayment of advances 
to the Reserve Bank of India due 
from them during the current year 
in view of 'suspension of recovery of 
dues from the cultivators On account 
of scarcity conditions; 

(b) whether the Government at 
Madhya Pradesh in view of the diffi-
culties enumerated in part (a) above 
has requested the ReserVe Bank at 
India for the advance of Rs. 8.5 crares 

from the Credit Stablisation Fund of 
the Reserve Bank of India for making 
the same available to the cooperative 
banks; and 

(c') the steps Government propose 
to take in the matter? 

The Deputy MinIster In the Minls-
try of Food, AgrIculture, Community 
Development and Cooperation (Shrl 
Shyam Dhar Misra): (a) to (c). The 
State Government of Madhya Pradesh 
have indicated that 27 out of 43 dis-
tricts in the State have experienced 
unprecedented failure of crops there-
by impairing the repaying capacity 
of the cultivators. Applications from 
27 Central Cooperative Banks cover-
ing 25 out of the 27 affected districts. 
for loans amounting in all to Rs. 
328.50 lakhs from the National Agri-
cultural Credit Stabilisation Fund, 
have been forwarded by the State 
Government to the Reserve Bank for 
sanction. The State Government has 
also conveyed to the Reserve Bank 
its willingness to stand guarantee for 
the loans to be sanctioned by the 
Reserve Ba·nk. These applications are 
being considered by the Reserve 
Bank. 

NaUoual Highways In U.P. 

4383. Shrl Vlshwa Natb Pandey: 
Shri Yashpal Singh: 
Shrl DharmaJlngam: 
Shri Hallam Chand 

Kachhavalya: 
SbrI Bade: 

Will the Minister of 
AviatIon, SIl\J>IIIBc and 
pleased to state: 

Transport, 
Tourillm be 

(a) whether it is a fact that the 
Government of Uttar Pradesh have 
urged the Central Government to 
declare some roads in the State as 
National Highways in view of their 
strategic Importance; 

(b) if so, the name of those roads; 
and 

(c) the reaction of Government 
thereto? 
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The Minister of Tr8.llSpOrt, A VlatlOB, 
Shipping aad Tourism (Shrl Sanjlv .. 
Reddy): (a) Yes, Sir. 

(b) (1) G.T. road between Ghazia-
bad and Kanpur. 

(2) Delhi, 
Hardwar, 
Pass road. 

Meerut, Roorkee, 
Joshimath, Niti 

(c) The proposals are still under 
examination and final decision in the 
matter will depend upon the avail-
ability of funds for the expansion of 
the N. H. System in the Fourth Plan 
and ,merits of these proposals vis (L 

vis other similar proposals in other 
parts of the country. 

Horticultural Graduates 

4384. Shrl LlngaReddy: Will the 
Minister of Food, Agriculture, Com-
munity Development and Cooperation 
be pleased to state: 

la) the facilities given to Horticul-
tural Graduates to visit foreign coun-
tries for higher education; 

(b) if so, the deails thereof; and 

(c) the number of graduates ~o far 
sent abroad nnd trained? 

The Deputy MInIster in the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
Shyam Dbar Misra): (a) to (c). 
Information is being coUected and 
will be placed on the table of the 
House in due course. 

Exploratory Tube-well Organisation 

4385. Shrt D. S. Pati!o Will the 
Ministcr of Food, Agriculture, Conl-
manity Development and Coopera-
tion be pleased to state the details of 
work done by the Exploratory Tube 
Wells Organisation in the State or 
Maharashtra in the year 1965-66? 

The Deputy MInIster in the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
Shyam Dbar Misra): The Explura-
tory Tube-wells Organisation has done 

no work in Maharashlra in the yeur 
1965-66. 

Road Works in Keral. 

4386, Shri Mohammed Koya: Will 
the Minister of Transport, Aviation, 
Shipping and Tourism be pleased \0 
siate: 

(a) whether the Central Govenl-
ment have decided to drop (oHd 
works costing about two and hal! 
crares of rupees in Malabar part of 
Kerala; 

(b) if so, the reasons therefor; ..lnd 

(c) the extent to which it wilJ affect 
the progress of the backward areas 
of Malabar'! 

The Minister of Traasport, Avia-
tion, Shipping aDd Tourism (Shrl 
Sanjlva Reddy): (n) The Member is 
presumably referring to the WQl'I;.s 
relating to the West Coast Road ill 
Malabar part of Kernln. The revised 
estimate for development of the por-
tion of the West Coast Rond! in KCl'hiu 
forwarded by the Stnte Government 
Was for an amount of Rs. 0.23 craTes, 
This was reduced to Rs. 3.74 ('fore.s, 
after excluding u provision of fis. 2.49 
crores for the construction of certain 
bypasses outside congested towns, an 
independent road bridge over the 
Balliapatam river across which the) c 
is already a raU-cum-road bridge, r('~ 

placing level crossi-ngs with over-
bridges and certain other improvl'~ 

ment works. 

(b) Exclufiion of these works hom 
the scope of the ,project waS mude 
having regard 10 the facilities avail-
able on the existing road and for the 
reason that the Government of India 
decided to aSfiist in the developmcn i 
of the West Coast Road as a fuJly 
bridged, single-lane, asphalted 
carriageway only. 

(c) The works proposed to be UI1-

dertaken on the West Coast road will 
complete it as a single-lane black-
topped road and will thus fulfil tll .. 
objective of having a through rOl1te 
alan" the West Coast. 
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Report submitted by Delegation of 
American FOOd ProcessiDg IDdasU7 

4387. Shrl KiDdar Lal: 
Shrl Vlshwa Nath Pandey: 

Will the Minister of Food, Agricul-
ture, Com.munlty Development and 
Cooperation be pleased to state: 

(a) whether Government's atten-
tion has been drawn to the press re-
ports about the report submitted by 
a delegation of the American food 
processing industry which vIsited 
India recentiy, to the U.S. State 
Department, about conditions in India; 
and 

(b) if so, Government's reaction 
thereto? 

The Minister of State in the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
GoviDda Menon): (a) Yes, Sir. 

(b) We haVe asked our Mission in 
Washington to send a complete text. 
of this report. The receipt of the re-
port is awaited. 

4388. ~fIi1'I ~ ~: 
~ .. : 

~I WTV, ,,"N, ~~ ~ 
"'" ~ Jt.ft ~ ~ I!ft ",I m 
fi!;: 

(~) 'flIT ~ lr.f ~ f.!; 30 1fI"f, 
1966 ~ mm ~, m.rr it 

Q,'" ~ iIm ~ ~ OR 100 
~ ~, mit 1{) ~N Jt.ft 1ft' it, 
~ ~ 'I'IT 1fT; ~n: 

(~) m ~, ffi ~ m~ ~ 
m~'!ft'1f~? 

.... , ~, ~ ~ ft'fT 

~ ~"'m'Ir qnft (-ft ~ 
~) : ("') <it if!i'\' I 

Supply of FertUisers 

4389. Shrimatl Bamdulari SiDha: 
Will the Minister of Food, Agricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) the terms and conditions on 
which fertiliser is supplied to the 
Corporations or private individuals 
for distribution in each State; and 

(b) the price structure of 'ill fer-
tilisers in each State and the basis cn 
which priCe structure is fixed? 

The Deputy MiDlster in the MIDIs-
try of Food, Agriculture, Community 
Development alld Cooperation (Shrl 
Shyam Dhar Misra): (a) and (b). 
A statement giving the required in-
formation is laid on the Table of the 
House. [PLaced in Librarl/. See No. 
LT-6147166l 

Law for Giving Equal RIghts to 
Women 

UlIO. Shrimatl Ramdularl Sinha: 
Will the Minister of Law be pleased to 
state: 

(a) whether it is a fact that the 
Fifth Cvnference of the National 
Fedoration of Indian Women held at 
New Delhi recentiy has demanded the 
implementation of law giving equal 
rights to women and if so, in what 
manner; 

(b) the laws under which equal 
rights have been conferred on women 
at par with men; and 

(C) what is the implementation 
machinery? 

The Mlulster of State in the MlnIs-
try of Law (8hr1 C. R. Pattabhl 
Raman): (a) This Ministry is not 
aware or =y such demand made at 
the Fifth Conferenee of the National 
Federation of Indian Women held at 
New Delhi recently. 

(b) Equal rights have been confer-
red on women by the Constitution 
itself. Article 14 which is the basic 
article regarding right to equality 
provides for equality before the law 
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and equal protection of the laws for 
every persons within the territory of 
India, whether such person is a man or 
a woman, or a citizen or an alien. 
Then, by way of illustration of this 
baaic princiIPle, article 15 prohibits 
discrimination against any citizen 
on grounds inter alia only of sex; and 
article 16 provides tor equality of 
oppol'tunity in matters at public em-
ployment and prohibits discrimination 
in respect of any employment or office 
under the State on grounds i"ter alia 
only or sex. Not only that, by clause 
(3) or .. rticle 15, it is made clear that 
opecial favoured ,treatment may be 
provided for women. Then, article 39 
lays down as a directive principle of 
State policy that the State shall, in 
particu~ar, direct its policy towards 
securing that there is equal pay for 
equal work for both men and women 
and that the health and strength of 
women workers, among others, are not 
abused. 

(e) The machinery to implement 
these constitutional proVisions are the 
various organs of the State and if 
there is any Infringement of the 
fundamental rights relating to 
equality before the law, it is the duty 
of the iudicial organ of the State, 
namely, the courts of law, eapecially, 
the Supreme Court and the High 
Courts to set right such infringement. 

Sullsldiary Port to Bombay 

4391. Shri D1rbe: 
Sbrl Motaae: 

Will the Minister of TraDSpOrt, 
Aviation, Sblppinc and Toorlam be 
pleaSed to state: 

(a) whether Government art! consi-
dering to open a subsidiary relle! port 
with a view to reduce the pressure on 
Bombay Port; and 

(b) if so, The ports being surveyed 
for the purpo8e? 

The Minister of ~rt, Aviation, 
ShippinJ and Tooriam (Sbrl SanJlva 
Jteddy): (a) and (b). The Bombay 
Port Trust's Consulting Engineers have 
been commlssined to prepare a Muter 

Plan for the future development of 
Bombay Port. As part of the Muter 
Plan, investillations are in progress as 
to the feasibility of siting additional 
Port facilities in the Nhava-Shewa 
area on the eastern side or Bombay 
Harbour, off the main lana. 

The detJails of the Soheme for the 
development or a satemte port at 
Nhava-Shewa have not yet been 
worked out. Certain natural advanta-
ges which make the site suitable tor 
development of port facilities, viz. 
natural deep water, possibility ot 
providing an easy access by road and 
rail, availability at power and water 
supplies within easy reaCh, large 
areas of undeveloped land in the 
immediate vicinity for the develop-
ment at port-based industries etc. 
have led to the conclusion that 
the future development of the port 
should take plaCe at this site rather 
than at the present dock system, which 
otters very limited scope fOr further 
expansion, owing to the highly conges-
ted development .. U around and the 
heavy pressure on the road and rail 
approaches. Investigations are, there-
fore, in progress as a part or the Mas-
ter Plan for working out detailed pro-
posals tor the development of a satel-
lite port at Nhava-Sbewa. Mer the 
ne:essary technical and economic In-
vestigations are completed, the exact 
nature and scope of the facilities re-
quired to be provided and the econo-
mic layout at the facilities, which will 
be suitable tar meeting the require-
ments of the anticipated traffic, will be 
determined. A clearer picture of the 
development scheme will emerge after 
April, 1967 when the Master Plan will 
be ready. 

The scheme for <the construction rtf. 
a aatellite port at Nhava-Shewa is 
estimated to cost RB. 16 crares. A pro-
vision of Rs. 8.5 crores has been in-
cluded in the Fourth Five Yeer Plan 
programme or Bombay Port. 

FertUlaers lor To........ eulUvatloD In 
AD4bra Pradellb 

43112. 8hrt P. Venkatunhhalah: 
Will the Mini9ter of Food, A&TIeul-
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ture, Community Development and 
Cooperation be pleased to stolte: 

(a) whether it is a fact that there 
is a lack of adequate supply of che-
mical fertilisers for cultivation of Vir-
ginia Tobacco in Andhra Pradesh; 

(b) whether this has resulted in 
fall in production of tobacco; and 

(c,) if so, the steps Government pro-
pose to take to increase supply of 
chemical 'fertilisers to the tobacco 
growers in Andhra Pradesh? 

The Deputy Minister in the Minis-
try of Food, AgricUlture, Community 
Development and Cooperation (Shri 
Shyam Dbar Misra): (a) to (e). The 
in.formation is being collected and 
would be placed on the Table of the 
Sabha in due course. 

Milk Dairy at Dehra Dun 

4393. Shrl Baswant: 
Shri Vishwa Natb Pandey: 
Shri Onkar Lal Berwa: 
Shrl Hukam Cband 

Kachhavalya: 
Shri Bade: 

Will the Minister of Food, Agricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether it is a fact that a milk 
dairy will be set up at Dehra Dun 
(U.P.) with the assistance of the New 
Zealand Government; 

(b) if so, when and on wha,t terms; 
and 

(c) the total amount of expenditure 
involved? 

The Deputy Minister in the Ministry 
of Food, Agriculture, Community De-
velopment and Cooperation (Shrl 
Shlnde): (a) Yes, 

(b) The Dairy equipments have al-
ready arrived at site from New Zea-
land, There are no terms 'attached to 
this assistance. The New Zealand 
Government have signified their assIs-
tance in the form of cash grant and 
equipment manufactured in New 

Zealand valued at £ 7(),OOO or Rs. 9'34 
lakhs approxima'tely. 

(c) Rs, 2()'SO lakhs, 

Supply of Wheat to Nepal 

4394. Dr. MaIuuleva Prasad: 
Shrl Onkar Lal Berwa: 
Shrl Hukam Chand 

Kachhavalya: 
Shri Bade: 

Will the Minister of Food, A,ricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether it is a fact that India 
has any proposal to send U.S. wheat 
to Nepal; and 

(b) if so, the reasons therefor? 

The Minister 01 State in the Minis-
try of Food, Agri.u1ture, Community 
Development and Cooperation (Shrl 
Govlnda Menon): (a) and (b). Yes, 
Sir. The Government of India have 
agreed, as a specal case, to sell to the 
Government of Nepal, at the speoiftc 
ruquest of the latter, 5,000 Metric tons 
of imported U,S. wheat to help the 
Government of Nepal to tide over the 
current food shortage in that country, 

Delimitation of Legislative and Parlia-
mentary Constituencies 

4395. Dr. Mahadeva Prasad: 
Shrl Ramanand Shaatri: 

Will the Minister of Law be pleased 
(0 refer to (he reply given to Unslar-
red Question No. 82 On the 15th Feb-
ruary, 1966 and state when the final 
orders regarding the delimitation of 
Legislative and Parliamentary Consti-
.(Uencies in respect Of remaining States 
wilI be published? 

The Minister of State In the MinIs-
try of Law (Shri C. R. Pattabhi 
Raman): Since the 15th February, 
1966, the final Delimitation Orders In 
respect of Assam, Gujarat, Rajasthan 
Rnd West Bengal have been published. 
The final Delimitation Orders relating 
10 West Bengal have been placed on 
the Table of the Lok Sabha on the 
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1st March, 1966 and those relating to 
Gujarat 'are being placed on the Table 
of the Lok Sabha On the 26th April, 
1966. The final Delimi,tation Orders 
relating to Assam and Rajasthan will 
shorUy be laid on the Table of the 
Lok Sabha. 

The Orders in respect Of Bih'ar and 
Uttar Pradesh are expected to be pub-
lished hy the 10th May. 1966, and those 
in respect or Malll[lLlI' 'ml Tl'ipura by 
the 15th May, 1966. The Orders deli-
miting the parliamentary constituen-
des of Delhi, however, will take four 
or five months more laS the total num-
ber thereof is not yet determined, 

Gift of Cows from AustraJia 

'396. Shri D. C. Sharma: Will the 
Minister of Food. Agriculture, Com, 
munlty Development and CooperaUoD 
be pleased to stlllte: 

(a) whether the Government of Aus-
tralia have given '" gift Of certain 
number of cows to the Government of 
Madras through the Central Govern, 
ment; 

(b) if so,the number and other de-
tails of the gift; and 

(e) the expenditure which the Gov-
('rnment of Madras had to incUr in 
obtaining the gift in India by way of 
travelling expenses of these cows and 
attendants, etc.? 

The Deputy Minister in the Minis-
try Of Food, Agriculture, Community 
Development and Cooperation (Shr) 
Shlnde): (a) ane) (b). An Australia" 
Society "For Those Who Hlave Less" 
made a gift of 75 Holstein cattle to the 
Government of India, Out of these 6 
heifers and 4 bulls were allotted to 
the Government 6f Madras. 

(c) Rs, 14,695 on ocean freight and 
jnddeRtals. No charges on attendQnta 
were paid by the State Government. 

National Road Board 
4397. Shri P. C. Borooah: Will the 

Minister of Transport, Aviation, Shlp-
pill&" aDd Tourism. be pleased to state: 

(a) whether Government's attention 
has been drawn to the demand of the 

40a (Ai) LSD·-4. 

Federation of Indian Automobile As-
sociations VO\ced at the recent Annual 
General meeting Of the Federation held 
lat Bombay about the formation of • 
National Road Board; 

I b) the other demands voiced at the 
meeting; and 

(c) the reaction or Government 
thereto? 

The Minister of Transport, AvlaUoD, 
Shipping and Tourism (Shrt Sanjlva 
Reddy): (a) to (c). Government's at-
tention has not been drawn to these 
demands of the Federation of Indian 
Automobile Associations. A copy of 
the seventh annual report of the Feder. 
ation containing their suggestions has, 
however, been obtained. These sug-
gestions will be examined and appro-
priate action taken where necessary. 

Trainer Aircraft 

4398. Shri p. C. Borooah: Will the 
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state: 

(a) whether it is a fact that there is 
an acute shortage of trainer airclI'aft 
in the country; 

(b) if so, whether the Department 
of Civil Aviation and the Hindustan 
Aeronautics are separately designing 
and planning to manufacture such an 
aircraft; and 

(c) the reasons for not co-ordinating 
the efforts of the two Departments in 
the venture? 

The Minister of Transport, AvlaUOD, 
SbiPPiD&" and Tourism (Shrt SaDjlva 
Reddy): ('a) to (c). There is a compara-
tive shortage of trainer aircraft IIIlit-
able for dvil Flying Clubs, particular-
ly for advanced lIying training. The 
Civil Aviation Department have under 
design and development a trainer air-
craft for this purpose. The Question 
of standardisation on a single aircaraft 
for training purposes to be used by 
the Flylnlt Clubs a. well as the Indian 
Airforce Is under COllBideraUon. 
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CoaStal it!ghways In Gujarat 

4399. Shrl Jashvant Mehta: Will the 
Minister of TransPort, AvllLUon, ShIP-
ping and Tourism be pleased to stlllte: 

(a) the amount allotted for Coastal 
Highways in the Gujarat State In 
1966-67; 

(b) the reasons for the delay in 
execution; and 

(e) when these would be completed? 

The Minister of Transport, Aviation, 
,shipping and Tourism (Shri Sanjiva 
Reddlr): (a) to (c), Presumably the 
Hon'ble Member is referring to the 
Coastal Highway suggested by the 
Government Of Gujarat for improve-
ment from Baroda to Maliya along the 
Saurashtra Coast. This is a State 
road and its improvement is primarily 
the responsibility of the State Govern-
ment. They have, howevr, been re-
questing for Central aid for financing 
this work and have furnished some 
data meant to provide the economic 
justification of this project. Those data 
Iill'e being examined. The Central as-
sistance, if any, will depend on the 
overall financial resources eannarked 
fOr road development in the Central 
Sector. 

Zonal Hortlcll\tural Institute In 
Mysore 

«00. Shri Linga Reddy: Will the 
Minister of Food, Agriculture, Com-
munity Development and Cooperation 
be pleased to state: 

(a) whether the Government of 
Mysore have sent any proposal for 
the 100000tion of a Zonal Horticul-
tural Institute in Mysore State; 

(b) if so, the broad details thereof'; 

(c) the action taken thereon; and 

(d) when the same will be start-
ed? 

The Deputy Minister in the MInls-
to' of Food, Agricnll'ure, Community 
bevelomnent .and CooperatIon (,shrl 
Shyaill bhar MISra): (a) to (c). The 

Government of Mysore has not sent 
any proposal for the locatiOn of a 
Zonal Horticultural Institute in the 
State. Ii is, however. proposed to 
set up the I.C.A,R, Institute of 
Horticulture at Hessaraghatta (My-
sore State). The proposal has been 
a~epted for inclusion in the 4th 
Plan. The Ins-titute will undertake 
research on horticultural problems of 
fundamental as well as applied 
nature and will cater to the need. 
of South India. 

(d) The Institute is likely to be 
started during 1966-67. 

New Ai~lt for I.A.C. and Air India 

4401. Shri P. C. Borooah: Will the 
Minister qf Tranoport, AviatiDn, Ship-
ping and Tourism be pleased to refer 
to the reply given to Starred Ques-
tion No. 1072 on the 12th April. 1966 
regarding the purchase of aircraft by 
I.A.C. and Air-India are state on what 
routes and in which regions these 
aircraft are proposed to be put into 
Bervice? 

The Minister of Transport, Avia· 
tion. Shippln~ "itd Tourism (Shri 
Sarijlva Reddy): The three additional 
Fokker Friendships are proposed to 
be put on I.A.C.'s services to Nepal 
from Delhi, Banaras and Calcutta 
and in Saurashtra region from Bom-
bay which stilI continue to be ope-
rated with Dakotas. It is also pro-
posed to cover '!tome routes in the 
eastern region, if turther capacity is 
avail.able. 

The two Caravelle aircraft will re-
place the Viscount. on the trunk 
routes where they are operating be-

ca use of the withdrawal Of Boeing 
and 1he loss of one of the CaraveLle •. 

The HS-748 aircraft when deliver-
ed will replace the Dakotas in the 
western and the eastern regions. 

Eft'ectlve ttom 1st October, 1966, 
when the first of .tj),e two additional 
Boeing aiI'CJ'aft is expected to be-
corne apera(tional, Air-India propose 
to operate one additional service 
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between India and U.K. via Middle 
East I Europe, one additional service 
between Bombay and Nairobi and 
extend the present Singapore ter-
minator to Sydney via Perth. The 
second aircraft will be used exten-
sively for crew training and practice 
flights and would be used for inter-
national planned routes from the 1st 
April, 1967. Air-India may be able 
to provide daily operations between 
Bombay and Calcutta on behalf of 
l.A_C. from 1st January. 1967. 

Allocation from the Central Road 
Fund for Orissa 

4402. Shri Rqmch.andra Ulaka: 
Shri Dhuleshwar Meena: 

Will the Minister of Traosport, 
Avi8ltioD, Shipping and Tourism be 
pleased to state: 

(a) whether all the "mount for 
the works sanctioned under the Cen-
tr.al Road Fund for Orissa State 
during the Third Five YeaI' Plan 
period had been given; 

(b) if so. the dduil3 ':hereof; anel 

(c) if not, the reason::: therefor? 

The Minister of Traosport, A,·ia. 
tlon, Shipping and Tourism (Shri 
Sanjlva Reddy): (a) Yes, Sir. 

(b) New works estimated to cost 
Rs. 4'24 lakhs were sanctionej ill 
Third Plan. The 'spin over' in the 
Third Plan from the Second Plan 
amounted to Rs. 38'38 lakhs. Funds 
aggregating Rs. 59 '42 lakhs were re-
leased by the Government of Indio 
during the Third Five Year Plan as 
shown below:-

Y,ar Rc/easr!~ 

1961-62 Rs. 13·86 lakhs 
1962-63 Rs. 10.68 lakhs 
1963-64 Rs. 6.75 lakh' 
1064-65 Rs. 11.13 lakhs 
1965.66 Rs. 17.00 lakhs 

Rs. 59·42 1.1ch. 

(e) Does not arise. 

Major Bddges In Ortua 

4403. 8hrl Ramachandra Ulaka: 
Shri Dhuleshwar Meena: 

Will the Minister of Transport. 
Aviation, Shippinr and Tourism be 
pleased to stale: 

(a) the number of major bridges on 
National Highways completed in Orissa 
State during the Third Five Year 
Plan pe:iod; and 

(b) the target fixed and the alloca-
tion made and utilised? 

The Minister of Trailsport, Aviation, 
Shipping and 'lIourism (Shrl SaDjlva 
Reddy): (a) Seven major bridges 
each costing over Rs. 5 lakhs were 
completed on National Highways in 
O'issa in the Third Five Year Plan 
pl'riod. Construction is in advanced 
stage on another six bridges which 
will be completed during the current 
ye .. l r . 

(b) Information is being collected. 
It will be laid on the table of the Lok 
Sabha shortly. 

Bombay-London Air Service 

4404. Shri D. C. Sharma: Will the 
Minister of Transport, Aviation, ~hip
ping and Tourism be pleased to state: 

(a) whether Air India propose to 
operate a new jet flight between 
Bombay and London with a halt at 
TeheIan from October. 1966; and 

(b) if so. the details thereof? 

The Minister of Traosporl, A"ia-
tlon, Shipping and Tourism (Shrl 
Sanjlva Reddy): (a) and (b). Yes, Sir. 
Air-India propose to operate an addi-
tional se,vice to London with a halt 
at Teheran from October, 1966. Th.e 
time-table and other details have' not 
yet been finalised. 
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Strike at Cochin Port 

4408. Shri Kolla Venkalah: 
Sbri M, N, Swamy: 

Will the Minister of Transport, 
Aviation, Shlppin/: and Tourism be 
pleased to state: 

(a) whether any strike of the 
Cochin Port workers had taken place 
during the first week of April, 1966; 

(b) if so, the number of Port 
w0rkers who resorted to the strike; 

(C) the reasons advanced by the 
workers for the strike and whether 
any advance information had b,een 
given by the workers about the stnke; 
and 

(d) the action take.!J by the Port 
Authorities to meet the demands of 
the workers and to avert the strike? 
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The Minister of TrllDS}lOl1, Aviation, 
Shipping and Tourism (Shrl Sanjlva 
Reddy): (a) to (d). Under the orders 
issued by the Ministry of Transport, 
certain categories of the Cochin Port 
employees, including the 'marine and 
flotiila staff, are entitled to payment 
of twice their normal rates of wages 
for work on holidays and weekly 'off' 
days provided that where an employee 
is given an alternative day off in place 
of the weekly day of rest or the holi-
day, the extra payment to him i< 
limited to only halt the normal time 
wage. As a 'day off' could not be 
given to the marine crew of the Port, 
it has been the practice to grant them 
twice the norma] rate of wages for 
work on holidays. 

Recently however, it was noticed 
that som~' workmen had been taking 
casual leave rmmediate1y after work 
on holidays. The Port Authorities 
felt that, in such cases, it would not 
be correct to certify that the workmen 
could not be given a 'day off'. The 
workmen Clnd the Union concerned 
were. therefore, informed that, if the 
workmen applied for casual leave 
within a wel'k after the holiday work. 
they would be granted 'day off' for 
the' holiday work plus half-a-day's 
wages instead of the casual leave. The 
workmen and the Union contended 
that for work on holidays they should 
be grant~d compensatiun according to 
rules and that the proposal of the 
Port Administration to grant 'day off' 
instead of casual leave applied 10r by 
the workmen would not be acceptable 
to them. 

The Cochin Port Employees' Union 
sent a letter on the 30th March, 1966, 
stating that they would advise their 
workers not to work on holidays and 
weekly 'off' days unless their request 
was accepted by the Port Authorities. 
Accordingly, the marine crew num-
bering 150, who were posted for duty 
On the holiday on the 2nd April, 1966, 
stayed away trom work which result-
ed in the stoppage and movements at 
ships. The matter was discussed with 

the Union representatives in the pre-
sence of the Assistant Labour Com-
missioner, ~nakulam. The Union 
agreed to advise the worimlen not to 
avail of casual leave indiscriminately 
and the Port Administration agreed 
that casual leave would not auto-
matically effect compensatory off. As 
the difficulty in granting compen-
satory off within a reasonable time 
was due to shortage of staff, this 
matter has been gone into and the 
proposals to augment the strength of 
crew to the extent necessary are be-
ing placed before the Port Trust 
Board. 
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International Civil Aviation Organi. 
satlon 

UI0. Shrl Firodia: Will the Minister 
of Transport, Aviation, Shipping and 
Tourism be pleased to state: 

(a) whether it is a fact that Gov-
ernment have decided to invite Inter· 
national Civil Aviation Organisation 
to hold its next session in India next 
year; and 

(b) if so, the main object of calling 
the session in India? 

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri 
SaD,jiva Reddy): (a) and (b). It has 
been decided to invite International 
Civil Aviation Organisation to hold its 
llext major Assembly Session due to 
be held in 1968, in India. No Assem-
bly Session of International Civil 
Aviation Organisation has so far been 
held at any place east of Rome. The 
he ding of the Session in India would 
not only be a matter of pres! ige to 
India, but also be advantageous to 
India from the civil aviation point of 
view. 

FeItilizer Promotion Corporation 

4411. Shrl Firodia: 
Shri Yashpal Singh: 

Will the Minister of Food, Agricul-
ture, Community Development and 
Cooperation be pleased to state: 

(a) whether it is a fact that there 
Is a propoS'al to set up a Fertilizer 
Promotion Corporation; 

(b) if so, the main objects of this 
Corporation; and 

(c) when the final decision is likely 
to be taken? 

The Deputy Minister In the MIn~ 
of Food, Agriculture, Community 
Development and Cooperation (Shrl 
Shyam Dhar Misra): (a) The recom· 
mendation made by the Committee on 
Fertilisers in this behalf is under 
consideration. 

(b) The objects of the Fertiliser 
Promotion Corporation suggested by 
the Committee are as under:-

(a) taking charge of massive pro. 
motion programme throughout 
the country tu ensure the con-
sumption of large quantities of 
fertilisers programmed to be 
made available in future by 
organising an effective demons-
tration programme; 

(b) giving free assistance to far. 
mers by providing soil-testing 
services and agronomic advice 
on ,the use of fertilisers and 
other related inputs in an Inte· 
grated programme with the 
help of farm information ser. 
vices; 

(c) special attention to difficult and 
remote areas where fer"t iliser 
use is at a low level by ellsur-
ing adequate supplies and 
undertaking a purposeful pro-
motion programme; 

(d) planning the procurement and 
despatch of fertiliser supplies 
handled by the Central Fertili· 
ser Pool; 

<e) import and distributiOn of ade· 
quate quantities of other ferti-
lisers as a seeding programme 
for popularisation of new high 
analysis (omplex fertilisers; 

(f) import and distribution Of ade-
Quate quantities of fertilisers 
(including potash) until the 
indigenous production is ade-
quate to meet the local demand; 

(g) p.nsuring adequate supplies at 
reasonable prices in difficult and 
remote areas even in a compe-
titive market by taking over a 
small percentage of indigenous 
production when indigenous 

producers are unable to meet 
this responsibility adequately; 
and 



13055 Written Answers VAISAKHA 6, 1888 (SAKA) Re. C.A. 

(h) wuntering situations of tempo-
rary shortages by moving 8I1P-
lies to such areas from imports 
Or from indigenous production 
at reasonable prices. 

The Committee has also recommend-
ed that while the immediate challenge 
of pushing fertiliser use should be met 
by the formation of the Fertiliser 
Promotion Corporation, as soon as thIS 
organisation is able to build up its 
field agencies all over the country, it 
should be enlarged into a National 
Agricultural Services Corporation 
before the end of the Fourth Plan. 
Such an Agricultural Services Corpo-
ration can coordinate agricultural 
supplies as part of a programme for 
promotion of improved agricultural 
practices for ensuring results in agri-
cultural production. 

(c) A decision in the matter is likely 
to take some more time. 

Inter-State Soil Constrvation Board 

4412. Shri Hem Raj: Will the 
Minister of Food. Agriculture. Com. 
munity Development and Cooperation 
be pleased to state: 

(a) whether any proposal Itas been 
received by Government from the 
Punjab Himachal Inter-State Soil 
Conservation Board for the locaUon 
of a research centre either in Punjab 
hill 'areas or in Himachal during the 
Fourth Five Year Plan; and 

(b) if so, the action taken thereon? 

The Deputy Minister In the MInIstt'Y 
of Food, Agriculture, Community 
Development and Cooperation (SI!rI 
Shyam Ollar Misra): (a) Yes, Sir. 

(b) The Board has been requested 
to send contour maps of Dada Ghat 
Area near Bilaspur in the SutIej 
Water-shed where it is proposed to 
set up a centre to enable us to 
examine the case. The Board has 
also been .. dvised to approach the 
State Government in the first instance 
to set llP such a centft!. 

Egg Powder Manufacturing Plant In 
KeraJa 

4413. Shrill.. V. ~bavan: Will the 
Minister of Food, Agriculture, Com· 
munlty Development and Cooperation 
be pleased to state: 

(a) whether it i. proposed to set up 
an egg powder manufacturing plant in 
Kerala; and 

(b) if so, where the same will be 
located? 

The Deputy MInIster In the MInistry 
01 Food, AgrieuJ.ture, COlDmunity 
Development and Cooperation (Shri 
Shinde): (a) Ye •. 

(b) The Kerala Government have 
suggested establishment of the plant 
at Chenganoor. 

12.61 bro. 

RE: CALLING ATI'ENTION 
NOTICES 

(Queries) 

Mr. Speaker: I h'ave received Cal-
ling Attention Notices from several 
hon. Members-there are about l~ or 
16 of them ..... . 

Sbrl P. K. Deo (Kalahandil: Sir, 
before you take up the Calling Atten-
tion Notice, I want to bring to your 
notice that I have submitted an 'ad-
j,:lUrnment motion about the alarming 
situation in my State where people 
are dying .... 

Mr. Speaker: Order, order. I have 
already 'Ilsked him not to raise it here. 

Shrl P. K. Deo: There could not be 
8 more appropriate occasion to censure 
the Government. The Minister of 
Agriculture took tbe responsibility .... 

"r. Speaker: Order, order. 
""~~:nt~llR~do~ 
~it~it~ . 
Sbrl P. K. D~O: I respectfully sub-

mit ...• 
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Mr. Speaker: I most respectfully 
ask him now to sit down. 

"" ~ (ftm<:) : ~~, 
~¥iIT~;r.rI~;m 
~~q 

Mr. Speaker: have received 
notices from about 15 or 16 han. Mem-
bers about the fire in a bogie of ·the 
K!ashi Express. I have also received 
intimation from the han. Minister that 
he wants to make a stalement suo 
motu. He may make that statement 
and then I will anow questions to be 
put. 

~, ~ : ~, m<m ~, 

wrnr ~ 'F'l "" wm:r ~ ~ ~ 
~o;rr:r\'t~~~~? 

Mr. Speaker: Order, order. 

lZ.OZ hl'll. 

STATEMENT RE: FIRE IN A BOGIE 
OF KASHI EXPRESS 

The Minister of state in the Mini.-
try of Rahways (Dr. Ram Snbhag 
Singh): On 25th April, 1966 at about 
14'23 hours, while train No. 47 UP 
Varanasi-Bombay Express was run~ 

ning through U grasenpur statlOn on 
the Janghai-AJlahabad section of 
Lucknow Division on the Northern 
Railway, the eng;ne crew while look-
ing back noticed some passengers 
jumping out from thJ train and gesti-
culating for the train to stop. The 
train was therefore immediately 
brought to a halt at KM 1618 near the 
Down Outer signal of U grasonpur 
station. It was then found that a 
third class coach marshalled fourth 
from the train engine and eighth from 
the brake van was on fire. 

As a result of the accident two per-
sons were killed on the spot, and one 
at Phulpur while being taken to Al-
lahabad for medical attention. Eight 

persons sustained grievous IUj uries 
and 25 simple. 

The injured were giVen first aid on 
the spot by the Guard of the train. 
Immediately on receipt of the infor-
mation about the accident, medICal 
van accompanied by four doctors was 
rushed from Allahabad which reached 
the site at 17'15 hours. The civil 
surgeon, Allahabad also rushed to the 
site with three 8mbulanc~ vans. 

One injured was discharged on the 
spot after rendering medical allen-
tion. Four injured were admitted to 
Civil H0spital at Phulpur and the re-
maining 28 in hospitals at Allahabad. 

The cause of the accident is under 
investigation by a Committee of 
Senior Officers. 

Shri Llnga Reddy (Chikballapur): 
Is it true tnat the passengers tfled to 
stop tho:! train but the chains were 
not working; if so, will the Govern-
ment take pl'ecauti0ns to see that the 
chains are in proper condition before 
the train starts? 

Dr. Ram Subhal( Singh: It is true. 
We accept that the chain was not 
working. Now we are going to in-
troduce it there also. As the Huuse 
knows., b~cause it was announced 
here in this House in 1962 and prior 
to that also On several occasions. that 
wherever there have been a larger 
incidence of chain pulling the chains 
will be disc,lnnC'cted. This Varanasi-
Allahabad section was one like t.hat 
and therefore it was blanked off in 
1962. Even then, we are noW gOIng to 
introduce it there. 

Shr! p. C. Borooah (Sibsagar): 
COUld not follow the statement made 
by the hon. Minister. He says that 
when the train left PhulPUr station ;t 
was quite all right. Then, suddenly, 
this has happened. May I know wh,,-
ther there can be any sabotage in this 
case also? 

Dr. Ram subhag SIDI'h: No, Sir. 
This is under inquiry. We could ~ot 
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attribute sabotage motive in every 
case. There can b~ short circuit of 
electricity or some similar cause. It 
is under investigation. 
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Shri p. R. Chakraverti (Dhanbad): 
In view of the sad experience of yes-
terday and on another occaSIon :n 
Bihar whcrl' the passengers were 
robbed. th2 miscreants went away and 
the passengers could nGt get any re~ 

lief because the chain was out of 
order, may I know whether Govern-
ment will fake all thcse factors into 
account and make it safe for thc pas-
sengers by again introducing the 
alarm chain and cancelling that order? 

Dr. Ram Subhag Singh: I have al-
ready accepted that we are gomg to 
chango that order. About the mis-
creants, the han. Member represents 
that part of Bihar and he should also 
do something about it. 
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<iT~~~'I>'T~~<iT 
~ W fmrRr ~ lIT <it ~ lIT ~ 
'Iit""'~T~i\'~If1ft«~ 
~~q 7 

.,0 mI ~ m~ : ~ i\' ~ 
.mr~~if~~ I ~t 
~~f.!;~"IT~~~ 
~i\'lIT~~. Wit~i\'. 
~~~t...rn~9lt 
~'11:~q-(it~~~..n- ~ 
~w~~if;~if;~ 
W~ipRmf.!;~~~f"'~ 
~ ~ it {("IT glIT ~. ~ ~ <it 
~ 'fiTlro llB ~ f.!; ~ "'" lli 
~ I ~ ~ <it it llTiiffi ~ 
~ ~ WIT lIT '1 WIT. it ~ 
f.!; 52 i\' it filf~ <r'l <it. ~ if; 
~ 1fi ~ <r'Im. 'Ii'tt ~ ~ it 
~ ~ <r'Im I ~ m.r ~ <it 
oWn: ~ o;rm: ~ \;) ~ 'I>'T .. " 
it ';wrr.p;rmr l!T'T i;m ~ I 

"oml~<'f~:~ 
;;r;r i'ffiT llTW '!<r "fT'!l'm I 

o.ft ~ 0 ll' 0 ~'" ( iI"'Rn: ) 'Iw.f~ 
~. llB "IT 'l'i"'q >rmft lIT erR >rmft 
.n1fim:~~"IT 35 ~~~. 
'1m ~ 'II~STeFlb~",'1 ~ 'IlfT ~ ~ 
~"IT~~it;<Wr~~ 
~~lli~~;;r)m.r~~ 
~ AA"rnT ~ f.!;tr ~ if 
~ ~T ~ 7 

.,0 ~ ~ m~ : f'<rf.!mrr t 
1rT't1f~~f.!;~~ 

if ~ <it1T ~ ~ ~ ~-mr'IT iti\c 
t <rrt: i\' ~ ~ ~ <rlfiTOIf i\' ;rnm I 
~ ~ t f.rCTir mIT ~ ~<iT ~ 
m.r mr.rr ~.,. I 

II{T 'In'i!ir mI 11'" (~) : 
~ ~ if <rffilfT f'" t1T'1' t FW 
~ ~ ~ if <iT1§ ;;r;r ~'IT 

~<'I't'll<iTfm9ltm'!<r~"'" 
~. <it it;;rwrr ~ ~ f.!; ~ lffif 
~f.!;tr~~'1<'1'~~$~ 
~ i\' ~ >rmft it f;ffiif f.!; ~ 
m:$~rt~? 

.,0 mI ~ m~ : m ~ 
it~~~'fnr",~ ~ 
~~W~I ~~ 
mIT ~ 9lt ~ ..n- f:;rCTir m: ~ ~ 
mm' <it <rifT ~ ~ I 

Shri S. M. Banerjee (Kanpur): From 
the reply of the hon. Minister it ap-
p,ars thai this has been taken very 
lightly. May I draw your at lent ion 
10 this? This was Bombay bound 
Banaras EXPft:SS, running from Bana-
rag to Bombay-an express traln an1 
not a passenger train. A decision 
was taken in this House-rather the 
Minister said it before- that On those 
trains wher..: chain-pulling is uone 
more by miscreants, the chain lUCij be 
blanked ofT; it wa.,s JdilJu,dy u£::cHled 
here that no chain should be blanked 
off in express or mail train:3. 1 wuuld 
liko to know whether the Railway 
Minister still feels that there is no 
failure On his part in this matter. I 
feel that there has been a failure. on 
fhe part of lhe Railway Ministry. 

I would also like to invite your at-
tention to another report in The 
Statesman about robbery in a Train-
six peopl~ were robbed. 

Mr. Speaker: No robbery here . 

Shri S. M. BanerJee: ...... because 
the alarm chain had been blanked 
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[Shri S. M. Banerjee] 
out. I would like to know whether 
the Railway Ministry is not dIrectly 
responsIble for this failure and for 
the loss of lives of those people and 
whether there would be an illqlllry 
into the whole affair by a high-powe-
red commission. and how many 
chains have been blanked ofT. 

The Minister of Railways (SI,ri S. 
K. PaUl): Every day there are hund-
reds of cases-not one or two_or 
failures of var~ous kinds; this House 
has discussed them often and some-
times -questions were asked as to why 
a research section should not be crea-
ted; it has also neen created. There-
fore, there is nothing that there has 
not been any failure on the part of 
personnel. What my colleague had 
said was that, So far as those parti-
cular accidents were concerned, there 
was ilo failure on the part of person. 
nel. The question is that we have got 
to strike a balance. Four years ago, 
in 1962, when there were a series uf 
chain-pullings causing so much of in-
convenience and delay. after much 
discuSSion it was decided in those 
years that the chain should be hlan-
ked off' over the section where these 
things were in a large number. (In-
teTTuptions). UnfortunatcIy that used 
to be this section. i.e., between Bana-
ras and Allahabad. The pity of it is 
not that the chain was permanently 
blanked out, but only that section is 
blanked out; immediately when the 
train comes to the other parts. it 
begins to operate. But I find on an 
enquiry t.Jday-because tliis had halJ· 
pened-that it is a very serious thmg 
because the passengers must have 
some seC! il ity. It may happen--th. 
Lhance may be one in a hundred-
tnat some persons might be using it 
1n a frivolous manner, but beciluse 
some people do it in a frivolous man-
ner, surely it is not justified that the 
others should not have that. We have 
taken a policy decision when this in-
cident occurred that this blanking alI 
must stop, no matter how much In-
convenience We have to su1!er because 

even those who might have Jumped 
out of the train and died, did so be-
cause they wanted to save their lives. 
Therefore. we have taken that deci-
sion. 

,,1 ~ f~ (~) 
~ ~ ~ if ~ ~ 1IT f.!.-r 
pr ~ f'fi' >rtR ~ ~ "fTif Iffr 
~ ... ~~m.:wn-.:~ 
'fi'r"fTif~fc::'n1"i!'([~~? ;;r.r1IT'FI'TT 
iIfT'T<'fIT<ft~<ftortlf<'lT"f~itIfTif 

iIfT'T <'fIT<ft ~; m 'f"lT'r if; f~ 
if 1IT m ~ o;mft, 'W'fi'T ~ 
'fi'T~ ~ 7 ~'I''!i) 'fI'T ~::r A' ,!:Tif ? 

Shri S. K. PaUl: Should I reply' 
Some years ago there was a fire in a 
First Class compartment and an han. 
member of this Hom;f> died. 

12.19 hrs. 

PAPERS LAID ON THE TABLE 

KERALA MOTon VF.HICLES Rt:LES. 1961 

The Minister of Transport, Aviation, 
Shipping and Tourism (Shri Sanjiva 
Reddy): I beg to lay on the Table a 
copy of Notification S.R.O. No. 45166 
published in Kerala Gazette dated the 
15th February. 1966, making certain 
amendment to the Kerala Motor Ve-
hicles Rules, 1961 under sub-section 
(3) of section 133 of the Motor Vehi-
cles Act, 1939, read with clause (c) 
(iv) of the Proclamation dated the 
24th MarCh, 1965, issued by the Vice-
President, discharging the functions 
of the President, in relation to the 
State of Kerala. [Placed in Librar)!, 
See No. LT-6134j66l 

ESSENTIAL COMMODITIES ACT, 1955 

The Minister of state In the Minis-
try or Food, Agriculture, OommDDit1 
Developmont aDd Co-operation (SIlrI 
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Govinda Menon): I beg to lay on the 
Table a copy each of the following 
Notifications under sub-section (6) at 
section 3 of the Essential Commodi-
ties Act, 1955:-

(i) G. S.R. 556 published in Ga-
zette of India dated the 16th 
April, 1966. 

(ii) The Indian Maize (Temporary 
Use in Starch Manufacture) 
Orde... 1966. published in 
NolificalLm No. G S.R. 579 
in Gazette of India dated .. he 
14th April, 1966. [Placed in 
Lihr(/ry. See No. LT-6135j66). 

DJ.:LIM1TATlON COMMISSIOl\: ACT, 1961 

The Minister 01 state in the Minis-
try or Law IShrl C. R. Pattabhl Ra-
man): I beg to lay on the Table a 
copy each of the f"llowing Orders 
under sub~section (3) of section 10 J[ 
the DelimitDtion Commisison Act, 
1%1:-

(i, Order No. IB of the Delimita-
tat ion CJrnmisslon published 
in Notification No. S.O. 1141 
in Gazette of India dated the 
6th April, 1966, amending it, 
order No. I pubhshed in S.O. 
874 in Ga~tte of India dated 
Ihe 21st March. 1963. 

(ii) Order No. 2B of the Dcl'.mi-
talion Commissi"n publIshed 
in Notification No. S.O. 1142 
in Gazette of India aated Ille 
6th April, 1966, amending its 
order No.2 published in S.O. 
2443 in Gazette of India dated 
the 26th August, 1963. 

(Iii) Order No. 6 of the DelimIta-
tation C.Jrnmission determln~ 

ing delimitation of Parlia-
mentary and Assembly Cons-
tituencies in the State of Gu-
jarat published in Notifica-
tion No. S.D. 1021 in Gazette 
of India dated the 26th 
March, 1966. [Pla.-ed in Lib-
rary. See No. LT-6136/661. 

Shrt S. M. Banerjee (Kanpur): 
Shall We ha"e the report of all the 
States "n this question? 

Mr. Speaker: A quc:;tinn hlt~ been 
asked whether we shall get th~ re-
port of all the States. 

Shrl C. R Pattabhl Raman: I have 
already answered this question which 
was raised earlier. 

ott ~ ~~ ~ (~'!fr) : 
~lfMif;mm~1f;T~'1'i'f 

~r ~ 'f'iT ~ ;Jt m 'flIT ;mur ~ fit; "l!i\' 
~ ~ 'lIT ~? 1!if ~ ~ 'I'tT ~ 
fit; ~ q 'fiTI!' '.I:~ ~ 'f'iT ~ fiR 
>It ~ mM' ~ if; ;mur ;;ft 
....r.te1'iiI'i\'~~~~~'Ift~ 
~ '1ft Of[ ~ ~ ~ ~Q 'ITlI<'!T ~ 
~ ~ ...... . 

l\olr. Speaker: His question is about 
V.P. 

Shri C. R. Pattabhl Raman: I have 
already mentioned the names at the 
States where they are due, and how 
We are hurrying it up. 

Shri Speaker: The hon. Member 
is asking about V.P. and why it has 
been delayed ..... . 

Shri C. R. Paltabhi Raman: I have 
already answered about U.P. 

PUBLIC NOTICE REGARDI!'ilG IMPORT 
POLICY FOR NEWSPRINT f'OR I fl66-

67 IN RESPECT OF NEWSP_"PF.RS 
AND PERIODICALS 

The Minister of Information aDd 
Broadcasting (Shri Raj Bahadur): I 
beg to lay on ·the Table a copy of 
the Public Notice regarding Import 
PolLy for newsprint for the year 
1966-67 in respect of newspapers and 
periodicals. [Placed in Library_ See 
No. LT-6137/66]. 

Shri Bar! Vishnu Kamath (Hoshan-
gabad) : On a point ot clarification. If 
you will be pleased to scan the item 
carefully you will see that the Minis-
ter has laid on the Table a COpy at 
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the Public Notice regarding Import 
P0licy for newsprint. You were pleas-
ed to hold some years ago when I first 
raised this point in the House, in 1963, 
I believe, if not earlier, that Govem~ 
ment should anIJ<lunce rtheir policy, 
import policy or other, in the House 
first, and accordingly I since then, 
since 1963, the Commerce Minister 
has made it a point 'and made it a 
rule that his policy statements are 
first laid on the Table of the House 
and then given to the press. 

'This item reads a copy of the Public 
Notice'. That means to say that it has 
already appeared somewhere, and the 
Minister is laying a copy of it here 
on the Table of the House. May I 
request you, Sir, to give your ruling 
on this whether the import policy 
statement should be made sOmewhere 
outside, and a copy given to us later 
on? 

Shri Raj Bahadur: This has to be 
issued as a Public Notice later on, and 
a copv of it has first to be placed 
be for; the House, and that has been 
done. 

12.21 hrs. 

RELEASE OF A MEMBER 

(DR. SARADISH Roy) 

Mr. Speaker: I have to infonn the 
House that I have received the follow-
ing teleprinter message, dated the 25th 
April, 1966 from the Government of 
West Bengal, Calcutta:-

"Dr. Saradish Roy, Member, 
Lok Sabha, who was detained 
under Rule 30 of ~he Defence of 
:buI.IA Rules, 1962, was !released 
from detention on the 23rd APril, 
1966 at night.". 

lZ.Zit hrs. 
ESTIMATES COMMITTEE 

H UNDHED AND SECOND REPORT 

8hri A. C. GUha (Baraga!): I beg 
to present the Hundred and Second 
Report of tho Estimates Committee on 
the Ministry of Education-Univer-
sity Grants Com.mission. 

12.2U hrs. 

PUBLIC ACCOUNTS COMMITTEE 

Shrl Morarka (Jhunjhunu): I beg 
to present the Fiftieth Report of the 
Public Accounts Committee on Export 
Promo! ion Schemes and the allied 
matters with reference the para. 88 
of the Audit Report (Civil) on Reve-
nue Receipts, 1965. 

12.2q hrs. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

TWJo:NTY-FOURTH REI~onT 

Shrl Surendranath Dwlvedy (Kend-
rapara): I beg to present the Twenty-
fou~!h Report of the Committee on 
Public Undertakings On Neyveli 
Lignite Corporation Limited. 

12.22 hrs. 

RE: nAILWAY ACCIDENTS 
IN ASSAM 

Shri Ranga (Chittoor): May I make 
one smal! intervention? My hon. 
friend Dr. Ram Subhag Singh has 
returned from Assam. As you know, 
the House is worried very much about 
what has happened there during the 
last week. May I suggest that he 
may take the earliest possible oppor-
tunity to make a statement? 

l.tr. Speaker: The han. Minister may 
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make it in the afternoon or tomorrow. 

The MInister of State In the MInIs-
tr,. of RaUwan (Dr. Ram Snbbar 
Smrb) : If you want, I can say some-
thing orally just now. but if you 
want it in writing, I shall give it in 
the afternoon. 

Iitr. Speaker: He may !rave the 
statement prepared, and the statement 
might be made. 

Sliri Hem Barna (Gauhati): I have 
lih-eady submitted a short notice ques-
tion on this particular matter about 
his visit to Assam. 

Mr. Speaker: Would the House like 
to take it up on a short notice question 
or would the House like a statement 
10 be made? 

Some hon. Members: Let a state-
ment be made. 

Mr. Speaker: By what time would 
the statement be ready? I think he 
might make it about 4 .PM ..... . 

An hon. Member: He may make it 
tomorrow. 

Mr. Speaker: Very well; he might 
make that statement tomorrow after 
the Question Hour. 

12.211 Ms. 

"DEMANDS FOR GRANT~~ontd. 

MtNISTRY OF EXTERNAL AFFAIRS-

IW... Speaker: The Hotise will now 
take up further discussion and voting 
~ the Demands for Grants under the 
caQtrol of the Ml.nist:ry of Externa J 
Aifillrs. Now, Shri Krishllla Menon. 

Shr! Kapur Singh (Ludhiana): At 
what time would the hon. Minister 
reply? 

Mr. Speaker: I a'11 calling the hon. 
Minister alter Shri Krishna Menon. 

Sbrl KrIshna MeDon (Bombay City 
North): Mr. Speaker, Sir, it is with a 
degree of relicence, but at the same 
time, with no sense of reservation, 
that ! venture to intervene in this 
debate. Reticence, because factors 
that must determine the dimensions 
and the orientation of foreign policy 
have undergone certain changes is 
'the v ... orld which in the course of 
things cannot receive consideration in 
n'n all-over debate of this kind. 

I want to say at once that I have 
little doubt that the Minister of Ex-
ternal Affoirs at the head with all the 
expertise at his disposal as well B8 
the staff of men who have ,the ex-
perience of having worked under one 
of the foremost statesmen of the 
world for over 15 years, would bave 
looked into these matters in necessary 
detail and relevant contexts, But 
that docs not absolve the responsibility 
of a Member of Parliament or even a 
member of the public examining 
these issues. 

Therefore. reticence arises from the 
fact that there are so many things 
and their involvements are so many 
there is not the time to deal with 
them. I shall only touch them as I 
go on. 

The se:'ond thing that I would like 
to say is this. I join in the tribute, the 
well-deserved tribute, -that has been 
paid to the Prime Minister for her 
great personal success. and I join in 
the gratification that all of us Ieel on 
her debut in international affairs on 
her own. But policy at per""",,1 
sucCPss is not the same as policy. 
This is in no wav to denJgrate from 
the assessments of or from the yet to 
come consequences of what she haa 
accomplished. 

Our PrIme Minister would not be 
the firs! person to be in this position. 

'Moved with the recommendation of the President. 
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Eisenhower and Khrushchev meeting 
at Camp David thought they had 
~ol ved the problems of the world. 
And soon came the U-2. Kennedy 
went to Vienna, and despite the Bay 
of Pigs scored a personal success. But 
the position of the world in regard to 
the world deadlock continued to be 
unabated and severe. In the case of 
our Prime Minister, she has made it 
very clear be't'ore she went, during 
her stay in the United States. and 
afterwards. that she did not go there 
to discuss details of policy. of politics 
or economies Or of aid. but it was 
really to promote good relationship, 
which some people imagined had 
unaergone a change, between the 
United States and ourselves. And it 
would be not in our interest that 
issues of that kind should cloud the 
major questions. that is to !illY. whe-
ther the visit should have been can-
celled. whether some one should have 
come here or we should have p:one 
there. If those issues cloud .the main 
factors, then the main factors do not 
come into light. Therefore. leaving 
these things aside. I shall deal with 
the questions of policy. 

Policy issues cannot be separated 
from .the Foreign Minister. I want to 
congratulate the Foreign Minister and 
express my appreciation on two 
matters. One is that he has said that 
he is not abandoning our policy of 
non-alignment. One might wonder 
why it is necessary ,to keep on repeat-
ing it every time. That in itself 
carries its OWn import, The second 
thing is that our policy in regard to 
Vietrnm has not changed. 

Now there are two difficulties which 
one encounters which I shaU deal 
with afterwards, after dealing with 
the policy ma:ters in reference to the 
Prime Minister's statements. First, I 
for one, as the rest of the country, 
would accept fully and with great 
respect the reassurances that she has 
thought fit to give to this land thal 
there is no "sell-out" and that there 
are no tundamental and basic change. 

in policy and so on. But there again, 
we have to look into ·the content. of 
things as they are. First of al1, it is 
not unusual, but it does create diffi-
culties for those who have not been 
able to follow, when we read for the 
first ,time about changes in policy or 
decisiol18 from the government of 
another country rather than from ours, 
Secondly, we alSo have had a full 
report of the Prime Minister's visit 
to the United States, and I have 
no reason to think she would 
keep anything important away trom 
this House. Thero!fore, when equally 
well-placed statesmen in other parts 
of the world make statements of a 
di!ametrically opposite character, we 
are thrown into confusion. 

We have had two or theree instances 
Of that kind. One is that of the Vice-
President Of the United States. While 
the Prime Minister assures us-as I 
said, I accept it without any reser· 
vation whatsoever-that there have 
been no dis. ussions on our policy, our 
affairs arc OUr own-she laid stress 
on this quest.ion of self-respect and 
selfsufflciencv. But there is Mr. 
Hubert Hu~phrey making us rather 
nonplussed. It may be the impact 
that television makes on men before 
it. He said in regard to the discus-
sions with the Government of India-
not only with the Prime Minister that 
'They had gone into the whole matter 
of development or the economy and 
Ih" social and political structure', 
These ar~ not my words; they are in 
quotes. He said, 'They have gone 
into the whole matter of development 
of the economy and social and politi-
cal structure'. There is no harm in 
discussing with a foreign government 
academically the political structure 
of any country, but if it means that 
that discussion is relevant to the re'a-
tions that exist, then certain conse-
quences folIow. 

Secondly, there appears a report In 
this morning's papers with regard to 
a gentleman, whose name Is fillnillar. 
Mr. Eugene Black, a great man In hla 
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own way, supposed to be the ftrst dip-
lomat in economic 'affairs of any di ... 
mension. He will come here, we &re 
told not as part of the World Bank, 
but as one deputised to do 50 by the 
President of the United States. That 
rather len.ds colour to the fact that 
the World Bank is another name for 
the United States. He comes here as 
Deputy to the President of the United 
States for what purpose? In order to 
consider the questions of joint pro-
jects between Pakistan. and ourselves. 
I am sorry my han. friend Dr. Lohia 
has not been consulted on this matter. 
Joint projects between Pakistan and 
uurselves in. regard to wnat? Not 
with regard to the withdrawal of 
troQPs from the Ichchogil Canal, but 
in regard to a Brahmaputra project 
which is to last for 15 years. 

After all, the President of the 
United States i..; quite free to survey 
the world and to prescribed for it. 
But it is quite another matter whe-
ther we accept 'the prescription. 
What is the 'background of this mat-
I er? The MinisV'" of Plannir>.g ar-
ri yes in New York and soon after-
wards there is an announcement by 
Ihc World Bar.k that they would pre-
vide the money for these joint pro-
jects. There have been talks about it 
too, betwec:1 the Bank President and 
the Minister. It i, quite true that 
Mr. Asoka Mehta has said that the 
climate is not suitable. To my mind, 
the expression that the climate is not 
suitable is worse than not sayina 
anything at all. That is to say, the 
difficulty is only of a temporary kind. 

These arc baliic matters, that we 
should go into economic co .. operati\'e 
effort with our neighbour, Pakistan., 
who should have been a good neigh-
bour but has not been. Until condi-
tions change in the world we cannot 
contemplate being involved in oil and 
gas exploration in the Rajasthan and 
Punjab frontier, or become involved 
in power projects in the Brahmputra 
valley. With the experience of what 
has hapened in difficult times; these 
are things not only in themselves 
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causing consternation, but the idea 
that these tl}ings arc discussed at 
great length, and decisions are reach-
ed and that we should come to know 
about it afterwards, is something that' 
causes concern, 

The House is bound to ask, entitled 
to ask, why one is so suspicious about 
them. In my limited experience, 
when We entered in.to the Indus 
Waters Treaty, this is how it began. 
There was not going to be an agree-
ment, but we were just going to ex-
plore. This is what was said. Bu!. 
why should we explore what experi-
l:'nce tells us would be a snare and b 
delusion.? 

Along with the announcement in th. 
AmerIcan newspapers that Mr. Hlack 
is coming here as Deputy of the Presi-
dent of the United States, there is a 
more or less inspired report. It says 
that the Prime Minister cl,-,rm& her 
visit to the United States had alreadY 
made a public offer for economic co-
operation with Pakistan. And tnerc-
LJl'c, without being legalistic. OIle can 
say that if ihe Prime Minister has 
made an. olfer and the other side ac-
cepts, then it becomes a concluded 
contract. But what has happened? 
The Prime Minister made no offel'. 
All she said was that we are always 
prepared to discuss economic affairs 
and settle them with Pakistan. That 
is not an offer about the Brahmputra 
valley. That just shows that if peu-
pie wan.! to decide our affairs instead 
of their own, they can use any phra-
.eology, anything that comes out in 
thi!" way. 

So. we are in II situation now that 
with regard to joint projects, Mr. 
Black is coming an.1 then there is to 
be "exploration", exactly as happened 
to the Indus waters. We offered 
them water; we said we had no obli-
gation to give them water, neither 
legal nOr mOl'al. but on humanitarian 
grounds we would store the water and 
then give it to Pakistan. They said 
they CQuid not trust u~, In the end, 
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under the Indus Water Treaty on 
which we spent millions and milliona 
of our dollars, it now transpires that 
ultimately one of its results has been 
the Ichchogil Canal. 

Then we come to this much-delbated 
problem about what is called the 
Indo-American Fund. It is said that 
money, wherever it comes from is 
money which is good enough. That is 
quite true up to a point, but leaving 
alone the ethics, marais and politics 
of it, we are concerned about this one 
issue. When the P.L. 480 agreement 
was made, there was no revelation of 
the details to this House. 1 do not 
know whether even the members of 
the Government at that time kI1llw 
of them, but the idea was that corres-
IlOnding to the lease-lend arrange-
ments, they would not come in the 
way of the currency position of this 
coun.try or the constitutional laws of 
the United States. That is an ar-
rangement whereby the moment an 
order is made for foodgrruns or long 
staple cotton Or whatever it is, the 
rupee content of it is paid in.to the 
Reserve Bank into the account of the 
Embassy, out of which l2~ per cent 
can be taken ·for the expenses of the 
Emba~sy and 8l per cent for loans to 
private industry. The remainder was 
to be frozen money. That is to say, 
it will not interfere with the volume 
of our currency. If it adds to the 
volume of our currency, there will be 
inflation. without our having to do 
anything with it. The control of the 
value of the money would thus be in 
foreign hands. But this understand-
ing has suffered from breach p1)W 

more than before. In the first year, 
Shri Morarji Bhai wal there and he 
took out a few crores; last year Shri 
Krishnamachari took out Rs. 191 
crores out of it and this year the 
Finance Minister has taken out Rs. 243 
crores Or 80. It is a very subtle way to 
add to our revenue from American. 
resources by private negotiation out 
of the finances of the U.S. Ambassa-
dar. That is the position. This Is a 

matter which should be discussed on 
the Financt Bill. That apart, if this 
money is to be frozen and should not 
be allowed to interfere with the 
standards of our life by the faU in 
value, it should not be used for any 
purpose. Even when it went into 
government securities, government 
securities do not sit idle; they are 
used in the economic development of 
the country. Over and above that, 
we go to the other aspect of it. I 
make no bones about this; I think it 
i3 as bumiliating a proposition as the 
VOA. At the last moment, though 
the VOA business had gone very far, 
the first Prime Minister of India put 
his loot down and stoppod it with the 
result that the cultural infiltration and 
the attempt to have a certain amount 
of con.tral tha t way disappeared. It 
is wrong to say that there are other 
foundations. No doubt, there may be 
other foundations. Indian or otherwise. 
They have nothing to do with the 
government; they give money. But 
this is a semi-government founda-
tion. I am not going into the details 
of the organisation; that can. be done 
afterwards. I believe myself that 
this is an intrusion into the cultural 
and intellectual development of our 
country and highly resented by the 
people who have anything to do with 
education. It is no answer to say that 
you will have well-bound books, pro-
jectors or reactors or whatever they 
may be. The volume of this and is 
such and there is a case where quan-
tity makes all the difference, more 
than quality itself. The volume at it 
is so much. The money put at the 
disposal of this fund is either almost 
as much or nearly as much as what 
is at the disposal of the University 
Grants Commission. If this was an 
entirely neutral kind of assistance, 
putting on one side the economic 
effects on the rupee, the proper thing 
would have been to hand it over to 
the UGC, B technical organisation or 
to the Education Minister or whatever 
it i. and work under the laws at the 
country. These are the factors which 
one has to deal with regard to policy. 
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The Prime Minister also assured us 
that there was no question of foreign 
control whatsoever, that IlDthing 
would be done, nothing has been done 
and nothing will be done which im-
pinges on. our self-respect or our self-
reliance. With regard to the first, I 
believe it is a case where there is no 
sense of collective responsibility be-
cause a senior member of this gov-
ernment has told this House that self-
respect does not come into question 
on. the procurement of food Or other 
supplies. I suppose it is an internal 
matter in the Government to work it 
out for themselves; perhaps one could 
be self-respecting and the others not 
so, so that you can take a look on 
which side you are, 

So far as self-reliance is concerned, 
Mr. Speaker, I will take it up here. 
There was a time when in this House, 
the Planning Commission for years 
said about the "take-olf stage" and 
self-generating economy. These are all 
current coin. Now the reason for 
looking elsewhere for assistance is 
that we cannot take off by ourselves. 
Since the expression "take-of!" comes 
from aviation, you canMt "take off" 
except against an adverse wind. U 
you take off with a favourable wind, 
you crash; the aeroplane goes the 
wrong way and turD> round. Why? 
Because it wants wind to bite into 
it. Therefore, thl. idea that we can 
be depending for ten years is like 
a drinking man who says: let me 
drink for three days; after that I will 
give It up. That is the position. Our 
economy would become dependent. 
This is not the place for that, and I do 
not want to go into the details. The 
question is this. Do we want to be-
come another Brazil or dO we want 
to remain In.dla? This Is the ques-
tion which we should ask for our-
selves. I leave it there. I do not 
want to go Into the details. 

The Prime Minister rightly warned 
us against defeatism, against saying 
that things are bad, this, that and the 
other. Times without rwmber in this 
House, people have been commenting 

on our public relations. I was one of 
those people who have stood up and 
said that there is no use blaming 
public relations. There is nothir~ to 
be gained by blaming extet'l'fal publi-
city. Public relations are only the 
reflection of policy. In this matter, 
there i, a different situation. -Who is 
the or.e, who are the agents who are 
spreading defeatism, who are telling 
the world that We ii'l'o suffering from 
famine, that the people are starving 
in the streets, who is it that spreads 
the information that led that 4,000 
children parading the .treets of Ams-
terdam to collect some money for us, 
poor Indians? Who asked President 
Johnson to say that 12 million child-
ren are starving? What are the real 
facts? 

Who have been saying that the po-
pulation is expar..ding at a rapid rat.' 
I do not want to enter into any con-
troversy about it. But I would say 
that the estimated population in the 
third Five Year Plan-I had occasion 
to study it-was about 491 millio" ... 
And our population has not increased 
to that proportion. I think it is time 
that we said that the increase in agri-
cultural production in this country is 
far higher than. the rise in popula-
tion. On the one hand, it is said that 
there has been no attention paid to 
agriculture. But agriculture goes inlo 
motor-car production. Of course, 
motor-cars canp,~f be produced very 
easily. The whole description is given 
in thc United Nations report, as to 
how agriculture is closely tied up with 
industry. It goes on to say that agri-
culture has been neglected. There 
has been. a fall in production. The 
Prime Minister herself has contradict-
ed these trends on the radio the other 
day. Now, the third Five Year Plan 
is over. What is the position? Our 
agricultural advance has been 75 per 
cent during these years, which is far 
more than. the corresponding increase 
in production in any other country at 
a similar stage of development. 

Our industrial development has 
been i". the same way. It is quite 
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true that, in industrial development, 
there are occasions when there are 
certain troughs in the general con.ve-
yor belt of production as such. 
Therefore, if there is any defeatism 
created, what is the use? The idea of 
famine reminds me of a book of Mr. 
Bowels where it is stated that some-
body from some small repu blic in 
Europe went to the State Department 
of the United States and said that it 
wanted money. They asked him, 
"Have yOU' got any communists?" He 
said "No, we are n.ot communists; we 
arc a catholic State." Then they said, 
"We cannot give you money as you 
have no communists to cam bat." He 
said, "What shall I dO?" They told 
him. "You go to France. They may 
give you some communists," This is 
a story; I did not originate it. The 
pOor man went to France, but they 
said, "We have not got enough of com-
munists for ourselves." "So, we can-
not give yoU arw". So, this story of 
saying that the people arc dying of 
famine, that the famine can be cured 
by fertilisers-which would not come 
on to the ground. for it takes seven 
years to come up-is a propaganda 
against ourselves by ourselves. We 
are always adepts at conveying other 
people's propaganda against us. 
Therefore, it is defeatism. The Gov-
ernmen.t must take the responsibility. 
The Food Minister must take the main 
responsibility. Personally, I do not 
trust these figures because these 
figures are varied so many times. If 
the figures given by the FOod Ministry 
are accurate, thep, there is enough food 
in this country mathematically for 
everybody, but probably it sticks 
somewhere. It is probably shared by 
the rats: the four-legged rates shar-
ing it with the two-legged rates, and 
so we do not get it. 

Now, I will come to the Foreign 
Minister. I share with the Foreign 
Minister ap:j the Government in 
thinking that We have not departed 
from our policy of non-alignment and 
India's concept of nPn-alignment. But 
I believe myself that non-alignment 

has unfortunately become a word of 
currency with people who would not 
look behind them. It mea"" the 
maintenance of an independent foreign 
policy. In brief, it is this. There Is 
no time for me to go into it in detail. 
So long as a country is economically 
dependent-economic dependence does 
not mean that we must go in.to B state 
of economic immaculate conceptin. It 
rea.lIy means that our survival, OUI 

capacity to develop must not be ca\led 
off by somebody as they were called 
off at the time of trouble with Pakis-
tan-we would have been friends 
potentially, o~.c with the other-if the 
calling off is 'by someone else, then 
we have no control over it. There-
fore. so long as there is economic 
domination, SO long" as the" meap..s of 
production and distribution in the 
country, so long as the credit-worthi-
ness of this country is also tI~,ally 
dependent upon somebody else, we 
suffer. 

Then we are told about the World 
Bank. The World Bank is an inter-
natior."l institution. That is why Mr 
Black being sent by the President 01 
the United Stales and not by the 
World Bank. The World Bank lends 
us money, nr .. :i if a banker lends us 
money, then, we must listen to Ule 
banker. Here-we are in this House 
-and in the country generally, though 
there is no uJ\'lnimity of opionion, 
there is a large preponderance of opi-
ni0l1, about community control of 
banks I do nol want to use the word 
'natior,9.Hsation' which upsets some 
people. Now. what would be the 
point in nationalising all banks and 
then handing over the whole thir.,g to 
the World Bank? It would be very 
difficult. Therefore, the content of 
policy ir. economic terms-this is 
what is important. 

Now, I would say that the day of 
imperialism is not over. The empire 
comes in by the back-door, by the 
front door and by the side door. We 
have only to take the instance of 
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Congo. Economic imperialism means 
the expansion of economic power. and 
though ndbody in this House would 
accept it, people wilo' -know and have 
written about it have said that there 
is imbalance in the world. The richer 
nations are getting richer and the 
poorer nations are getting poorer, 
and so long 8s the particular imba-
lance continues, a';d it will continue 
because of this type of foreign aid. 
It will be difficult. It is not only a 
question of aid from the United States. 
Giving of money in this col!.text is 
not a matter of philanthropy. Gov-
ernments are not philanttiropic. Gov-
ernmen.ts are national corporations 
seeking to advance national interests. 
They have not got a body which you 
can kick nOr a soul which you can 
damn. Therefore, they have no con-
::::cience in that way. It is never mere-
ly economic dependence: that is to 
say, unless we are able to provide the 
material that we require for keeping 
our machines going. certain other 
consequences follow. Therefore, the 
content of this non-alignment must be 
understood, as I jtrnt now read out 
from Vice-President Humphrey who 
said he discussed political institution. 
with the Government of India-politi-
cal institutions in respect of e><port 
and import policies. We were told 
by the World Bank yesterday-not 
by Prof. Ranga, but by the World 
Bar"k-that controls on steel are not 
necessary. Who are they to say this? 
After all, the issue within a short time 
would not be between communists and 
non-communists, socialists and non.-
socialists, left and right, but it will be 
between nationalism and non-nationa-
lism. Do we want to remain as 
Indians or do we want to Ibe domi-
nated? That is going back to 20 years. 
Now, the nations want to throwaway 
colonialism: Africans call it neo-
coloniaIL.m. J do not like it myself. 
But anyway, it intrudes in this way. 
The people who cannot control their 
OWn lives always want to control 
other people's lives! It proceeds in 
this fashion. 

I will not take any more time on 
this. I only want to say this. While 

we worship at the shrine of non-
alignment, if we throw away the con-
tent of it, by enabling the man who 
calls the tune to pay the piper-the 
man who pays the piper calls the 
tune-then, there would De no non-
alignment. We have the right to 
vote as We can, but we will not vote 
as we like. This has been the posi-
tion. There were 23 Latin American 
States who were not inoepen.dent for 
a long time. There was a time when 
these 23 stBtes voted as one vote be-
fore some of them became affected by 
world and internal conditions. 

What is more, let us come to the 
more cynical part of it. So far as the 
United States are concerned, you do 
not get any more money by being 
readily amenable. We only receive 
aid, if you take and if you assert 
yourself. That is the experience of 
Brazil and other countries. It has 
nothing to do with ideology as such. 

Let me now turn to the question of 
Vietnam. I welcome the statement 
that there is no chan.ge in our policy 
in regard to Vietnam. But I think the 
Foreign Minister owes it to us to say, 
what is our policy in Vietnam. What 
i:; our policy in Vietnam? Ours is a 
country where the Government to-
day is represented by a party: that 
was the J'.1tional movement. In these 
days, when the interventionists were 
destroying the new Republic of Spain. 
We gave them whatcover we could; it 
was only moral support at that time. 
We thought it right to do so at that 
time despite the conseqm!n.ces. Viet-
nam is not a nation' which was born 
just yesterday. The Vietnamese have 
been a people for the past 2,300 years 
or so. The territory-which was then 
kn.own as Nam Viet-was first con .. 
quered by the Chinese I believe in 
110 B.C. It took the Vietnamese 900 
years to throw oft' the Chinese. 
While I' have no brief to speak for 
them, I might say that even if it took 
9,000 years the Vietnamese will throw 
the present interventionists out. 
Because that is their history, their ex-
perience. So far as Vietnam is con· 
cerned, I would like to tell the Foreign 
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Minister that this repetition of the 
phrase that we shall discharge our 
responsibility as Chairman of the 
Commission will not do. OUT re9-
ponsibilities as Chairman are not dIp-
lomatic. As Chairman of the Com-
mission. we are disabled from 
bringing about diplomatic negotia-
tions. But as a country, w'! &re 
responsible. We have a duty to seek 
to try about peace. As Chairman of 
the C"mmission. we are not fulfilling 
our duti.s by not telling the world of 
the degree of foreign arms and inter-
vention-Chinese or American-How-
ing in there. We are signatorIes to 
the Geneva Agreement. We accepted 
responsibilities of supervision and con-
trol in the Commission. 'Though we 
were not members of the Geneva con-
ference, on our oWn volitiDn, we added 
a corrigendum to the final Act in 1954, 
we have committed ourselves. Here 
is an Asian country, Mr. Speaker, 
where the Dulles' doctrine Of Asians 
against Asians is frutifying Itself. 
where innocent men. women and 
children are blown to smithereens day 
after day At the same time the" 
people without all the sophisticated 
arms that the interventionists hav~, 
have st"od up to the mightiest milil.ry 
power of modern times and have 
stood. 1 think the largest volume of 
opiniOn against American interven-
tion in Vietnam is in the United 
States itself. When there was a war 
in which a country is heavily invJlv-
ed no nati"nal would repudiate the 
(;Qvernment in toto. That has been 
the experience of history. When YO'J 
look at the public poll, in the Ullited 
States, you see that 54 per cent of th~ 
population support Johnson's poliCy, 
and this is often projected as wide-
spread if not overwhelming support. 
What happens to the other 46 per cent. 
If the government can get only 54 
per cent t.1r waging war, it is not a 
war that has a nations full-fledged 
or preponderating support. 

We are told by someone. whom I do 
not want to quote as authority, but 
it wiU be useful to know what he has 
said-I mean Mr. Galbraith, the for-

mer U.S. Ambassador in India who 
knew aU about us, but very little 
about himself. He says, the U.S. 
apparently have no business to be in 
Vietnam. What is m"re, he says, the 
people fighting in Vietnam, meanmg 
not the Americans, but the South 
V,etnames" are fighting under Ihe 
orders of an external agency. He 
does not mean China. Of course. it is 
not for us, as Mr. Frank Anthony w.s 
saying the other day. to be didactic 
ab"ut this. ,but We have a responsi-
bility in this matter not only on ac-
count of the participation we took to 
terminate the war in Indo-China in 
1954. when the guns weee silenced for 
the first time on 11th August, 1955 
after 25 years. It may be ask~d. how 
can Y"u do it when the Russians do 
not want it, when Ho Chi-Minh does 
not want it and So on. But this was 
the position in Geneva in 1954 '.0 
begin with. The French did not want 
it. The British did not want it be-
cause the French did not want it. The 
Chinese did not want it. The N"rth 
Vietnamese did not want it. But 
ultimately there came about a diffEr-
ent situation. I cannot giVe you the 
figures Of American forces there. 
Some people say it is 100.000 and 
some say it is quarter million, but 
that is considerable f"rce is there. In 
that sense it is more serious than in 
1954. Otherwiso, from the diplomatic 
point of view It is nO more imposSIble 
of solutiOn n.:>w than it was before. 
To be active for peace in Vietnam is 
in our interest as welI as that of Indo-
American relations, in the long fun. 

Reference has been made to the 
Tashkent Declaration. To the exte"t 
polS8lble. the Tashkent aceord has been 
performed. The declaration does not 
refer to the situatiOn in Kashmir. I 
haVe also heard from these benches 
conitantJy that the contours of world 
affairs have changed and the two blaes 
do not exist. There is no greater 
fallacy than this, in our approach to 
world ajfairs because today the world 
is stilI governed by the conflict bet-
ween these blocs by blae policy, by 
the policy of bases, i.... encirclement 
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and all the rest. There was a meet-
ing of the CENTO where the ~'oreign 
Minister Of Iran pledged aid to 
Pakistan. Mr. Bhutto tells America 
and tho world that their alliance wIth 
China has not in any way diminished 
their closeness to America. And, 
what is more, it has br~ught them 
closer! It looks as though there is 
some arrangement in this matter. 
Therefor" where is the erosion of bloc 
policies and the balance ot power? 

A more sinister event recently is 
the emergence ot what is called the 
Islamic Pact. We neglect at Our peril 
our understanding-let alone our res~ 
ponsibilities ot the position in the 
middle-east. I will not g~ mto tho 
historical background of this to 1 he 
time of Alexander. But even from 
the time of th" Ottoman Empire, the 
middle-east has been the gateway to 
India. It is So today irrespccti Ve ot 
the fact that the Suez Canal is n~t as 
important to the west as it was B 

hundred years ago. This polic)' has 
expressed its . .:M in many ways. Thr:-re 
was the Fertile Crescent, the J ord;n 
River ValJey Scheme; there was what 
Dulles call"d the power vacuum that 
was Glub Pasha, that is the CENTO 
and there was the Bagdad Pact. There 
have been various other machi-
nations. Again today there is em~rs
ing what is called the Islamic C.m-
ference or pact, Pakistan being one of 
the principal sponsors. Islamic Con-
ference is only another name for 
CENTO. CENTO is in turn only an-
oth"r name for the western alliance. 
This western alliance is On the fron-
tiers 01 India. We may not forget 
this. We are not uP against Pakistan 
as she was, but we are up against 
Pakistan plus the West plus China. 
This is all one combination. If proof 
is required tor it, we need only read 
the speech ot Mr. McNamara, the 
strong man of the American Govern-
ment-I mean no disrespect to Mr. 
Johnson. The latter perhaps thinks 
We ar~ a body of workers of General 
Mota,... 

Mr. Speaker: He must conclude 
now. 

Shri KrlshDa MeDOD: 
finishing. 

am Just 

So far as American arms are cv!\-
cerned, the same theory comes back 
that they must treat Pakistan and 
India as two peas in a pod, i.e. with 
equality. India is to have eann-
moving machinery while Pakistan is 
to have spares. I hope the spares 
will spare us. That is all I can say. 

I now come to our inadequate up-
preciati~n of the importance of Afro-
Asian relations. It is not sufficient to 
say We have our ambassadors. Afro-
Asia is not a continent territorily. It 
is a continent in the sense of political 
geography as such, not geography 'If 
the ground territory. Our aHies ore 
there. We have to work until the 
time comes when India can be looked 
up to by them not as a leader-that 
would be a wrong thing for us to 
b.o-but as a source of strength and 
a feHow struggler in the way "f 
emancipation from the scourges of 
ages. That is to say, we have to play 
.JUr part in the resistance aiainst un· 
perialism, reaction. racism and for 
unity, peace and progr~ss. It is nllt 
sullic.ent to say that we vote against 
colonial oppression and that kmd of 
thing. We will be deluding oursel·/e. 
if we think that we enjoy tuday the 
same r .... gard and respect in the African 
nations as We did before. It is ali due 
to our education. The time should 
come when our schools Bnd colleges 
are able to rec~gnise that the African 
is not iust picked up by a miSSIonary, 
washed and given tinned meat, but he 
represents an ancient civilisation who 
in their day carried such things •• 
motallurgy to the far off South 
AmerIca and SO on. Today we have 
also a situation where our relations 
with Africa are not of a character 
which gIves strength to what is called 
the non-aligned group. If a country 
which has a place and prestige, ,I a 
country with significance. doe. Dot 
play that part. the world i" the pI"rer 
for it. We hear less about these 
things. Even in this House, there 
are many who say that we should not 
haVe any military alliances. But in 
th~ next breath they say, we must 
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have the atom bomb. How cn" we 
have an atom bomb and not have any 
military alliance? Therp is no way 
of doing it. 

So far as our foreign policy .is con-
cerned, 1 wi\j not be disrespectful to 
the Foreign Minister and say it is a 
drift. because a drift. has at least gut 
some direction. It is more true to 
speak of it as flotsam and jet3Rm. Jl 
there is direction, it appears to come 
by pressure or pulls from out~!de. I 
think it is time the country ~3serted 
itself, played its full part, pulled its 
full weight and instilled in all Afri>-
Asian nations and ourselves, not least 
the faith and feeling that we are not 
sitting back and watching and that 
China has not knocked us fiat. China 
today. to us, is a military question 
and not one of world diplomac)'. ',ve 
may not like what Mr. Bhutto say". 
But Mr. Bhutto is the Foreign Mll1istel' 
of a great country. What he .ays. his 
voice, counts at the presen~ time. 
Therefore, we cannut ignore it. When 
he turns round and says thaI. their 
alliance with China has brought thi:.ir 
closer to America, j~ is time for us 
10 think. 
13 hrs. 

The Minister of External Allalrs 
~Shri Swaran Singh): Mr. Speaker, 
Sir. this debate on our Demands was 
spread over three days and ,£}Jceches 
have been made on these three days 
covering several p.:>ints. 1 am grate-
ful to the han. Members who have 
participated in the debate and have 
touched upon several useful and 1m-
portanl aspects of international 
affairs. In the course of my reply, it 
w III not be possible for me to repiy 
to all the points that have beer. rals, 
ed, and I will confine myself to cer· 
tain important matters which are Im-
portant from the point of view of 
discussion that has been raised and 
are aIs.J important from our n:tHanal 
point of view. 

Sir, the One subject which has, 
naturally, exercised the minds of hon. 
Members from both sides of the Hou,e 

is our relationship with Pakistan. 
On this matter, it is not my Jntenti~n 
ti> go over the whole area, but 
would like to briefly recapitulate the 
,'vents after the Tashkent Decleration. 
In the course of this Session Itseit 
there was a full-dress debate on the 
Tashkent Declaration, and It IS :1ot 
necessary for me to repeat the many 
things that had been said on that 
occasi..:>n and to give answers to 
several points of criticism 01' clarifica-
tion about the Declaration. We ~laVe 
to see our relationship with Pakistan 
after the Tashkent Declaralion. How 
has Pakistan conducted herself after 
signing the Tashkent DeciaraIiJl1'! It 
is, no doubt, correct that for some 
weeks after the Tashkent Declaration 
the Pakistan leaders made speeches In 

their own country which were in :.up-
POI t of the Tashkent Declaration, in 
support of the spirit of the Tashkent 
Declaration, in support of the com-
mO:1 desire of both the countries to 
reverse the trends that unfortunately 
had bedevilled the relations between 
the two countries and tu improve 
t hose relations. But I am sory to in-
form the House that after about three 
Or foul' weeks the Pakistan leaders 
started making public statements 
which were a complete reversal of 
the policy to which they had subs-
cribed when they signed the Tashkent 
Declaration, I do not want to go into 
details, but it is a fact that 
Pakistan leaders had agreed 
when they signed the Tashkent 
Declaration that the Press, the ladio 
and the public platform "'ould be 
used in both the countries f~r Hnprov-
ing the relations and not 1<> highten 
tension and animosity between 1he 
tWJ countries. Anyone has to pick up 
Ihe newspapers which are published in 
Pakistan-and I would likp. to ,·dd 
.hat there is a great deal of I:ontrol. 
almost complete control over the 
!'ress by the Pakistan Government-
to find out the exact pusH ion. Th e 
Pakistan Press could not adopt ., 
hostile, anti-Inaia attitude if it. dil 
not have the support of the Govern-
ment of Pakistan. 
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Then, again, it had been agreed that 
the complications that had been caus-
ed by the c~nflict, the unfortunate 
conflict, between India and Pokistan, 
they would be undone as a ~'C:!sult 01' 
discussions and agreement between 
the two countries. In earnest I)f our 
desire to implemont the Tashkent 
Declaration, we, from the Jndian 
side, proposed that there should be 
a meeting at ministerial level between 
India and Pakistan, and We took out 
to Rawalpindi some weeks ago une of 
thc most high-powered delegations 
that had ever left this country tJ hny 
other foreign countrY-We had three 
Cabinet Ministers, 5 Secretaries to 
Government and several other LX· 
perts. We had gone there ". Ilh ,he 
dcsire to settle all those points of 
difference which we had agreed tu 
rliscuss accJrding to the Tashkent 
Declaration and to initiate action 10 
implement such agreements that might 
be arrived at. We noticed, hllWeV~l', 
when we went to Rawalpindi, that 
Pakistan leader and mini'Sters were 
not at all interested in implementing 
the Tashkent Declaration, they were 
net prepared to honour the obiJiga-
(ions that they had taken upon them-
sel"es under the Tashkent Declara-
tion. 

Shri Harl Vishnu Kamath (Hosh-
angabad): Power failure. 

Shri Swaran Slnl'h: AlI the time 
they were raising this point that 
Jammu and Kashmir is the only 
matter tllat requires discussions bet-
ween th., two countries, and unless 
this is uiscussed and some prolress 
made there is no uSe of discussing any 
Of the other matters. 
13.0'7 hrs_ 
[MR. DEPUTY-SPEAKER in the Chair 1 

This, to say the least, was a com-
plete disregard of Pakistan's obliga-
tions under the Tashkent Declaration. 
I would like to remind this han. Rous-
of the very admirable speech by my 
han. friend opposite. Shri Frank 
Anthony, when he pointed out that an 
analysis of the Tashkent Deolarotion 
shows that the two countries I'.ad 
never said that they will discuss 

Kashmir Us the only issue or as tlw 
important issue Or as the first Jssue 
for improving relations between the 
two countries. In fact. all that was 
mentioned about Kashmir was that 
this ma',ter was raised and both roun-
tries reiterated their well-known 
pJsitions on Kashmir. And. our 
positiOn on this question of Knshmi~' 

is well known, and I haVe reiterated 
more than once On the floor l'f the 
House that Jammu and Kashmir is an 
mtegral part of India. In view of 
this. thore was nothing new that could 
Oc discu~sed, after a lapse of four 01" 
!ive we4:ks, on KashmIr. 

At Tashkent, the two countw" had 
agreed to discuss, had agreed to .ettle 
several other matters includinJ: c.:-o-· 
nomic matters. c.)nfiscation JI pro-
perties, resumption of normal com-
munications, resumption of air fights 
between the two countries. nnd ~eve
"aJ other matters. It was a complete 
,urprls. to us tJ find the Pakistan 
leaders adamant, and we came back 
under this impression that they are 
not interested in honouring their (}bli-
gations under the Tashkent J)P.C'-

Jaration. 

Notwithstanding that. we did not 
want to clOSe the door, and we said 
thAt we will be prepared to disc" •• 
these matters further and We /lad 
~greed to meet again. There hAS, 
after that, been nO move from P.kis-
tan side to indicate that they are 
prepared to Come to Delhi for Rny 
further talks. 

Shrl Harl Vishnu Kamalih: 'I'he} a"e 
moving militarily now. 

Shrl Swaran Slnrh; Not only that. 
Thc P'akistani leaders have been 
searching for some eXcuse to blame 
India for not honourinr th" Indian 
obligations under the Tashkent Dec-
laration, and in this they have signal-
ly failed. The only thing tliat they 
h~\'e been able to point out is that 
India at one time did not vaoate those 
30 or 36 acres of land by the 25th 
ot February as had been agreed upon 
between the two countriec . Now, 
this position has been explained by 
the Defence Minister on the ftoor of 
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LShri Swaran Singh] 
lnlS House. I am mentIoning this 
vnly to pOint out that there could not 
be any more flimsy eXCUSe for Pakis-
tan to accuse India, that India was 
not hJnouring her obligations under 
:lIc Tashkent Declaration. It is in-
ter"sung that Pakistan has agatn '''-
vened to its familiar Iheme of 
describing India as aggressor, know-
ing full well that it was PakIS.an 
that had started the trouble by tlrst 
sending armed infiltrator. IIlto 
Kashmir and then marching its armed 
forces with heavy armours in the area 
oi Chhamb. 

In this they are receivmg (·n-
couragement frJm theil' nev.'-found 
friend and ally, China. It IS in-
t"resting that Tashkent Declaration 
was hailed as a positive contribution 
to peace by almost all countnes of 
the world. This is one of those rare 
..)t.:l..:asions when countries which are 
generally opposed to each other in 
Ull!ir postures in international life 
haVe supported the Tashkent Declara-
tIOn and described it as an act 01 
statesmanship between two ~ountries 

where a conflict had been resolved, 
and where they had !!%pressed thell 
"NermlIlation In tuture '0 "".olve all 
thdr differences and disputes by 
peaceful means. There was, how~ver, 
On~ solitary exception to this. and it 
w~. the Government of the Peop~e's 
}tepublic of China, which descrihed 
this agreement between India &lid 
Pakistan as having been brought 
about by compelling Pakistan. It i. 
Quite interesting to see the com:n('nts 
of China on that occasion. They used 
the phraseology with which we ore 
:Ill familiar, namely, that the United 
States' imperialists, combined with 
the revisionists of USSR, twisted the 
arul. u~ Pakistan to make her bow 
bJ,jrj, india. It is a strange 
description. This shows how adept 
they are in distortion while present-
ing their picture. But it was obvious-
ly done with a purpose. It was to 
create a feeling amongst Pakistanis 
that though they have signed the dec-
laration, It is not something to which 
they need stick to. Therdore, In the 

course of the last visit of the Chinese 
leaders, they projected the Chinese 
picture as the sale saviours of Pakistan. 

It is fJr Pakistan to decide as to 
what type of relationship they want 
tv haVe with the People's Republic 01 
China, but it is amazing that Pakistan, 
which is a member of many defence 
pacts like SEATO and CENTO, shaul .. 
extend such inspired so-called people's 
response with all the fanfare of 
publicity and a large number of 
people turning out in the street., and 
trying to create the impressIon 
amongst the peopio of Pakistan that 
the Chinese are their fast and siead-
fast friend and, perhaps, their only 
saviours. 

The Chinese leaders have also used 
this occasion to make anti-Indian 
speeches. In the joint c0mmunlques 
and also in their statements in recep-
tiJns they have again reverted to 
describing India as the aggrcflsOl. 
They have said that there are com-
mon links between Pakistan and 
China and that when one of those 
countries is faced with, what they 
describe as. aggression. both c.Juntries 
will help each other. 

Shrl Barl Vishnu Kamath: Is there 
a new slogan in Pakistan, about which 
I have heard, Pindi-Chini bha.i bha!? 

Shrl Swann Singh: I do not know. 
If that is there, I am sure after this 
mention by the hon. Member, probab. 
Iy they will giVe that up. Because. 
whatever we suggest or Shri Kamath 
suggests they are not likely to accept 
easily. Pakistan has unfortunately 
become a pathetic psychological case. 
lf any suggestion is given to them 
with the best Of intentions and with 
exireme gOod faith by India, some-
how Or other, they react rather in a 
very amateurish manner. This pos-
ture which borders almost to a sarI at 
a Iliance-you may call it defence 
alliance; they have actually used such 
expressions which are generally found 
in certain pacts between countries 
whiCh are described as defence pactlT--
does not leaVe any doubt in anybody's 
mind about Sino-Pakistan colluaion. 
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These are important events which 
we cannot ignore, especially the hos-
t.i1ity of China toward India, which 
they have shown in all parts of the 
world. The suPply of militar~ 

equipment by China to Pakistan ana 
the public display of Chinese-built 
tanks and Chinese-built aircraft at 
the time of thoir parade in Pakistan, 
out and out support by China to 
Pakistan on their position on Jammu 
and Kashmir, all these are circum· 
stances which some countries even now 
choose to soft-pedal or not take full 
note of, but we in India are fully con-
vinced that these are unmistakable 
proofs of a deep conspiracy between 
China and Pakistan to the detriment 
of India. In this background, we 
have to view our relationship with 
both our neighbJurs in formUlating 
our policies and postures towards 
both Pakistan and China. 

We, on our side, are continumg to 
hope that Pakistan, even at this stage, 
would honour the obligations and 
commi tment. they have made unde!' 
the Tashkent Declaration. We, on 
our side, have made the position 
clear. Our Prime Minister has made 
clear statements on many occa..c;ions 
that We adhere to the Tashkent Dec-
laration in leiter and in spirit. How-
ever, unilaterally we will not be able 
to make much advance unless there is 
response from Pakistan. We do con-
tinue to hope that, notwithstanding 
their internal difficulties, which 
Pakistan may be facing, Or at any rate 
which some commentators have des-
cribed as important considerations 
why Pakistan is adopting the present 
hate-India attitude .... 

SIu1 Kapur Slqh: How do you 
propose to prevent a breakdown uni-
laterally' 

Sbri Swann Sln«h: Tbere may be 
some extrnsl instigation and undoubt 
edly there Is; I have referred to some 
of them in the remarks that I have 
already made. But it is our earnest 
hope that the people of Pakistan will 
realise the importancp of having 
lIood-neighbourlv relations with a 
country like India, because India has 
made the position quite clear that 

: ::dia wants ,to develop friendly. good-
neighbourly relations with Pakistan. 
We will persevere In our efforts to 
Implement thJ Tashkent Declaration 
and to impress upon Pakistan the 
necessity and the desirability of doing 
the same. At the same time. we have 
1.0 ~ontinue to makl-; OUr own arrange-
ments and preparations for streng-
thening ourselves in everything. We 
cannol Ignore that in view oi our ex-
perience in the past. Militarily, 
economically and psycholugically I m 
every way. We have to strengthen nur-
selves in order to meet any contin-
gency that might anOe. 

Shri Kapur Singh: Sir, I hate to 
interrupt the Minister of External 
Affairs, but he has said that he relle. 
On the people of Pakistan for tne 
maintenance of good ncighbourly re-
lations as well as the maintenance of 
the Tashkent agreement, in spirit ana 
letter. The people of Pakistan are 
already friendly to us; it is the Gov-
ernment .)f Pakistan whiCh is creating 
all this trouble. Why do we not malte 
a proper distinction between the peo-
ple and the Government and then 
address ourselves to the proper party? 

Shrl Swaran Slqb: I am thankful 
to Sardar Kapur Singh for reminding 
me that the people Of Pakistan are 
not unfriendly to India. It is neces-
sary for Us to stress that from time 
to time becaUSe even the people are 
sometimes fed on slogans which were 
roiRed by both the Pakistanis and the 
Chinose during the last visit of the 
Chinese leaders. Tbi8 is the strategy 
which is adopted by the Pakistani 
leaders to project to the people of 
Pakistan that China perhaps is their 
maiT( or only supporter. Therefore, 
the common hostility of the Pakistani 
and Chinese leaders as the cement-
ing factJr between China and Pakistan 
is always exploited by the leaders of 
Pakistan and China. This has to be 
encountered always .... 

Shri Hem Barna (Gauhati): Some-
body in Rawalpindi has already 
named a child after the name of .Mr. 
Liu Shao-~hi. He i. Liu Shao-chi 
Ahmed. 
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Shrl Swaran Sineh: It is necessary, 
therefore, that We have to explain 
this correct position and our correct 
attitude sO that the people of Pakistan 
should continue to hold the view that 
we believe they held so far, that they 
have nothing to gain and everything 
to lose by an armed conflict between 
India and Pakistan. 

I! is amazing that the Chinese state-
ments of support to Pakistan agaInst 
the '0 called Indian aggression and 
On Jammu and Kashmir should be 
more vociferous, morc loud, than even 
the Pakistani stand. These are the 
instruments that are generally ('m~ 

pl,)yed by the Pakistani leaders to 
instigate the people of Pakistan and 
also for ~everal other purposes. 

I do not want to recount the eX-
perience of other countries in l'elntion 
to China. It is for the leade':s and 
people of Pakistan, if they so desire. 
to benefit by the experience 01 the 
deepening relations between the pre-
sent loadership of China and those 
c")untrics, their governments and t.heir 
people. 

The internal contradictions that arc: 
there in the Pakistani posture ot' 
sticking to the defence pacts and 01 
hoping to get massive economic aid 
from the western democracies On the 
one side and, at the same time, of 
getting military aid and having c!oser 
tie-ups with China, on the other, is a 
matter which will be for the leaders 
of Pakistan to explain and it is for 
the other countries to decide whether 
they should accept the explanahons 
of Pakistan in this respect. We, on 
our side. cannot. take an academic or 
a theoretical view of this. This is a 
rllatter which is very much a llve 
matter for us and it casts the res-
ponsibili ty up0n us of strength~n' .... 
ourselves in everv way, going ahead 
with OUf preparations in as best a 
manner as possible, getting help from 
al1 quarters wherever we can get help 
and, at the same time, continue to be 
ready to settle all OUr disputes and 
differences with Pakistan by peaceful 
means. 'This is the essential ingre-
dient of the Tashkent Declaration-

aUr determination to re""lve all 
differences and disputes with Pakistan 
by peaceful means. 

There is nothing that exists today 
between the two countries or that can 
arise between the two countries which 
cannot be resolved by peaceful means 
and we will always continue to take 
this line of showing vur determination 
to resolve all the disputes and differ-
ence, by peaceful meanS. We hop:' 
that Pakistan also will have to chang,· 
its present attitudes and postures of 
blackmailing others and will revert to 
the path of r~ason: it will see wisd..Jm 
in improving relations between India 
and Pakistan. 

This is all that I wanted to say 0" 
these two issues which are of a grave 
concern to Us and of which several 
han. Members had made a pointc'd 
mention. There are other issu~s and 

would like to mention thoS!' briefly. 

Here, I would like to say th:'ii OUI' 

Prime Minister's last visit to Paris. 
Washington, London and Mosco,,: was 
a very successful visit. Severt! I han. 
Members have paid their tribute to 
the manner in which our Prim~ Minis-
ter upheld the honour and dignity of 
our country and explained our view-
point in very clear and dignified tones. 
I am sure that the House would ,ioin 
me in paying our tribute to the excel-
lent work and result!": that have flowed 
from this visit. 

But whereas there was almost com-
plete unanimity in expressing this 
approbation, I am sorry that Professor 
Hiren Mukerjee and, may be, one Or 
two other lone voices, raised cErtain 
doubts. I do not want to go into de-
tails but I would like briefly to men-
tion the points that have been raised 
not so much in relation to the Prime 
Minister's visit but as important mat-
ters of policy upon which we have 
to clarify OUr position and rPit£>rate 
our attitude. 

I was amazed to find that Ihrrr was 
some indication in Professor Hlren 
Mukerjee's speech that we are not as 
enthusiastic about the policies of 
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peace and non-alignment and of anti-
colonialism that we have always pur-
sued, I am sorry that this should haVe 
been said because I can say with • 
great deal of happiness and, if I may 
add humbly, pride that we have sLead-
fasPy adhered to the pursuit of poil-
des of non-alignment and peace whkh 
we have followed all these yeHrs and 
of which our late Prime Minister ~nd 
leader of our country, Shri Jawaharlal 
Nehru, was the architect. It is un-
imaginable and unthinkable tho! the 
Prime Minister or anyone of us shOll Id 
ever think of deviating from the pur,· 
suit of those policies. 

What was the content of thai? On 
anti-colonialism, on the qu~stJUn al 
Rhodesia which is the most importap t 
question, r claim that the Indian uttJ-
tude in this respect has been in line 
\'lith tht2 most progl'essive countnes In 
any part of the world including Afri{'o. 
From the very beginnin~ we took 
decisive steps in relation to Rhocit'sin, 
A.r; soon as the white racist jZ"overn-
ment declared independence illcgall,;" 
in a unilateral fashion, we broke of[ 
d,iplomatic relations and we cut oft 
all economic relations although we 
had a sizable trad£" and a I'uvolll"uhlc 
trade balance with Rhodesiu. y.,re did 
not count OUr rupees and we cut oli 
our trade relations because we wanted 
to demonstrate Ollr so'idnrily \\'iln 
the African people; we wanted t.o 
demonstrate to the white raf'lst j'egHne 
our strong feelings in thi, respect. 
Even thereafter, in the United Nations, 
r myself and my colleagues at the 
time of the General Assembly mad" 
very forthright statements which \\'(T~' 
greatly appreciated by all the /\fricnn 
leaders. Even a few cays back, tocn' 
has again been n resolution in 'he 
United Nations and India was OHe of 
the co-sponsors of that. We hi:!vC 
always urged that it is imperative that 
the white racist regime, which has as-
sumed power illegally, should be end-
ed and if the economic pressure, and 
other pressures that the world if; 
mounting against them do not fructify. 
there should be no hesitation PI'"n 
with regard to the use of force tn ~nd 
this regime, I cannot imagine 
("](~arer stand ami notwithstanding 

that, I am sorry to note that Prof. 
Hiren Mukerjee thought it n"c~ssary 
to mention Rhodesia in the course of 
his speech as a point of criticism 
against us. 

Again on anti-culonial issues, in re-
lation to South Africa for ending tbot 
government's policies of apartheid for 
working to end colonialism in Mo~am
bique and Angola and for lending all 
possible support to the freedom 
fighters there, and also in regard to 
Arab countries where still the Jast 
vestiees DC cohmiaUsm are still there 
and also in several other parts of the 
world, we have, in a very persistent 
and ('onsistent manner, always work-
ed for ending these last vestiges of 
colonialism and We think that, haYing 
ourselves attained independence from 
colonial rule, it is also our duty, and 
we will not consider any sacrifice too 
great, to discharge our responsibilities 
and OUr oblig'ations to those brothren 
of ours who orc stil' groaning under 
foreign domination. 

Then again a mention was madl' 
th3t there was il back-sliding--tllL-: 
was the expression that Prof. Hircn 
Mukerjl'(> used-on Vietnam. r made 
the position quite clear whcn Mr. Hem 
Bania was speaking yestel'dny that 
the Pres$ report of our having C0!1VC~·
Cd to anyone that the report does not 
express QUI' position correctly was 
incorrect and this new'S is u130 incar·· 
,'cd that anybody in the Ministry 
was reprimanded or taken to task 
for incorporating this in the report. r 
said that yesterday when Mr. lIem 
Barua was trying to build an nrgu-
ment on that basis, I want to reite-
rale the position that the report should 
be read as a whole and we shoule' r,ot 
pick up paragraphs here and there 
and read them. 

On Vietnam we have explaineri the 
position quite dearly and in this eon-
nertion I wa~ a little sorry a.nd I was 
also surprised when Mr. Kl'ishna 
Menon, whose speech I heard with 
greot attention-there are parts in his 
speech with which I fully agree---said 
that although the Minister has said 
that'thE',,€, is no ehangp in t he policy. 
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[Shri Swaran Singh] 
we do not know what that policy is. 
Our policy is clearly stated in the 
report and r would like again, fOr The 
purpose Of clarification, to reHt:!"8te 
the stand which we have always taken 
in this respect. We ha"e always taken 
the view that a military solution of 
the unfortunate situation in Vietnam 
is not possible. We have alwi..tys taken 
the view that the only way to resol'!e 
the dispute is to go back to the Gcn~va 
Agreement and in this, I would :ike 
to inform the House that there is a ray 
of hope because al1 parties to th~ 
Geneva Agreement, fortunately for lhe 
world community and for them. con-
tinue to take the attitude thal they 
adhere to the Gen""'a Agreement. It 
is no doubt correct that each s;d" is 
blaming that the other party is 
breaking the Gen"",a Agreement, hut 
each signatory to the Geneva Agree-
ment takes the view that they adher~ 
to the Geneva Agreement. So. the 
Gl'ne,'a Agreement and its implemen-
tation, is the only hope and we wiJi 
very strenuously work for starting any 
talks which might see the end of these 
difficulties. 

Shrl Krishna Menon: What ha\'e we 
done for starting these talks? 

Shrl Swaran Singh: I would like to 
assUre Mr Krishna Menon that we 
have n"",e~ hesitated to do the T'eces-
sary work nor prepare the ground 
or sound the parties far starting talks 
in any fruitful manner. We do not 
claim .that we succeed every time; 
sometimes the situation is such, and 
he himself is fully consious Of the com-
plexity of the situation. But in a mat-
ter like this we do not take the dtti-
tude that nothing can be done; "c do 
continue to hope that something can 
be done and it should be done and we 
are exploring all possibilities from 
time to time by contacts with varioCls 
Governments to find out if there could 
be some method of starting talks and 
starting a dialogue. . . 

Shrl Dall (Indore): The stand of the 
U.S Is that they were not a party to 
the . Geneva Agreement And. thereiore. 

the Geneva Agreement does not bind 
the U.s. What has the han. Minister 
got to sayan that? 

Sbri Swann Singh: Our stand on 
that issue is quite cJear that the 
Geneva Agreement is the A2reement 
which can be the basis, and perhaps 
the only basis, for a settlement of the 
dispute. On that issue r do not know 
what is the exact attitude of the Unit-
ed State. Government. but I do know 
that, although the United States was 
not a si!(natorY to this. they have 
made statements where they have ac-
cepted the Geneva Agreement in sub-
stance ana they have never made [my 
statement that they are not bound by 
the Geneva Agreement. (lnten-up-
tions) . 

Shrl Krishna Menon: The Geneva 
Agreement prohibited entry of any 
foreigners exceot a body of friendly 
people. 

Shrl Swaran Slnll'h: It IS correct. 
That is what I said when I mad .. The 
statement that, fortunately for every 
one, each party says that they are 
bound by the Geneva Agreement anu 
they wit! honour it, but each party 
is accusing the other that the other 
party is hreaking the Geneva Agree-
ment. One party says that the Ameri-
can troops are there and there is the 
allegation by the others that outside 
help is inducted, which changes the 
complex of the military balance. I 
do not want to go into the details 
thereof because we ourselves. 

Sbrl H. N. Mukerjee (Calcutta Cen-
tral): He is equating the Americuns' 
presence in South Vietnam with what-
ever suspicions he is inviting-God 
knows for what reaoons-about other 
foreign interests operating there. For 
a long time India has not said a word 
about the withdrawal of American 
troops who are there to the extcnt of 
200 to 300 tbousands; for a long time 
India has not said a syllable about the 
use of napalm bombs and poison gases 
about which "'legations are being 
made; for a long time nothing has been 
said by India an'd he says that It Is 
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not soft-pedalling, it is not back-slid-
ing·ll 

Shrl Kapur SlDch: All the time in 
his speech the Minister is pr~suming 
Jiat South Vietnam is in fuB accord 
with the Geneva Agreement. I want 
to ask whether it is not a fact that, 
at the time Of signing of the Genev, 
Agreement, South Vietnam refused 
to append its signature to the clause 
which divides South Vietnam from 
North Vietnam. 

Shri Swann SlDch: It is not for me 
to adjudicate about the attitUde of the 
various countries and to express my 
own opInIon. Our attitude on this 
issue is quite clear. J would al.o like 
to say categorically in r"ply to what 
Praf. Hiren Mukerjee has said, that J 
am not trying to equate anybody; J am 
only stating the position which is taken 
up by those countries for the informa-
tion of the House and for the informa-
tion 01 the country; it is necessary for 
all of us to know what each side says; 
:vou may not agree; you may not ac-
c"Pt that, 'but there is no us" saying 
that. 

Shrl H. N. Mokerjee: What is our 
policy at this present moment in re-
gard to this? 

Shrl Swaran Singh: It is surprlSlng 
that Mr. Mukerjee should feel excited; 
although he himself says that our 
policy is olearly mentioned III the 
report, what he says is that somebody 
is back-sliding on that report; if he 
has gone through the paragraphs, he 
knows that all that is bothering him 
is mentioned in the report. . . 

Shri H. N. MokerJee: Please do not 
send summaries of world press com-
ments any further. The whole world 
is talking about India backsliding. 

Shri Swann Singh: I do 1I0t know 
which wo~ld is that. 

Shri Krishna Menon: I would like 
the hon. Minister to reply to the point 
just now mentioned that South Viet-
nam was not a party to Geneva Agree-
ment. 

ShrI Swann ~h: He himself \\ as 
present at that time. On the factual 
side it was for him to clarify. 1 would 
Uke to make the position quite cle"r 
that our position on this question of 
Vietnam has been very clearly stated 
from time to time. J have again 
enunciated with utmost clarity that 
we feel strongly and we continue to 
hold the view that (i) a military solu-
tion is not possib'e, (ii) the only possi-
ble solution is that the Geneva Agree-
ment should be implemented and (iii) 
there shou~dbe peaceful talks, diAlo-
gue in order to end this. 

About the presence of foreign troops 
in any part of the world, we have al-
ways taken the position, which conti-
nue. to be our position, that the 
presence of foreign troop. in any port 
of the world in any other country is 
something to which We are totally 
opposed. All that is mentioned in the 
Report. J do not know why Mr. Hiren 
Mukerjee should feel so much excited 
about it. 

Shrl H. N. Mokerjee: You are very 
discreet. 

ShrI Swaran SoIngh: We have always 
taken the view that, if heightened 
form of armed, activities continue, 
there cannot be any t,,'ks. Obvious-
ly, for any talks to start this should 
be stopped. 

Shri 110m Baroa: You have .aid in 
your Report that the American troops 
should be withdrawn. 

8hri Swann S4nrh: You have to 
read the whole of the Report-the 
earlier paragraphs and also the later 
paragraph_in order to find out the 
full impact of that. We have tried 
to .present it In as objective a man-
ner as poosible and I stand by e \'ery 
word that is mlmtioned there. There 
is no use pressurisin,g me either from 
one side or the other. We have taken 
a very clear line and we will continue 
to take that line. 

Shri Bharwat Jha A.ad (Bhagal-
pur): We are only strengthening you; 
We are not pressurising yOu. 
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Shri Alvares (Panjim): Are there 
two lobbies, one for the Am€ricnns 
and the other for Vietnam'~ Who is 
prcssurising you? 

Shrl Swaran Sln,h: You nave the 
privilege to say anything you like. 
will hesitate to tread on this rather 
dangerous ground. I will leave 1 he 
hon. Members opposite to decide as to 
which lobby is for whom. I can ,"-
sure them that there is no lubby on 
this side. 

Shri Hem Barna: There is a lobby 
behind you. ·~lhat is that lobby for? 

Shrl Swaran ,sin,h: There is only 
one lobby, which is the national lobby 
and that is in the interest of Indi,. 
That is the only lobby to which H'I uf 
us belong on this side of the House. 
H is for you to decide amongst your-
selves by peaceful means as to wh"t 
are the lobbies. 

Shd Harl Vishnu Kamath: Don't 
look behind; look forward; look 
ahead. 

Sbri Swaran Sinrh: I would like to 
say a few points about uur Arab 
policy. Something has been said by 
Shri Krishna Menon. I agree with his 
analysis that in relation to the Ar"b 
world we have pursued a policy nf 
strengthening OUr friendship with the 
Arab world. We arp very happy th,,1 
the Arab countries who expresse~i 

themselves at the time of the Casa-
blanca conference have tak{'n an objec-
tive view even on such controversial 
issues as Indo-Pakistan conflict. May-
be, certain countries in the Arab wOl'lrl 
do not fully agree and we have ~l

ways expressed our view point with 
regard to them. Let us not forget thnt 
I here is in the Arab world Ct .;;trong, 
resurgent, progres.c;ive force, u for<'(, 
which is pitted against the type of 
thL< new development, about which 
Shri Krishna Menon made a polnled 
reference, new ideas of Islamlc !>8cts 
and the like. These are dh'ected real-
ly against this progressive Arab forces. 
Let us try to understand the situatio~. 
We should therefore condemn i l 110t 

only on th .. /{I'ound that theso are 

theocratic ideas, but also beeaulle they 
are opposed to the progressive ideas, 
and we should continue to work for 
ensuring that these efforts do nCit 
succeed. Our attitude has been to 
strengthen our friendship with the 
Arab countries. The Arab countries 
have always 'brought about a great 
deal of understanding in appreciating 
our attitudes, and in this respect we 
have good relations, both economic 
and political. We work together ill 
the United Nations and in severol 
other fields in a "ery friendly manner. 
This has to be strengthened. 

I am sorry that in this CO!lIlCction 
Mr. Trivedi, who is not here hOW, 

made a statement without verifying 
the facts, when he said that we send 
only Muslim Ambassadors to I.hl' 
Muslim countries. I must conies:; that 
I have never considered this matter 
from that aspect. It had never occur-
red to me that in making an appoint-
ment to a particular country the P{,l"-

son's community should be the con· 
sideration. When I checked up the 
list, it was surprising to find th&l olli 
of 13 countries who are members {If 
the Arab League, there arc only in 
three countries Muslim Ambassadors 
and in the other countries we hoyc 
got non-Muslims. Out of 23 nun-Arab 
Muslim countries there are only fi 
countries to which we have got Mus-
lim Ambassadors accredited and in the 
17 other countries we have got non-
Muslims as our Ambassadors. In 
making these appointments, it is 
mainly the suitahllity of a particular 
Ambassador that is considered 31ld 
ii also depends upon the exig~~neie~ of 
service. The communal consideration 
does not enter into our consideration 
while making these appointments. 

To be fair to these countries, I would 
also like to say that they themselves 
have mentioned to us that they would 
not like us to feel that a Muslim 
Ambassador of India will in any way 
haye a better chance of being accept-
able or being eJfecUve as compared 10 
a non-Muslim Ambassador. So it i~ 

neither in our thinking nOr in the 
thinking of the countries to which 
thesp Ambassadors are accreditpd. I 
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am sorry that, belonging as he does 
to a communal Party, Jan Sangh, he 
should impos,' ",,·ch communal con-
siderations and should make a re-
mark just off the cuff, without even 
trying to verify the facts. I would 
not have mentioned this, but I must 
be frank with the House. I must say 
that while making the selections it has 
never occurred to me that I 3m send-
ing a particular Ambassador to a parti-
cular country because he happens to 
be a Muslim, a Christian, a Hindu or 
8 Sikh. ~t was his capacity to func~ 
tion which was the sole consideration. 
When Mr. Trivedi mentioned this, I 
checked up the list and this is (he 
result. This shows how unwHtingly. 
by .making remarks we unnecessarily 
eXCIte communal feelings in the ~oun
try and also try to project them to 
other countries, the countries who 
themselves are pursuing policies whirh 
are nationaHst. which are secular 
which are non-communal. We should 
try to encourage the pursuit of such 
policies rather thnn to try to Influence 
them in the wrong direction by mak-
ing; speeches here which may have 
",dvcrse effect upon their thinking And 
upon our relations with them. 

I have tried to cover most vf the 
points and now I would like to touch 
upon one or two sl1lall points. I have 
already informed tho House that we 
have constituted a Committee to re-
view the working of the Foreign Ser-
vice. 

Shri H. N. MuIlerJee: What about 
the recognition of G.D.R? 

Shri Kapur Singh: What about the 
recognition of Taiwan and Israel? 

Shrl Solankl (Kaira): What about 
our relations with Israel? 

Dr. L. M. Slnghvi (Jodhpur): We 
should also be permitted to put ques-
tions. 

8hr1 Swann Stnch: It is quite in-
teresting that the demand for &11 the 
three is not from all quarters. It i. 
also interesting to find that one group 
asks for the recognition of Taiwan, 

another tOr the recognition of Israel 
and the third for the recognitiOn of 
G.D.R. Even a11 the three are not 
combined for all the three. 

Shri Harl Vishnu Kamath: But you 
cannot ignore them for that reason. 

Shrl Swaran Singh: I am only men" 
tioning this. I am not using this as 
an argument. I will come to that a 
little later. We have constituted, as I 
have said. a committee to review the 
working of the Foreign Service and 
we are hoping that they would pro-
duce a report which will help Gov-
ernment to improve the working of 
the Foreign Service and our Missions 
abroad. I would like to inform (he 
House that the response generally (0 
the questionnaire has been very good. 
I think several hon. Members of this 
House have already replied to the 
questionnaire and I shall be very 
happy to get further comments, fur-
ther views or further advice from any 
ether hon. Member ... 

Some hon. Members: We have not 
received it. 

Shrl Swaran Singh: It may be that 
some hon. Members may not have. 
receivd it. They have circularised it 
not to all but to a fairly large num-
ber of them. But I would arrange to 
circularise it to the other hon. Mem-
bers who may be interested. If they 
could give me their names, we shall 
send them the questionnaire 

Shrl Bhapat Jha Azad: It may 
not be sent to the Congress Party' 
Members. 

Shri Swaran SInch: They have cir-
cularised it to a large number of per-
sons from the Congress Part) abo. 
But I shall see that this Is more' 'ide-
ly circularised, and any views that 
are expressed will be most weIrJ 'me, • 
and we shall benefit by them. 

8hrl Harl Vishnu Kamatb: \, hen 
does he expect the report? 

Shrl S_nn 81nch: I would 881' 
that some of the criticism that baa 
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[Shri Swaran Singh] 
-'been directed either against the For-
.eign Office here or against our Mis-
sions is, to say the least, not at all 
justified. Let us not forget that 
'orne times when we visit foreign 
countries and we try to explain our 
viewpoint, generally they are very 
courteous, and, it is quite a common 
.,hrase-many of us who have ViSltNI 
other countries have experienced 
,this, and generally they say-'Dh, 
1Il0W, I have learnt for the first time 
that this is the Indian position.' Let 
us not always be just misled by this 
courteous acknowledgment of learn-
ing for the first time the Indian view-
point. Sometimes, the countries have 
cot their own national viewpoints and 
they have got their own postures, 
and when yOU try to explain and 
$uggest and press, that may have its 
effect, but let us not always come 
back with this impression that 'I 
happened to be the first person who 
nas explained that viewpoint to them'. 
This is a normal courteous way of 
response and this should be taken in 
proper perspective and it should be 
viewed in a proper spirit and we 
.hould not come to this conclusion 
from that that the Missions abroad 
have not functioned or have never 
explained our viewpoint. 

Shri K. D. Malaviya (Bastl): May I 
humbly suggest to the han. Minister 
that all this is not as simple as he is 
Just trying to make it? There may 
be some justification in our drawing 
attention to certain aspects of func-
tioning of the Indian Embassies 
abroad, which need attention. That 
was all that we wanted to say. 

Shri Swann Slnrh: I readily con-
cede that, and that is the reasOn why 
we have constituted this committee, 
and I have said already, and I would 
like to repeat, that I have not got a 
closed mind on that. I have alreadY 
benefited by the reports, for instance, 
of the delegations of the Members of 
Parliament who visit abroad. They 
have suggested several points of 
lIOlicy, even points of administration 

and points of functioning. I have 
myself taken action in several matters, 
based upon the reports which were 
given to me. Even orally, several 
points were mentioned to me in cOn-
fidence, and I have greatly benefited 
by them. Shri K. D. Malaviya was 
not in my mind when I referred to 
this, but Shri Manoharan was in my 
mind. He said that on a partieular 
occasion some important dignitary of 
another country had said that our 
Ambassador had never mentioned a 
certain thing to him. Since a Mem-
ber of Parliament has said that, I shall 
check it up. 

Shrl Shlnkre (Marmagoa): He said 
that our Ambassador also said that he 
did not know that fact. That was 
the more important point. 

Shri SWaran Singh: I shall check 
on that. But I cannot believe that 
these Ambassadors who are supplied 
with all the information are not 
aware of any such thing. I wish that 
Shri Manoharan had mentioned this 
to me and had not kept it for the 
debate. As soon as he had come back' 
from there, he should have spokl'n to 
me, and at that time his memory also 
would have been fresh. He could 
have also written to me or spoken to 
me. I have got very excellent rela-
tions with Shri Manoharan, and he 
could have mentioned it to me, and by 
this time I could have checked it up 
and could have given him a reply 
one way or the other. That would 
have been better rather than to men-
tion it in this manner. 

Shrl Sham La! Saraf (Jammu and 
Kashmir): I think Shri Manoharan is 
not correct. In the Ministry's report 
and papers supplied, mention has been 
made of it. I know it. Therefore, 
Shri Manoharan was not correct when 
he said that. 

Shr! SWllJ'lUl Slnrh: This is an ans-
wer to what Shrl Manoharan had 
doubted. 
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These are matters about which we 
must take broadly an overall view 
and not be jnfluenced too much by 
incidents. There could be indilTerent 
representatives. there could be good 
represe'ntatives and there could be 
very effective representatives. But I 
have nO hesitation in saying that 
under the guidance and leadership of 
our leader Pandit Jawaharlal Nehru 
and the inspiration that he always 
provided to the members of the 
Foreign Service at the headquarters 
and in oUr Fore:gn Missions, they 
have on the whole done well. because 
this was a new ·field of activity for us. 
and we entered the international life 
and we played an important role. 
and we shall continue to play an 
important role in the international 
sphere. at the same time always tak-
ing every possible step to strengthEn 
and improve our functioning proce·· 
durally and the like. As for selection 
and training etc. this is a subject on 
which the IFS Review Committee 
will make their report, 'and in the 
meantime if there are any suggestions, 
I shall be glad to consider them. 

Naturally. as usual. publicity also 
has come in. Some han. Members on 
this occasion. for a refreshing change, 
have also sa:d that in certain coun-
tries our publicity was good. This is 
a matter to which we arc constantly 
giving attention. through the press. 
the radio and the like. for both exter-
nal broadcasts and other purposes; 
and some more steps would also be 
taken. The Chanda Committee's 
report has also been received. a·nd 
this deals with our external publicity, 
so far as AIR is concerned. I am sure 
that follow-up action will be taken SO 
that we can use our resources, limited 
as they are. to optimum advantage so 
that we can project the viewpoint of 
our country and we may be able to 
counteract the mis-statements of 
which there are plenty in view of the 
special position in which we tlnd 
ourselves an account of the hostility 
of China and the hostility of Pakis-
tan against us; we have to be vigi-
lant all the time and do everything 
possible to counteract these things. 

On the qllestion of the GDR, what 
we are proposing to do is that we are 
developing our economic relations, 
and we hope to establish an office of 
the STC there before long, and this 
will enable us to increase our trade. 
Beyond that. I think that at present 
the stage has not yet arrived when 
we can make any further move. 

Mr. Deputy-Speaker: If there are 
any cut motions which have to be put 
to vote separately. han. Members may 
indicate them. 

Dr. L. M. Slnghvl: The hon. Minis-
ter had said that he would answer 
queries at the end of his speech. That 
was why many of US did not inter-
rupt while he was makrng his speech. 
Those of us who did not ask him 
questions during his speech shonld 
be permitted to ask questions at the 
end of his speech now. It is only 
fair. 

Mr. Deputy-Speaker: What is the 
question that he wants to ask? 

Dr. L. M. Slnghvt: It seems that he 
has left a number of loose ends flying 
all around. He has not spoken. though 
he said he WOUld, about developing 
greater relations with Taiwan Or 
Israel. and dismissed it by saying that 
he would speak about it somewh31 
later. He has not said anything about 
the movement for Pakhtoonistan or 
about human rights in Tibet. He has 
not spoken even a word about a very 
important matter raised by Shr~ 

Krishna Menon, namely the Indo-
American Foundation. I know it from 
very reliable sources that there was a 
time when the Government of the 
United States were agreeable to con-
stitute this foundation on the basis 
of 10 Indians and 9 Americans, where-
as nOW the position is that we are 
going into this Foundation on an 
equal basis of directorship or manage-
ment. These matters must be made 
clear before the Demands are voted. 

Shrl Swaran Singh: I am grateful 
to the hon. Member for reminding me 
particularly about the economic part 
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[Shri Swaran Singh] 
of Shri Krishna Menon's speech which 
I had heard with rapt attention. 

Shri Solankl: What a bout the first 
part of the question? 

Shrl Swaran Slnrh: He himself 
said that a good part of that would 
have to be dealt with at the time 
when the Finance BiII would be dis-
cussed and voted upon. But I would 
like to clarify one or two things 
which it is very necessary for me to 
do. One is about the Indo-US 
Foundation. 

14 Ms. 

There has been a lot of misgtvIngs 
and a good deal of lack of apprecia-
tion of the true facts. With your 
permission, I would like briefly to giv~ 
the information I have got about this 
Indo-American Foundation. As you 
k 'lOW. PL AlSO supplies of foodgrai ns 
"nd other agricultural commodities 
are paid for in rupees and not in for-
eign exchange. The manner in which 
these rupees can be used is determin-
ed by the various agreements relat-
ing to PL-480 supplies which are 
entered into from time to time. On 
an average, 80 per cent are madp 
available to the Government of India 
in the shape of loans for financing 
Plan projects and programmps. 
Roughly 7 per cent has been kept 
aside for making loans to industrial 
units in the private sector which have 
American collaboration and about 13 
per cent of the total amount remains 
at the disposal of the US Government. 

This 13 per cent can be used for 
various purposes provided for in the 
PL-480 Act and in accordance wilh 
the agreement entered into with the 
Government of India when the sup-
plies are made. Expenses of the US 
Embassy. development of agriculture 
and promotion of education are among 
the various items provided for in the 
PL·480 Act. The amount of rupees 
at the disposal of the US Government 
has been growing as PL-480 supplies 
have been coming In tram year to 

year. As these amounts are invested 
in government securities, interest also 
is earned upon them. Then again, as 
loans made for Plan projects are 
repaid, the funds increase further. 
The total amount at their disposal at 
present is estimated to be above 
Rs. 300 crores. 

The idea of setting up a Foundation 
for education out of these funds was 
mooted over a year ago. In order 
not to have an inflationary impact on 
the economy, the intention is that the 
entire amount transferred to t.he 
Foundation would be invested in gov-
ernment securities ... 

Shri Krishna Menon: How is it? 

Shri SWaran Singh: As a rule, only 
(he amount of interest earned would 
be used by the Foundation for its 
purposes. We welcomed this approach 
as a constructive one (Interrl1ption). 
I am giving the facts. You can have 
different views. But I think the 
House should know the facts. 

As the amount to be so inve!;ted is 
to be the equivalent of 300 million 
dollars, the sum normally available 
for expenditure would be Rs. 5 (0 

Rs. 6 crores. It is necessary to men-
tion this fact because an impression 
was sought to be created that this 
would be a major portion of the total 
effort of the country on education. I 
do not want to tire the House by 
giving facts. But our total education 
programme runs in terms of cost into 
several hundred crores-it is some-
thing of the order of Rs. 400 crores. 
When we are spending Rs. 400 crores, 
a sum of Rs. 4-5 crores annually 
which will be utilised for certain 
purposes like research or special 
types of educational activities cannot 
be regarded as something which will 
topple our entire educational set-up. 
I think it is very unfair to put for-
ward that argument. 

Shrl Krishna Menon: How can he 
unilaterally make a statement of that 
character .... (InteTTuptions). 



13115 D.G. (1966-67) VAISAKHA 6, 1888 (SAKA) D.G. (1966-67) 13116 

Mr. Deputy-Speaker: Order, order. 

Shri Swaran Singh: Concern has 
been expressed about possible risks 
involved if these funds were to be 
used in a manner contrary to our 
values and our policies or for pur-
poses of which we do not approve. 
We have no reason to feel that in 
making this generous amount avail-
able, the President of the United 
States has any intention whatever of 
influencing our internal policies. At 
the same time, it is necessary as many 
Members of Parliament and educa-
tionists have pointed out, that the 
actual agreement under which the 
Foundation is set up should provide 
adequate safeguards so that this dan-
ger is altogether eliminated for all 
time. The actual agreement has yet 
to be negotiated. We would certain-
ly pay the fullest regard to the con-
sideratians which have been urged 
when the draft comes to be discussed. 

Shri H. N. Mukerjee: Will the draft 
be discussed in Parliament? Before 
they enter into the agreement, would 
the draft be discussed here? Is he 
gi ving 'an undertaking and assurance 
that it would be discussed here 
before Government go further? 

Shrl S_ran Singh: It is not neces-
sary. Like all other matters, the Gov-
ernment will take all these into consi-
deration. 

Shri H. N. Mukerjee: All what? 

Shrl Swaran Singh: All these points 
of view that have been expressed 
wi\] be kept in view in finalising the 
agreement. Government have to take 
the responsibility. No agreement, 
before it is entered into. can be dis-
cussed in Parliament. 

Shrl Bhagwat 1ha Azad: Please 
reply to the point. We appreciate 
the attitude of the US Government 
in giving this. We are only asking 
Information from the hon. Minister. 
Why CQuld it not be possible for the 
US Government, believing in inter-
national co-operation and helping this 

country. to give this amount to the 
University Grants Commission which 
is dealing with higher education in 
this country? Why do they want an 
administrative body. As in other 
spheres of assistance like irrigation 
and others, why do they not allow 
Indians to have a little wisdom te> 
administer this fund? That is the 
basic question. 

Dr. L. M. Singhvi: He might also 
answer this. I know the Govern-
ment of USA was also at one time 
agreeable to have 9 American direc-
tors On this, our share being 10 Indian 
directors. Now the Government has 
shown its agreeableness or inclination 
to accept a proposition where th"y 
would be on an equal basis. Why i~ 
this so? 

8hri Swaran Singh: These are mat-
ters of detail. I would request hon. 
Members not to formulate their argu-
ments merely on the basis of press 
reports. All these matters have still 
to be finalised, and nothing ~as yet 
been settled about the number or 
about the other things. These are the 
matters which have been discussed. 

Shri Bhagwat Jha Azad raised a 
basic point, why could the Education 
Ministry not do it. I think this matter 
had heen under discussion between 
the Education Ministry and the US 
authorities for qUit.e :;:.ometime, and 
it was considered that a joint trust 
Or a joint founda,tion of this type 
where the ac'tual funclon has to tit in 
with OUr own policies, programmes 
and plans. shOUld not in any way be 
objectionable. This was the view 
taken by the Education Ministry, 

Shrl Daji: Why are they insisting 
UPOn this? What is the objection in 
giving the money to the UGC? 

Shl'i Swaran Singh: This was Q 

matter which had been under discus-
sion between the two parties. & I 
have already mentioned, we will keep 
theSe essential things in mind. 



131I7 D.G. (1966-67) APRIL 26, 1960 D.O. (1966-67) 

Shri Prlya Gupta (Katihar): Do 
they want to help us in our edu-
.:ational advance Or do they want to 
.:ontrol our educational policy? If it 
is the former, why should they ask 
for a body of this type to administer 
this fund? Why should they not give 
the money straightway to the Govern-
ment of India? 

Shri Swaran Singh: We have t.aken 
help in various spheres like economic 
development, establishment of plants 
and the like. I am referring to ano-
ther point raised by Shr; Krishna 
Menon. But in accepting aid from 
.any country, we have always endea-
voured, and we will continue stead-
fastly, to adhere to the policy lhat it 
is our policy that prevails. The other 
party can make suggestions, they can 
give us the benefit of their experience, 
but the decision ultimately is ours. 
Let there be no doubt Or fear in any 
quarter that in acocpting ad from 
any country, whether it is from the 
US, France, UK or USSR Or any 
other country, we will ever be in-
fluenced or will ever change our own 
policy, either in the economic field or 
in the international fleld. It is fa: 
this reason that we should view it 
with a certain measure of confidence 
in ourselves rather than always have 
a feeling that the other party is 
bound to influence us in some way or 
other, either directly or indirectly. 

On the basic question, I agree that 
the real strength of the country lies in 
developing our economy and making 
it strong. That is the object befOl'e 
the country. We have to develop our-
selves economically so that we arc 
not dependent on aid from any ~oun
try. But so long as our development 
-effort can be accelerated by aid from 
outside, we should nDt hesitate to 
avail of that aid, at the same 'ime, 
always ensuring. that We do not givi 
up our independence, our sovereignty, 
our line of· action all.d OUr policies in 
this respect. This is the policy we 
are pursuing. 

8brl JtrWuIa IIIaOll: Mr. Deputy-
Speaker, he t'lI!I1lC't ..... ~ " 1Innateral 

statement and leave it like that. He 
says the funds will be invested in 
Government securities and this does 
not lead to inflation. Normally, in-
vestment in government securities i.~ 
fOr the purpose of the internal saving 
of the country and not for the pur-
pose of borrowing and this is like in-
vestment anywhere else. Therefore. 
the inflationary effect is all the same, 
irrespective of the object. So, if he 
is going to lay dOWn an eConomic 
proposition of that kind, it cannot go 
unchallenged. 

Dr. L. M. Slnghvi: He has not 
answered about Taiwan and Israel. 
He said he would say something 

Shri Swaran Singb.: On Israel there 
is 'Some confusion in the minds of t hp. 
hon. Members. We do recogni"~ 

Israel. Many of the han. Memb~r" 
have [been saying that we do not 
recogniSe Israel. 

Shrt Bar; Vishnu Kamath: Establish 
diplomatic relations. 

Sbrl Swaran Singh: There is an 
Israeli ConSUl also in Bombay. 

Shrt Bart Vishnu Kamath: We 
know that. 

Sbrl Swann Slagb.: We feel that it 
is not necessary to have Ambassador:; 
between the two countries, and we 
have to look at the whole impact of 
that upon oUr relationship with • 
large number of countries, and WP 

have to take a view which is in our 
best national interests. We have 
carefully considered it from time to 
time and We continue to hold the 
view that we cannot make any chan~p. 
in our present policy in relation to 
Israel. 

So far as Taiwan is concerned, wP 
recognise the People's Republic of 
China. 

Shri Hem Barua Tose-

IIIr. Deputy-Speaker: No more 
questions. 
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Sbrl Harl Vishnu Kamatb: You 
allowed other Members to raise 
points. Why don't you allow him? 

Sbri. Hem Barua: I have certain 
submissions to make to you about 
Israel. It is true that there is the 
Indian consul in Tel Aviv or not. 
question is whebher we have un 
Indian consul in Tel Aviv or not. 
We do not have any. And the most 
unfortunate thing is that when the 
head of the State of Israel came, a 
fleet of cars was put at his disposal 
in Calcutta. and a bill for Rs. 432 
was sent to him. 

Shri Swaran Sm,b: That position 
about our relationship we intend to 
continue. 

Shri Sblnkre: Continue sending 
bills? 

Mr. Deputy-Speaker: I shall now 
put all the cut motions to the House. 

A lZ the cut motions were put and 
negatived. 

Mr. Deputy-Speaker: Tbe question 
is: 

"That the respective sums not 
exceeding the amounts shown in 
the fourth column ot the order 
paper, be granted tv the Presi-
dent, to complete the slims neces-
sary to defray the ci1arges that 
will come in course of payment 
during the year ending the 31st 
day of March. 1967, in respect of 
the heads of demands entered in 
the second column thereof against 
Demands Nos. 16 and 17 relating 
to the Ministry of External 
Affairs." 

The motion was adopted. 

[The motions tor Demand.~ tor Grants 
which were adopted by the Lok 
Sabha, are reproduced below-Ed.] 

DEMAND No. 16-ExTERNAL AFFAms 

"That a sum not exceeding 
Rs. 14,41,69,000 be granted to the 

President to complete the sum 
necessary to defray the chargE's 
whici1 will c;""e in course of pay-
ment during the year ending tbe 
31st day of March. 1967, in 
respect of 'External Affairs'''. 

DEMAND No. 17-0HER REVENUE Ex-
PENDITURE OF THE MINISTRY OF 

ExTERNAL AFFAIRS 

"That a sum not exceeding 
Rs. 5.10.82,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
wruch will come in course of pay-
ment during the year ending the 
31st day of March. 1967, in respect 
of 'Other Revenue Expenditure 
of the Ministry of External 
Affairs' ", 

MINISTRY OF IRON AND STEEL 

Mr. Deputy-Speaker: The Huuse 
will nOW take up discussion and vo~
ing on Demands Nos. 65, 66 and 13~ 
relating to the Ministry of Iron anG 
Steel, fOr which 4 hours bave been 
allotted. 

Hon. Members desirous ot moving 
their cut motions may send slips to 
the table within 15 minutes indicat-
ing which of the cut motions they 
would like to move. 

DEMAND No. 65-MINISTRY OF IRON 
AND STEEL 

Mr. Deputy-Speaker: Motion mov-
ed: 

"That a sum not exceeding 
Rs. 27,90,000 be granted to the 
President to complete the 3um 
necessary to defray the charge3 
which will come in course iii ~y
ment during the year endlnl( the 
31st day of March, 1967, in re@ect 
of 'Ministry of Iron and Steel'." 



13121 D.G. (1966-67) APR!C26, 1966 D.er. (1966-67) 13122 

DEMAND No. 66-0HI!:R REVENUE Ex-
PENDITURE OF THE MlNIsTRY OF IROn' 

AND STEEL 
Mr. Depaty-Speaker: Motion mov-

ed: 
"That a sum not exceedine 

Rs. 6,13,50,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1967, in respect 
of 'Other Revenue Expenditure 
of the Ministry of Iron and 
Steel' ". 

DEMAND No. 131-CAPIT.\L OUTI.AY 
OF THE MINISTRY OF I RON AND 

STEEL 
Mr. Deputy-Speaker: Motion mov-

ed: 
"That a sum not exceedmg 

Rs. 25,66,67,000 be granted to the 
President to complete the .um 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1967, in respect 
of 'Capital Outlay of the Ministry 
of Iron and Steel' ". 
Shd Buta Singh (Moga): I rise to 

speak on the Demands of the Minis-
try of Iron and SteeL 

The iron and steel industry is a 
key industry of national importance. 
Steel in its primary and secondary 
forms constitutes the basic material 
lor ail types of capital goods, machin-
ery, tools and implements, transport 
equipment, roads and bridges, equip-
ment for irrigation and power etc. 
The development of various indus-
trial activities in the country is linked 
with the development of this indus-
try. In an underdeveloped country 
like ours sC~!1emes of industrialisation 
prcsuppo.c the development of the 
iron and steel industry. Our Gov-
ernment adopted an ambitious pro-
gramme for steel production in the 
third plan. It was decided to expand 
all the three new steel plants in the 
public sector, to establish a flat pro-
ducts mill at Bokaro, thus yielding a 
production of 9'2 million tons of 
ingot sieel and 6'8 million tons of 
ftnished steel. 

The third plan provided tOr nearly 
Rs. 640 crores for the steel develop-
ment projects in the public as well as 
the private sector. We have failed 
miserably to achieve the targets of the • 
third plan. It seems that we 
may not achieve more than 1 
milliOn tons of ingot steel production 
in 1965-66. Keeping in view the 
activities of theSe three steel plants 
in the public sector, I want to make 
some observations before ttlis Hruse. 

Everybody knows that the steel 
industry in India is at the cross roads. 
The demand for steel has visibly 
slackened. The plants are finding it 
difficult to work up to full capacity. 
The outlook is not happy or optimis-
tic. It is not only a reflection of the 
setback in our economy, it is also a 
reflection on the working of Me steel 
industry in this country. 

We are daily informed by the press 
that the biggest units in the puohc 
sector, namely the Hindustan Steel 
Limited, are not only mismanaged, 
but are the seats of politics. We do 
not find accumulation of stocks in 
the private sector. Why is it t.hat 
the plants of Hindustan Steel Limited 
have large stocks. 

Let me ask the hon. Minister a few 
Questions about the managemen~, 

about the planning and about the 
schemes of !onese three plants in the 
public sector. Is it a fact that a .Iump 
has appeared in the hot rolled coils 
of Rourkela and that 50,000 t ;ms are 
being earmarked fOr exports? Is it 
also a fact that the capacity of 13hilai 
steel plant was expanded to 500,000 
tons of rail making while t.he order on 
it is only for 150,000 tonS? Why was 
this capacity created if it was not to 
be utilised for other purpose,? My 
information is that it cannot be u~cd 
for increasing the production of struc-
turals. Thus, the fixed element, i.e., 
depreciation and interest in ~he price 
of rails will increase and eilher Bhilai 
will make a loss and thereby the 
general taxpayer will be burdened, Or 
the railways will be called upon to 
pay a higher price, which wil! again 
affect the taxpayer and the lay n,an. 



The pig iron stocks are pililli up 
simultaneously. With the purchase of 
pig iron from USSR, our Government 
have not been able to dispose of the 

• quantities which we have in our 
stock. I also understand that the 
s ',oc'kyards of Hindustan Steel Limi-
ted-a costly experiment, which my 
hon. colleague, Shri M. R. Masani, 
while speaking on the General Budget 
described as a Taj MahaI of the 
modern Moghuls sitting on the other 
side---lllre full Of undisposed of 
material, thus giving rise to additional 
overheads, and that even sections re-
moved from the plant for export, 
are lying at the ports and are not be-
ini lifted. 

These are questions which the hun. 
Minister must answer while replying 
to the debate. The planning mac>hi· 
nery in the ministry of iron and st.eel 
is the most defective. Is it because 
there are too many organisational 
arrangements for it and the steel min-
istry is unable to get facts directly 
from the plants? TOo many cooks, 
particularly those who are neither 
trained nOr experienced spoil tohe 
both, That is what is happening on 
the steel front. The policy is being 
made by people at the ministry who 
have no experience of steel making. 
I find that a senior lAS officer from 
a particular state was a~ointed as 
planning officer in bhe mmlstry but 
after less than a year he had changed 
places with another offlce~ who had 
no experience of the workmg of any 
steel plant. Among its liberal 600 
persons it is difficult to find a person 
who has worked in a steel plant. 'l'hP. 
Chairman, the so-called chief execl.O-
tive as it appears from the repo~t of 
the committee on public undertakmgs, 
became a steel expert one fine day 
when he left ,being a chief secretar! 
to a state and found himself in Rancru. 
The financial adviser to him had 
never seen a steel plant before he 
took over. 

Shrl Kapur Slnrh: He must have 
seen steel. 

Shrl Bata Slnrh: He must have 
seen steel but not a steel plant, let 

alone having worked in it. No othe,' 
technical officer exists in the supreme 
direction of the HSL. None ever. 
amoni the e"CIerienced ones who 
have worked successfUlly in the steel 
plants. The advice is also on a very 
low level and since it is depend"nt on 
the favours of one person it is likely 
to be lackey in character. We have no-
independent technical and economic 
assessing au.hority set up for the 
management of these steel plants in 
the public' sector. In a sister minis. 
try, namely. the railway ministry we 
hav, a j __ • J of experts I<nown as the 
ra.,way board. The members of the, 
board come through experience and 
training; they are not recrui I ed direct-
ly from the services as memers of 
that board. That is why ~hat I:oard 
is working with more success l~nd is 
yielding gOod results. One wonders 
hQ\\' Our planning has gone. We find 
difference of opiniOn arising between 
the heads of these units. 'L'hese are 
like difference of opinion .In .cientific 
questions between an illiterste father 
and his most modern, scientifically 
educated children, the sort of differ-
ence which arises between supersti-
tion and science. Last year, When 
a team of members visited these un-
dertakings, we have had an opportu-
nity of discussing planning with the 
managers and, experts and foreigners 
and with the workers of these plants. 
Everybody was unhappy. They Were 
full of criticiSm about the planning 
of the ministry of iron and steel. l( a 
head office is to be respected. it is to 
be knowledge-able, it has to have 
experience of the work which it is to 
contrOl and it must be able to for-
mulate such advice. At present the 
situation is quite othcrwis~. The 
closest analogy we have is that of the 
railway board which I have already 
explained. The committee on public 
undertakings says that they did 
not find any system in bud;:ct-
ing and also did not 
find very harmonious relaliun~hip 
between the units and the head office, 
How can ignorance and knowledge 
remain in inverted capacities for a 
vt!ry long period without l'susing 
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[Shri Buta Singh] 
some estrangement between them? 
Even with the best will in the world 
to respect an old superstitious father, 
an obedient and scientifically educated 
son will find himself in a position to 
call in question some dictatorial man-
dates of the former in the fields in 
which he has no knowledge. When 
we pattern our organisation on this 
basis, what right have we to criticise 
tnose techniCians in the plant who 
live with their machines and carry 
a heavy daily burden to carry out the 
whims and fancies of those who know 
nothing about their calling. The com-
mittee on public undertakings goes 

-on furtoher and says and draws atten-
tion to a state of affairs but has hard-
ly touched the real problem. No 
side need be taken in this matter. If 
we correct two things, namely, pro-
vide a chairman who has run " plant 
as we do in the railway board, and 
give him a team of wohat my colleagues 
in the committee call functional direc-
tors, we might have led the HSL 
out of the morass of ignorance and 
superstition. It is sometimes good 
that controversies arise in the 
managebent; that indicates a healthy 
growth in the management The main 
pOint is in What sphere and on what 
issues. When controversies arise bet-
ween those responsible for delivering 
the goods and those directing them 
but without proper experience, it is all 
the more fortunate as it is an evidence 
of the fact that the direction 
must be made more close to the 
experience required to run a p1ant. 
I will make a suggestion that 
apart from changing senior officers 
in the directiomH sp'liere in the 
head office, the minister might consi-
der staffing the head office exclusively 
with plant based officers as in the rail-
way board; this helps to build a real 
nexus between the .two and creates 
confidence among general managers 
that their problems receive scientillc 
consideration. In its absence the con-
fidence is lacking and the head office 
also to assert itself is likely in all 
organisations to follow a policy of divi-
ding the units. As you have seen, 

there were disturbances in Rourkela 
and other public undertakings. This 
is not peculiar to HSL; it is b human 
trait. 

A word about the board of diI ec-
(ors. Is it a fact that it conslst5 of 
people who in their official hIe are 
either about as senior as general 
managers appointed to the vanou! 
stcel plants or juniors to them" Is 
it also a fact that hardly one 0; two 
directors attend meetings? Is it also 
a fact that the agenda for the meet-
ing is only circulated in the morning 
when that meeting is called upon and 
that only one or two director" who 
come to attend that meeting also com-
plained about the callous attitude that 
the Government shows in the handling 
of the Board of Directors? 

I want to ask another question, and 
that is, is it also a fact that these 
directors do not take any interest in 
the proceedings of this Board. I will 
now only make one more observation 
and sit down. The Committee on 
Public Undertakings stated in its 
report that the Ministry and the 
Hindusta.. Steel, Ltd., have allowed 
the plants to increase their manpower 
and to be somewhat magnanimous 
with their inventories. There is a 
conclusion, somewhere, and I know 
that the members of that Committee 
were not misled. I want to :nake It 
clear that the manpower and inven-
~,ories were built up when the Min-
istry had direct control of the Hindu-
stan Steel, Ltd., by its Secretary, as 
ex-officio Chairman of this Board. We 
would like the Minister to investigate 
and let Us know the Conclusion about 
it. I also have information that the 
manpower was also fixed during his 
time. It was added on when Ne had 
functional directors. The plants had 
practically nothing to do with it. If 
they had, neither the functional 
directors nor the Mlnj,stry have been 
able to check it. The first check and 
systematic studies were ma4e in the 
plaI)ls _ under the decenlrallsed 
management. I would like the han. 
Minister to look into the observations 
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and the reports submitted by the 
Committee on Public Undertakings 
and apply his mind to the various 
recommendations made by the Com-
mittee while replying to the debate. 

Mr. Deputy-Speaker: Han. Mem-
bers may now m'ove the cut motions 
to Demands for Grants relating to the 
Ministry of Iron and Steel, subject to 
their being otherwise admissible. 

Sbrl A. V. Ragbavan (Badagara): 
I beg to move: 

''That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[High cost of production at Durgapur 
Steel Plant (7) 1. 

'!That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[Need to e!feot economy in expendi-
ture at Durgapur Steel Plant (8) l 

"That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

I Heavy Iosse. incurred by the Dur-
gapur Steel Plant (9) J. 

''That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[Lack of e!fect"'e 
working of the 
Ltd. (10) J. 

control on the 
Hindustan Steel 

''That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

r Failure to check wastage in the Dur-
gapur Steel Plant (11) J. 

"That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[N eed to utilise the services of re-
trenched workers Of the Bhilai Steel 
Plant in the Bokaro Steel Plant 
(12) J. 

"That the demand under the 
head 'Ministry of Iron and Steel' 
be-reduced by Rs. 100:" 

r Inordinate delays in the completion 
Of tile various production units 
(13) l. 

"That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[Delay in purchase of locomotive .. 
resulting in transport bottlenecks 
and fal! in produ:tion at Bhilai Steel 
Plant (14) 1. 

"That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

Il.arge scale rejection of rails manu-
factured in the Bhilai Steel Plant 
(15) l. 

"That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[Over-staffing in Bhilai Steel Plant 
(16) J. 

'!'!'hat the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

[inordinate delay in commissioning of 
~everal units at Durgapur Steel 
Plant because of failure to build 
up sufficient stock of raw material 
(17) J. 

''That the demand under the 
head 'Ministry of Iron and Steel' 
be reduced by Rs. 100." 

l Dela'y in reaching the rated capacity 
by the rolling mills and accumula-
tion of stee I ignots. (13) l 
Mr. Deputy-Speaker: The cut 

motions are also before the House. 
Sbri Kapur Sln&'b: Sir, I challenge 

a quorum. 
Mr. Deputy~peaker: The bell is 

being rung. Now, there is quorum. 

Sbrimatl Laludun1I<aBthamwa 
(Khammam): Mr. Deputy-Speaker, 
Sir, in Jranuary, 1966, the Department 
of Iron and Steel was reconstituted 
and it came into existence in the 
plaCe of the Ministry of Steel and 
Mines. This Ministry, apart from the 
other tasks entrusted to it, is also 
entrusted with the work of establish-
ment of new steel plants in the pub-
lic sector. The importance of steel 
cannot be overemphasised. Having 
realised the importance of steel, 
which in the mother of all other in-
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[Shrimati Lakshmikanthamma] 
dustries, the iron and steel industry 
also provide the main foundation for 
a building-complex of industrial 
structures. In fact, the country's 
economic progress is judged in terms 
of the steel it manufactures and lhe 
steel it cone urnes. Though in the til's: 
Plan we could not start steel plants, 
in th2 second Five Year Plan, we 
have rightly started and decided to 
start, new s,eel plants, and thus lay-
ing the foundation for the economic 
independence of this country. Bhilai. 
Durgapur and Rourkala plants have 
now come into existence; though they 
had to fac'e certain difficulties in the 
initial stages, they have now reached 
their rated capacity. It is a gratify-
ing feature that we are slowly train-
ing our own technicians, and most of 
our people are able to man these pro-
jects to a great extent. 

Sometime back, there was a dote 
that even for Bokara, steps are being 
taken to train our own techniciLlns. 
The other day, we had the railway 
budget wherein the Railway Minister 
said that they have attained self-
sufficiency in the railways. We are 
self-suffictient in rails, wheels and 
sleepers. In fact, there is an accumu-
lation of these materials which the 
railways are not able to consume just 
at present. This shows how this 
mother industry, the steel industry, 
helps in our attaining self-sufficiency 
in other spheres of our economic 
activity. The steel target has uecn 
estimated by the Steering Committee. 
The Steerin!( Group on iron and steel 
which had been set up, fixed a target 
of 16 to 17 million tons of ingot 
steel at the end of the fourth Five 
Year Plan period, and 26 to 28 million 
tons at the end of the fifth Plan 
period, The National Council of 
Applied Economic Research also has 
estimated the domestic consumption 
of ateel by 19B1, that is, by the end 
of the sixth Plan period, as 40 million 
tons, With this point in view, we 
have. been thinking of expansion o~ 
steel proj ects, the existing proj eds. 
as well as the setting up of new 

plants. It is gratifying to note trom 
the report that by the middle of 1966, 
the construction of Bokaro steel plant 
will start and by 1970-71, it will go 
into production. 

For sometime, there has been a 
hesitation about the pruning of the 
Plan-as to what items will be more 
important and what should be drep-
ped, in respect of the steel items and 
all these things, But it is settled 
now that there wiIl not be any prun-
ing of the Plan, that the target fixed 
for steel will not be cut down and 
that the es:abliahment of a new fifth 
!lteel plant will also be taken up on 
hand soon. Points as to where and 
\lOW, and all these aspects are under 
iiscussion, I hope the Minister will 
ussure us that the fifth steel plant 
win come up in the fourth Plan 
period. Unless the fifth plant is set 
UP. it is not easy for us to realise the 
targets that have been set up by the 
National Council of Applied Econo-
mic Research as well as by the Steer. 
ing Group on iron and steel. 

There has been a concentration of 
the steel plants in the north, especially 
in the coal belt area, Two of them are 
in the coal belt area. It was not as 
though these steel plants had to b .. 
set up only in those areas. WhUp 
setting up the Bhilai plant, they had 
decided to set the plant at a distance 
from the coal belt area. There was 
a discussion in the Planning Com .. 
mission that there may be a slight 
difference in cost. It is not vIJry 
correct, because already, even whi1e 
setting up the Bhilai steel plant, it 
was decided that this will not be th~ 
main consideration. There are so 
many other considerations, which 
should be taken into account for the 
.etting up of the fifth steel plant in 
the south. We cannot concentrate all 
the industries in a particular area 
only. There will be imbalance in the 
development of different parts of the 
country. So, it was decided that the 
fifth steel plant should be set up in 
the south during the fourth plan 
period. The target fixed waS 1.5 to 
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2 million tons. The ba3ic' reqUlre-
ments of a steel plant are availability 
of raw materials like iron ore, coal, 
limestone, manganese and other minor 
minerals necessary, adequate water 
and power and an area of about 40,000 
acres. Taking into consideration all 
these things, the government entrust-
ed this work of setting up a fifth 
plant to the British American Steel 
Works for India Consortium. The 
Const.Jrtium made a study of the 
facilities available at Visakh'apatnam, 
BailadiIa. Haspel, Goa, Salem anJ 
Neiveli and submitted a report. Tak-
ing into consideration all the: elevent 
considcrtions, the consortium selected 
Visakhapatnam as the best of all the 
available locations. Their financial 
sbake also is involved; it is not as 
though they just give you t.he advice 
for nothing. In choosing Visakhapat-
nam as the best of all the 
available IDeations, the consor-
tium were influenCed by the following 
considerations: Construc1 ion would 
be the rheapest at Visakhapatnam, 
the saving over Hospet being 
over' Rs. 11,00 crares. Opera-
tionally also, a plant at 
Visakhapatnam would be most econo-
mical. A coast-based plant could far 
more surely be completed on a close 
time schedule. by avoiding the need 
to transport heavy -and bulky plant 
equipment inland. There would be 
considerable rupee saving by virtup. 
of shorter and fast haula~e over long 
and costly inland transportation and 
by way of less capital outlay, avold-
in/: the need for modiflcation and re-
inforcement of road bridges. Also, 
erectiOn at Visakhapatnam would be 
th~ speediest, and therefore. the plant 
would be in production far ahead of 
othcr~ and earn a hu,ge income, more 
particularly. the much-needed foreign 
~xrhange. A deep water site, such as 
Vi •• khapatnam facilitates mobilisation 
of financial resources from USA and 
other European countries, since they 
havp. a ,genl1iJ"lf'! preferencp. for 8 COHS~ 
tal loratlon, which is supported by the 
fact that, durin~ the pa.t 15 years. 
slleel pl""t. have inrrea.inl!'l:v been 
located on deep water throughout the 

world, as for· example, in USA, UK, 
Belgium, France, Italy, Japan, etc. 

We have been talking fOr some time 
about the shortage of metallurgical 
and high-liDking coal. This may 
prove a difficulty and this also has to 
be kept in mind in the further ex-
pansion of steel plants or erection of 
new plants. In future we may htive 
to import coking eoal from countries 
like Australia. In such a case, it is 
always better to have a coast-based 
plant near coast, so that it may be 
easy to import such items like coking 
coal. A deep water plant will also 
be the most favourable position in the 
importation of other row materials 
that may be required from time to 
time. Pig iron, blooms, billets or 
even finished products could be ex-
ported more easily and economically 
and thus provides an excellent source 
for earning foreign exchange at the 
rate of Rs. 400 per ton Or Rs. 4 crore' 
for one lnkh tons. This year it is 
proposed to earn Rs. 12 c.:rores: by 
exporting three lakh tons. 

Mr. Raghunath Singh always pleads 
for Visakhapatnam for his own 
reason, as Chairman of the Shipping 
Corporation. It is also an advantage 
to have a steel pl'ant near a coastal 
shipping yard. The area's adaptability 
to a large industrial expansion pro-
gramme and the expansion potential 
of currently installed services and 
utilities and the element of timing the 
progress and growth in the area with 
the construction and commissioning ot 
a steel complex with all its many re-
quirements are the other intangible 
advantages which Visakhapatnnm 
alone commands. 

A deep water plant offer. manifold 
advantages not now enjoyed by India 
with all its steel-making capacity, 
which is concentrated in inland p!ants. 
While submitting their report, the 
Consortium has also warned that "It 
WOuld be bad to miss the opportunity 
to have fifth ste"l plant on a deep 
water site", meaning thereby that 
Visakh.patnam is the first and tore-
most <'hoice. 
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[Shrimati Lakshmikanthamma] 
Po!; soon as the report of the Consor_ 

tium was published the press, not in 
Andhra Pradesh, but in India, the 
leading dailies have supported it. The 
Times of India, Bombay, dated 6th 
July '65 said: 

"The consortium's arguments 
in favour of a coastal site have 
some merit specially in view of 
India's limited coking coal reser-
ves and their geographical con-
centration in the Jharia Raniganj 
region. The consortium's second 
choice has fallen on Hospet and 
it is now Jor the Government to 
take a final decision on the fifth 
plant site. If the consortium be-
lieves that Visakhapatnam stands 
a better l'hance of securing the 
necessnry foreign financial sup-
port and can guarantee a closer 
time schedule for a port-based 
plant, these are obviously impor. 
tant considerations that should 
not be ignored. Simultaneously, 
there is no reason why the Chair-
man should not be also requested 
to expedit" its proposals for 
financing the project." 

Similarly, the Statesman wrote: 
"The consortium, it shOUld be 

noted. is willing to back its jud2-
ment regarding Visakhapatnam 
with money for financing the 
plant. A good dea1 of this money 
is to come from banks and finan-
cial institutions abroad who will 
want to be satisfied about the 
plant's viability. The Consortium 
can be presumed, therefore. to 
have made fUlly sure of the 
technical and economic validity 
of its choice, even though this is 
different from that of an earlier 
expert committee which had opted 
for Hoopet." 
The Hindu of Madras wrote: 

"With the recommendations of 
the consortium to guide it, the 
Central Government will now 
have to decide on the location of 
the plant. It is quite likely that 
it may also show preference to 
Visakahapatnam on the assump-

tion prompted by the consortium 
that the financing of this project 
will present no problem because 
of the readier appreciation by the 
aid-giving countries of the ad-
vantages offered by a coast-based 
steel plant." 

So also the Economic Times, Bombay 
and all these people have backed it 
for valid reasons. 

Sbri Daji: The mouth-pieces of big 
business have all supported it. 

Sbrimati Laksbmikantbamma: We 
do not know about big or small busi-
ness. But We know about the progress 
o! the country without mortgaging it 
to anybody else. As I have already 
~aid, financial stake of these countries 
is involved as far as the recommenda· 
tion recommending Vishakhapatnam 
as the site for the fifth steel plant is 
concerned. This is not a new thing. 
This has been going on for a number 
of ye<ars. 

Then, as I have already remarked 
in this House on an earlier occasion, 
our late Prime Minister. Shri La! 
Bahadur Shastri, when he visited that 
place, when our Minister of Iron and 
Steel was also there at Hyderabad, 
lakhs and lakhs of people came to 
hear him. It was unfortunate that we 
lost him in such a short time. It was 
with great hope and joy that they 
welcomed him. They heard him with 
rapt attention. They expressed their 
grievances and their wishes to him. 
He was so mindful of what they said 
that he then and there said-I do not 
think in any other State he has public-
ly said like that-tbat he was going 
to abide by this Committee's recom-
mendations. He said he could not 
have explained it in more clearer 
terms. He said, when We appoint an 
expert committee we make it a point 
to Bee that we abide by that com-
mittee's recommendation. Therefore, 
after having created tbese new hopes 
in the minds of millions of peopl" 
there in Andhra Pradesh. based on 
the genuine and just demands of the 
people there, if it is going to be 
nClglected now, I do not know what 
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consequences will follow. I do not 
want that what happened in other 
States should be repeated in Andhra. 
I do not wish them to be repeated. 
But We cannot avoid such a situation 
if you neglect this just demand of the 
people of Andhra. Andhra Is very 
backward and it has been industrial 
ly neglected all these years. If still, 
after the assurance of the Prime Min-
ister, the Government is not able to 
accede to this demand, the Govern-
ment alone will be responsible for all 
that will happen in Andhra Pradesh. 
Therefore. I would once again request 
Government to consider all these 
things and take an early decision on 
the erection of the fifth steel plant. 

Shri Daji: Mr. Deputy-Speaker, We 

are discussing one of the most impor-
tant subjects, the basic industry of 
iron and steel, on which will depend 
the fate of the entire ~onomic deve-
lopment of the country in the years 
to come. As We are discussing it, I 
am reminded of the discussions held 
during the Second FiVe Year Plan. 
Even then, I remember, certain pro-
phets of dismal gloom and certain 
advocates of the private sector thought 
that our steel target was too high and 
we could do with a lower steel target. 
However, they could not haVe their 
way then, And, once again, faced with 
the Fourth FiVe Year Plan, we are 
witnessing a similar attempt, of the 
Same pattern. A temporary sluggish-
ness of the steel demand is being shown 
up by the argument that we do not 
want more steel plants. Bokaro is 
being attacked and the whole target 
is sought to be scuttled. I am glad 
the han. Minister while replying to 
one of the questions categorically said 
that the sluggishness of the demand is 
a temporary .phenomenon and steel 
would be and has got to be the sheet-
anchor of any industrial development. 
After all, by industrial development 
we mean and we desire an indepen-
dent industrial development. No 
country can be independent industrial-
ly and economically if it has to de-
pend upon imports of basic materials 
like steel. Therefore; I wish the 
Minister well and wish the best in his 
efforts to get an increased steel target. 

Though I am not so optimistic as he 
has been th;nklng loudly In terms of 
four or five steel plants,-tlrat may be 
a long-term project-steel must get the 
necessary priority in our planning; 
there are no two opinions about it. 

But the point is, how do we set 
about getting it? Partly, the criticism 
about high cost in Bokaro is misplac-
ed, because it is fOr the first time that 
in Bokaro we are essaying into new 
realms, of relying upon our own indus-
tri'al machinery for building such im-
portant projects as steel plants. In 
fact, it should make us proud as 
Indians. Now we are reaping the 
fruits of hard toils in the Second and 
Third Five Year Plans where we are 
able to think in terms of manufactur-
ing a big chunk of m'achinery required 
for the Bokaro steel plant. And, when 
the Ranchi complex goes into full pro-
duction. we will be able to produce 
one steel plant every year from that 
complex of our own. 

Now, initially in the beginning of 
production, the cost Of production of 
Indian material is slightly high, and 
that is one reason why in lJokaro it is 
high. But I do feel, apart from this 
reason alSO, the estim'ates of Bokaro 
should be re-examined, and I think 
there are fields where we can make 
economies and the cost in Bokaro can 
be brought down so that the steel pro-
duced in Bokaro is made available 
cheap to the people of our country. 

But, when we are discussing this, 
must say that the Hindustan Steel 
Limited, as it exists today, does not 
shoulder the responsibility of Bokaro. 
I am saying that Bokaro itself is pat-
terned On Hindustan Steel Limited. 
Hindustan Steel Limited is like Auge-
an's stable and it will require a Her-
culean effort on the part of the Minis-
ter if he h!as got to clean that stable. 
I know the Minister is lean but he has 
a stout heart, and in the modern age 
it is the brain that coun,ts and not 
the bran. I need not go into the de-
tails of the whole thing because the 
report of the Committee on Public 
Undertakings is already there. If I 
had the time at my disposal I could 
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[Shri Daji] 
have analysed the whole thing. The 
most important issue is, we have not 
yet been able to settle the pattern of 
Hindustan Steel Limited. We have 
not yet decided as to on what pattern 
we would like to have Hindu.tan Steel 
Limited. Unless you are able to settle 
t.he pattern, you cannot improve the 
working of Hindusban Steel Limited. 

I cannot leave the matter at that, 
because there are certain glaring 
things which must be brought to the 
notice of the House' and pla.:ed before 
the country. In these cases, responsi-
bility will have to be fixed and punish-
ment given. For example, It was 
astonishing to us ,to know that the 
loss in raw materials alone, in one 
plant, in Durgoapur alone, amounted to 
Rs. 1 crore annually and this has 
been going on. The other day, Hindus_ 
tan Steel Limited, not the person con-
cerned, the person responsible in the 
Secretariat, has been able to stop it. 
Not only th'at, we found and We were 
constrained to remark in our report 
that most of these is deliberate and in 
league with the contractors. If a 
plant loses Rs. I crore in raw mate-
r.als, how can that plant. make any 
profit. When we start fixing respon-
sibility, it seems no one is responsible. 
After all, in the language of Gita, 
everything is the work of God-
Brahma maya-and everythjn~ dis-
solves in that. When you examine a 
Secretary or a responsible olllcer he 
ultimately lands us into the !!lysti~'ism 
of maya and no one seemc:: to be res-
ponsible excepting the Almighty God. 

An hon. Member: When did you 
read Gita? 

Shrl DajI: I read it in jail, thanks 
to our Government. 

The Minister of Iron and Steel (Shri 
T. N. Singh): A good thing fOr you. 

Shrl Daji: Certainly, it is a good 
thing. Today I am disclosing ano-
ther thing. In Bhilai, iron are to 
the tune of 1,20,000 tons has been 
over-written, given to the contractorn 
at the rate of Rs. 8'50 or something 
like. Something like Rs. 10 lakhs have 
.bee given as a present to the contra-

<tor. Now it has been Ql8COvered. 
After all, it has got to be discovered 
specially where it is a question of the 
basic raw material. I understand the 
books are being ehanged. If the Min-
ister can do it, he shOUld go and see 
the books Immediately, otherwise 
he will lose the books also. Rs 10 
lakhs ha" been presented to th~ con-
tractol"!. The contractor alone c,anno~ 
be responsible unless the highest 
officers are also in support of this. It 
is this kind of pinage of the public 
sector by pettifogging officials, who 
have no love for socialism or· public 
sector, that is responsible for blacken-
ing the name of public sector. Unless 
we are able to strongly put it down, 
we shall be only playing into the 
hands of Swatantrites who are ideolo-
gically opposed to soci alism. If you 
really want to build up socialism, you 
must build it efficiently and effective-
Iy; otherwise we are not going to make 
any headway. 

Dr. M. S. Aney (Nagpur): What 
about the Vigilance Commission? 

Shrl DaJI: It is slumbering under 
the police guard posted at the gate. 
15 hrs. 

That is not ",II. There are so many 
aspects of ,the problem which blare us 
at the face. For eX'ample, take a 
simple matter. What should be the 
price of gas from DVC to the DurgJa-
pur plant? It has been under negotia-
tion since 1958. Both are public sec-
(or undertakings, both are under the 
Government of India, Since 1958 letter. 
have been exchanged between DVC 
and the Durgapur steel pl'ant and yet 
the price of gas has not been fixed for 
the last eight years. Though under 
the same Government, the two under .. 
takings are yet to settle it. 

Shrl T. N. Singh: Gas or electricity? 
Shri Daji: Goas. Not only that. R8. 

85 lakhs have been lost by the Durga-
pur plant. Rs. 35 lakhs have been lost 
because something is fishy and the 
gas is not likely to be fully utilized 
as expected. I am giving you only 
h'andpicked cases. We have examined 
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aU the plants in the Committee. I am 
giving you the most glaring examples, 
how the bureaucratic functioning of 
OUr public undertakings is simply 
strangulating the public undertakings 
and stabbing them in the back. 

Then I come t.. another point. Durga 
pUr is being eXDanded. Before we 
give thought to expansion, should we 
not examine how Durgapur is faring? 
Durgapur is an example of bad plan-
ning, bad execution and indifferent 
'functioning o"f the contractors who 
built the plant. There are important 
lacun'ae in the contract In the con-
tract we never gave th~ Hgo clear" to 
the contractor, after seeing the work 
done. The contractor said that the 
work is completed and the plant is 
re,.dy and a certificate was given ,that 
everything is all right and we gave 
the money. Now what do we find? 
The most pnyin~ department in Durga-
pur is the axle wheel plant. That 
most paying department, the axle 
wheel plant, is working up to 57 per 
cent of the rated capacity. As long as 
the axle wheel plant works to 57 per 
cent of the rated capacity, Durgapur 
can never run at a profit. The contra-
ctor has gone away, saying everything 
is cle.r and no responsibility is now 
attached to him because the guarantee 
i. only for six months. Within six 
months even production did not start. 
We are thinking Of f(iving the expan-
5;on work of Durgapur to the same 
contractor without proper guarantees. 
That will mean that the expansion 
programme will not be fuifilled. 

Not only that. I want to say that if 
1l0karo ('an be built by Indian talent, 
'Indian skill, dependin~ on Indian men, 
why should we give Durgapur as a 
turnkey rontract to an English firm. 
1nitially, it was different; we bad no 
experience in the line. Now, with the 
Ranchi complex at OUr disposal, we 
Can build our own plants and carry out 
expansion work. Wc need import only 
such items which We cannot bulld 
here? Why should we give a turn-
key contract ,to a fOreign firm? These 
turnkey contracts in >all future steel 
plant contracts should be put a stop to. 
I expect the Minister in the course of 
-403 (Ai) LSD-7. 

his reply to give an e1!ective assur-
ance that he' will see to it that he is 
able to carry forward e1!ectively this 
policY. 

Now, a few words about the generaJ 
policies of the steel plants. Durinr 
our examination in the Estimates 
Committee we found that a gentleman. 
very fortunate-.--I think all the twelve 
stars must have conspired at his luck 
~because within twelve months he 
rose 'from a salary of Rs. 150 to a salary 
of four. figures-promotion, promotion 
promotIon. And the Committee found 
no valid explanation for this. It mwi! 
be a miraculously bright man for with-
in one year he got such rapid 
promotions. There is certainly 
~omething fishy and everything 
'" not fair in the Kingdom 
of Denmark. Therefore I think it is 
time the Government e~amined seri. 
ously the recommendations of the 
32nd Report Of the Estimates Commit-
tee. given years back, on which the 
Government is sleeping, the officials 
are deliberately sleeping. What is the 
recommendation of the Estimates 
Committee? That a Personnel Commis-
sion on Public Seotor Undertaking. 
should be set up on the lines of the 
Public Service Commission so that the 
recruitment policy can be rationalised. 
r know that this suggestion is unpala-
table t.o the officers, who want to make 
the public sector undertakings a happy 
hunting ground for ·their nephews. 
nieces, in-laws and al\ sorts of rela-
tives; everyone who passes out or does 
not pass out if they arc -their relations. 
"'n join these public sector under-
takings and get promotions and double 
promotions. We, as Parliament, ha. 
got a right to go into these things. r 
do not know whv Government has not 
taken action on ihe 32nd Report of the 
Estimates Committee. which has gone 
into this matter and given its report 
years ago. Government has not given 
'any explanation, either to the Commit~ 
tee or to the House fOr the non-im'Ple-
m entation Of ·thooe recommenm tiOM 
all these years. If a Committee of 
tlte House is treated with contemrt by 
Government. I think we in the B ou.e 
are entitled to go into the reasons and 
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lShri Daji) 
ask for lin explanation trom the GOY-
emment. 

Coming to foreign investment we 
are not against foreign investment. 
But we are certainly ag .. inst private 
foreign investors, who are trying to 
get a hold in our economy. Apart from 
the economic consequence of private 
foreign investment dictating or con-
trolling the economy of our countn' 
the very method of their tunctionine 
.eems to be obnoxious. Here I would 
like to draw the attention of the House 
to a book written by a German 
called German Rourkela. It is a book 
written in Gerunan iby a German who 
headed the Germlln Social Centre at 
Rourkela. There was one copy of 
that book in German available in New 
Delhi and I got it translated by a 
friend of mine whiCh makes interest-
ing reading. He says in that book 
that most ot the Germans came to 
India without their wives. 1 ao not 
know why they did not bring their 
wives. They were welcome to do so. 
I do not know whether the Govern-
ment stopped them from bringing their 
wives. Anyhow, hlaving come here 
without their wives, they wanted some 
wives. So, they started having affairs 
with their ayas and maids. The book 
says all this. After IIll, they have 
come here without their wives! 
After some time, they started exchang-
ing their ayas. The book mentions 
all this. They used to ,get drunk SO 

. much that once they broke the entire 
furniture at the German Social Cen-
tre. Not content with that, they 
m.arcl!ed to the Indian Centre nearby 
and broke the furniture there also. 
The Director got alarmed, called them 
and told 1hem: you can get drunk and 
do anything in the German Centre but 
you cannot go to the Indian Centre 
for destroying tbe furniture. Then he 
installed steel furniture which cannot 
be broken by the drunkards. Perhaps, 
this did not satisfy them. So, the 
Director put a barbed-wire fencing 
round the German club so that they 
will not. go out. As the Gennans were 
not satisfied, they imported about two 
dozen girls frOm Calcutta. Then the 

Germans said: you have imported only 
2-.1 girls whereas we are so..,many. So, 
what to do? A reeular order book 
was opened, saying on 12th such 
'and such girl was with SUch and such 
man, on 13th such and such girl was 
with so and so. All this is mentioned 
in that book called Rourke!a German. 
It is written by a man who headed 
the German Centre in India. 

Did they come here to import this 
dirty morality into this country? By 
talking of development of this coun-
try, they h"ve imported this dirty 
western morality into this country. 
After having done all these ilhings, 
after having abused our hospitality in 
the name of helping us industrialise. 
they had the temerity and gumption 
to write this in a book, the forward of 
which was writ.ten by an outstsnding 
writer of German literature of the 
present time. Of course, the book is 
presented in a different way. The 
book is critical of the conduct of Ger-
mans while in India. 

If all this went on in Rourkeha, how 
is it that the Indian authorities did not 
stop it. That is what I want to know. 
How is it that thev left the Germana 
to do whatever they like? A German 
who lived in Rourkela and saw these 
things goes back to Germany and 
writes a book a bout it and it is from 
that book that we come to know of 
this dirty drama that was going on in 
Rourkela Are we going to continue 
all these' things? Should we not put 
a stop to all this? If they still try 
to indulge in these things, we m~ 
continue to be semi-starved, we 
may <on tinue to be hIalf -starved bu t 
we will decline that capitsl which 
brings with it a bad name also to 01.\1' 
country and make us a l"uehing 
stock in the world. We do not want 
this culture to be imported into our 
country. 

Two words more and I am done. 
There are two things which require 
immediate attention of the Minister, 
'and I expect him to take a firm step, 
because I know that he is at least an 
exponent cif Socialism. How far he 
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would prove to be a follower of Soci-
alism is a matter to be tested. One 
of the two thilljis that would require 
immediate attention and policy deci-
sio", is this. The World Bank has 
started pressurising from fertilizer to 
iron. They want us to de-control all 
varieties of iron. I want to know 
Government's policy on de-control. Se-
coNily, what is going to be Govern-
ment's policy on prices? Because, the 
prices of iron and steel are going to 
enter into every industry and are 
likely to raiSe cost everywhere. 

Here I would like to say one thing. 
We are doil'.g a great iniustice to our 
public sector undertakings. At the 
time at my disposal I do ""at think I 
would be able to cover even one-tenth 
of my brief. We are doing a great 
injustice to our public sector enter-
prises. The accounts of Bhilai show 
a marginal loss. But it does not reflect 
the working of Bhilai plant, nor does 
it contribute to the national cause. 
Why? Because, when the Tatas 
refused to make pig iron, when Bird, 
and Company refused to make pig 
iror., we asked our public sec lor under-
taking at Bhilai to keep a certain 
quantity of production to pig iron to 
be given to the other foundries. It is 
a national necessity. Pig iron is che-
aper thaI', steel and the margin of pro-
fit in pig iron is lower than that in 
steel; therefore, Bhilai will show a 
loss. 

Therefore, when such directions are 
given by the Government-the Gov-
ernment is eIl,titied to give directions; 
I do not say, they are not-the balance 
sheet must show that for a national 
reason the pOOHc undertakings had to 
undertake this national duty and, 
therefore, the results are not there; or, 
it would be better if a new accounting 
system is arranged. The Government 
can arrange for some paper subsidy or 
some other subsidy or write off the 
loans to these undertakings, so that 
the undertaking is able to rellect Its 
real contribution to the nation in the 
balance sheet and Shri Masani is I'Dt 
.ble to pick UP the balance sheet and 

say that Bhilai i9 losing, Durgapur is 
losing, Rour~la is losing. 

Shri Ram Sewak Yadav (Bars-
banki): Mismanagement is also there. 

Shri DaJl: I have already spoken of 
mismanagement to the tune of Rs. 1 
crore In one plant alone. But this 
matter also has to be taken up. 

A price rise all along the line is 
going to benefit only the private sec-
tor. It benefits the private sector 
more than the public sector because 
the private sector has got old written 
down blocks and their production costs 
are not so heavy. Therefore. a cost 
study is required and after a cost 
study Government should have a 
more dYl'amic approach to the whole 
cost structure in the private sector as 
well as in the pu~lic sector. 

For example, we find that most of 
the heavy investment is incurred on 
the construction of houses. The Gov-
ernment of IJ"I.dia gives subsidies and 
loans to the private employers for 
building houses for their employees, 
Why can we not separate this capital 
expenditure on workers' housing from 
the other capital expenditure so that 
the cost of the end-product does not 
get inflated? There are so many ques-
tions of economics of the public under-
takings that require a re-examination, 
but that cannot be daM as long as you 
leave thesp matters merely to ICS 
officers who have no faith, no dynam-
ism, either in public undertakings or in 
the public sector. Therefore a com-
pletely fresh outlook is required. 1 
think. the' time has come when our old 
stumblir.~s and fumblings are over. 
We can no longer claim whnt We used 
to do in the old days, namely, that the 
public sector is new and il\experieneed. 
The original mistakes, whatever be the 
reasons, can""t be forgiven now be-
cause we have matured and we have 
had sufficient experience. We can 
learn from that experience and only if 
we mean to learn. from that experience 
and correct those mistakes, then only 
we can go forward. 

ShrI T. Subramanyam (Bellary): 
Mr. Deputy Speaker, Sir, the produc-
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[Shrl T. Subramlllnyam] 
tion of iron and steel constitutes a 
very important and a sign.ificant base 
for OUr industrial development which 
has got a. impact on the production 
in the agricultural sector also. In 
1965 the availability of steel was 5.6 
million tonnes; out of this, the indige-
nous production amounted to 4.5 mil-
lion tonnes and we imported about 1.1 
million tor.nes. The availability of pig 
iron was 1.2 million tonnes. A general 
policy of decontrol was implemented. 

In this context I would like to urge 
upon the Government to keep a watch_ 
ful eye with regard to distribution 
particularly for the small-scale and 
village industries. I heard that pig iron 
and steel were not available for certain 
small-scale industries but some others 
who had quotas and allotments did 
not spend it properly. Therefore I 
would like 'the Government to have a 
policy of follow-up with regard to 
distribution. 

Distribution is generally done by 
State GoverI' .. nents; the Central Gov-
ernment merely allots it to the State 
Governments on a broad-based policY, 
but actually the quotas and allotments 
Sre made by the State Governments. 
Still, they must have some way of 
keeping a check with regard to distri-
bution. 

I". 1965 We imported abcrut Rs. 72 
crores worth of steel and it is gratify-
ing in a very small way to know that 
we exported about Rs. 11 crores worth 
of steel. Imports were canalised 
through the Minerals and Metals Tra-
ding Corporation. 

The Hindustan Steel Limited, again 
it is gratifying in a very small measure 
to note, made a surplus of about Rs.2 
crores. This surplus could have been 
higher but for the fact that the loss 
sustained by the fertilisers of Rour-
kela had also to be included and ac-
counted for. Therefore, this surplus 
had been brought down.. 

Among the activities of Hindustan 
Steel Limited were the operation of 

the steel plants and the coal washeriea 
at Dugda, Patherdf and other places, 
and setting up of special alloy steels 
plant at Durgapur and the expansion 
of Rourkela to 1.8 million tonnes, of 
Bhilai to 2.5 million tonnes and of 
Durgapur to 1.6 million tonnes. These 
expamion schemes are expected to be 
completed during this year or by the 
middle of next year. 

The number of foreign experts also 
is being reduced, but again some more 
are being brought in for commission-
ing and maintaning the expansion 
up.its. The fourth blast furnace at 
Durgapur was expected to go into ope-
ration by the end of March 1966 and I 
would like the Minister of Iron and 
Steel to let us know whether this 
fourth-blast fumance has actually gone 
into operation. 

During the Fourth Plan period the 
capacity of the Durgapur plant is ex-
pected to be expanded to 3.4 million 
tonp.~s. The project report is under 
examination. The Bhilai steel plant 
expansion is also expected to be com-
pleted by the middle of 1966 and fur-
ther expansion beyond 2.5 million 
tomles is also to 'be taken UP in two 
phases, the first phase for coke and 
iron making facilities and the second 
phase for steel making facilities. 

It is gratifying to a limited extent 
to know that the Heavy Engineering 
Corporation at Ranchi is expected to 
provide 43 per cent of the equipment 
and 65 per. cent of the structurals. I 
would like to know whether this pro-
gress is bein.g kept up and when our 
country is going to possess a self 
generating and self-sustaining eco-
nomy. 

Dr. M. S. Aney: In what year? year? 

Shri T. Subramanyam: That is what 
am asking. From the stage of 

designing UP to the stage when We are 
able to run and maintain the factories 
with our technicians and personnel 8S 

also providing our 'own capital-we 
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may get a little from abroad-when 
we are likely to achieve that stage of 
lelf-sustenance, I would like to know 
from the han. Minister. 

The total demand of alloy steel du-
ring the Fourth Plan is expected to be 
500,000 tonne. and the capacity for 
570,000 tonnes has been liceMed. It 
is also good to know that indigenous 
capacity to produce ferro alloys, very 
necessary for special steels, is also 
being created. 

In the Central Ero..gineering and De-
sign Bureau at Ranchi we haVe got 
very good engineers, brilliant young 
people, technicians, graduate ep..gineers 
-about 370 were recruited hi 1965--
operators and artisans-587 people 
were recruited-and apprentice ac-
countants-about 28 were recruited. I 
would like that this Central Engineer-
ing and Design Bureau should be 
developed into a first-class design 
bureau so that our engineers, techni-
cians and scientists, from the outset are 
provided with every opportunity and 
turn out into first-class people to help 
in our industrial development. 

The Bokaro steel project report pro-
vides for the establishment of a plant 
with a capacity of 4 million tonnes 
lIeel ingots per annum; to begin with 
1.7 million tonnes in the first stage. 
At this stage I will make a reference 
to the Mysore Iron aro,d Steel Limited 
at Bhadravati. All units of expan-
.ion-I lakh tonnes capacity of mild 
.teel-have been commissioned and full 
capacity is expected to be reached du_ 
ring this year; that is, 1966-67. The 
production. facilities will be converled 
to produce special and alloy tool steel 
of 106,000 tonnes ingots. And this 
will be 77.000 tonnes of finished pro-
ducts. I hope it will be completed in 
• couple of years; that is the pro-
",amme desigl' .. d at present. At-
tempts to make special steel with the 
present equipment itself are also going 
on. I hope these attempts will meet 
with success and in a good degree. 
At the same time it is also heartening 
to learn that, to correct the Iron im-
balance, Government have approved 

a scheme at substantial expansion of 
pig iron production raising the figures 
at Bhadravati by 120,000 tonnes per 
annum. 

With regard to the future, I shall 
make a referero..ce here. The proposed 
target under the Fourth Plan is 16.5 
million tonnes of steel ingots, 4.5 
million tonnes of foundry grade pig 
iron an.d 0.5 million tonnes of special 
alloy steel. These were the original 
targets that had been fixed und these 
targets, I learn, are now under review. 
Therefore. there may be slight alter-
ations in this respec·t. This expan-
sion is sought to be achieved by the 
exparo.sion of the present unHs and by 
having this Bokaro and the fifth steel 
plant somewhere. Here I maY say 
that there is a lot of controversy over 
the establishment of the 'fifth steel 
plant. i.e., where it should be started. 
The British-American Consortium was 
appointed to go into this matter; they 
went il'.to the matter in detail and 
they have recommended that Goa-
Hospet, Neiveli-Salem and B:liladlla-
Visakhapatnam areas would be suit-
able. The report of the British Ame-
rican Consortium is under the consi-
deration of ,the Government. In this 
contex I would plead that Hospet is the 
best place suited for this purpose for 
mal'.y reasons, Iron are of the most 
preeious variety, and of nearly 2.000 
million tonnes, is available here. As the 
Russian experts have opined, there i. 
no doubt that the iron are of this place 
is the most precious variety in the 
whole world; electricity in adequate 
and satisfactory bulk is also available 
from Sharavati-and also Kallnadhi 
project which will also be taken up; 
even the present Sharavati project. 
will be able to provide sufficient elec-
tricity for this purpose. We want 
non.-saline water. In other plaees, 
they have to bring water from hund-
reds of miles because this is very ne-
cessary 'for a steel plant; here, in HOI-
peet. it is available On the spot Itself; 
we have got the Tungabhadra project 
reservoir which has got non-saline 
water and of excellent quality. Lnnd 
Is also available. Limestone is 8\'nil-
able in the neighbouring district of 
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lShri T. Subramanyamj 
Bijapur in Mysore State Itself and 
Tadpatri, in a neighbouring district of 
Anantapur, Andhra Pradesh. Also 
Hospet has a special claim in addition 
to all these factors. As we all know, 
we have got very hostile neighbours 
and there is no mincing of matters in 
this connection. Pakistan. and China 
are very hostile to US and they would 
like to take any opportunity to under-
mine our industrial developmen.t. So 
from a strategic, military and Defence 
point of view, Hospet being in the 
centre and havin.g all the facilities, 
provides an eXcellent extra reason for 
the starling of a steel plant there. 

For purposes 01 distribution, all the 
plants are now in Bengal-Bihar belt 
and some are in Orissa. For the 

'uth, to providE' facilities for expan~ 
on of industries and also in the agri-

cultural sector, a steel plant here is 
absolutely necessary and for purposes 
of distribution, Hospet will be very 
suitable because it is centrally located 
and it is served 'by both metre as well 
as broad gauge systems; both the sys-
tems are there; there is a metre ga uge 
line from Guntakal to HubJi; an ad-
ditional broad gauge system is also 
there from Hospet to Guntakal from 
there, all the ports can be reached-
Madras, Bombay and other coastal and 
inland towns. 

I would like to ask the Minister of 
It'o" & Steel one question with regard 
to fixing the cost of production. How 
is it that Japan., which imports raw 
tnaterial like coal, iron ore and all 
those things, is able to produce iron 
and steel which are sold in European 
m\1rkets at much cheaper rates. Ot 
course I can un-derstand that the out-
put of work per capita in our country 
is not as large as in Japan; they put 
in more solid work in eight hours; 
that is true; and they may also have 
the additional advantage of having 
modernised and rationalised machines 
and plants. But we should also keep 
in. mind the tact that we are also 
.tarting new plants and new factories; 
Our iron ore is the most precious vari-
ety· in the whole world; w .. have also 

coal to some extent. In spite of all 
these, how' is it that iron and steel 
are produced here at a costlier rate 
than in other countries? I would like 
the Ministry to devote their special at-
tention to this. I heard that the pre-
vious Minister, Mr. Sanjiva Reddy, 
had appointed an expert committee t. 
go into this matter. I do not know 
what has happened to that. We would 
be very grateful to the Government 
if they could give us the benefit of the 
results of this investigation.. 

Shri A. V, Raghavan: We are dis-
cussing the working of an important 
Ministry of the Government of India. 
In the rapid development of industries 
in this country, the Hindustan. Steel 
Limited plays a vital role. Consider-
ing the consumption of steel in this 
country. our coun.try is still very 
backward. The Committee on Pub-
lic Undertakings have gone into the 
working of the three steel mills in this 
country and have placed before us 
their report. In the matter of 
management, we find very many defi-
ciencies. In the matter of capital out-
lay, the Hindustan. Steel has got the 
maxirnunl capital investment, but un-
fortunately the Ministry has not take. 
any interest in supervising the work-
ing of the three steel mills. We are 
told that, in the past 12 years, the 
Hindustan Steel Limited had six 
Chairmen and at thi.-; rate, a Chairmaa 
works there only for a period of tw. 
years. By the time he learns the 
working of the project, he is trans-
ferred so much sO that the person wh. 
is working as the Chairman of the 
Hindustan Sted Limited has n.at bee. 
able to exercise any effective controL 
We are told that even in the case of 
directors, there have been at least hum-
dred directors in the COUrse ot the last 
12 years. The atten.dance in the meet-
ings of the Board ot Directora has aIs. 
been less than 50 per cent. Therefore, I 
would request the MInister to look inl. 
the matter personally and see that the 
directors who have not been taltinc 
any personal interest are translerreti 
and only those persons who are capa-
ble ot lookini atter the atrain .f til. 
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undertakil'..g are retained. I invite the 
attention of the Minister to the 28th 
Report of the Committee on Public 
Undertakings which deals wth this 
matter, on pages 2 to 14, this matter 
has been dealt with in' great detail 
and, th'erefore, I do n.ot want to go 
into the matter in detatil. 

Then I come to the Bhilai steel plant. 
The Committee on Public Undertaking. 
has gone into the working of the Steel 
Plants and found out several deficien-
cies. In the matter of expansion of 
Steel Plants also there have been in-
ordinate delays. In the operation of 
the Steel Plants also there have been 
several bottlenecks. I understand from 
the Report of the Committee on Pub-
lic Undertakings that the working of 
the diesel locomotives engaged for 
transporting the iron are is found to 
be very unsatisfactory. On pages 37-38 
.,f the Report it is mentioned that 
these locomotives imported from Rus-
sia have been found to be deficient to 
work the trains. A huge amoun.t is 
also spent On spares. The mainten-
ance cost of these locomotives is also 
extremely high-Rs. 80,000 per annum, 
as compared to Rs. 13,000 for other 
locomotives obtained from other places. 
Considering the public investment in 
these projects in OUf country. the 
Directors and the Chairman of the 
Hindustan Steel should see to it that 
the public money Is not wasted In thi, 
.,an.ner. 

We find also that a large amount of 
loreign exchange has been wasted by 
kaving huge stocks of spares. At the 
'time when we are experiencing seriou~ 
difficulties in the matter of forcign e"-
ehan.ge, crores and crores of rupees 
worth of spare parts are lying idle in 
.ur Steel Plants, which means that we 
have wasted quite a considerable 
amount of foreign exchange in buying 
these spare parts. 

We find that In the matter of medi-
HI stores, again, a lar,",e amount has 
IDeen wasted. On page ae of the Re-
"rt of the Committee en Public 

Undertakings, we find what is .t_tell 
below: . 

The Committee found that the 
stock of medical stores on 31-3-
1965 was Rs. 10: 61 lakhs as against 
the consumption of Rs.14: 32 lakhs 
during 1964-65. The Committee 
found that 41,750 injuction viala 
of Streptodicin valued at Rs. 25,632 
had become time-barred and unfit 
lor use. The General Manager of 
the Plant admitted that this had 
happened due to human error. 

I would not like to read all their con-
clusions. But I would like to bring to 
the notice of the hon. Minister that 
public fUl'As are being wasted in this 
manner by Our public undertakings 
and the persons in charge of these 
undertakings are not supervising the 
working in the manner expected of a 
prudent man. I am myself a cham-
pion of public undertakings, but I ara 
sorry to say that the working of our 
public undertakings is far from satis-
factory. In the managemen.t of these 
undertakings there i!-; room for im-
provement. 

I want to bring to the notice of the 
han. Minister that a large number of 
workers are being discharged in the 
Bhilai Steel Plant. The previous Mi-
nister, Mr. Subramaniam, had give. 
an undertakil'.g that these technical 
workers would be employed in Bokar • 
and other places. He also 
gave an undertaking that a national 
pool of technical workers will be 
formed and these wOrkers will b. 
absorbed in the future plant.. But 
a large number of them are beint 
retrenched. These are persons wh. 
have acquired valuable technical 
knowledge and their services will be 
of great use in Bokaro and other pro-
jects, which the Hindustan Steel i. 
contemplating to establish in thi. 
country. I would request the ho •. 
Mlni,ter to personally look into thi. 
matter and see that these work~11l r_-
trenched from the Bbilai Steel Pla.t 
are provided with employment in th. 
Boka'r" Steel Project because .lIrl .. 
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(Shri A. V. Ragh.avan] 
the past 12 years they have acquired 
valuable technical knowledge and they 
will be of great uSe in developing 
other steel projects. With these few 
words I conclude. 

The Deputy Minister in the Ministry 
or Iron and Steel (Shri P. C. sethi): 
I am thankful to you, Sir, for hav-
ing given me this opportunity to in-
tervene in the debate regarding the 
Ministry of Iron and Steel. I would 
touch upon some of the points men-
tioned by the han. Members while 
the main points dealing with the 
matters of policy, Bokaro Steel Plant 
and other important subjects will be 
taken up by the han. Minister dur-
ing the cQurse of his reply. 

15.36 brs. 

(SIIRI SHAM LAL SARAF in the Chair] 

To start with, Shri But.: Singh 
made a reference by saying that the 
iron and steel industry in India has 
not fared well. This is quite con-
trary to the facts. In the year 1948 
the total steel production in India 
was I' 26 million tonnes. It was in 
the year 1949 that the Government of 
Indi.: started thinking about planning 
.teel industry in India in the public 
lector. In spite of this planning and 
also the Special Consultants from ad-
vanced countries, the total steal pro-
duction in India was only I' 26 million 
tonnes till the year 1957. But during 
this period, 1957 to 1966, the steel 
industry has advanced considerably 
and now We have 6 million tonnes of 
established capacity in the country. 
The expansion programme of the three 
public-sector steel plants is progress-
ing satisfactorily. It is true that some 
delay has occurred in the expansion 
programme in some of the public-
.ector steel plants and there may be 
a delay of 6, 8 months in the achieve-
ment of the targets /lxed for the Third 
Five Year Plan. But We would be 
able to achieve about 8' 9 mJllIon 
tonnes of established capacity of steel 

D.C. (1966-67] 

mgots very shortly. L"okin~ at the 
figure of 1 :26 million tonnes 01 steel 
production in the year 1957 and the 
/lgure of 8' 9 million tonnes of steel 
production which we will be able to 
achieve either by the end of 1966 or 
somewhere in the beginning of 1967, 
it is a very ,good success of our steel 
industry. 

As far as distribution of iron and 
steel is concerned, Mr. Daji raised a 
point about control and de-control and 
also a reference was made to the re-
port of the World Bank. As far Ill> 
control and de-control is concerned, 
it has never been a dogma with . W> 

that we should either control it for 
the sake of control or we should de-
control it for the sake of de-control. 
After studying this question, a Com-
mittee was appointed by the Govern-
ment whiCh was known as Raj Com-
mittee to consider the entire system 
of control of iron and steel. Whatever 
decisions were t((ken by the Govern-
ment with regard to de-control, they 
were based on the recommendations 
of the Raj Committee. After careful 
consideration of the Report of the 
Raj Committee, the Government had 
decided to de-control all Items ex-
cepting pig iron, billets and /lat pro-
ducts. Later on, after careful con-
sideration the Government also de-
cided to de-control pig iron and man)' 
other items. We have now withdrawn 
the price and distribution control on 
imported tools, alloy and special steel. 
Similarly the price control on tinplate 
including waste has been withdrawn. 
Price and distribution control has been 
withdrawn in the case of Hoops 
(cotton, jute and coir). Price and 
distribution control has been relaxed 
for tin bars. Distribution control has 
been removed for hot rOlled black 
plain sheets, 10-14 gauges in straight 
lengths. Distribution control has also 
been removed for hot rolled wide 
strips of 10-14 gauges and untested 
skelp and strips upto 312 mm. Nearly 
about 70% to 80% of the tota1 8te,,\ 
production items has been de-con-
trolled and whatever Items have been 
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de-controlled they are all doing 
fairly well as far as the market is 
concerned. The Government is watch-
Ing the situation and if the circum-
Itances warrant We will not hesitate 
to take the necessary steps. As far 
as our experience goes, all the de-
controlled items are dolne fairlY well 
10 far as market conditions are con-
cerned. 

Mr. Chairman: What about their 
aVailability In the market? 

Shri P. C. Sethi: All the de-con-
trolled items are doing fairly well, 
except that there are scarcity condi-
tions with regard to some items some-
times either in Madras Or in BomJoay. 
According to the demand, the price 
may lIuctuate. Generally, the avail-
ability of de-controlled items is fairly 
well maintained in the market. 

It is true that there is a glut in the 
.teel mills particularly in items lik .. 
fish plates, sleepers and rails and a 
mention has been made by Shri Buta 
Singh about this in his speech. The 
demand for these was mainly from 
the Railways. The Railways have 
imposed a heavy cut on their budget 
for the current year and there is con-
oequently less demand for the.e items. 
The annual capacity "r the Durgapur 
fish-plate mill i. 11,000 tonnes on a 
three shift basis. The original re-
quirements of the Railways in 1964-
65 were estimated to be 18,000 tonnes, 
but In 1966-67 they were estimated 
to be only 2,000 tonnes. Thi. shows 
that the demand for this trom the 
Railways has considerably diminished. 
This goes to show that the railways' 
demand has con.iderably diminished 
as far as /Ish-plates are concerned. 

Similarly, the estimated production 
of sleepers was about 85,000 tonne., 
and in 1965-66 the railways took only 
67,000 tonnes, and in 1966-67 they are 
Iik .. ly to take still leo.. Theproduc-
tion of rails similarly in the Bhilai 
.teel plant is 3,25,000 tonnes, and the 
demand from the railways i. Ilkely to 
go down to about 2,50,000 tonnes. 
That is why e1!orlo sre now b .. ing 

made to expoh these rails and the 
surplus capaCity of iron and steel. 

There is a shortage of certain flat· 
items including corrugated sheets. Po. 
far as corrugated sheela are concern-
ed, the position is that zinc availabi-
lity is very scarce, and, therefore, the 
production of corrugated sheets haa 
gone down considerably, and apart 
from that, we have to meet the re-
quirements of the DefenCe Deparl-
ment, and that is why in regard to the 
availability of the corrugated sheets 
and certain lIat items in the steel pro-
d uction there is shortage, and that i. 
why in these items the control ;. 
steel being maintained. 

As far as pig iron is concerned, al-
though no hon. Member has raised any 
point about it, I would like to men-
tion that the position in regard to pig 
iron is fairly good, and now we are in 
a position to think about the export of 
pig iron also to some extent. 

Shrl Daji: Is it ,. fact that the 
private industries have refused to give 
us any pig iron? 

Shrl P. C. Sethi: No. This is not 
a fa·ct. The private steel works are 
giving whatever pig iron was expect~ 
ed from them. Besides, as far as the 
Indian Iron and Steel Works arc 
concerned, most of their pig iron is 
consumed by their own Kulti foundry, 
but whatever was fixed by the Steel 
Ministry is being made available by 
them. 

Shrl Daji: What was the quantit,. 
IIxed for Indian Irons, what was the 
quantity IIxed for Talas, and what was 
the quantity fixed for Bhilai? 

Shri P. C. Sethi: I do not have the 
figures readily available with me. But 
this i. not correct thllt they had re-
fused to give us pig iron. 

Mr. Chairman: Actually, it the 
hon. Deputy Minister had replied a 
little later atter he had heard some 
more speeches, then perhaps these 
points might have been made. Let 



.13157 D.G. (1966-67) APRIL 26, 1966 D.G. (1986-87) 

[Mt. Chairman] 
him touch those points that have been 
covered and leave the rest to his 
senior collea'gue. 

Shrl P. C. Sethi: I would only like 
10 say that the position in regard to 
pig iron is fairly good; and that Is 
why after decontrol now the position 
is qui te good in regard to pig iron. 

I would not touch the position in 
regard to billets and re-rollers, be-

,cuuse no hon. Member has touched 
that point. 

Now, I would like to say a few 
words about the ally and steel indus-
try. 

Shrl Sonavane (Pandharpur): Even 
if no hon. Member has raised that 
point, still if the hon. Minister feels 
it important, for the information of 
the House, he should deal with it. 

Mr. Chairman: The hon. Deputy 
Minister might carryon with his 
speech. Probably he had not heard 
what I had said earlier. 

Shri P. C. Sethi: All far as the 
al10y steel industry is concerned, 
Shri Daj i referred to this, that we had 
been importing a lot of steel into our 
country and it would be good if the 
country should make e/forts to see that 
the steel imports are gradually cur-
tailed and we should come to a point 
when steel imports would completely 
be not required. From this point of 
view, it is necessary to develop the 
alloy steel industry in OUr country, 
because it is mostly in the flat pro-
ducts and in the alloy steel that we 
haVe bepn importing. As far a'S flat 
products are concerned, the fiat pro-
ducts will come now from Bokaro; a. 
tar a.!') alloy ~teels are concerned, we 
are trying to develop the aHoy steel 
induslry in the private and public 
:weetor., both. 

A-r. fnr a'S public sector alloy steel 
plant. are concerned, we bave nOw 
the Duriapur alloy oteel plant which 
..... uld be giving U5 about 80,000 tonneo 
.f alloy Itee!. Similuly, u Shri 
T. Subr ..... ny.m hu •• id, now the 

mild steel expansion programme of 
Ihe Bhadravati Steel Works is almDIt 
complete, and all their units have 
gone into production, and nDW the 
conversion of this mild steel into alloy 
steel i. being taken up and it is hoped 
that in spite of a11 the delays in tho 
Durgapur Alloy Steel Plant, now tho 
Durgapur Alloy steel Plant would be 
able to go into full production by 
1967; and as far as the Bhadravati 
Steel Works aTe concerned, they 
would be able to do so by the end of 
1968. From Bhadravati We would be 
having about 77,000 tonnes of a110y 
steel and from Durgapur We would 
be having about 60,000 tonne. of 
alloy steel. 

It is expected that the demand for 
alloy steel during the Fourth PIII'h 
period would be about 5 lakh. tonne!<. 
I! is from that point of view that 
besides these public sector plants, we 
have licensed quite a few parties In 
the private sector al~o: about 14 licenc-
es have been given and three letters of 
intent have also been given and more 
are also under consideration. Besides, 
We are also from time to time review-
ing the position in regard to the 
development of these private sector 
alloy steel plants, and if certain part-
ies are not able to come up to the 
expected point, then their licences art 
T'evoke>d, and we are taking action la 
that direction. Recently, the hon. 
Minisler ha'd a meeting with aU tho 
licensees of these alloy steel plants, 
and the situation and their develop-
ment programme have been reviewei 
in that meeting, and etrective actioa 
Is being taken in that direction. 

Weare also considering the furtbe 
expansion of the Durgapur Steel 
Plant. Two a1ternative studies .... ere 
made by the Central Engineering an' 
Design Bureau. Now, the Ministry 
is thinking in term. of expanding the 
Durgapur Steel Plant to an eve. 
greater point so that the allOy steel 
production may be stepped liP durin, 
the Fourth Plan period ltoelf and the 
imports may be cut, It is wItiI 
till. vi_ tIoat tb·..no,- IIW61 
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development proiI'amme is bein& 
continued, and we hope that we would 
be able to advance quite nicely and 
fairly in the Fourth Plan period as far 
as the production of alloy steel is 
C"oncerned. 

As I had earlier mentioned, you did 
not desire me to mention this point, 
but I would like to say . . . 

Mr. Chairman: Let there be no mis-
understanding about what I had said. 
What I had said was this. A number 
·ot speeches are yet to be made, and it 
may be that these things may come up 
in those speeches. If certain things 
have not come up as yet, I suggested 
that the Deputy Minister might leave 
them to his senior colleague. That was 
what I said. The hon. Deputy Minis-
ter may do as he wishes. 

Shri P. C. Sethi: I would just men-
tion about the billet rolling position 
and then I shall conclude. As far as 
the re-rolling industry is eoncernt!d, 
it is true that the billet supply posi-
lion is not easy. because it is not in 
the interest at the many steel works 
to sell them. and. it is not profitable 
to them. But, in spite of this, look-
..wg to the demand and requirement of 
the country, it was decided that a 
.. ertain amount of biUets by the main 
steel works should be given fOr the 
re-rolling industry, and that i. being 
<lone. Yet, it is true that a lot of 
'Te-rolling mills have come lI"to ex-
IStence, and there i. shortage of billets, 
and at the moment they are working 
.. nly to about 30 or 311 per cent of 
,"heir capacity. But it i. alBa true 
,~hat in spite of clear Government 
directivCII, many of the re-rolling 

·mills are asking for billets. Many of 
"he re-rolling mills had come Into 
existence on the clear understanding 
~hat they would work on scrap, and 
~vernment had made It very clear 
''''at they would not be able to give 
.hem billets. Now, all these re-rollen 
. who have come on the understanding 
,that they would work their mills on 
.-.he available scrap in the market, are 
also demanding that billet. mould lie 
Wtlpplied to them. 

In order to ...eview this Government 
have appointed a committee, and that 
committee 'Is lOini into this matter 
aDd _euin. the capacity of the mill., 
and we are shortly going to receive 
the report of that committee, and after 
the report has been recei'fed, We shall 
go through it, and then a deciaioa 
,.,ould be taken On this matter. 
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Shri Kama Chandra Mallick (Jaj-
pur): I am thankful to you for g.i ving 
me this opportunity to make some 
points during this discussion of the 
Demands Of the Ministry of Iron and 
Steel. I congratulate the hon. Min-
ister, Sbri T. N. Singh, and the Deputy 
Minister, Shri Sethi, and their able 
officen, on their work. 

It is well known that unless oilier 
country is industrially developed, we 
cannot compete with other countries 
in the world. Because there is not 
sufficien' time, I will conllne myself 
to my own State of Orissa. It is known 
to everyone that Orissa is a back-
ward state and Scheduled Castes and 
Scheduled Tribes people of Orissa are 
backward, industrially, socially. edu-
cationally and politically. Fortunate-
ly, we have got a steel plant, Rourkela. 
But I want to draw the attention of 
the hon. Minister that the people of 
OriSsa were dreaming and building 
castles in the air in that when the 
Rourkela steel plant came into opera-
tion. they would get more benefit. 
more employment and more facilities. 
But I am sorry that they have been 
disappointed; they are not getting any 
proper attention and employment. 
Even the Adi"asis. S"heduled Castes 
and Scheduled Tribes people who 
have had to leave their homesteads. 
even these poor people, have not got 
proper employment. Those who al'e 
educated and trained. they also are 
not getting proper emp'oyment. So I 
would request the hon, Minister to 
look into this and see that the people 
of Orissa get more facilities. 

Experts of the Ministry and those 
who have gone into the question and 
written about it in the press have 
stated there is more scoPe for estab-
hshing industries there. Orissa is full 
of rich minerals like mica. manganese 
ore, iron ore. She has also abundant 
forest wealth, and water resource. 
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The Keonjhar, Sundargarh, Dhenka-
na}, Cuttack and Mayurbhanj districts 
are full of mineral wealth. There is 
a proposal to establish another steel 
plant. Let it be somewhere in Keon-
jhar district or Mayurbhanj district. 
Let the facts and figures be gone into. 
Paradeep i. already developed as a 
port. The Talcher coal mines are 
there. From Hirakud, electricity will 
be available. 

Power will also be available from 
the thermal station at T.,lcher. So the 
po_r problem will be solved. Forest 
resources are there, As regards laud, 
there is no difficulty. In Keonjhar, 
Mayurbhanj anci Sundargarh, thou-
sands of acres of land are there. This 
land can be acquired and the plant 
established there. So, land, minerals, 
port and electriCity are there in 
Orissa. So, it is better from the eco-
nomic point of view to establish a 
steel plant in Orissa. Some peopl .. 
may say that there is a steel plant in 
Orissa already at RourkcJa, why an-
other steel plant? That is not th,. 
point. The point is this, that where 
there is availability of raw materials, 
where there is possibility, where it is 
more !eConomical and suitable, it 
should be undertaken. So, I request 
the hon. Minister, through you, to 
give proper attention for another steel 
plant in Keonjhar Or Mayurbhanj, 
whatever the experts say. 

16 hrs. 

In Orissa .,lso there is the food pro-
blem. If some hon. Member asked 
why I am talking about food on the 
Steel Ministry, my reply is this. I live 
in a village, I do not live in a town. 
I come from a poor family. I have 
gone from village to vHlage. I have 
seen that there is some shortage also, 
but artificial propaganda that there is 
no food, no rice, no paddy etc., but I 
think some people, some cultivators, 
the poor peasants are storing, hoarding 
foo<igrains, rice and paddy. I enquired 
of some of them Why they are keep-
ing SO many bags of rice and even 
some of them keeping about 50 bags 
of rice. A cultivator told me that he 
was keeping this paddy to purchase 

some cenlent, some iron rods, corru-
gated sheets etc., to construct a small 
house for him.eIf. So, if you supply 
the poor p~ople at concessional rate. 
these things, you will get sufficient 
rice, sufficient paddy, sufficient food-
grains from them. The peasants, the 
L'Ultivators are willing to supply rice, 
and this is the time to approach them. 

An hon. Member: I. there not 
drought in Orissa? 

Shri Bama CbaDdra Mallick: Cer-
tainly, there is drought in Orissa. 
There is drought in Kalahandi, Sam-
baIpur, Bolangir Cuttack. and Ganjam, 
districts because there was no rain, but 
in Keonjhar, Balasore and Puri districts 
there is sufficient rice. I want to say. 
nat quite sufficient but some rice. There 
arc 30 districts in Orissa. So, if you 
supply as I mentioned earlier, you 
will get rice, and the people will get 
these materials. So, I request the 
h~n, Minister to consider this. 

Paradip is one of the biggest ports 
in our country. It has already deve-
loped. I think it will not be more than 
100 miles from Keonjhar District. So, 
it will be better and economical if the 
steel plant is established in Keonjhar 
District. Also, Talchel' coal mine is 
there. It is only 25 miles. The popu-
lation of Orissa, according to the 
census report of 1961, is 175 lakhs. 
The population of scheduled castes is 
about 30 lakhs, and the popu-
lation of the scheduled tribes is 
about 42 lakhs; so, the popUlation of 
the scheduled castes and scheduled 
tribes together are 72 lakhs. So, un-
less this 'State is industrially develop-
ed, we cannot prosper, we cannot gO' 
ahead. So, I request the Central Gov-
ernment and the hon. Minister through 
you to pay special attention to the 
State of Orissa Our State cannot be 
compared with' West Bengal, Maha-
rashtra or Madras, because this is a 
poor, backward State. So, I request 
the Minister to give special attention to 
the 'State Of Orissa. More funds 
shOuld be given as I stated earlier for 
this year and more quota of iron rods 
and other necessary materials should' 
be given to Orissa. 
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8hrImatiShanla MukerJee (Ratna-
giri): Steel accounts for a capital in-
vestment at present of approximately 
a thousand crores, not taking into 
account the new Bokaro project and 
the Allloy Steel Project. 

As the Ministry gives Us a report it 
would help to know what is the t;tal 
investment in this. We have to look 
up the RBI report, the Public Under-
takings report and all sorts of reporl, 
and then work out something. So, I 
would request the Minister to give it 
in this report as to what is the total 
investment in steel and related things 
which his Ministry handles. 

Shri Shlnkre: This year we should 
not grudge. There are so many reports 
giving ample data. 

Shrimati .Sbarda Mukerjee: In this 
report it is not given So one has to 
consult about half a 'doze~ reports to 
be able to total it up. It would help to 
know what is the total investment be-
cause this industry is mainly in the 
public sector. 

I am very glad that under the new 
Tp.organisation of mini.stries which was 
done in January 1966, the Ministry 
will now deal mainly with the manu-
facture Of steel import and export of 
steel, coa:} washeries etc. This thing 
in itself is SO capital-"intensive that to 
spread the work over a number of 
other activities I do not think would 
be so gOOd. and so I am glad to hear 
that this Ministry has been reorga-
nised like this. 

It is a significant fact that the per-
formance of the steel undertakings in 
the public sector has mainly been 
viewed from the profit angle Most 
speakers who have spoken her~ today 
and people at large and the press 

stress upon this particular aspect of 
the public sector steel undertakings, 
but what is important, I think is to look 
at it in an aver-all comprehensive 
manner as to what it has contributed 
towards the national! development. 
Therefore, I would say that While it 
is incumbent upon the Goverrunent 
to pursue such policies as would give 

a satisfactory, return on the capital 
it is equally necessary for us to re-
member the -background of the steel 
industry, and not only to view it 
from the profit angle. What is very 
important is to appreciate the fact, 
that While it is possible to get the 
material and capital investment, 
whether domestic or foreign, it is not 
so easy to get the human resources· 
which are necessary for this industry. 
because such human resources must 
have adequate training, must have 
<efficiency, there muat be a propel' 
mobilisation, and there is. of course, 
the very important management pro-
blem. Therefore, to say that the per-
formance of the public sector is un-
satisfactory in relation to invested 
capital would he really to look at it 
only from this one particular angle. 

It is maintained that had this in-
dustry been more in the private sec-
tOr and not so much in the public 
sector, perhaps we would have had 
better results, but when in 1953 it 
was first thought that steel produc-
tion must be stepped up in the coun-
try, the decision to put the major part 
of it in the pUblic sector was con-
cerned primarily with this, that there 
would be certain contingent develop-
ments in our economic and social life 
if the maiority of the steel production 
was concentrated in the private sector. 
and that in the interest of democracy 
one could not have a concentration 
of this kind in the hands of a few 
people. for. as yoU know, one of the 
main postulates of democracy is that 
economic power should -be diffused 
rather than concentrated in the hand!!! 
of a few which would giVe them 
control over thousands of people. It 
would deny the individual, equality 
of opportunity. I submit therefore 
despite the inadequacy of perform-
ance, which I am sure the Ministry 
also wiLl admit, the decision to keep 
the steel industry mainly in the pub-
lic .ector was the right decision. I 
co.me now to the performance side. 
What is rather disturbing i. the wide 
gap -b<etwpen the estimates of produc-
tion and the actual achievement. For 
instance, the produetion target of 
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.teel was ten million tons in the 
Third plan and we tlnd that in 1965-
ti6 the production was only 4'5 
million tons. The 1966-67 Plan given 
to Parliament mentions that the 
steel production during that year is 
going to be 12.2 million tons. This 
appears an optimistic figure and 
means an acceleration in steel pro-
duction by almosl eight million Ions. 
'l'he Minister should tell us whether 
he has any particular plans for a 
drastic change in management, in 
organisation, in investment, because 
without such a change I cannot see 
how this accelerated production which 
is going to give us about eight million 
tons extra in the next year, is going 
to be possible. Three years ago Mr. 
Subramaniam also mentioned in the 
House that the ten million t.ons target 
set for the Thir1 Plan would bc 
achieved in the first year of the Fourth 
Plan. We are in that yem' today but 
We are no wherE' ncar achieving it. It 
is generally admitted that our inade-
quate performance on the steel front. 
apart from the agricultural front is 
the m·ain reason fOr the failure of ~ur 
plan. Unlike agriculture cannot assign 
it to the vagaries of nature. In stee' 
production we should have been in a 
position not on'y to meet our domestic 
requiremcnt but should ha\'e been 
able to export one million tons of 
steel. But we find we ar" to import 
1.1 million tons. If we had J>eoen able 
to export one million tons, we would 
have had about Rs. 500 crorcs in 
foreign exchange. This is a thing 
which the Minister should explain as 
to whv there is continually this great 
disparity between the cstimates which 
nre given to us and why a year later 
a,~ain, thf' Minister has to ('orne to us 
with exola~ations. We have the second 
highest grade of iron ore in the world; 
WI> have enough coal to Inst us for the 
nc"t. fifty years and we have cheap 
labour. We have invested in the pub-
lic sector undertaking, something like 
Rs. 804 crores that is. 45 per ccnt of 
the total public sector investment. 
One cnuld say that we have not got 
lhe other facilities which the other 

countries have. But we have had 
financial and technical aid from so 
many countries, Germany, Britain 
USSR. We seem to have all the neces-
sary things. But when it comes to 
production, there is a wide shortfall. 
The Hindustan 'Steel annual report for 
1963-64 has shown that there was a 
loss of Rs. 4'7 crores that year and that 
the cumulative loss upto March 19G4 
was something like Rs. 68'4 erores. 
Even if you make some allowances, as 
the minister has constantly told us, for 
higher depreciation costs in operating 
than in the older industries; even if 
you make concessions for higher cosu 
for welfare measures on labour and 
staff, etc. even when all these thingll 
are taken into account, it is very ditfl-
cult to (xplain away these mounting 
losses. A newspaper article which 
I read two months back gives this 
figure. That the investment cost per 
ton of Hini'llstan Steel is something 
like Rs. 1900 as against Tisco's Rs. 
1760 and Indian Iron's Rs. 900. This is 
the investment cost per ton. This i! 
a thing which it is very difficult for 
people like us to check; only the 
ministry can work it out. Even 
making allowances for high depreci .... 
tion costs. why should they be almost 
double the investment cosis per ton? 
We have large plants and ever larger 
plants. It seems to have become a 
prestige thing; something like: any-
thing you can do, I can do better. You 
forget that when you have a very large 
plant. yO'l.l should have a very high 
standard of efficiency. The whole 
production has to be scheduled and 
exeeuted wit.h the utmost accuracy. If 
you do not do that. you have all thi! 
heavy capital investment in the 
inst.,'l"j· capacity. There should be 
modificatiom in the pattern of 
mana~ement. marketing, labour 
manal'(ement. etc. I wonder whether it 
is a good thing for us to go in for 
these very large plants. For instance. 
we are going to have this Bokaro 
plant cooting us about Rs. 1100 or 
Rs. 1000 crores. I do not know. What 
have we done? We have llDt five plants 
going today, three in the public seetOI 
and two in the private sector. Steel 
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manufacture is not all that difficuit, 
200 years ago people were doing it in 
small little tin garages. What do we 
do? We go hawking these plants from 
.country to country. We want the 
plant to be undertaken. from A to Z 
by another fellow. In all these live 
plants, have we not got thv p~'Uihl: 

who can do th::o proj".'ct dud,\' und Call 

produce a design OJ' study th(' utileI' 
requirements and say: this is what we 
have got and this i~ wha1 w(-' W"lIt \.0 
import? 

Mr. Chairman: The hon. Member 

sheet and know what it means. If 
yoU have been a bureaucrat, you 
cannot interpret a balance sheet t!'IIsily. 
So, a. r said, with regard to the 
management, you cannot carryon 
like this unless you have the right 
typC' of manag ~rs and you give them 
the autho:ity to decide and to rUIl 
their plants in the most efficient 
manner. 

May 1 r~ad out something whIch 
the Minister's own officer has 
written'? It may bl' of some interest 
to him. 

should conclude Mr. Chairman: SIll' may pass It on 

Shrlmatl Sharcla Mukerjee: The 
Americans come; the Russians come Or 
anybody else comes and says: we 
insist that this must be done; other· 
wLcte we are not prepared to come in 
This increases your construction costs 
and leads to other difficulties which 
bring about discontent among your 
own people. All sorts of problems 
.come up and I have not much time to 
go into these details. Regarding the 
management of these plants, I have 
to say this. When we look at the 
atomic energy plant, it is such a 
sophisticated and advanced bit of 
technology. There you go and you 
find, not a single foreign technician. 
Why? You had an efficient man; you 
had a man who was given the powel 
to decide by our 1 ate Prime Minister, 
Jawaharlal Nehru. There. you find 
that the plant has made t renH'ndou. 
headway. People are proud ot w h.H 
they are doing. The first thing is that 
your general manager must be a 
capable man; he must have the power 
and the right to decide; if he does not 
deliver the goods, you can sack hinl. 
In other words, he must be accou .. ta-
hie for his failures. Your plants are 
managed by very intelligent men but 
they are not business managers; they 
are unfortunately .people who had been 
rcs officers, bureaucrats. They have 
iheir value; they are able men and I 
have the highest respect for them. But 
they are not the people to manage your 
plants. It takes one something like 
20 years to understand even a balance 

403 (Ail LSD--8. 

to the hon. Mini.,ter. She must lini.h 
noW. There is no time left. 

Shrlmati Sbarda Mukerjee: This IS 

the extract from what the Ec,momic 
adviser of the HSL has said. It refers 
to the constant changes of managers 
and directors of the Board. He 9<IY" 
that "the shedding of skins in a biolo-
gical and botanical specie is a natural 
resp,.:mse to the need for rejuvenation 
anrl is a sign of revitalisation and 
health ." And so on. 

Mr. Cbairman: Please conclude. 
Shri Priya Gupta. 

Shrimati Sharda Mukerjee: We tlnd 
that the public sector steel unrjpr-
takings. as I was saying, arc un-
fortunately bogged down in bur~a,,

cratic pr~edures and this brings 
about a delay in decisions, and a 
)J.Jsition whe-re a bility is di9count~rt: 

and there is no accountability fur 
failures. In fact. this accountabili1y 
Is almost non-existent. Unless the 
steel industry is extricated from this 
bureaucratic quagmire, unless it can 
be extricated from being a political 
chess-board it has become, as far as 
the locati~n of tho plant, appoint-
ment of personnel and labour-union 
management are concerned, I am af-
raid that there can be no increase in 
productivity and the social and econo-
mic ends for which this industry was 
put in the public .ector. the ends 
which the Government hBd In '1Ilnd 
when they put the industry:;) the 
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public sector, will 
defeated. 

have been structural parts of the bridge sinco 
tensile strength of mild steel are 
weak. 

Shrl Pri7a Gupta (KatiharJ : The 
steel industry is a renection of a 
country as to how it has achieved a 
place in industrialisation and scienti-
fic advancement. We have seen in 
small countries like Sweden ond 
others, where there is no natural 
resource-mostly, they import from 
outside-they have produced steel of 
a superior quality and at a cheapc,' 
rate than we can produce in our own 
country which is full of natural re-
sources such as iron ore and other 
auxiliary and ancillary substauces 
req uired for the purpose. Wha [" is 
wf.Jng? Of course, the steel industry 
has advanced. We have three public 
sector' plants. But what about the 
villagers? They are still feeling as if 
they are living in such a conditiou as 
they lived 20 years back, then there 
was no steel industry in the public 
sector. What do they undersland? 
They understand only two or three 
simple things: a few corrugated sheets 
for their rvoting, a few iron rods for 
the concreting of the roofing or for 
same bridge~ or culverts Of SOmE' 
small irrigation works. Out of these 
corrugated sheets are not avanable; 
they come under the controlled item. 
Owing to lack of iron, iron rods for 
small irrigation works and bridges 
and the like are not available. The 
villagers suffer. I have heard the 
j unior -colleagUe of the Steel Minister 
telling us that due to want of zinc, 
they could not prodUce corrugated 
sheets. I expoct that if zinc is not 
sufficiently available the corrugated 
sheets which are called black sheets 
-they may be ill less dumbility-
will at loast satisfy the villagers who 
are afraid of fire havoc every year 
and loss a lot of money. 

The quality of steel for \lse In 
Ferro-concrete work today is inferior. 
We are having a lot of bridges but 
due to the quality of the steel whIch 
is inferior, We hQve cumbrous 
structures of the pie.... and all the 

Shri T. N. Singh: The quality of 
IndIan steel is as good as any other 
steeJ. 

Shri PriYa GuPla: I do no! mean 
the type of steel which is produced 
in India is bad. I am mentionlOg that 
type of steel which is required for 
concreting works which will be of less 
volume. A bridge with a less volumi-
n.JUs structure and pier will bear a 
load if the steel is of that special 
quality. I do not know the technical 
term of that quality of steel, pro-
bably. High Tension Steel. This 
quality of steel should be produced 
in good quantity in our steel plants. 
Why shOUld not the governm~nt 

produce that type of steel? 

Coming to the economic part of it, 
like every enterprise in the public 
sector, there is a tJp heavy administ-
ration. On the top of the workers, 
artisans and tc;~hnicians, there is an 
administrative .. sct-up having 
nothing to do except administrabve 
control. As a result of their arbitrary 
discrl3tions, m .. :metary loss is caused. 
Of course, on that score we 8hould 
not decry steel plants being In the 
public sector. 

Coming to industrial relations, we 
are still suffering from a high 4 

borrowed bureaucracy inherited as a 
matter of course from the Britisherw 
who created the ICS cadre-always 
terrorising the worker. The 
high.,br~wed bureaucracy with 
that mentality do not look 
to" the technical side of the 
plant being rUn in a proper way. They 
unnecessarily create disputes with 
the worket's. Fvr instance, in Rour-
kela. the HMS union are in a 
majority. But the nn"UC union 
representing only li per cent of the 
labourers hIlS been allowe<l to have 
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the recognition continued, in spite of 
the fact that their term of recogni-
tion expired on 31-3-66. Recently 
there was an election to the works 
committee. 78 per cent of the works 
committee members have gone from 
the HMS union and 12,000 workers 
have voted for them. Unfortunately, 
the high-browed bureaucracy, to 
satisfy the INTUC and in turn the 
party in power, have not yet pubii-
cised in the gazette the names at the 
works committee members. They hav" 
not convened a single meeting. They 
want to focus on the workers that 
all disputes must come through the 
recognised INTUC uniOn and only 
then they would be solved. They arC 
not allowing the works committee to 
function. The Rourkela MazdoJr 
Union has applied for recognI(wn. 
The Minister knows it. I request. him 
to give that union its legitimate right 
of recognition since it repre!!i{~nts til(! 
majority of workers. 

FOr increased production in <l plant, 
industrial relati.:ln is the maln factor 
in addition to technical know-how. 
The Minister should not forget this 
and deny recognition to the HOUI'kcla 
Mazdoor Union. which is due to 
them legitimately. 

Lastly I would like to say a word 
about the grievances of the adivasis 
in Bhilai, whom I visited personally. 
They have prayed and prayed for 
ordinary unskilled jobs, but there 
also, pc.:>ple were imported from out-
side and they were not given those 
jobs. Similarly in Orissa and Durga-
pur also, Adivasis and people whose 
land has been taken have not been 
given even unskilled jobs there. There 
should be a uniform policy. As a 
mem6er of Parliament, I do not in-
dulge in parochialism and provincial-
ism. But I submit that people 
specially Adivasis who have been 
deprived of their land, in whose 
vicinity these works are there, should 
get the first chance. 

Lastly, I again appeal to the Min-
istry to instruct Public Sector 
Administrator t,) behave as an jdeal 
employer. Since they are represent-

ing the Government, since they gIve 
sermons to Tata and Birla companies, 
since they give sermons to the private 
enterprise, they should behave like an 
ideal employer and try to be a good 
employer. 
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Mr. Chairman: The hon. Minister 
will reply at 5.05 P.M. SO, I would 
request hon. Membcrs to bc a little 
brief and not repeat the very same 
arguments advanced by othcr 11On. 
Members. Now, Shri Linga Rcduy. 

Shri Linga Reddy (Chikballapur): 
Mr. Chairman, Sir, I rise to support 
the Demands for Grants Of the Min-
istry "f Iron and Steel. While doing 
so, I would like to say a fcw words. 
Iron and steel constitute the very 
foundation for the industrial revolu· 
Lon of our country and, as such it is 
very necessary that the country 
should be made self-sufficient with 
regard to iron and steel. Now, lhree 
Five Ycar Plans have passed and we 
are in the first year of the Fourth 
Plan. Yet, We are still importing iron 
and steel from foreign countries to 
the exlcnt of 6,95,430 tons of steel 
costing Rs. 72 crorcs and odd. This 
only shows that W0 have not exploi-
ted the iron ore in the country and 
we have not planned properly. The 
hon. Dcputy Minister stated that 
there was delay in the expansion 
programmes of the threc public sector 
,tcel plants. But he did not give the 
reasons. It is very necessary that this 
f'xpansion programme should be 
expedited as early as possible. 

With regard to the cost of steel rmd 
iron, it is not in the easy reach of 

the POOr man. The cost of materials 
is riSIng: 'I'hough a c")rnrnittee has 
been set up under the presidentship 
of Shri Mehtab, an hon. Member of 
this House, the report of that commit-
tee has not yet becn submitted. It 
is very necessary to see that the 
report of that committee is submitted 
early and ir"n and steel are made 
available to the poorer section. ot 
the poople in the country at reason-
able prices. 

It is necessary that early steps 
should be taken for the Bokaro steel 
plant t" start functioning. 

C~ming to the location of the fifth 
steel plant, though the AnglO-Ameri-
can Consortium gave a report a. long 
ago as June 1965, n.J decision !'8S 
been taken. There was no need at 
all for the appointment of this Com-
mittee, bccause there was already a 
report by Messrs. Dastur & Company. 
Probably, Government thought that 
the decision given by Messr.. Das!lIr 
& C"mpany was not convenient to 
them. Therefore, a frelh eonlmitte" 
was appointed, and this committee 
has also given a decision that bot h 
Visakhapatnam and Hospet may be 
selected. Dastur and Company 
expert committee had already ~iven 
their opinion in favour of Hospet 
because Haspet is an area where 
thel'e is very rich iron arc, where we 
have all the other facilities-water, 
power, railway and everything. When 
there was a report of a committee 
where was the need for the appoillt-
ment of another eommittee? Even that 
committee has given its opinion in 
favour of Haspct also. If thing~ are 
decided on merits and if politics .is 
not aHowed to play, I am sur~, Ho'pet 
ought to have the location uI the 
fifth steel plant. Therefore it is very 
nee _'Sseary that the Govcrnmf.·nt 
should take an early decision allcl the 
stecl plant be located at Hospct. 

Shrl Shinkre: Mr. Chairman, Sir. 
while speaking on the Demands of 
the Ministry of Iron and Steel, one 
cannot ignore the m'ore important 
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[Shri Shinkrej 
questivn of our industrial policy, the 
more fundamental and basic question 
of our economic policy, because there 
is no point in denying that by and 
large most of our public under-
takings have shuwn very poor 
results. Barring a few happy 2nd 
fortunate exceptions, such as, Hindu-
stan Machine Tools, Hindustan Tele-
phones and one or two others, most 
of these public undertakings up to 
nuw have fared very badly. If we 
know that with the exception of the 
railways, steel is perhaps the one 
industry which will absorb the 
major part of our public investment. 
We haVe definitely to realise and 
see whether the policy followed 
hithert" has been the right and 
corr~ct one or whether some change 
is necessary therein. 

Even people like us, staunch advo-
cates of scoialism, meaning public 
and collective ownership of the 
major means of production, by these 
very poor results of the public under-
takings have been compelled to Jook 
askance as to whether the country is 
mature enough, whether the adminis-
tration of this country is mature 
enough and weli prepared to face the 
responsibilities of a modern business 
and industrial empire; or, whether 
We should have to devise some other 
means and, if changes are not likely 
to be easily made, introduce this 
socialisation or socialism some time 
after. 

As you know, people ilke Shrl 
Santhanam have had to say very 
bitter words about this socialist 
prugramme of ours. He has said-and 
both the Minister and his deputy 
know-that this is nO socialism; this 
is simply State capitalism. Certainly, 
the Mini.ter or his deputy wiil not 
want to brand Shri Santhanam with 
Borne names that are quite in vogue. 

Why should It be so? At least 1 am 
not an .advocate of the Forum of 
Free Enterprise, but the fact remains 
that in one of their very recent 

publications they have stated that 
whereas Tatas in Jamshedpur em-
ploy only 100 executive managers for 
a production of 1-1\2 million tonne. 
per year, Bhilai Steel employs some-
thing like 1,600 executive managers 
for a production of 2-112 m1l1ion 
tonnes. Whether it is correct or other-
wise, it is up to the Ministry to say, 
but I ha ve not seen uP to nOw bny 
contradiction made on behalf of the 
Ministry. I do not also want to say 
that the Ministry is bound to contra-
dict everything that appears like 
this, but when there is a con51stent 
and purposeful effort on the part of 
those who advocate a basically 
different policy, it is up to th~ Gov-
ernment to contradict these facls rind 
place the truth where it lies SJ that 
people at large should know In good 
time what exactly is happening. 

Therefore, I would plead through 
you to the Minister to devise some 
means whereby some short of control 
and respnsibility are brought mto the 
management of these huge public un-
dertakings. Otherwise, we will only be 
dragging ourselves and the country 
deeper and deeper into the ditch 
beeause, 8S it is, most of our econo-
mic ill. are the direct result and 
product of the huge investment that 
we have made in these public under-
takings. OnlY in .teel we have to-
day something like Rs. 1000 crores 
and with the instailation of the 
Bokaro steel plant, we will be invest-
ing a total of Rs. 1770 crores in the 
first stage ..... . 

Mr. Chairman: He may conclude 
now. 

Shr! Shlnkre: ...... and something 
like Rs. 2000 crores In the second 
stage. We can ill afford to have 
these Rs. 2000 crares rotting without 
their giving the country proper 
returns. So the time haS come when. 
instead of ;running after slogans just 
to suit the convenience of a few of 
our friends like Mr. Warior, they 
Mould make bold enouCh and go 
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ahead with the policy of private 
enterprise, and belore concluding, I 
would only sound a warning to them; 
please do not let politics come into 
it. It is everybody's guess today 
that. even the decision of the G<>vern-
me'llt of India regarding Bakaro steel 
plant was arrived at under some 
sort of political pressure. I do not 
want to believe it, but the fact 
remains that there was a time when 
Bokaco had been offered to the Gov-
ernment of India in the first place 
for Rs. 500 and odd crores and they 
did not accept it at that time, but 
after about 18 months, they had to 
accept it for Rs. 770 croreS. I do not 
want to repeat that the Government 
had surrendered themselves, but 
please do not let politics play any 
part, even in regard to the setting up 
of the fifth steel plant. I am not 
making any case for Goa; personally 
I do not want any steel plant in 
Goa. 

Mr. Chairman: His time Is up; he 
may now conclude. 

Shri Shlnkre: I do not want any 
steel plant in Goa unless and untll 
the political future of Goa is settled, 
but what I want to impress upon the 
Ministry is this: do not waste your 
time unnecessarily; if you leel that 
the time is not ripe, you can say so, 
bul do not go on haggling and give 
an impression that when a new 
Minister comes, he will take one sort 
of decision and when another Minis-
ter comes, he will take another kind 
ot decision. 

Shri Kane (Buldana): I rise to sup-
port the demands of this Ministry. 
The stce I Industry is a basic indus-
try whi"h has contributed in the 
past to the development of our 
country and I am confident that it 
will contribute, to a large extent, to 
the development of our country in 
the future also. I thought that the 
old criticism 01 the public sector by 
the advocates of the private sector 
and industrialists had died dowll, 
but after hearing the han. member, 
Mr. Shlnkre I lind that It sllll sur-

vives. He has lorgotten that we have 
made a gOOd performance and I per-
sonally feel that the year 1965-66 ill 
a year of creditable achievement and, 
If I am allowed to say so, it Is a year 
of pride for the steel industry. It is 
true that during the last 7 or 8 years, 
the industry was running at a IOS8, 
but this is a unique year, in which 
we have started making ,profits. We 
have earned profits to the tune of 
Rs. 20 million. From the report of 
the Public Undertakings Committee 
on Hindustan Steel it appears that, 
by 1968 or 1969, the Hindustan Steel 
will make a profit of Ro. 558 crores. 
Of course, this estimate may appear 
to be on the high side, but we must 
feel confident that this industry in 
the public sector is bound to make 
profits in the years to come. We 
should not be critical about this; the 
criticism that Mr. Shinkre made 
should cease to be there. I expected 
this criticism from the Swatantra 
P.rty, but after hearing the Swatantra 
member, I thought that the criticism 
had died for ever because they were 
advocates of the private enterprise 
who condemned it and who thought 
that the investment in the steel 
industry was sinking and the G<>vern-
ment was foolishly investing on this 
and that they would not make any 
profit. But this year, as I have al-
ready said, is a year of pride for the 
industry. 

I do not want to repeat the argu-
ments or the points that have already 
Ileen covered. I shal! immediately 
go over to another point and then I 
shall finish my speech, because I do 
not want to take more time and we 
are also short of time. I had a talk 
with the Deputy Minister, and he 
had referred to the question of cor-
rugated iron sheets. ~ you know, 
for the last twenty or twenty-five 
years, there has been an acute short-
age of corrugated iron sheets. I am 
pleading for the farmers throughout 
India. You know that the farmer is 
hadly in need of these corrugated 
Iron sheets. The farmers require It 
for their cattle-sheds; the)' require 
it. for their ,odown., where thq 



D.G. (1966-67) APRIL 26, 1966 D,G. (196li-67) 

[Shri Rane] 
could store their agricultural com-
modities; then the poor people also 
want these corrugated iron sheets for 
their huts, because if they get it, 
there will be no question of leakage 
during the rainy season. So, theHe 
corrugated, iron sheets are an abao-
1 ute necessity for the villagers. I 
want to lay stress upon this point, 
because I find from the report that 
in 1964, the production was about 
1.19 lakh tonne., while lag( year it 
was about 99,000 tonnes, that is to 
say, the production last year wa' 
less by 20,000 to'l1nes. I also lind 
from the report that it is estimated 
that the production would be about 
1.60 lakh tonnes Of galvanised iron 
sheets this year. I do not understand 
exactly the difference between galvR-
nised iron sheets and corrugated iron 
sheets, but I take it that the refer-
ence is to corrugated iron sheets. 
Whatever that may be, I want to lay 
stress upon this. The Deputy Minis-
ter has stated that the shortage is 
due to the fact that zinc is not avail-
able ... 

Shrl Warlor (Trichur): Corruga-
tion is the form, and galvanising is 
the process. 

Shrl Rane: I am expecting a reply 
from the hon. Minister on this. What 
I want to point out is that there is an 
acute shortage of corrugated iron 
sheets, and the farmers have not 
been getting it for the last twenty or 
twenty-five years. I do not know 
what quota has been reserved for the 
farmers for this purpose. Recently, 
I visited an industrial plant, and 

'when I saw a new corrugated iron 
;,heet on the roof, I asked the person 
concerned 'Wherefrom have you 

'brought this?', and he said that 
'priOrity had been given to him for 
'the industry. I want to know from 
!the hon. Minister whether there is 
'any quota reserved for the farmers 
and whether there is any quota for 

:·the industrialists and whether ther.e 
I, any quota for the Governmont. I 
want to ur'gc th:lt the hOn. Mi.,i~ter 

should think over this, and if pro-
duction is not available within the 
country, then I would request him 
that he should try importing all the 
corrugated iron sheets and supply 
them to the farmer. in India. Tbat 
is tbe only submission that I wish to 
make. I request the hon. Minister to 
think over this and at least fulfil the 
needs of the farmers in regard to 
this item whicb they bave not been 
getting for the last twenty or twenty-
five years. 

Mr. Chairman: Now Shri Rama-
badran. He will take six minutes in 
all. 

Shri Ramabadran (Cuddalore): The 
Ministry of Iron & Steel deals with 
the most important basic Industry. 
As such more time for discussion of 
its demands should have been allow-
ed. However, considering the short 
time at my disposal, I shal1 try to 
focus the attention on one or two 
important and immediate problems 
effecting the Ministry and the pro-
duction pattern of Iron and Steel in 
the country. For any country to 
indm:trializc itself, formation of heavy 
industries form the foundation of 
future improvement; unless we pay 
CO'l1certed attention to the establi.h-
ment of iron and steel plants, any 
plan for future development of 
medium and light industries may 
prove ineffectual when the time 
comes. When we go through the ~'ive 
Year Plans the emphasis on heavy 
industries has been there but the pat-
tern a'nd method have been hapha-
zard. It is a well known fact that 
our planning has been very exhilarat-
inr~ as tnr as the targets are concern-
ed but in practice it is notorious that 
the targets have never been reacheel. 
For the Fourth Plan. the total invest-
ment has been scheduled at Rs. 5200 
crores. While I have no doubt that 
the financial target wiU be fulfilled, 
how far the fiscal targets will be 
obtained is still a guess work left to 
the PlnT'ning Commission and the 

;lstrolo",;ers Of De]hi. 
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I belong to a party which fully 
believes in establishment of Heavy 
industries and important mode. of 
production in Public Sector, but this 
Government wh.,h proclaims its 
faith in socialism day in and day out 
is doing everything possible to dis-
eredit the ideology of socialism "n~ 
to br;ng the public sector industry 
into contempt in the eyes of pu!:llic. 
The Congress Government is not 
huilding socialism. It is digging a 
.leep grave for socialism in this 
llart of the World. Take for example 
the Hindustan Steel Ltd. which is a 
\lremier public undertaking with 
mOre than 885 crores of rupees in 
\lublic sector funds. It is truly a 
magnificient amount and as you all 
know the Hindustan Steel Ltd. has 
under its control some of the bigge,\ 
public projects such as Rourkela, 
Bhilai and Durgapur Steel Plants. 
Alloy Steel Project at Durgapur and 
!leveral Coal washeries each of which 
will worth hundreds of crore. in 
investment. While the investments on 
the growth of the steel plants have 
been big and the Hindustan steel 
Ltd. have grown to become a mam-
moth public undertaking, still judging 
at the working results, there is a 
tale of sorrow and shame for any-
body who believes in socialism and in 
public sector, Hindustan Steel Ltd. 
with a lolal investment of Rs. 885 
cror('~; as at the end of 64-65 has 
incurred a loss to the tune 'of Rs. 77. 
crores till now. The reason may 
easily be given and is given by the 
Government that the loss has been 
due to the early formation stage •. 
But from their own estimat~s given 
to the Public Undertaking COIll-
mlttee in their recent 28th Report, 
they estimate a pront of Rs. 11 Cl'ores 
22 lakhs for 1965-66 whereas nOw it 
is stated that in 65-66 they are ex-
pecting a loss of Rs. 1.5 crores. Such 
has been the state of affairs of a 
premier Public Undertaking wherein 
we have sunk more than 885 crores 
of rupees. 

I now come to the inordinate delay 
taken by the Govt. In announcing Its 
decision on the location of the 5th 

Steel Plant, when Mr. C. Subramanlum 
Was the Minister of Heavy Indu&tries 
& Steel, he made a categorical state-
ment on the 800r of the Hou.., in the 
year 1962. I thought that the estab-
lishment of Salem Steel Plant was 
a cortain:y. Mis Dastur & Co. who 
prepared the Project Report raIsed 
the hopes very high for the early 
establishment of the Steel Plant at 
Salem. I would like to inform the 
House that the Madras Government 
have years ago acquired the land and 
have prepared all preliminary stepa 
that they have to do for the Iteel 
plant. but somehow years are rolling 
by without steel being rolled out of 
the Steel Plant. Now, some genuine 
apprehension has come in the minds 
of the people of Tamil Nad, parti-
cvlarl)' Salem that the Salem Steel 
Plant may remain only as a paper 
plan. 

There was an agitation Committee 
at Salem for demand of the Steel 
Plant and all parties were protesting. 
One Congress Member from ParHn-
ment coming from that District bold-
ly made a declaration that he would 
even resign if the plant would not 
come. The fact remains \.hat the 
definite approval of the cent!·,· for the 
Salem Plant is yet to come. All I 
demand is that an early decision is 
taken for an expeditious action. 

Herein, I want to inform my friends 
from Andhra and Mysore that our 
demand for the Salem Plant is not 
against the establishment of steel 
plants at Vizagapatnam and Hospct 
bec:1use for thf! Fourth Plan ocoriod the 
demand for iron and steel i~ expected 
to be of the order of 16 million tons 
of steel ingots and the Steering Group 
01 the Government had recommended 
that the planning of production of 
steel in the Fourth Plan period ~bould 
be On the basis of a target capa-
city of 20 to 21 million tons of steel 
ingots. The capacity of the existing 
plants including the proposed expan-
sion scheme!!; will come to 13.4 million 
tons. The Eokaro Steel Plant is tar-
getted for 1.5 to 2 mlll!on tons. Even 
taking the upper limit of two mil-
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lion tons, we will have a total of 15.4 
million tons only. Therefore, we 
have still to met another 5 to 6 mil· 
lion tons wherein. all the Steel plants 
in the south, namely, Salem, Vizaga-
patnam and Hospet can all be inclu-
ded. Therefore, there is no conllict 
of interests between these three 
claim. within the target of the Fourth 
Plan. For Salem Steel Plant, even 
the Project Report is ready. So, if 
We start earnestly on that scheme, we 
can get the production started within 
two to two and a half years. FOr other 
Bchemes, even the detailed report is 
stil! to be prepared which means that 
even if we start making any earnest 
scheme, it will take another 7 to 8 
years for actual production. There-
fore, I earnestly appeal to the Minis-
ter not to waste further time but 
take an immediate deeision on the re-
port submitted by Dastur & Co. and 
a recent report submitted by the 
Japanese Team of Experts in the 
course of last month. 

17 hr •. 

Dr. Chandrabhan Singh (Bilaspur): 
must congratulate the Steel Minis-

tryon a remarkable performance in 
raising our steel production. Al-
though the performance has been 
slightly Jess than the target, a perfor-
ManCe of this magnitude is most re-
markable, and deserve praise. 

I have heard a lot about the various 
sites where steel plants should be 
located, and it is all concerned with 
political dispostions. I am surprised 
that we are stilI talking about political 
dispositions. Let this decision be 
made only on feasible grounds, on the 
availability of resources and other 
reI event considerations, and on merit 
alone. 

People have mentioned Goa, Hospet 
Veyveli, Visakhapatnam. They seem 
to have forgotten Bailadilla. It 
has now to be taken into considera-
tion becauae of the Bastar incident. 
Do not let us forget that one of the 
most important causes of the Bastar 

incident is that it has remained COm-
pletely neglected all these years. It 
canot be forgotten any mOre. We 
have to bring it up and we have to 
provide for Bailadilla, which is in 
Bastar. 

In BailadiJIa the world's most 
famous iron ore is there; it has noW 
got to be developed, because ther ... 
are mountains; not one or two million 
tons but millions and millions which 
can go On for hundreds of years 
providing steel. 

Not only this. It is an Adivasi 
area wAere you have got other things; 
power, water, dolomite, bauxite, 
manganese and other minerals. There 
is only one thing that is not avail-
able, and that is transport. That is 
the only point on account of which 
the Anglo-American consortium went 
"gainst Bailadilla. Remember one 
thing more. Because of change of 
date when this consortium visited 
Bailadilla there was no spot discus-
sion as M.P. officials were not there. 
lts case was put up by the Madhya 
Pradesh Government, but the cln;m 
of Bailadilla was not considered by 
this consortium on merit. It. was 
guided by certain extraneous con3i-
derations. I cannot go into details 
about that for want of time. 

But let us not forget that steel has 
got to come, We need steel, and let 
it come in a place where there is the 
cheapest possibility. I will LOt deal 
with differing arguments for want of 
time. But I feel that on account of 
the availability of raw materials, 
cheap labour, cheap and, etc., Baila-
dilla should be selected. I am grate-
ful to you for the time given to me, 
but I feel that the Steel Ministry 
should keep this in ntind and decide 
In very quick time. 

Shri M. L_ Jadhav (Malegaon): 
While supporting the Demands that 
are before the HOUle, I would like to 
point OIIt that when we are dealing 
with thiS Iron and steel in the publ1c 
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sedor it is very necessary that we 
should avoid waste. J flnd that a 
large quantity of spares were pur-
chased in Bhilai and the surplus was 
to the extent of more than fis. 5'5 
crores. The medicines that were 
purchased were surplus for lakhs of 
rupees. Some medicines can be used 
only for a certain period and after 
that they become useless. So, if such 
things happen in the public sector, 
there is every room for criti::ism, Just 
because it is in the public sector. we 
cannot support it on that ground alone. 
We should see if they are economical. 

Mr. Chainnan: Is the pharmaceuti-
cal industry under your Ministry? 

Shrl T. N. Singh: No, Sir. 

Shrl M. L. Jadhav: Therefore, I ap-
peal to the Minister that the criticism 
and the points that have been made 
by the Public Undertakings Com-
mittee should be brone in mind. 

Mr. Chairman: This is the Iron and 
Steel Ministry. 

Shri T. N. Singh: He is referring to 
the Rourkela hospital. 

Shri M. L. Jadhav: All right. I am 
speaking on iron and steel. Two of my 
friends have already spoken about 
how the poor farmers are not getting 
these corrugated iron sheets. Indus-
trialists and businessmen get it in 
blackmarkct. I can show the minister 
in Bombay: these are the iron sheets 
which I can purchase if I give more 
money. But the poor agriculturist is 
not getting it. The Deputy Ministcr 
indicated that they were requ'red for 
defence purposes; I appreciate that 
defence needs should be given top 
priority but at the same time the small 
cultivator should be given something 
and his needs should also be satisfled. 
Lastly, we should try to have our own 
technical personnel and not depend 
upon foreigners. be it the Germans or 
the Japanese. I feel that thia col-
laboratil"n Is necessary at the initial 
stage and we have to continue with it 
for sometime but we should tl')' to 

replace foreigners b,. Indian techni-
cians and tty to see that as far a. 
possible the cost ot production is re-
duced and we are in a position to 
stand in competition in the world. 
With these remarks I support the de-
mands of the Ministry. 

Shri T. N. Singh: Mr. Chairman, 
Sir, for me it has been a very useful 
experience and very instructive to 
listen to the various crit~cisms as well 
as very useful suggestions made by 
the hon. members of this House. I 
would like to say one thing in the 
very beginning and it is that with all 
our faults, shortcomings and defects, 
which I will be the first to adm,t, I 
must make it quite clear that this 
country has every reason to be proud 
of the achievements made in the set-
ting up of the steel plants. Alter all 
We had a very low le\'el of produc. 
tion when We began our plan, a little 
over a million tons of steel. Today 
our production is about five times--B, 
500 per cent increase in production. 
In the short period of eight years 
from 1957 to 1965, all this has been 
achieved almost from scratch. Let us 
remember that the setting up of such 
huge plants, such a big complex of 
highly complicated industry requires 
a lot of experience, a large nW11bcr 
of technicians which we did lack. Yet, 
it would have been foolish on our 
part to have given up the endeavour 
b '0. u e we had certain shoncominp. 
This country deliberatel,. took the risk 
of starting these big venture .• and it 
was a good venture and they made 
good of it. I have been rather very 
proud of seeing things going up in 
our country. Where there was once 
jungle and hardly anybody was to be 
sepn, in thOSe same places, tada:! there 
is so much of activity and so much of 
economic growth and so much of use-
ful production. And therefore, 1 say 
that we have every reason to be 
proud of our achievements. 

At the same time I must assure the 
House that I am second to none in 
insisting on increasing the efficiency 
of our public sector projects, pa ··ti-
cularlY of our steel plants whether 
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private or public and al80 doing our 
best to see that we place before the 
world, before the developing nations 
an example of what a country like 
ours can do in these things. 

Some criticisms have been made of 
officers who we"e responsible fOr the 
management or the construction of 
these projects. I can say this much; 
no one ran claim any perfection or 
no one can say that everythi:;g is all 
right. The background of many of 
these people who haVe been called 
upon to take up these heavy respon-
sibilities was different; they were dur-
ing all these years engaged on 
another type of work and experience, 
and they were called upon to should-
er this entirely new responsibility, 
and it is creditable that they acquit-
ted themselves well on the whole. 
Our young boys have been managing 
these things; please remember that 
about 80 to 90 per cent of the per-
sonnel manning these project" are 
those raw people, young men who 
have just jo'ned and who have been 
trained for a year or for a few months 
or two years as the case may b~ and 
they have taken this responsibility of 
running theSe very highly complieaterl 
machines. Within a short S[.lacc of 
time, a few yC'srs, we hav(' achieved 
more than the rated prodr:ction. 
Whatever may be said. I at least l'ave 
no apologies to make for the Rch'evc-
ments that we have been able to 
make during this period. 

17.12 hrs. 

[MR. DEPUTY-SPEAKER in the ChaiT J 

It ha; been suggested that our cost 
structure is high. The han. Member, 
Shrimati Sharda Mukerjee, despite 
her usual kindness, was rather unkind 
today. She said that the cost of pro-
duction was very high. Let us remem-
ber when the public sector steel 
plants were constructed. The Tata 
Iron and Steel Company was cons-
tructed during the period from 1911 
to 1960; the Indian Iron and Steel 

Company W8l constructed during the 
period between 1930 and 1960, a 
pe:i'od of 30 years, while in the former 
Clse it is well nigh 50 years. Natur-
rally, therefore, compared to the ex-
isting construction cost, they cost le.:s. 
Today, the costs are four or five times 
what they were 20, 30 or 50 yeal's 
ago. So, the capital block, the cons-
truction cost of public sector projects 
is higher. It was to be expected. One 
need not be upset about it. 

But if you take away from the cosl 
of production costs due to a higher 
capital block, then. what is the posi-
tion? The pisition is; ingot steel at 
Rourkela costs about Rs. 240 per ton; 
Bhilai, Rs. 214; Durgapur, Rs. 260; 
TISCO, Rs. 272, and ISCO, Rs. 231. 
Let me now refer to finished steel 
costs also. I shall be fair-as there 
are certain weakness, on eui 
part in this regard, Finished steel 
costs Rs. 436 per ton at Hourkela; at 
Bhilai, Rs. 308; at Durgapur, Rs. 307; 
at TISeO, Rs. 386, and ISCO. Rs. 359. 
On the whole, there is not much of 
variation in this also. It has to be 
remembered that product mix i. 
different in different plants, so, the 
eost~ vary. Fl.'lt sheet, ('ost more to 
produce than the ordinary structuo al. 

What has be~:n our co.';t of con.-;truc-
tion? Let uS remember In Tatas. thl' 
capital cost was Rs. 1,200 per ton; it 
is the block cost. In the case of the 
HSL, at the one million ton stage, it 
wos Hs. 2.000 per ton. In the expand-
ed slage, we have bro~.1ght it down tu 
Rs. 1.900 and I expected. a.... we ex-
pand more, that We shall bring it 
down further. We haVe tn pay tow-
ard~ d('prpciat;on and interest on 
borrowed capital something of the 
'Jrder of 13 per cent which adds to 
the cost of production at the ratc of 
Rs. 91 per ton-5 per cent deprecia-
tion and 8 per eflnt intp:pst on capital. 
This is the e('onomic~ of the projPcts. 

Despite all Ihese, I personally feel 
that there is ample room to reduce OUr 
cost. We are making dTorts in that 
direction. As a matter of fact, the 
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Jir.t thing I did on assuming office 
was to have 8 little discussion with 
our managers and directors I told 
them it should be ou,' end~avour to 
show an example of what a public 
sector project can do. We can reduce 
Ihe costs, improve the quality and 
produce record quantitie;. All these 
objectives were emphasised. We 
have to show to the world that we 
('an also be ideal employers. All these 
UTe very difficult objectives .';l:1d I coo-
""dc it will take time to achieve them. 
But we are endeavouring towards them 
and I c :ave th l , indulgence of the 
House for this very important sector 
of our economy. The nation has 
really made remarkable progress and 
we will be doing injustice to ourselves 
if we becom(' unnecessarily critical OJ 

p.1:nicky. 

Shri Daji: I think you ar£' wore 
than kind. 

Sbri T. N. Singb: Mr. Daji musl 
be anxious to hear the answers to his 
('riticisms. He should be patient. 

Sbri Daji: I know there is no rep I)' 'II tho~t' points; ! a:r. .. ot Cit a1: anx-
JOW .. 

Shri T. N. Singb: I know M<'. Uaji 
can be' devastating, but he will con-
(:t'dL' other~ also c.'1n put up a fight. 

Shri Haji: Try it. 

Shri T. N. Singh: Shri Buta Singh 
said that techn:ca! advice was not 
available to the headquarters of HSL 
at Ranchi. It is a wrong criticism. 
We have got there the Central Engi-
neering Designs Board, which is man-
ned by the pick of our engineers. We 
have got R glaxy of talent in this re-
gard at the heldquarters. I will say 
nothing more about th'at. 

He referred to stockyards being 
set up by HSL and he quoted from 
:-\ome statement which Mr. Masani 
seems to have made and said these 
."tockyards are monuments of extrava· 
~anc('. These stockyards were set up ti .... 

a result ot the ret'ommendations of the 
Raj Committee following decontrol of 
a number of items of steel. It is con-

veniently f,,,gotten that TISCO and 
ISCO have their Own stockyards. And 
it is a virtue in the case of TISCO. But 
if for any reason the public sector steel 
plants have the hardi '100 J Ii have 
such stockyards, We ure cri'i.:i'ied. 
The stockyards are to e~able better 
distribution and to meet the situation 
arising after decontI'ol, to see tbat the 
consumer does not suffer. That was 
the objective. And, I claim that these 
stockyards have served the purpose 
very well. 

There was another criticism-again, 
say, it was ill-informed and unkind 

-that the standard force of operators 
etc. was fixed in the time of the Secre-
tary who was then the Chairman of 
HSL at Bhilai and it was all wrongly 
done. What is the position? Bhilai 
was transferred to HSL on 1st April, 
1957 .and started operation in 1959-60. 
The standard force was fixed by a 
committee of management in 1960-61 
and the Secretary of the Steel Minis-
try was not the Charman. There-
fore. I suggest that sometimes such 
criticisms. which are not based on 
facts, which impinge on individuals, 
should be avoided. That is my most 
humble request. 

Shri Bbuta Singh referred to the 
large stock p03ition in stockyards. 
What is the position? We have in 
Madras about 6000 tons, in Kanpur 
about 5,500 tons, in Hyderabad some-
thing near about 8000 tons, in Bom-
bay a little over 6000 tons. in Ahme-
dabad 900 tons, in Cochin 582 tOM 
and in Bang.lore 554 tons. All these 
taken together come to about four or 
five days' production of HSL. Is that 
over-stocking? 

I will come to 80me of the criti-
cisms made in regard to availability 
and distribution of raw materials. 
Shri Rane and other han. friends have 
referred to the non-availability of 
certain steels, particularly for the 
agriculturists. I fully appreciate that 
criticism, 1 think it should be our 
endeavour to provide the requirements 
of agriculture. We have failed to 
meet the requirements of agriculture 
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in this regard. I admit it is our duty 
to meet those requirements as much 
as possible. I would also request our 
people, our leaders and a'i interested 
in this problem, that in a situation of 
shortage if we can avoid utilisation of 
steel for purposes which are not 
directly connected with agriculture it 
would be better. Probably it may be 
desirable to have sheets for roofing 
purpose, but we can avoid that. In 
the olden days we managed without 
corrugated sheet cQverning, We can 
meet a situation of short.ges like this 
with the willing cooperat'on and also 
re.,diness of the people to suffer some 
inconvenience so that the entire society 
may benefit. 

Ou r policy so far has been (0 make 
allocations of steel to the State direc-
torates who in turn distribute such 
things to agricultur'sts and others. 
have been trying to incrc3.se their 
allocation, Also. for the small inuus-
tries. as Minister of Industries some 
months ago I suggested that' their 
quota of pig iron should be' increas-
ed. Similarly, in other things also, 
in the matter of other varieties of steel 
for both small industries a~ well as 
for agriculture, we sould have another 
look about it, and whatever further 
increase can be made should be made. 
As a matter of fact, today the posi-
tion of steel is easier. and I can 8~sure 
the House that we shall meet these 
demands as something of very high 
importance. Of course, there arC' cer-
tain other demands also which are 
of vital importance. There are the 
defence requirements and the require-
ments of basic and key industries. All 
these things have to be looked into. 
But, by and large, we shall try to 
meet the demands of small scale 
industries and agriculture to the best 
of our capacity. We shall also make 
an attempt to increase the allocations 
because it is possible to increase their 
allocations when we are having an 
easier position. Except in regard to 
certain eategories of plates and sheets. 
the position has already eased for 
most items. 

This brings me to the question of 
control and de-control to which some 
hon. Member;, including Shri Daji, 
have referred to. As our Deputy 
Minister. Shri P. C. Sethi was saying, 
I feel that we need not be dogmatic 
about it. While I fully subscribe to 
the objective of democratic socialism, 
which was initiated by OUr late Prime 
Minister, Pandit Jawaharlal Nehru, I 
think it will be doing the greatest 
disservice to soc' alism if we take on 
responsibilities which 'we Clnnat use-
fully and efficiently perform. It i, no 
doubt desirable to expand the public 
sector. But what are the responsibi-
lities that the public sector can effi-
ciently perform. We must be dear 
on th:J t. If we expand too much and 
are not able to do wl'il, then public 
sector will come into bad gra:..:e for 
many years to come and that wi!] be 
a retrograde measure. Thercfon~ while 
I am all for taking up responsi'bilities 
in the public spctor which we can per-
form efficiently and well. I will not 
take up responsibilities which I can-
not perform. Th£'refore, while I 
would not hesitate to t.,ke up the re.;-
ponsibility of control in this or that 
sector if I can manage, I wil1 think 
twice over before taking up any res-
ponsibility which We cannot perform 
efficiently. 

In regard to steel the Committee 
under the chairmanship of Dr. Raj 
made certain recommendations, I fee] 
that he has made good and rensonable 
recommendations and they have prov-
ed well in practice. Therefore. I shall 
try to follow the lines recommended 
by Dr. Raj and pursue them As the 
position improv,"" we shall' try to 
adopt his policies. I will not also hesi-
tate to get the odium of being a nOD-
socialist, or whatever word may be 
used, if I think it is the right thin" 
for the country to do and I .hal! do 
It. 

I shall now come to some other cri-
ticism, say the location of ~teel plants. 
It Is a very tricky subject. I am the 
fortunate or unfortunate inheritOr of 
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so many C'Ontending claims which 
are there and I have to make a deci-
sion. I do not want to postpone a 
decision on this issue. I can say that. 
I believe in steel planning to be a 
long-time planning. It is not merely 
a five-Year programme that we have 
to have. Steel is such a big industr7, 
involving such a long time that it i. 
necessary that we should have a ten 
year or fifteen year perspective steel 
programme. and the decisions in re-
gard to all that pro8'camme have to 
be taken right now. That is my view. 

I had been a full-time member of 
the Planning Commission. I feel that 
in a planned economy it will be wrong 
for any Ministry not to work in ~ull 
consonance and in full consultabon 
with the Planning Commission. We 
work in consultation with them. And 
the Planning Commission has today it. 
own problems,not of its own seeking. 
After all, the Pakistani aggression was 
not foreseen by anyone of us. Then 
again, there was the sad fact that I~ 
the short sp.~ce of two years we have 
lost two Prime Ministers. All these 
things, the economic problem, two 
unfortunate losses that we have suf'fer-
ed. the aggression by Pakistan, the 
attitude of many of the foreign pow-
ers backing Pakistan, the way the 
economy has been hit after that, not 
only becaUSe of Pakistani aggression 
but because of other reasons also, all 
these things are enough reasons for 
anyone to pause and think .ov,er. 
Therefore, the Planning CommIssIon 
has been· compelled to think over the 
whole thing. 

It is no pleasure for the Planning 
Commission to postpone dectsion on 
the Fourth Plan. I think they are 
unlustlftably subjected to the erit1elsm 
that the Fourth Plan draft has not 
yet come out. Nobody li~es to heer 
such criticisms. But the sItuation ts 
like that. 

Sbet 8h111kre: Now we have "n\8l'-
ell upon yearly plans. 

Shrl T. N. SiDeh: Therefore we 
have got to' make-do with whatever 
we have in a given situation and not 
cry over and spilt milk or go on try-
ing to criticiZe what cannot be helped. 

And, therefore, I thought that 
must await the Planning Commission 
advice in regard to the possible funds 
to be made available in the coming 
Plan period for the steel programme. 
That is one of the major factors which 
prevents an early decision. Maybe, 
after a month Or two the position may 
become clear. But today.I am in the 
very difficult position Of not being 
able to tell our decision to this han. 
House with so many of my honoured 
friends and colleagues whom I have 
known for several years pleading the 
cause of the various locations for a 
steel plant. 

I reo lise that hopes have been rais-
ed. I concede that point. Shrima.li 
Lakshmikanthamma ably pleaded the 
caSe of Visakhapatnam. I heard what 
was said when I was in Hyderabad. 
I know how the people arc feeling 
about it. We arc working in a demo-
cracy and we cannot ignore these 
views. We have raised hopes. Natu-
rally, nobody want. to injure any-
body's feelings· yet, I have got to 
take a decisio~ after considering all 
points of view. It is my ill-luck or 
whatever you cal! it th,t I have been 
called upon to take this difficult. res-
ponsibility at this juncture. We are 
faced with so many problems and 
difficulties. 

Shri DaJi: What about Bastar? 
You went there also or you went onl,. 
to Andhra. 

SIIrt T. N. Slnl'll: Bfladi'la ia 
there. I think, Shri Dajl probably 
conveniently forgot about Bastar 
when he was speaking. 

8IIri Bail: The bell was ringing 
If you give me one minute, I will 
stress the point that in Bailadills the 
production will be Rs. 15 per tonne 
lower than in Visakhapatnam. If na-
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[Shri Dajil 
tronal economy has any meaning, it 
should go to the cheapest place. 

8hri T. N. Sinrh: It is good of 
you to be a valiant supporter of Bai-
ladilla's case. After all, you come trom 
that province. 

8hri Manoharan (Madras South): 
What about meeting his point? 

8hrl T. N .Singh: I am just com-
ing to that. What I said is that there 
is this case of setting up a steel plant 
and personally I feel that if you want 
1'0 take a perspective, going in for 
aDout 25 million tonnes of. production 
over a period of two Plan periods. 
you will have to plan right now not 
only fOr the fifth but far more plants. 
All that I am tcying to press is a de-
cision from the Planning Commission 
on this longer perspective and once 
that becomes clear, it will be easier 
to fix the locations for the plants that 
we have in mind according to that 
;orogramme. So. that is my problem. 

Then some referenCe was made also 
to 5mall plants. I personally think 
that it is not economic to start small 
plants, but the,e have been propo-
nents of what is called small pig iron 
plants. They can be thought of. There 
is one very revolutionary techno1ogi-
cal change that has occurred which 
may require s'')me thinking on the 
vase o· the small plants even, It is 
1 he evolution of the process of. con-
tinuous casting which does away with 
the blooming mill completely. 
Straightaway from the furnaces you 
can go On to producing billets, slabs 
or blooms as the case may be. 

Therefore we haVe got to study that 
problem. As a matter of fact, I have 
asked the HEC people, who sooner or 
late!' w ill have to undertake the res-
pon dbility of manufacturing such 
items. what ranges they can manu-
facture. All these things they are 
looking into. 

I think .. this throws up a ve:y big 
possIbIlity of meeting the varied de-
mands, very legitimate demands of 
this vast country 0 ~ ours. Thcr~forc, 
this is another factor which I am 
studying and I would only urge th~ 
han. HOUse and the country at largl', 
the people of those provinces, my 
compatriots, that they will kindly put 
up with me and my sho:lcomings, 
whatever they may be, 50 that we 
may give Our attention to these prob-
lems and come to a right decision. 

Shri Achal Singh referred to stain-
less steel. I think today we are not 
producing any stainless <teel. The 
Durgapur AUoy Steel Plant will be 
going into production in two years 
and they will produ'ce abollt 17,000 
tonnes of stainless stee; that should 
take care 'of our requirement. And 
that will also be expanded in due 
course; that is OUr programme. To 
think of importing stainless steel 
<heets for the sake of utencils.-after 
all. it i< a low priority item-will n'ot 
be prope.' and. therefore. with all 
humility. I regret the inability of the 
Government to meet the requirements 
of this type. And I appeal to al! to 
put up with this inconvenience for 
some time more. I think that, in 
1967-68, Durgapur will go into pro-
duction and til! that time. i.e. for two 
ye3.fS more, we have to put up with 
this inc''Jnvenience. 

Some criticism was made by Mr. 
Daji about the non availability of pig 
iron from the private sector. I think 
that is rather unfair because in the 
initial planning itself-the TISCO 
have got a plant already in existence 
-there is no rOom for production of 
just pig iron; there is p:ovision for 
converting it into steel. It is a con-
tinuous proceS'. Therefore, you cannot 
starve the other parts of the steel mill 
because you want to divert pig iron 
for other purposes. The whole na-
tional ec'onomy has to be kept in 
mind. 
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In 'regard to the other plants, we 
have already planned for instanc~, the 
llSCO has to provide 200,000 tonnes 
of pig iron every year; the Bhilai has 
to provide 350,ooU t·onne.. J.)urgapur 
has to provide 300,000 tonnes and tney 
are all providing. It so happens that 
Kulti is a very old concern p:oducing 
cast iron items and pig iron produc-
tion at lISCO has to be entirely dI-
verted to keep that facto:y going. One 
need have no grievance about this. 

Mr. Daji referred to a Germans 
book 'on Rou':kela. He told me about 
it last week and I have called for the 
book. Alter all, 1 do not know Ger-
man. I am arrangin.g for its transla-
tion. I shaH certainly laok into it. 
I shall take a very serious note of 
what Mr. Daji has narrated. What-
ever has happened, we shall look lllto 
it. After all, it is an old thing which 
happened 7 or 8 years ago. Anyway, 
I shall have to check up ali the facts. 
Certainly such things should not be 
allowed; I agree with Mr. Daji in 
that. I was very pained to hear 
about that. Let me not rush to make 
a stalcment on this subject without 
going into the facts, without going 
through the book i tseH. I shall gO 
through the book, verify as to what 
they are and then L1 a responsi ble 
way make a statement. It is not pos-
sible for me to make any statement 
on that now. I hope Mr. Daji will for-
give me. 

I will now come to a very lmpor-
tant aspect. It is a matt<-: of pride 
and satisfaction tha t, in this c'ountry, 
we arc well on the way-I say this 
with all the knowledge and authority 
that I have-to becoming sdf-reliant 
in the matter of manufacture of steel 
equipment. The Ranchi plant is a 
thing of pride; it is a great project. I 
was very proud of it, and I am very 
proud of it. When I was Minister of 
Industry I visited that place three or 
four times during the short period for 
which I was in ehaege of that portfo-
lio. Every time I went to that 
place, I felt exhilarated; 'What a great 
thing it is!', I saw the people work-
ing there. Despite some mishaps that 
might have happened, I would say 
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that the project is comine up very 
well so much s'o that today, in ~elard 
to the Hokar{) equipment, it has been 
decIded after joint consultation with 
the Husslans as well as the HEC au-
thontles that 85 per cent of the steel 
structural works will be provided by 
indigenous sources, 63 per cent of the 
plant equipme.1t again from mdi&en-
DUs sources, and 93 per cent of the 
refl.~actories agam from indi.ienous 
SlJ'Ul'ces.. The wtal structw"al steel 
works inV"Jlv~d is of the order of 
2,16,000 tonm':3, out 0": which indigen-
ous sources will provide 1,80,000 ton-
nes, and only 36,000 tonnes will have 
to be imported. As lor equipment, the 
total requirement is 2,89,351 tannes, 
out of which 1,73,159 tonnes will be 
produced indigenously, and only 
1,16,19~ tonnes will have to be im-
ported. Similarly, in regard to re-
fractories, 93 per ccat Will be avail-
able indigenously. All this is a great 
achievement in seven years' time, 
and we should be proud of it. I would 
suggesi thai hon. Members, may be 
kind enough io say also a few good 
w'ords about these thing.'i because that 
encourages our workc;s vcry much. 
I am nui talking 0, the people high 
up, but I am talking of the men 
working there in the sun. They feel 
s'c) bucked up and SO encouraged when 
they heal' that they are doing big 
things. That produces great enthusi-
asm among them. I wish that were 
done here. 

In regard to other things also, 
can aSsure this House that the same 
policy of t:ying to rely on ourselves 
to the utmost is being carried on. We 
have got our problems, financial and 
others. Somt'times, we have got to 
rely on financial aid. One cannot be 
dogmatic aboui things in affairs of 
the world, and one has to strike a 
liile 'of mean between the two ex-
tremes. I also try thai; despite all 
that I have said, I shall also try to 
pursue that policy for the one simple 
purpose namely that we should 1;\aW 
as rapid an advance of our steel pro-
duction capacity as possible. That shall 
be the objective and I shall try to 
pursue ii, and our Government will 
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[Shri T. N. Sillgh] 
try to pursue it. In the process there 
will be difl\culties, but at the sam' 
time, we shalI not be guided by anl 
fads or fanatical views about thing' 
We shall take a practical view OJ 

things and accept aid also, but we art 
also determined to insist on self-reli-
ance to the maximum possible extent. 
After all, we have got to do about 25 
milli'on tonnes in the course of tel. 
years. That means an addition 01 
about 15 or 13 or 14 million tonne: 
additional capacity. There is enough 
scope for all, and we can share in 
that. I shall be very happy if we are 
able to manufacture equipment for 
about 8 or 9 or 10 million tonnes capa-
city during this period. I would be 
content even with that modest objec-
tions and not try to attempt things 
where We may run the risk of great 
failures. This is the line whiCh I pro-
pose to take, and I hope that the Gov-
ernment will have the full support of 
this House in this endeavour. 

Now, I shall come to a few other 
points. Something was said about 
zinc substitution. I would like to 
deal with that quesli'on also. We have 
been attempting to go in on a large 
scale far import-substitution. I think 
very few people know, probably it 
is not well publicised, that after Sep-
tember, the technicians and engineers 
'Of this country have done a wonder-
ful job in this regard. I know some 
of the details. Therefore, 1 CDn say 
with some authority. That has en-
couraged the steel plants also and we 
have manufactured a number of spa-
res and components which we had been 
importing in the past but which we 
now manufacture. 

Similarly in regard to zinc that is 
galvanising, we have n'Ot been pro-
ducing zinc here. But now a subs-
titute has been developed. J was very 
pleased to tind an industrialist, a 
private sector man, coming forward 
with a proposal for enamelled sheets, 
corrugated enamelled sheets. It looks 
so ftne. nice and bright, with smooth 

surface, making an excellent roofing 
material. So I asked him to go ahead. 

TheSe are very many things which 
a"e happenin&. The results of these 
efforts will be knOWn over a period. 
Let us not be unhappy about present 
difficulties. A lot of things are being 
done and more will be done, provid-
ed We do not try deliberately to re-
verse that very fine spirit which this 
country has shown during the last six 
years. We have got to be self-reliant. 
We have got to do all these things 
here so that we can stand on our own 
legs and do not depend on others. We 
have been doing a lot and I think 
we shall achieve many things more. 
What is necessary is that we should 
not discourage the young technicians, 
young engineers, who are coming up 
with all kinds of bright ideas. Many 
'of them are probably not very suc-
cessful; all the same, from the numer-
ous ideas and suggestions, some good 
results emerge, and I am SUre they 
arc going to find a solution to s'omc 
of our problems. 

I have tried to cover most of the 
points raised. 

Shri Achal Singh: What about 
stainless steel? 

Shri £. N. Singh: Unfortunately, 
the hon. Member was not here when 
1 deal with it. We are going to make 
17,000-18,000 t'onnes of stainless steel 
in another H or 2 years at Durga-
pur and then this problem will be 
more Or less easier. In the meaDtime, 
OUr people will have to put up with 
some inconvenience if we cannot im .. 
port stainless steel for utensil~ which 
I say is not a high priority. Surglcal 
instruments, yes, hospitals, yes che-
mical plants, yes, but not utensils. 
That is what we shall try to do. 

Shri A V. Ragbavan: What about 
the retre~chment 'Of workers at Bhi-
lai? 

SbrI T. N. Silnrb: On retrench-
ment, I want to say this. I believe 
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that we should try to do whatever we 
oan, to see that not one man who has 
got a job to d'o loses his joh if he 
is not to blame or is not at fault. But 
r have also a duty entrusted by this 
House to see that our steel plants 
run ec'onomicaUy, that costs are low. 
r shall be falling in my duty it r do 
not discharge this duty. At times, the 
decision may be harsh. r feel distres-
sed when we have to retrench certain 
people. I do not want to do it. But 
when the Estimates Committee and 
the Public Undertakings Committee 
teU u. 'You have got surplus staff; 
you have recruited m'ore people than 
you need', what am I to do? If r re-
tain them. I am at fault. If I retrench, 
then also I am at fault. I do not know 
what to do in such circumstance •. 

In such situation., one has to try 
to do things in a gradual way SO that 
that strains are slowly absorbed, the 
shocks are abs'orbed. Thi. i. the at-
tempt I have been making. I do not 
want to rush things. I also do not want 
to postpone decisions when they be-
c''Jrne necessary. 

The main problem todav is due to 
the fact that we started departmental 
construction work. But unlike the 
contractors, we are asked to keep 
these construction WOrkers at Bhila!' 
Are we being fair to the public 
sector? If it were Hindustan Construc-
tion Company or some \Jther private 
company, it would have bepn all right 
for them to retrench workers when 
the work is finished; but it is all 
wrong if OUr departmental construc-
tion concern does the same. I ask, is 
that fair to our public sector? I say 
that we must give a fair chance t'o 
tho public sector to succeed. If we 
do not give that chance, we are kil-
ling the public sector concept itself. 
So, in the name of the policy which 
has been accepted by thi. Rouse, 
which was enuncia!@<! by \:)ur great 
Prime Mini~ter, Pandit Jawaharlal 
Nehru, I suggest that we should be 
considerate to the interest. of the· 
public sector also, while at the same 
time trying to be a. human as pos-

sible in such matters. That is the only 
thing I can l18y in reply to that point. 

I think I have covered most of the 
points. I am grateful to the RC7Use for 
giving me a patient hearin'g. 

Dr. M. S. Alley: Mr. Minister, I 
want to put one question. You have 
stated that on account of certain 
things, certain ciT'CUDlstances, yoou 
have to take a long view ot things, 
and therefore a five year plan, that 
i •. the fourth fiVe year plan etc. were 
not ready. I want to know whether 
the annual report of one year that you 
have presented to us is a stable do-
cumeat on which we can rely at least 
fo:- one year? 

Sbrl T. N. Singh: I think you 
should safely rely on this annual re-
port, as also on the perspective that 
we propose to place bef<Jre the Rouse. 

Dr. M. S. Alley: One more ques-
ti'0n. You have told us, and we are 
verv glad to hear, that we are naw 
nearing the period when we are like-
ly to ·be self-sufficient in the matter 
of steel. T wish that day comes sooner-
You said that we are really produc-
ing 80 PI!r cent. I want t'o know what 
is the market value of the 20 per cent 
that has to be imported as against the 
value of the 80 per cent that we pro-
duce today. 

Shrl T. N. Sln(h: I have said that 
for instance in the Bokaro steel pro-
ject. estimated to cost over Rs. 600 
crores, we will get a credit of only 
Rs. 100 crores from Russia. The rest 
will have to be provided by us. 

Shrlmatl Vlmala Deahmukh (Am-
ravati): I want to make a 3UggCB-
tion. I hope the Minister of Iron and 
Steel will agree with me when I suy 
that the farmer's needs, as far as iron 
and steel products are concerned, are 
very urgent and very much less as 
compared with hi. counterpart resi-
ding in the city. Taking this Into con-
siderati<m. I will request him to see 
that the agr;"ulturlsts' demands are 
met with very promptly. 
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Shri T. N. Singh: J dare not dis-
agree with you, madam. 

Mr. Deputy-Speaker: I shall put 
all the cut motions to the House. 

is: 

(The cut motions WeTe put and 
negatived. ) 

Mr. Deputy-Speaker: The question 

"That the respective sums not 
exceeding the amounts shown in 
the fourth column of the Qrdel' 
paper, be granted to the Presi-
dent, to complete the sums ne· 
cessary to defray the charges 
that will come in course of pay-
ment during the year ending the 
31st day of March, 1967, in res-
pect of the heads of demands 
entered in the second column 
thereof against Demands Nos. 65, 
66 and 131 relating to the Min-
istry of IrOn and Steel." 

The motion was adopted. 

Mr. Deputy~Speaker Shall we 
take up the Home Ministry to .. 
morrow? 

Some Iron. Members: Yes. 

17.55 hrs. 
·CRITICISM OF INDIAN HISTORY 

.TOmf~~ (q;-f.~): 

~e1' ~, f;;m .mr 'l'T ~ """ 
""""' t 'fif.~ (~ 1tvffi) 
it ~ ,!;m;r ~ .rt ~ 'fiT ~ 
fm it f~ ~ m>i\tr ifi1T'n 

'IT om:.rt ~ f.Rrr;r ..mt ~ '" 
~ I 'fif ~ lf1"'I' ;;rrfu it ~ '1ft 
~ f~ "" lIT'T ~ om: ~ 
""~?tm ~tl~m'lT 

"Half-an-hour Discussion. 

~ ~ it ~ m>i\tr iI iOrf~ 
~Tf~~<IT .~, 

~ • ~ it mr ifiITll'T 111ft 
~ ~ om: mm 1!rof m'!>R 
'" ~iiT ~ I ~ <fi!; f.I; PI' ~1li 
~ ~1F:fTlT it ffi'f 'IOT-~ 

rnmrr it~~<fi!;'fiT 
;rrq- ~ I 'fif ~it f';;rritmT '1ft omf 
~T I 

i!I'I'~'lWrlll':~f.I;~ 

f'RfT llmf '" 'fif 'If,<ft '!R ~ ~ 
"¢t~~~mrrit om: ~ 
~ ~ ~ <mit ~T ~ v.rr;r 
m ~T ~ om: 'fif m'!>R om-
?t~fu-m~~<IT'IST~ 
;ftm I m mit ~ '01i1: ;roT <mit 'fiT 
~ omif ;fflT .. I 

mfin:'IiT~it;;r;r~lIT 
'lIT'fT ~ f~ it, ~ it, <IT ~ 
f.I;&ir ~ '1fo-urn:r lIm ~ ? mfin: 
~~ ~ 'flIT? 'fif ~ '!«fur 'liT omr I 
.rt ~ ~ liT 'f'iT ~ ~ f~ <i1f 
?t ~ ~-mrn, '['T, 'Tffil, "<[T, 
~ ~ '!«fur 'liT omr I om: '!«fur 'fiT 
omr ~ om: ~ 'liT f.\l!fur ~ 
gm 'P:CIT ~ I ~ 'Tffil m ~ <IT 
'Tffil lilT ?t ~ om: iIf~ iI'ffiT ~ 
om: lrnT <fTdt it t:r:"' 'iR'T m flrn'r<;f 
m'I"ffi<IT~I~¥~ 
lIlT Ii I n ~ ~ it fOllSl ;;nor 
i I ~ fu<t; w.rr {rT fu'v ron- ;;rr!f 

f.I;~~iI~~ 
m<IT'fifomf ~~~I ~ 
~~~,fu<t;~~~ I<IT~ 
~~",,,,,,,,,,~;;mrr~1 ~ 
~ ~ m"f ~TIi 'fif ~ l:1II'T ;;rr!f 

.rt o;m1 W<f 'liT ~ orgcr '['T ;r;mrr ~ 
f.I; ~ lffif it ~ ~ f.I;&ir ~ 



132 11 Critkism VAISAKHA 6, 1888 (SAKA) of Indian Histor'll 13212 

it Ii!; ~ ~I »I1*il olif;lf<4l ~ ,"t'1' 
~ '1'Tit <tT ~ f'I;ffi ~ (fif; 'PT 
if'f ;;rr(fT ~ <n: fu rfu'~ ~ ri if; 
~ifm;;rr(fT~ <n:~ri~~ 
H'1'~~m~Ii!;~'f;'Ift~ 
~ if.t '!if ~ ~ 'Po' '!if ~ Ii!; 
m;;r ;;it~fflifm<rii't~ 
~. ~ <tT ~ ~ ~ f~ ~, 
~ '!ITt ~ ~ I!ff:m 'fT'fif if. 
~iR"fT'I'~if;;;itfil;~ 

~ ~ if;Tlf ~ ~ ~ <itrnvr 
m~fir.". ~~if;~if'l' 
~orft;;f;riif;~if~1 

~ ~ tmrfm'r if li!;i'I'T'I' it;;it 'I!"f 
gt: ~. m if '!Jff'A' ~ ~~I <iq ~ 
~ m'1'<ir ~ Ii!; >W(f if; uirml' ;tT 
';'-ll1'Ill' wf.t '¥ if; ~ ~ ~ 
~~lf.I;;,;fl f':"tol~,~ ~ 

m iI\'I"R!T~, ~ 0) lfirt ~ ;;it ~ 
~ ~ 'ffl: ~ fm ,"I ~ ~, m ;tT 
~, fi:p;r ;tT ~ l!T ~ ~ ,,",,:Sl 
;tT~, ;rlf><i ~ ~ ~I ;;rfm. I 

'I"I'''t;;rr~~fir.~~~if; 
m~if;~~,!<il~ 
~~~fiI;;;ri{~~it.~R~ 
it. ~ ~ ~ ~tit m t 0) ~ 
~");;rr(fT~'I'trR;;rfil;~ 
i~'<fT'I'it.~ij;~If><iT?!' 

~~I ~~'l1: ~ m'1'<ir 
~~.~i1'it~~ ~ 
fir. 'lror ij; flI;m ~~ ~ if; 

~ " ~. ~ " '!if f;t;;.it forrit-
m:1 ~ ~I ~T ~ F m ;tT. 
me1: ~ l!T ~ ~ f'I;ffi 
mW it 'ItT. orft;;f; t:('Ii' ~ft RIll'f 
~~~"{'I''1i'f1ft 
;tT CI1:'Ii ~ !IRr I 

17.59 hrs. 
[SHRI SONAWANE in the Chair) 

m<f'l' ~¥T~~wg~;fu: 
iff~~fir.~(fif;'<fT'I'1 Iif;itr '1'T 

(H.A.H. Dis.) 

~~~~it~~~ 
~. 'l1: ~ '1ft l!if ~ ~ '!'W 
~ flI; irt ~ 'l1: l!1r ~ <m~, ~ 
fm!:~~'fi!T~~ ~m 
~flI; ~itf~~~1 ~~ 
~~ ~~ I ~ it ~ 
iAm ~. '3"f1!;1 ~ m ~ omiT ~. 

~~if;~~it.:m'l1: m 
~~~~>r.rffi~ iI\'I"R!T 
~ I :m~ <h'l1: ~ f"ril'if ~ ,.rr 
f~ ~ Ii!; irt ~If '1', mn: t fiNit 
\;Tlf'f, ~ ~ :mil; ~ m~(pr ~T .... 
( 1Q''fln'I). . fGllTIf ~i{ <tT. mc\ ~ 
mq' ~ ~, i;)f'A' i:ftr~re' f~ Ui'r 
ro~I~l!Tmn:ltf':l~ ~ if; 
~ I '1,1'1';;[[ 'l~ ~(fT ~ f~ ~nr 'lror if; 
;p;;ir ,,~ if; f<:>frlf if 'Po' '1'fTllM'r ~ flI; 
>W(f it ;;it ~ gilT ~ 'foi!T 'I' 'Ii(T 
mn: l!T :om iJ;,orr fm ~ 
;;rIl1f ~ >;IT'll ~ I lfirt (fif; Ii!; 
itOl;'tIf~~~;;rfct ~ 

f'1'\ltr~if~ >;I'" ~ '1'T 'IT1'r 
f<'fl!T Ifl!T t >;I'" m '1'T f'1' 'IT1'r ¥ ~ 
i!1 m'1' @'q, ~ ~m ~ ri '1ft 
mirm I i:tr ~ '1'T 'I1lf ~ "'l1fiW-rr;r 
i xoo 0 Cfli" I 
~~~: ~~I 

~"'~~: ~~~ 
i{<:>fT!1T ~ I 

~o U1f ""~ <'f)f~: 'fit ~ 
'1'~;;r m'1' <ir of"fi'lT ~ I ~'A f;;rnit 
'1'T1Rfi'r ~~ ~ 'f,; 'm"1\' t f'1' m~ 
<iT ~;f 1f,T n:~ l!~ ~ f~i ~ I 
~ \l';m;T; ~ ,"'\7 lf~ '1'T ;;r) 
n:~ tr'l'[((fT ',,1 ~ 'f'P.((fT if; ~ $r 
~ lfFTlIf I!f; -;'1' ~ '11f~'I' '1'T 'IT1'r 
~ if'/: if; '11f<rnrr.,;tT ;;r~ ~ ;tT ;;rni 
ll'5 ~ :O~ JfoFfif I ;;r~ 'f~ :m ~ 
'1'''fT~.~''n'1'~~~~~1 
0) fq;-o: it?!' t,rf"ffiI'R;tT 2 0 ""'" ...t 
'1'T \\'fa ,.~tr ~ f"-"l ~ I 'O''Tf\ffilT;r 
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[no "Ulf lAT~' .rtf~] 
'lIT 20 ..,. q1f 'R q'R f<i~ 'R 
"1ft r.r. f~T;;rr7( 3 'q"\iI" if'!i 'liT m'li" 
~~ 'R~~ifTij"~1 ~~~ 
"1ft ~ 'liT ~ o;ffl ~ I ~~ qTq" ..-r-re-
~~~~f~~~? 

~~~~mrr.i\"~m<: 
tmr ~ trt ~ f"ffi 'R ~1"~«lf4'f; 
m 'I>T GIITll" 'f@ <r<r ~ I ~ ~ 
~ ~ ~ ~ m<: "if ~ ~ m i\" 
~ I ~ f'f;(T'IT TJ"T ~ ~ ~ 
i\" If ~ 'mIT ~r.rtf'li" it ~ ;mr ~ 
~ ~ f'li" m;;r ~ ~ 1900 IRh: 
1200 mm ~ 'f~\lr 'fI1Itf mor ~ 3100 
if'!i 'f~\lr ffi.~ i\" 'Ii"f<rcrr '!it{ lim! 
~ oft lf~ ;mr it ~ ~ f~ <im, 
'fit"" ~ I ~'if i\" f'l'!l" lift 'Ii"f<rcrr 'R f~ 
~ '<fT;r lift 'Ii"f<rcrr 'R f~ ~ I "f~t <rf' 
~'R'iI"<rr.r~~~~i\"it 
~\lrm-~I ~f'f;C!Tifi\"~ofi;;fT'Ii"T 

f~ ~~\lr~'Ii"f<rcrr~~'Ii"\ 
~ ~ m; ~'if f'f;C!Tif i\" f.,.. f~T 
'TIlT lff'li" 3100 q1f ~\lr lift 'Ii"f<rcrr ~ 
'fro!" ~ m i\" iPf f.,. ~ m ~ 
~ ~ f~ 'fi1f 'iI"Wr ~~ ~ ~ 
m<: ;;f~t <rf' ~ 'Ii"T 'if!m'r ~ lfij 
~~~f'li"~~~~ 
$" I 5 0 0 <r'f 'f~ 9;fTlf om !If:t mif I 
~ \'Illf~ 9;fTlf, ~ifnf, n~, *r"'r.f, 
ifV<f ~ a,.; ""'l' ~ I 'IT'1m 
~-'iI"~ ~Jf<f~~'Ii"\~ 
fifilT':'if;mr~ m U1t I T-f ~ "1ft 
1,'N ~ {'IT I If!£"Ct'!i 'W'RT ;;r.rt m 
~ ~ I lli( 'iI"'!1r'fT f'li" m;;r ~ 'fi1f 
3500 ~ 'f~~ 9;fTlf.n.r lf~t mif IRh: 
"<f'if ~ 500-700 if'!ii\" l(~ n'li"flfflT ~ 
'r'ff.t i\" <'fit <11£ ~ ~ ,.;r lfif 
1~ 'li"if~ ~ f", 'lI['T<f~ ..". 0f'fT vi, .r.ft 
g~ 'Ii"f<rcrr 'fi1f m;;r ~ 2700 lfT 2800 
~I'j 'f~"\lr ~ ;;rrW I 

.-ro 'fro..-l\"o awl: (~): 
!tI~ fQ" f\!im ~ fiI;~ ~ ~ 
nWffl ~ 6000 <ri ~ m- 'l1!; I 

WTo 'fTI' ~'( ~: !tI"lf ~ 
\'Il m'f 'R 'Iifi.'IT ~ \lrf~ m'f ~ 
'Ii"\ ~ 'IT'1m ~,.;r ~ ;rem i 
fiI;~f~m<:no~ 
mr ~<'rn."'if i!; 'JT1r m m- t' T-f ..". 
f~ ~ ~ f~ 9'ft ~ f"ffi ~ 
i\" f'li" 'lIt'TiR 'liT mm '!it ~ 'f@ it 
rrt~'Ii"'3'iI"mmlfil~ ~~T 
~f1f;~ '!WfT~1 ~~~1Rh: 
'3'iI" ~ f~ ~ iIFf ~ ~ <fii;"Ift 
f«if~1 it~"Ct'!i;mr'!it\lr;rr~m 
~ IRh: iffifi i\" it ~ ;;rm ~m I 'Ii"f<r<rr 
TJ'ft ~ ~'iI"T 'R \lm1IT ~ ~ ~ ~~ 
wmi\"itil"~"'T~u{'Ii"\iI" 
<rT\lr ~ ~ Wf rnlfil it§<! 
~1m~~~~\l\'II 
fm~f~~T~1 ~~'fT'iI" 
lf~\t;lrr~ I '3'iI"i\"~~~ I ~\'Il 
~ ~ I ~ ~ <rT1flf IIT<'ft ~ 
'li"\itm'flfilwrnrr~1 ~~ 
f~ ~ ~ro ~ I ~ro 'Fm"'f 
'Ii"T <IfriI;r ~ ~ f~ ~ ofi;;fT ..". 
~qm'q.f;;rTllT~~1 ~~~ 
f",;;rO{ ~ ~ 9'ft vft ~ ~ 'ITG 
~ ~ro 'Iim"'f f;;.m;rr ~ IRh: ~ ~ 
;;rO{~~'R~f'f>llT 'TIlT;;ftf'fi" 
V<im~m~~~,~i\" 
flf.r ~ m m ~ 'JT1r ~T;;fT 'iI"'!iffi" ~ 
f'li" lf~ m ~rn ~ 2035 ~ ~~ 
~ 'fi!.iI' ~ m 640 ~ ~ <rf' ~ 
~I !tI"lf~lfT~'IiT~.m<: 
f~ ~ m<: vf;;r ~~ ~ T-f ~ 

~ f.miT ""'"' 'f;T m '!it{ W\ T-f 
ii;f~'R~'It'I'1 ~~"<it 
~ qfu~T'iI"'fi"T\ ~ 'fi"T ~ l1i\"«r ~ 



Criticism VAlSAKHA 6,1888 (SAKA) of Indian History 1321(, 

~ <IT WR"m'f ~ <IT ~ ~ t "m'f 
'Iil~~~~~m~ 
tmf'R ~ft'!fr0lTll' I ~W..".~ 
i!r 'lITm ~ ~ ;rn{l'.i!r1ft'lil't 
lffil"fI'cr~ ~I 

~~mr",~"~~f"'W ~rn 
mif it ~ 1ft ~ ;fr.,. ~ ""m 
~it '{~~~ari[l(~fl!;.nf9 
'lfRcr it g'IIT q~ fm ~ lJIl~ ~ 
o;rR i!r gm I lff(t '!iT ;;ft ;rnft oft <rQ 
1.'f ~ if@' oft r", 'fi1t ~ ;fr:;r ¢'~ 
~~ ill' I ~ i'lm 'fi1t lfT~ '!iT ;rnft mt 
f~ lfi[ "'~I I ~ ~ ft;rQ; ~{I' f~ 
it f~ IflfT ~ f'" ~ it ;;ft 'l'ST 
~ lir..rr ~ ..... 

Mr. Cbalrman: His time is up. He 
should conclude in two minutes. 

"'0 ~~~~:~t;m: 
fm ~ l{ <IT ~ qm ~ ~ ;;nW I 
itn~~q(ff.t~~ 

~rw.rr it ~;;lf 'll ~ ~ I ar lfi( r"""ff 
~I 

"The elaborate fortification or 
the citadels waul" hardly have 
been necessary j 0 protect the 
cities against raidmg parties from 
the mounta,j.ns of Baluchistan; 
more probably tney were intend-
ed to overawe the countryside, 
the assumption beini that the 
ruler and citizens were of an 
alien stock which had reduced 
their indigenous inhabitants to 
the status of serfs." 

1I~ <IT mr~ffi1rn f~ ~ I ~ <i'l!'m 
lfi'~if'!iTOf~~1 wmittt~ 
~ U~~ '!iT ~ 'n:'IT "ff6m 
~ ~~~;p¥if;~if;"fT'{if; 

iT~ it ~ Vffl ~ ;;rffl; i!r 'f(t 
'1~~~ ft~'fiT~~ 
~f'f;'F'ri!r'F'r~~'Iilm 

(H.A.H. Dis.) 

'nm ~ ~a if ~~ ~ WT'I' 
f~~T ~ crfom-cr iI'~l ~ ~ ~ ~ 
~if ~~ ~ ~cr"l~ ~ lffi 
~ ~mt.~. ~~h: 
Of!. ~ ¢If'f r~ ~ :--

Prof. I. M. Diakonoff and Prof. 
G. F. Ilyin note that no conclu~ 
sive proof exists that the ruling 
class was of foreign origin. The 
citadels may have been similar 
to the baronial castles of Ger-
many in the Middle Ages." 

~;;!J~3;'R1R m~~ 
f'~~fir.G:t ~~f~ll'~ ~ 
~\ "frcrT ~ r", ll'~ f~ <mf~ i\' 
ilifTl11 I r~ if; ~ Oft \'1m ~_it if 
iI~ ~ ,q. 1ll;iIf> crt or{ ~ mt ~ 
~~ ll'~ f'f; ~ ~crr ~ ~ 
ilg-cr fl1if<t ~ I if "Ii "'~.ifT 'lfl'!:.crr ~ 
fir. ~If" >:ffi crm ~ Of.r.IT, li'liI' ~ 

~1Jf~ if lI'l"f <it m' crt ll'~ '1ffi 
'Iilr'fT f'fo ll;'" ll:! ~'crr 'fi m it 
~F'f~ 't ~1 if; ~ flf<'T 
~ ;;if if; lJr<r lfT 'lR'I':lll:"IT ~ if( 
u'I''''err il"l'6T ~ l(~ ucr~r~r, ~ 

'fI'if't ~ Cflrl\ ~ ~I~ rilf> f~~ 
it 'fi1t ~:'R"I ~ it""'T m ~ r~ 
'f'fl'l"f ~ "frcrT ~ I ~ ~a it it IlTT'1' 
~iIf>~ifT'lfT,.;crrt rH>{f~~~ilmom1 
if 'IITm 'fit lJ"fr ~cr.:m farm ~ ~ 
~ ~ m-r ~ 'l"ftr'f; ll'~.t 'f;r Ui'l'<!W'fiT'{ 
~ ~ ~r ~ Cf'F ;;ft "'"" "61 ~ ~ ~ 
lfTCf 'fit 'IR ~ ",",err ~ r", ~ ll'~.t 
'R'.!~ll:1m~<IT~'f~~ 
~mftf-.:'fo~~~~~1 
fm ~ ~ il:1m ~ fifo'lJ! lJlf<'f i!r 
il:1m ~ fifo'lJ! rioT ~ ~rcrr ~ ~ ~ 
il:1<;r ~ r", m~ 'ffil'mT it ll'~ 1ft 
~!![r 'l'lT ~ uo: uo: "'~it <it ~~ ~ 
.rt ~ r", ~lfT7T m'l'1~T ~ ~ ll'~ ~ 'Iil 
1f'lTri'l'lT~~1 mrif;m~~ 

~ ri'l'lT ~ ~ I ~'1ITU <IT farrar. 
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[~To 7J"If If'fro' ."tf~"T] 

WIT it 11;'MfT 'fT<'IT ~ ~, m;;r mil 
If ,,11'lT<T m ~ it r, (; iF~ ill 'qT~ CIT ~ 
fiF ~'I" ~eroT'I" ;ft ;;r~"l.ft ~Ti"U it ~~ 
f~ iFT !~ ~m 'fill n;:rr ~ fiF <fflm'l' 
l:T;;r;f\fer it <'f'TT gm f '~'I'f 'l"f;;rer ~ f'" 
~If erT If'Tfcmt;:r ~, "'T~ ~i f~( 'fT~, 
~ iFT I ;;r'Ter WIT erT 'Z"IT'T ~T f~'IT 
11;iF ~T ;;iter ~If[ .. h 'fT~ i.' ~1fT't ~ 
;;rT 11;iF ifger ;;('fT~ mffier'fo "'fer 
~ ~ it; ~ ~ "if 'O'I"'Ii'T 'I"~CfiF ~Il ~ 
;;iter <'f'T o;rq-it it <SIlT #ii I .. 'lit it ~'~ 
VIlT ~ '1ft ifffi ~ ~'a it it >:ff, "'<',ill 
'merl ~ fiF r,'~ ~er,T'I" '1ft am f~;:r 
{r~ ~f.fi ~~,lr I 'I"'i~ ~T erT~ 

',r i[r<:i1 ~ I 11;'" ~'I" 'I',T ~ ... P-
't'" l;'fTll't 'for 'JIP.f11' I fm ~:orrT 'I'f 
~ ~<1' 1''1" ~ f~~'I' it I;'fTll'I 'for 
~if" 'lifT ffivT if ~ 1!;'" ~o:r 'r.r 'JIP.f11' 

'~~I 

~'I" 'I"<oroa it if V,;:rl ffifwft "'T i;'T 
In.r ~ ~ ~ I 70'., ~ 'l"ifif ii' f;;rerit 
'1ft ~er~~'fiF ~, ~ ;iffi ;;[,,' >{ 

fif<'f!;:r '{,;:r ;;rr~ ~ I m;;r 'Ill"" i,' ~t 
\fer(,:r'l" ~ ~~. 11;'fo no i'lT'T ",'~ 'for 
Iffi 11;-1i' 51 0 ~T 'for .. h: lr ~A1.f; 
<:I'fT m ~'l1l" am ~~, f'ff'faCIT 
am '" ~ I 'lfT'er 'f'1T ~, ~'!it "L'" iFT 
'IlTTer if ;;rT f'ff'll'iT !!t1T~, 'H '1ft <mi 
f'l'%; 'l'<'fl ;;rnft ~ I 

;;r"t er", ~'f ~TCf 'for ~'" a f'f.' ;r( 
U'I'l1'CIT 'f.',:t ii' mt tiitm ~lfTl:T 'fl-
.fT'f'f i;Tm ~ I iF'Ift ,T-n l:TlIlfT ,,'f ~ 
,!","P-r'1 'f.'TiI' ~, 'f.''Ift lfT'if-ffi. .. h:~;:r 
~" ,!.;-;r1~'I' iF<~ ~,'fi1fi "'if.!; ~~ 
'l"iI"i'r "h: 1TRT ~ onrr'f'f "" iI' ~ I ~"'" 
Iii; ,!'lOfT'I''1 .. ~. mit 'fT~. rnf~T ~ 
ffi11it iF'lfT WI; 'Itt 'lTm ~ I ~'I" f;:rlr ft 

mil ~ f'1"~ ~'IT f", ~fft1'1" ~ ~o:r 
f'flflf ~ <fi'lT ~'I" o:r~T '!it tr<'lftTm ~ 
m f~T iFTiIT ~~,11; I ~'I" orR it 
;:rTiF 'I"'lfT it ma '<iz. '1ft 'f~'I" ~T ~ ~ I 

l1'~ erT ~m f'f'fll' ~ f~ 'IT ~T ffl"'f f~ 
'1ft 'f~'I" i;f.fi ~~, 'IlIlf", ll'~ flf'il't 'for 
ml1<'IT ~, l1' ~ iIT'IT 'for ml1<'IT ~, l1' ~ ~
if~ 'for IfTlfm~, ,., 

15!! ~1f11r.m'I mfq; ( ~ cr>:rT 
~T) : 1fT'1'ffl1' ~. ~;;r~1IT'f ~ 
mlr I 

W'[o mI ~ ~: it lf~if 
ffT <'fT~, ~fiF'f 1fT'f'f1<1' ~' ;;rr~ ~ fiF 
it1: lfl;ClT'fT 'for ""'1 i;Tm ~ I 

m;;r f:;rn;fi '1ft 'fT~ 'if;:r TifT ~-fif;;[T, 
iIl'IT 'liTVlftT, lH 'II',",' 'mfG<ltf~T ~ 1fT'I~' 
'0'1 ~ <ft~ ~I ~fft,T'I" 'for ;;[F~: ~mio'lif 
iFT ~TiIT, mt, ~, ~, n~ '1ft 
f<S~1 'l'foTiIl, "'~iIl fiF Il,,~ lr ~ I 

~" ~ f~ 'f.'Tt ~ 'Itt ~ I <SRII1;'f.' 
,.1iT ID 'Ilf'fT '1ft rr<mft 'IT r,'i\ o:ror ~IfTTff 
~~ '1ft ~ ~ I m'l ~ T% U'" ;P:([ 

""'1 ".ft;;rr f~ ~ I mt if'fltT iFt 
cru6 ~ ~I '1ft IT-{ ;;rIfTff, ,!'fT~~ 

~, ~,!'fff ~, If;I ffT9i ~ ~ 
~;;rt:r;1' ",'T fiFmif f'f'limfi ~ I ft ~ 
ffi,,'if ~ f~~'f iFTiIT 'qT t;<IT ~ f", q~ 
'iii ;;rqr'f if.t '1ft 'li'tfl!fl!T 'f iFt I 

-tT ~ mfq; : 1fT'f'ffll' ~ 
'3''f'foT ~ erT ~ I 

W'[o mI ~ ~ : it Il~~~ 
'if'fiFT iFi; @ ~ CflfiF ~ iFT "'I~ ,~ I 

'l'ff o;rq-it f~ ;;r'fTif orii "lTf~-it I it 
~m ~ flf; ~fer, 1'1" 'R'h: 'lfU[(f, ~'f ~'t 
it. 1fT,f<:! if if'; ~ ~:T I ~;~1 ~'I ~ ;,;q, 
m;;r 'for 'lfTTff ifit'IT «1 f'f'ft'IT I ~ff<.-rn 
.. <fur 'for ;flu a I ~ ~ ...r.t 'ler If;T 
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~'Ii Q- ~r;n- -m 'l'~;n- ~1 -m ~ 
• if'iRll ~ m _ fw.-r>:rr ~, aT lI'ii ~ 
'li"ift 'lit t!;'Ii ~~ -m.WiT ~ ~) 
w'li"crr ~ I mora fQfif 'liT q"ffll"{ ~, 

'or) f'li" m..- <'fTtrT 'Il't-<'fl1if Q- iro 
lfcr..-r q -m 'lftfU'I'T ij' ~-~ 
'R \Or ;;rr<rl ~ I If'IT~ f~qf~T it 
~f<r~-m rn tTfUr<r, it ~, ~ lf~ 
~IJ; 'l'~ ~ I '3''f<tilllrn:'r '1ft ~ 'liTfmr 
..rr ~, {<l'o1T ~T ¥ '!>~ t I 

'" m,.f~ ~ (~) 
nNf<r lf~Til:q', ~ tiit If{~q' Q- I(~ 
~I\'f'fcr ,!>,;rr 'iff~<I'f ~ f'li ...rr I{. I't~o 

'If). iI' II'~ u<r~~ f~~iI' Q- 'l'i 'IffUf 

~'lir{ ~ ;fr{ lfr"lllf{f I(r fffi('i lfiif 
oij-; Il'f~ (!T, <t1 'M q"f~ ij; ifR ~ 

ij; f~" it!; ~ mr!(nr ij; ~ t!;'Ii" 
~q' Ua~~ fONit ij; f~ f1lf~T it 
~ mr II'fTlIT Iff ;r(Y rn 'If'l"'{ if'IT!(f, 

a) 'tIlT ~ij; 'If~!iT'f .m Q'WtIiif 'liT 

'Ii"'r{ f~ I{. t!;if 0 '1fT 0 'li"T ir.r fll" 
'fq'f o.rr Iff ~ 

Shri Kapur Si.ncb (Ludhiana); 
Axe Government aware' that during 
British days, as in a free India, in-
digenowo Indian learnin.& IUld scho-
larship are not only deemed infe-
rior but irrelevant, for modern hu-
manistic studies? J,(IO, do Govecn-
ment propose to appoint a .'mnpe-
tent commission to examine this 
whole question to suggest and recom-
melld remedial measW'es? 

Some bon. Members TOse-

Mr. Chalman: The han. Minister. 

Shri It. S. Pandey (Guna); Sir, only 
one question. 

MI. Chairman: No. Only those who 
have liven prior notice are allowed to 
put questions. 

(H.A.H. Di,..) 
Mr. ~batrmaD: Order, order. can 

oot a.llow it. Now the l\I1inlstar • 

Sbd R. S. Pandey: What is wrong 
if you allow One or two questiona? 

•. CbaInu.aJu There i. nothing 
wrong, but tbe rilles do not ,lIJ:OYidc 
for it ... (intef'TUpt ..... ) Please co-
operate with me in keepiDg the de-
corum of the HaYse. 

Shrl RaJesJaWH Patel (Hajipur): 
N 01 allowing us to ask questions is not 
maintaining the deeorum of the lIouse. 

Mr, Chairman: If the han. Member 
had given prior notice, he .... oulli have 
been entitled to ask queatiollB. 

Shri R. S. Pandey: Sir, I rise on a 
point of order. 

Mr. CbaInnan: Order, erd..... TIft 
rule is very clear on this pom-t. He 
would resume hi. seat ..... (inte!'M6Jl'-
tiona) 

.n ~, (fii..~) l!;'Ii l!;'Ii ~nr 
'};9' ~ ~Tf;;rit I 'tIlT lIii 'lliJT t ? 

Mr. Chainban: Every day when-
ever balf an hour discUBsiQll is ..... -
ed, this rule is followed by the ~a
ker and the Deputy-5peaker. So, 
there should not be any deviation 
from this rule. 

Shrl R. S. Paudey; Sir, witlt ,..011&' 
permission a question can be asked. 
After all, it is a very impo.rtant 6Ue-
ject. It has got somethins to cit> \ritb 
our history. Now that Dr. Ram Mano-
har Lahia has raised that question, Sir, 
yoU may allow one question to Dr. 
Aney and one question to me .... (In-
terruptions) . 

Mr. ChalnDaa: Order, Ol'du. 
would request hon. Members to li.&ten 
to me .... (JnterruptionB) 

Shri •. 8. PaDdey Atter all, it is a sbri R. S. PIUId.,,: It .ia tile priyi_ 
question. ~1l!:e.ll!geIL.llQt!.f .J.thbee..om"'eu;mllolbbo° ...... * ..... I ... __ • __ 
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Mr. Chairman: The rule says: 

"There shall be no armal mo-
tion before the House nor voting. 
The member who has given notice 
may make a short statement and 
the Minister concerned shall reply 
shortly. Any member who has 
previously intimated to the Spea-
ker may be permitted to ask a 
question for the purpose of further 
elucidating any matters of fact." 

So, this is very clear. 

.n ~I : ';for ~"."if ~t ~~or 
~it ;it ~"iT;;r<:r ~ 'lITit I 

.n "" 'f~ qm : U<:r~:r~ if; 
~~ it llT'f.n,,· <11f~l<i ;;fr it :ort In'f 
~6M ~, 'f6 ~'~f ';f~r ~ . 

Mr. Chairman: It is for the Rules 
Committee to amend the ru'es if it 
wants the Members to ask questions 
without previous intimation. As long 
as the nIle stands, I cannot permit it, 

.n ~ ';fIT': ~It'f ;n~ 
<f't ? ~ ~'f "0 ;n~err ~-mr ~'f 
;it 1.f~ 1J1.f ~ f'f>' ~~or ~ '!'T 'I'm 
f~ <!Tit I it <i<lf'hf ihr 'l><:ffi' ~ f~ 
llT'I'ftlf ~ ~t ~'Hor ~ ;it {<mI<:r 
~::;rrit I 

Mr. Chairman: Unless there is a 
motion for suspending the rule 'Ne ,{'an 
not deviate from the rule. Now, the 
hon. Minister. 

,shri K. C. Pant (NainitaJ): Sir, 
bell to move: 

"That rule 55(5) of the Rules of 
Procedure and Conduct of Busi-
ness in Lok Sabha in its applica-
tion to this Half an Hour Dis-
cussion in so far as it relates to 
previous intimation being given to 
ask questions, by suspended." 

Mr. Chairman: The question is: 

"Thai rule 55(5) of the Rule. 
of· Procedure and Conduct of 

Business in Lok Sabha in its app-
lication to this Half an Hour Dis-
cussion in so far as it relates to 
previous intimation being given 
to ask questions, be suspended." 

The motion was adopted. 

Mr. Chairman: Now Dr. Aney. 

Dr. M. S. Aney: A few years ago 
brought to the notice of the Housc. 
the history being re-written by the 
United Nations. Shri Majumdar. a 
former member of that Committee, 
spoke in his speech to the Bhandal'kar 
Oriental Institute of Poona .;aying 
that the history of India is being 
written in a horrible way by t"e 
U.N.O experts. In view of thnt. I 
wanted to know whether the Gov-
ernment would take any steps to see 
that the proper perspective :>f Indian 
history was being put before them. I 
gave that speech to Shri Ayyangar. 
the previous Speaker on his asking for 
it and I expected that he would look 
into it. I do not know what happened 
afterwards . 

..-rl "" 'ffl'1.f ~ : '{f<:ri;m f'f'~ft 
\1"1 <T"5 if; forit ~~ ~ if; «llT'f ~ I 

~~m~'ffl~it'l;f1f.t~'f~t 
~ fiCIT ~ I ~ ~I ;mr 1.f~ '1:li:T f'f>' 
~t m <roT if; ~m if; ffiI1T;;1.f if; lfil'1:"1 
\,:rR U<1o:r~, ,,'111ft ~<:r, ~:rR '1:1"5 
;it ~'f ';f)<: ~ ~'Im'f '!iT ~<:r 
~r ~ 1J1.IT ~ I ~'li:r.r ';f'l'ft W<roT 
if; ';f~~, U<r~T~ ~t f~ I ~'f 4 m. 
il't ~'t <roTr it ~ . .m f~1!f1fr ~t f~
fwrr QI"'l" f~ 1J1.IT ~fCTli:l~ ~l><T 
1J1.IT I it 'lfT'f'IT ",""err ~ f'f>' m:or if; ~~ 
"'~ ;r, :orilf~ '1:l"'5 ~t ,<re'of 9~ 'Ilf/i,Tt-, 
~~ li:t ""if; ~. 'ffl '!'Tor ii :ort U<:rr:r~ 
f<'AfT 'lIT ,,!'!'T ~, ;o~ ~t m>f.r l:1I "". 
;om .=t:or "" if;, o;r1~fif ""if;. 
~ "" if;. 'f7l'T QT<i'1.f ;it <:r<:!n ~ 
f~~1 'fit. m~<1.f ;it ~ '!'T ~ If",,! 
f'lilfT 'lIT 'liT ~, crrf'll' iPf 'I;f'f;fT ~ 
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<'I1IT f;;ra.ft ,:ft or:r.fT 'ffiiT ~ ~, ;;r1' 
"f'!1f.f<fl(t, ;it ."fifO,q- ~ ~ 'f(T ~, 
~ ~T ~ ~T f'ifif'IT ~m"{ iI; ~ 
~ ~~ I ~ ~1' m..r.t ~ ~ 11;'" i!i'r 
~rf6<lf, 11;~ ;;it ~i"T~HT ~T ~ iI; 
~ if It ;;rr;;.rr 'Ut;m ~ f'F Ift(T 

lI"1'M' f'f;'it;;rr ~ ~ I 

The Minister of Education (Shrl 
M. C. Challa): Mr. Chairman, in the 
heat and dust of political battles it is 
very refreshing that we are now ::.trik-
ing an academic note by di.oussing the 
quesdon of history. I am very .Jl'atc-
ful to Dr. Lohia for having raised thi. 
question 'because it is very impoI tant 
that from time to time we 3hould 
withdraw from these political ,on',csts 
and think of more important .ubjec" 
like history, culture and art. 

Dr, Lohia has asked the question: 
What is history? It is a fascin~ting 
queslion and everybody interested in 
history wou:d like to give an J.nswcr 
to it. History is recapturing the 
past, but it is not merely recapturinG 
the past. A historian does n'Ot merely 
write about the facts of the past, A 
historian also assesses the past. He 
interprets the past. He passes judge-
ment on th ___ ' past. Even in writing 
about the hcts ~nd the data he can be 
selective. He ~ay omit certain facts. 
Therefare, the role of the historian is 
very important. It is wrong to think -of 
history as merely a catalogue of ~vents 
of the past. The greater the histol"l&.11 
the greater his interpretation, 

And may I say this to Dr. Loh;u 
that interpretalion will always 1iffer? 
One historian having the same £a.":t5 
will interpret them in one way and 
ano'her historian will interpret them 
in an'other way, Very often the inter-
pretation may not be acceptable to 
us; but, as I said, it is the right of a 
hi~torjan. if he is honest to his voca-
tion, 10 interpr('t the facts in his own 
light. 

Having SJid that, may I, first of all, 
clear the misapprehension in the mind 

of my hon, friend, Dr, Lohia? He said 
that the re,ponsibility of this hi.tory, 
which is, Histo"y of Mankind: CuI· 
tural and Scientific Deve:opment, is 
firsdy on the UNO, socondly on the 
UNESCO and thirdly on the Govern-
ment of India, This is entirely an 
erroneous statement. And I will point 
it out. 

What happened was that the UN· 
ESCO appointed an internaticnal 
commission of historians, the most dis-
tinguished historians of the .vor:d 
according to UNESCO, and it i< quite 
clear that the responsibility lor writ-
ing this history was not on t!lf 
UNESCO but on the international 
commission. I make this clear from 
what has been stated in the Foreword 
to this volume by the Director Gene-
ral 01 UNESCO, It says:-

"The author of this history IS 
not UNESCO; it is the intoI" 
nati-.:mal commission whi~h sin('e 
1950 has directed this ventur~ ill 
complete intellectual indepen-
dence." 

Shri Sivamurthl Swamy: What au· 
thority has appointed this intern.-
tional commission? 

Shrl M, C, Challa: UNESCO can 
appoint any commission. They appoint 
variou5 commissions. 

'To '01f ~ ...n~ : ~~'Ii'1' 
f1F«;r f'f>l<T, '~lIT'fh ",1' fm iT'IT'IT ? 

Sbri M. C. Chalrla: It goes on:-

.. It is to the commission, taIJrl.!-
fore, and to it alone that the full 
credit for this work is due. It also 
bears the so'e responsibility f01" 
i ~s scientific work." 

May 1 add, full credit and, if !.here is 
discredit, it is solely the discredit of 
this commission? 

Then, Professor Carneiro, who was 
the President of the Commissicn. 
clearly takes the stand in the Preface, 
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to Volume One of his book that \.he 
author-editors will be fully responsi-
ble for the text. 

Let me point out what hapl'ened. 
We had three Indians on this commis-
sion-Dr. Bhabha, Professor Mazum-
dar a very distinguished historian-
he 'was the Vice-President-and Sar-
dar Panikkar. When the text was pre-
pared, i.t was sent to our national 
commission in this country. It 'Was 
sent to ali the national conuniasiollS. 
We submited this text to Professor 
Mazurndar, the Director General of 
Archaeology and 5lu:i La!, who was 
the Assistant Director General. These 
distinguished gentlemen in India sub-
mitted the criu:isms of the text. They 
violently differed from some of tne 
interpretations put upon the past by 
these authors. 

I must say in fairness to the au-
thors that, although in the text U,ey 
adhered to their view, they incorpo-
rated in the notes the criticism sub-
mitted by Prof. Maj umdar and others, 
so that anybody reading this history 
not only gets the text according to the 
authors but also the criticisms of the 
text wherever they dill'ered from it. 
So where does the responsibility oi 
the Government of India .come ill? 
Where does the responsibility of the 
Ministry of Education come in? nere 
is an International Commission Nerk-
ing in intellectual independence and, 
as it has been p'Jinted out, consisting 
of eminent his orians; they prepare 
the history of the past, the pre-histo-
ric period and it is submitted not to 
us, but to the Ini.ernational Commis-
sion; we send it to the proper autho-
nties and their criticism is forwarded 
to the Commission and that oriticism 
is incorporated in the history. There-
fore, I beg to submit to this House and 
to Dr. Lohia that it is entirely wrong 
to blame the Government of India or 
the Ministry of Education for not ilav-
ing taken ade lUate steps to see that 
any misir.terp\· !tatioD of Indian his-
tory doel" ,\~t l' gure in so important a 

book. The responsibility was entirely 
of this Commission. Even so, the Go,,· 
ernment of India did do all that it 
could to see that our objections to any 
misinterpretation of our history are 
inoorporated in this volume. I have 
no time; otherwise, I would point out 
the number of notes where Prof. Ma-
jumdar's view is set out. The author 
says that he does not agree. Aiter all 
he is an author; he is entitled to hi~ 
view; we may not agree with him. This 
is the position. 

8Iui Bbagwat Jha AzacJ. (Bhagal-
pur): I can understand honest inter-
pretation but not mischievous inter-
pretation. We hold the Government of 
India responsible for this. The Gov-
ernmont of India knew that here was 
a body which g;ving a wrong inter-
pretation of history-dill'ering not 
honestly but mischievously-and they 
should have protested. It is not enough 
to say that it was an honest body. 
What is honest in that body if it tries 
to tarnish the fair history of our c"un-
try? We want to know from the Gov-
ernment as to what they have dOlle ill 
this regard? It is not enough to say 
that Prof. Majumdar's criticism is in-
corporated. The Government should 
have made efforts to drop that pas-
sage from the history. 

Shrl KaP .... Sinp (Ludhiana): The 
hon. Member Who has moved ~his 
motion has demonstrated before t.his 
House that these historians are not 
only ignorant 'but might say things 
for ulterior purposes. Merely by cal-
ling them eminent and distinguished, 
the Minister will not be able to meet 
the point which the han. Member has 
raised. 

Shri M. C. Charla: As a pointed 
out, Government did all that was pos-
sible. The texts were submitted to 
distinguished and eminent Indian his-
torians; their criticism was invited and 
it was forwarded to the International 
Commission and the International 
Commission bas incorporated it. We 
were not responsible for its publica-
tion; the UNESCO was not reapon-
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sible; the UNESCO, having appointed 
an International Commission, left it to 
the authors and on that International 
Commission we were represented by 
three distinguished Indians. 

Shrl Bbagwat Jha Azad: The Gov-
ernment of India is paying a handsome 
amount to them and this body ,!ets 
the money from them and they .~ct 
this money to write a history against 
us. As Government, what have they 
done? Why did they not prates V! If 
Prof. Majul'ldar failed. why did t.hc 
Gevernment fail? We want to know 
this. 

Shrl M. C. Chagla: As I said we did 
all that we could. I do not kn~w what 
more we could have done to point out 
the errors into which the historians 
had fallen. The criticism is a!so part 
of this history. Anybody who reads 
this history will not only read the 
text which may be a libel on OUr cul-
ture, but will also read in the nol es 
the comments made by the distin-
guished historians like Prof. Majum-
dar, so that any fair-minded reader 
will know both sides of the pictnre 
before he draws any conclusion. What 
more Government of India CQuld uo? 
We did not publish this book. 

Dr. Ram Manohar Lohia has raised 
the question of the age of the Rill-
veda. I agree that this author takes 
the view thaI the Rillveda does not 
go beyond 1200 years B.C. It is q',ite 
contrary to what all of us know and 
feel strongly, namely that the Rill-
veda IS a very ancient book, one vf the 
finest symbols of our culture a ""eat 
contribution to our literature 'and °poe_ 
try. Here also, in the note it has been 
pointed out what Our view about this 
IS. As I have said, again, the error has 
been pointed out, and the criticism of 
that error has been incorporated in 
the notes. 

Dr. Ram Manohar Lohia has also 
talk~d about Five Thousand YeaTS of 
PakIstan. Pakistan came into existenc~ 
only ninteen years ago. A1J I said in 
the Securily Coun.oil, before nineteen 

years, the only culture was Indian 
culture, the only history was Indian 
history and the only background was 
Indian bl'ckground. No Pakistani can 
look back to his own country beyond 
nineteen years. If he tries to look 
back, he can only look back to Indian 
cuture, to Indian history, and may I 
add, to Indian forefathers. Therefore, 
it is ridiculous for any historian to 
talk of five thousand years of Pakis-
tan. I do not know who has written 
this book. I have not come across it. 

Ylo 'UIf 'H~ ~ : m<I 'fTIl' 

"ITi\~~,<fTftifT'lfq"ffi~~ I 

R. E. M. Wheeler: Five Thou-
sand Years of Pakistan-An Arch-
aeological Outline, I;ondon, 1950. 

~'<\ ~<f ~ m>itrr.ftf~~, "'If 'IfT1l,,,,:r 
'm"IfT ~ ~ I itm mW .,. .,,-it ~) 
~ lfllT f~T ~ ~ I 'R'ir ~ .,. 
M~, f'fi'l: M~ I 'f>'Iil .....rr iI'~,~ 
l1'~ i\:) <f) 'lfm miftrT I 

Shri Kapur Singh: We had kept him 
here for a number of years. Even after 
the Partition he was here. He has 
written the book entitled Five Thou-
sand Years of Pakistan. He was a 
former Director-General of Archaeo-
logy here. He is the same fellOW. 

Sbri M. C. Chagla: We are very 
proud of our ancient civilisation. It 
goes back thousands of years. I agree 
with what my hon. friend Shri R. S. 
Pandey has said that it is time that 
our own people write our 'OWn history 
and give a correct interpretation 
about the past. 

Sbri Sbam Lal Sarar: But how 
soon7 

Shrl M. C. Chagla: I am coming to 
that. I have always fell that one of 
the misfortunes of our country is 
that most of our history books have 
been written by foreigners who have 
injected poison into our country, Bnd 
have given a totally false reading of 
what happened. 
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[Shri M. C. Chagla] 
Now, I shall tell you what we are 

doing. That is more to the point. We 
have set up a board of distinguisherl 
people who are re-writing Indian his-
tory, from the point of view of India, 
from the point of view of our national 
integration, from the point of view 01 
OUr culture. These lr~oks are not ready 
Yet, but some of them will be ready 
by the end of this year. My view is 
my hope is that these books will be 
sent to the various States and they 
will be transhted into our differeni 
Indian languages and will be taugnt 
to the student,. There is nothing mOl"e 
im!Y.>rtant in education th.n to give to 
the young boy and the young girl in 
school a "orrect view of his or her 
own country, of his or her own hic:;-
tory, and of his or her own past. 
Therefore, I agree with the view that 
we should atlae h much ml)re impurt-
ance to history. 

Then, take the other thing that we 
are doing. We have set up :'ecenUy 
the Nehru Library and Museum where 
we are collecting ali the books !,us-
sible for the period which starts from 
Raja Ram Mohan Roy til' the mod~rn 
age. The idea is to get Indian schOlars 
there and try to write the history of 
modern times. Raja Ram Mohun Roy 
played a very big part in our Indian 
hi,t'Dry, but there i. hardly any his-
tory about him. From that period down 
to Independence or beyond, we have 
had a galaxy or men who have con-
tributed to India's Independence anc! 
India's struggle for freedom. So, there 
again, we are d'Cling what we can. to 
promote historical study and hhtorl-
,-:a1 scholarship. Therefore, we are 
doing what we can to help young peo-
p'e to think about the past of India and 
to write about India. We d·o not want 
a history which is biassed in our fa-
vour, and I do not think that we r.eed 

that bias, because our history is ;lreat 
enough, and even an honest and lair 
interpretation would be sufficient to 
prove t'D ourselves and to prove to 
the wor!d what a great past we have 
had. 

But .s far as this particular ques-
tion about the UNESCO book is con-
cerned, as I have said, I do not think 
that it is right to foist upon the Gov-
ernment a responsibility which is not. 
its. It is the responsibility, not even 
of the UNESCO, certainly not of the 
UN, but it is the responsibility uf this 
international commission. 

The second book, Ancient Wurld, 
has come out, which is from 1200 BC 
to 500 Be, which is muoh more appre-
ciative of what India's contribution is. 
The IIrst book dealt with the pre-his-
t'oric period, prior to 1200 BC. The 
other volumes are still to come. But I 
assure the House that when the text 
comes, it will be sent to distinguished 
his~orians in India, their criticisms 
wi 1 be invited and these will be for-
warded to the International Commis-
sion, and as in the first VOlume, these 
will be incorporated. 

WTo ~r" "'"!!~ ""~!fr : 'film" 
f(,{t ;:r, <:'1 flf"fa' it it ~'f"fl iff" "'~'IT 
~,Frr ~ .... 

Mr. Chairman: The House stands 
adj ourned to meet ogain at 11 A.M. 

tomorrow. 

18:36 hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Wednesday. 
April 27, 1966/Vaisakha 7, 1888 
(Saka). 

GMGlPND-LS II-403 (Ai) LS-19-7- 66-970. 
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